IST OF CASES WHICH WERE E-FILED DURING THE MONTH OF AUGUST 2025

S.NO COURT

. VIDYA
IPRAKASH/ SH,|
ISANJEEV KUMAR
IAGGARWAL,
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

1301, EXTENSION|37 RECOVERY ICS COMM-883/2025 01.08.2025 IM/S GAMMEY'S INDIA &B CO. VSRAKESH 0011116314 IADVOCATERAKESH (31.07.2025
BLOCK, TIS IM/S SURBHI MARKETING[SHRIVASTAV ISHRIVASTAV@GMA

[HAZARI COURTS, IAGENCY [L.COM

[DELHI

301, EXTENSION[SEC-9 OMP(I) COMM- 708/2025 [02.08.2025 [TATA CAPITAL LTD. VS VINEETANISH BHOLA 9811452022 JANISH_BHOLA17@ [01.08.2025
BLOCK, TIS IAGARWAL IYAHOO.COM

[HAZARI COURTS,

[DELHI

301, EXTENSION[SEC-9 OMP(I) COMM- 709/2025 [02.08.2025 [TATA CAPITAL LTD VS DILIPANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.08.2025
BLOCK, TIS KUMAR IYAHOO.COM

[HAZARI COURTS,

[DELHI

1301, EXTENSION}i51 IMISC. DJ- 605/2025 04.08.2025 ISTATE BANK OF INDIA VS SATTEY[BIPLAB 0811767517 IADVOCATEBKM @G [02.08.2025
BLOCK, TIS [KUMAR IMAIL.COM

[HAZARI COURTS, IMUKHERJEE

[DELHI

301, EXTENSION[i51 IMISC. DJ- 610/2025 05.08.2025 RAJESH BHATIA PROP OF M/SAJEET KUMARQ811383071 f--—--- 04.08.2025
BLOCK, TIS RSG TRADERS VS M/S MASALAIAHOOJA

[HAZARI COURTS, [FOOD PRODUCTS PVT. LTD.

[DELHI

301, EXTENSION[i51 IMISC. DJ-613/2025 06.08.2025 ISHIVAKRITI AGRO PVT. LTD. VSSIDHARTH 0839211111 ISIDHARTHARORA@|05.08.2025
BLOCK, TIS GEETA DEVI M/S PROPRIETORARORA LIVE.COM

[HAZARI COURTS, OF AMIT UDYOG

[DELHI

1301, EXTENSIONRECOVERY ICS COMM-906/2025 08.08.2025 IM/S. SSG AUTOMOTIVERISHABH KR.9810267916 RKTHAKURLAWOF (07.08.2025
BLOCK, TIS ICOMPONENTS PVT. LTD. VS M/STHAKUR [FICES@GMAIL.COM

[HAZARI COURTS, ISEAHAWK LOGISTICS & ORS.

[DELHI

301, EXTENSIONEX [EX COMM AWARD BY ARB|08.08.2025 DHARAMBIR SANDHU VS UNIONAMIT DUBEY &9910162280 AMITJURIST@GMA (07.08.2025
BLOCK, TIS ICOMM. 40/2025 OF INDIA & ANR. JASSSOCIATES L.COM

[HAZARI COURTS,

[DELHI

301, EXTENSION|
BLOCK, TIS
[HAZARI COURTS,
[DELHI

ISEC-9

OMP(I) COMM- 729/2025

12.08.2025

[TATA CAPITAL LTD VS SATINDER|
ISINGH CHUGH

ARV
ICHAMBERS OF
LAW

9560425989

ISUPPORT@ARVLA [11.08.2025
IWCHAMBERS.CO.IN|




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

BLOCK, TIS
[HAZARI COURTS,
[DELHI

IMAHAKALESHWAR INFRATECH|
IPVT. LTD.

301, EXTENSION| [EX COMM 396/2025 12.08.2025 IM/S JAIN BEARING MILL STOREMAYANK 8826648483 |- 11.08.2025
BLOCK, TIS| & ANR. VS M/S NEELKANTH & CO./.CHOUDHARY,
[HAZARI COURTS,| & ANR. KRITI JAIN,
[DELHI SHIVAM FOXY|
LEGAL
1301, EXTENSIONRECOVERY ICS COMM-932/2025 19.08.2025 CHAUDHARY CHEMICALISAURABH 7011020428 RAJENDRA.SINGH. 18.08.2025
BLOCK, TIS INDUSTRIES & ANR. VS SHIVEX|GOEL | [ESQ@GMAIL.COM
[HAZARI COURTS, IPLAST ENGINEERING & ORS RAJENDRA
[DELHI SINGH
301, EXTENSION[i51 IMISC DJ-648/2025 20.08.2025 PAWAN KUMAR GUPTA VSASHISH 9810077771 JAASHISHADVOCAT [19.08.2025
BLOCK, TIS| IMUNICIPALCORPORATION OHAGGARWAL [E@GMAIL.COM
[HAZARI COURTS, DELHI
[DELHI
301, EXTENSIONEX [EX COMM 405/2025 20.08.2025 PUNJAB NATIONAL BANK VSNITIN GARG (9958986363 INFO@KNOWLEX.I {19.08.2025
BLOCK, TIS| IGURSIMRAN KAUR IN
[HAZARI COURTS,|
[DELHI
1301, EXTENSION|SEC-9 OMP(I) COMM- 743/2025 [22.08.2025 IAXIS BANK LTD. VS GOURAVARV 9560425989 ISUPPORT@ARVLA [21.08.2025
BLOCK, TIS ISINGH ICHAMBERS OH WCHAMBERS.CO.IN
[HAZARI COURTS, LAW
[DELHI
301, EXTENSIONp7R1 RP CIVIL -23/2025 23.08.2025 IVIPIN KHANDELWAL VS SHALINIAABHAS 09810808725 ISSSLAWCHAMBERS [22.08.2025
BLOCK, TIS| SHUKLA DAHIYA, @GMAIL.COM
[HAZARI COURTS, INITISH
[DELHI DAHIYA
301, EXTENSIONEX [EX COMM 415/2025 28.08.2025 INEERAJ AGGARWAL VSPANKAJ ROY9811070396 IPANKAJKOTRAO034 [27.08.2025
BLOCK, TIS| IMUNICIPAL CORPORATION OHKOTRA @GMAIL.COM
[HAZARI COURTS,| DELHI
[DELHI
1301, EXTENSIONpi51 IMISC DJ-662/2025 29.08.2025 INARSINGH DASS AND CO. VSINEERAJ 0811267045 INFO@JUSTLAWOF [28.07.2025
BLOCK, TIS [IPRASHANT BHIKHAN IGUPTA [FICES.COM
[HAZARI COURTS,
[DELHI
301, EXTENSION[i51 IMISC DJ-668/2025 30.08.2025 JAI PRAKSH KAUSHIK VS THEARKAJ KUMAR[9910334337 JADV.TANYAAGGAR [29.08.2025
BLOCK, TIS| IORIENTAL INSURANCH| WAL@GMAIL.COM
[HAZARI COURTS, ICOMPANY LIMITED
[DELHI
301, EXTENSIONISEC-9 OMP(I) COMM- 754/2025 [30.08.2025 TATA CAPITAL LTD. VSIANISH BHOLA (9811452022 JANISH_BHOLA17@ [29.08.2025

IYAHOO.COM
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301, EXTENSION|SEC-9 OMP(I) COMM- 755/2025 [30.08.2025 [TATA CAPITAL LTD. VS GURJARANISH BHOLA (9811452022 JANISH_BHOLA17@ [29.08.2025
BLOCK, TIS IDURGA IYAHOO.COM
[HAZARI COURTS,)
DELHI
ISH. RAJESH KUMARICENTRAL |306 [EXECUTION (COMM) EXECUTION 02-08-2025 RAKESH CHAWLA VS USHA RANIVINEET 8588011144 IADVOCATEVMALH [31.07.2025
IGOEL, DISTRICT] (COMM)/379/2025 JAIN IMALHOTRA(P), IOTRA@GMAIL.COM
JUDGE
(COMMERCIAL
ICOURT)-02
306 ICONTEMPT PETITION CONTEMPT 05-08-2025 M/S RADHIKA SALESMADAN  LAL9810120435 JADV.MADANSAGAR [29.07.2025
IPETITION/18/2025 ICORPORATION VS M/S DESIGNISAGAR(P), @GMAIL.COM
IN GLASS INC
306 ICS (COMM) CS (COMM)/895/2025 05-08-2025 IM/S P K OVERSEAS PVT LTD VS |SUNANDA 9891105069 ISACHAR.AKHIL@G (04.08.2025
CHAMAN LAL SETIA EXPORTSTULSYAN(P), IMAIL.COM
LTD
1306 M EX IM EX/639/2025 06-08-2025 URMIL GUPTA VS RAM DEVRANJAN 7011312145 RANJAN.DOSHI@G [02.08.2025
GUPTA [DOSHI IMAIL.COM
306 [EXECUTION (COMM) EXECUTION 07-08-2025 JAMIT KHANNA VS SANYAM JAIN [VIKAS BHATIA 9811379676 IVKSBHT6 @GMAIL.C|01.08.2025
(COMM)/387/2025 OM
306 ICS (COMM) ICS (COMM)904/2025 08-08-2025 IM/S SPACE 4 BUSINESSAMIT KUMAR (9811217093 JADV.DURGESHGUP |05.08.2025
ISOLUTION PVT LTD VS [TA@GMAIL.COM
INSTITUTE OF DRIVING AND
[TRAINING RESEARCH
306 ICS (COMM) CS (COMM)909/2025 08-08-2025 M/S SUPER CASSETTESK K KHETAN 9810389109 KKKHETAN@TSERI [06.08.2025
INDUSTRIES PVT LTD VS M/S [ES.NET
IMAHI CABLE SERVICES




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER
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REGISTRATION

OFPETITIONER
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ADVOCATE EMAILDATE OF E-
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306 IOMP (I) (COMM) OMP (I) (COMM)/725/2025 [08-08-2025 [TATA CAPITAL LTD VS JAILVIBHOR 0560425989 ISUPPORT@ARVLA (06.08.2025
ISINGH IMATHUR WCHAMBERS.CO.IN|
306 [EXECUTION (COMM) EXECUTION 12-08-2025 PRAVEEN VS MUNICIPAISATYENDRA 98111161525 ISKSINGH116 @GMAI|08.08.2025
(COMM)/395/2025 ICORPORATION OF DELHI [KUMAR SINGH L.COM
306 ICS (COMM)/ CS (COMM)934/2025 19-08-2025 ISTAR BIOMED PVT LTD VS AFJAJAMIT CHAWLA (9718689708 IAMITCHAWLAAD@ [14.08.2025
IALL IGMAIL.COM
306 [EXECUTION (COMM) IEXECUTION 19-08-2025 IVIKAS GOEL VS MUNICIPALSATYENDRA [08111161525 ISKSINGH116 @GMAI [14.08.2025
(COMM)/401/2025 ICORPORATION OF DELHI [KUMAR SINGH L..COM
306 ICS (COMM) CS (COMM)/939/2025 20-08-2025 VIJAY KUMAR GOEL VS M/SSATYENDRA [98111161525 ISKSINGH116 @GMAI[19.08.2025
BHAGAT RAM OM PRAKASHIKUMAR SINGH L.COM
JAGRO PVT LTD
306 [EXECUTION (COMM) [EXECUTION 27-08-2025 M/S RADHIKA SALESMADAN  LALj0810120435 JADV.MADANSAGAR [22.08.2025
(COMM)/414/2025 ICORPORATION VS M/S DESIGN N|ISAGAR(P), (@GMAIL.COM
IGLASS INC
306 IMISC DJ IMISC DJ/663/2025 29-08.2025 REGAL ENTERPRISES VS K K[DEV PRAKASH|8826700067 ISARVESHSH@GMAI|28.08.2025
ISPUN INDIA LTD AND ORS PACHAURI L.COM
306 IMISC DJ IMISC DJ/664/2025 290-08.2025 SHABNAM VS SHAMIM IMOBINA KHAN|9717640789 IADVOCATEMOBINA [20.08.2025
KHAN1@GMAIL.CO
M




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

1306 ICS (COMM) ICS (COMM)/955/2025 29-08.2025 ISHISHPAL VS MUNICIPAISATYENDRA  [98111161525 ISKSINGH116 @GMAI[28.08.2025
ICORPORATION OF DELHI [KUMAR SINGH IL.COM

306 IMISC DJ IMISC DJ/669/2025 130-08-2025 ICJ DARCL LOGISTICS LTD VS |[KARAN 0810367549 IADVOCATEKJ@GM [29.08.2025
IMICROSAFE EXPRESS PVT LTD  PJAIN(P), IAIL.COM

306 JOMP (I) (COMM) OMP (I) (COMM)/752/2025 [30-08-2025 [TATA CAPITAL LIMITED VS |ANISH 0811452022 JANISHA_ BHOLA17 [28.08.2025
IMAHAKALESHWAR INFRATECHBHOLA(P), @YAHOO.COM
PVT LTD

1306 JOMP (I) (COMM) OMP (1) (COMM)/753/2025 [30-08-2025 [TATA CAPITAL LIMITED VS ALOKANISH 0811452022 JANISHA_ BHOLA17 [28.08.2025
KUMAR BHOLA(P), @YAHOO.COM




S.NO COURT

S. DEVENDER
SHARMA,
JUDGE,

IKUMAR
IDISTRICT
ICOMMERCIAL
ICOURT-03

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER
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REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
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ADVOCATE EMAILDATE OF E-

ID

FILING

303, EXTENSIONISUIT FOR RECOVERY ICS(COMM)/879/2025 01.08.2005 IASHISH KHANNA VS SUNILJHARSHIL 9971369850 INOT PROVIDED 131.07.2025
BLOCK, TIS IARORA IGUPTA

[HAZARI COURTS,

[DELHI

303, EXTENSION[SUIT FOR RECOVERY ICS COMM 880/25 01.08.2025 IMS GAMMEY INDIA AND CO. VSRAKESH 09011116314 IADVOCATERAKESH (31.07.2025
BLOCK, TIS IMS SURENDER ENTERPRIES SRIVASTAVA ISRIVASTAVA@GMA

[HAZARI COURTS, L.COM

[DELHI

303, EXTENSION|U/S 9 OMP (I)COMM/705/2025 [02.08.2025 [TATA CAPITAL LTD VS SALMAANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.08.2025
BLOCK, TIS IQURASHI IYAHOO.COM

[HAZARI COURTS,

[DELHI

303, EXTENSION|U/S 9 OMP (I)COMM/706/2025 [02.08.2025 [TATA CAPITAL LTD VS SHIBANIANISH BHOLA [9811452022 JANISH_BHOLA17@ [01.08.2025
BLOCK, TIS GILL IYAHOO.COM

[HAZARI COURTS,

[DELHI

303, EXTENSIONMIS. APPLICATION IMIS. DJ/597/2025 02.08.20025 ISURAJ SURI VS SHIKHA KHANNA [HARSHUL 0079301939 IMEHTAHHARSHUL (01.08.2025
BLOCK, TIS IMEHTA > @GMAIL.COM

[HAZARI COURTS,

[DELHI

303, EXTENSIONISUIT FOR RECOVERY CS COMM 899/2025 06.08.2025 IDBI BANK LTD. VS SANJAY|V.K. SINGH (9811867703 KUMARVIVEKADV (04.08.2025
BLOCK, TIS KUMAR AGGARWAL @GMAIL.COM

[HAZARI COURTS,

[DELHI

303, EXTENSIONMIS. APPLICATION IMISC. DJ/619/2025 06.08.2025 ICICI BANK LTD. VSALOK KUMAR (9911000126 IALOKADV2001@GM (05.08.2025
BLOCK, TIS RAJNIGANDHA AIL.COM

[HAZARI COURTS,

[DELHI

303, EXTENSION|U/S 9 OMP (I)COMM/720/2025 [08.08.2025 [TATA CAPITAL LIMITED VSSACHIN 011-26211488 LEGAL@KATVALAS [06.08.2025
BLOCK, TIS SHUBHAM MANGLA [KATYAL ISOCIATES.COM

[HAZARI COURTS,

[DELHI

303, EXTENSION|U/S 9 OMP (I)COMM/721/2025  |08.08.2025 [TATA CAPITAL LIMITED VS RAJU[SACHIN 011-26211488 LEGAL@KATVALAS (06.08.2025
BLOCK, TIS RAJU [KATYAL ISOCIATES.COM

[HAZARI COURTS,

[DELHI

303, EXTENSION[EXECUTION [EX (COMM) NO. 389/2025 [08.08.2025 CHANDAN SINGH RAWAT VSROHIT YADAV 8383002256 INFORYTLAW@GM [06.08.2025
BLOCK, TIS IGURMEET SINGH JAIL.COM

[HAZARI COURTS,

[DELHI

303, EXTENSION[SUIT FOR RECOVERY CS COMM 912/25 11.08.2025 CH JANGLI SINGHIPARMOD 0810778007 PARMODKSINGHAL07.08.2025
BLOCK, TIS DHARMASHALA TRUSTIKUMAR @GMAIL.COM

[HAZARI COURTS, THROUGH ITSSINGHAL

[DELHI [TRUSTEE/SECRETARY JA]|

303, EXTENSIONISUIT FOR RECOVERY CS COMM 913/25 11.08.2025 IRAJNISH YADAV VS MUNICIPALSATYAJIT 0555215464 ICINMOYASSOCIATE [07.08.2025
BLOCK, TIS ICORPORATION OF DELHI [KUMAR IS@GMAIL.COM

[HAZARI COURTS,

[DELHI

303, EXTENSIONISUIT FOR RECOVERY CS COMM 915/25 12.08.2025 STATE BANK OF INDIA VSTIRATH  LALi9643228307 IADVTIRATH@GMAI [11.08.2025
BLOCK, TIS ISATRUGHAN IYADAV L.COM

[HAZARI COURTS,
[DELHI




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

303, EXTENSION[SUIT FOR RECOVERY OMP (I)COMM/730/2025 [13.08.2025 [TATA CAPITAL LIMITED VSVIBHOR 0811326407 ISUPPORT@ARVLA [11.08.2025
BLOCK, TIS INIKHIL KASHYAP IMATHUR WCHAMBERS.CO.IN
[HAZARI COURTS,
[DELHI
303, EXTENSION[SUIT FOR RECOVERY ICS COMM 923/25 14.08.2025 IM/S HANKO SALESMOHIT 0811449071 IPATRONUSLAWOFF12.08.2025
BLOCK, TIS ICORPORATION VS M/S QUALITYAGGARWAL ICES@GMAIL.COM
[HAZARI COURTS, ISERVICES
[DELHI
303, EXTENSIONSUIT FOR RECOVERY ICS COMM 941/25 21.08.2025 IHARI PRAKASH GUPTA VS SWATIKISHORE 0811062684 KISHORE.SRIVAS@ [19.08.2025
BLOCK, TIS IAGARWAL [KUMAR IGMAIL.COM
[HAZARI COURTS, SRIVASTAVA
[DELHI
303, EXTENSION[SUIT FOR RECOVERY OMP (I)COMM/740/2025 [22.08.2025 IAXIS BANK LIMITED VS MALKEET|VIBHOR 0811326407 ISUPPORT@ARVLA [20.08.2025
BLOCK, TIS ISINGH IMATHUR WCHAMBERS.CO.IN
[HAZARI COURTS,
[DELHI
303, EXTENSION|U/S 9 OMP (I)COMM/741/2025 22.08.2025 IAXIS BANK LIMITED VSVIBHOR 0811326407 ISUPPORT@ARVLA [20.08.2025
BLOCK, TIS KULBHUSHAN SINGLA IMATHUR IWCHAMBERS.CO.IN
[HAZARI COURTS,
[DELHI
303, EXTENSION[EXECUTION [EX (COMM) NO. 413/2025 [26.08.2025 IVIPIN KHANDELWAL VS AJITIRAVI 0911883595 IASSOCIATERSGARG [25.08.2025
BLOCK, TIS ISINGH YADAV SHANKAR 1@GMAIL.COM
[HAZARI COURTS, IGARG
[DELHI
303, EXTENSION[U/S 34 OF ARBITRATION ANDOMP COMM/41/2025 29.08.2025 IVINOD KUMAR VS SBI CARDSAADITYA 0026786132 ITHORATAADI10@G [27.08.2025
BLOCK, TISICONCILIATION ACT, 1996 IAND PAYMENTS SERVICESTHORAT IMAIL.COM
[HAZARI COURTS, ILIMITED
[DELHI
303, EXTENSION|U/S 9 OMP (I)COMM/761/2025 30.08.2025 [TATA CAPITAL LIMITED VSANISH BHOLA (9811452022 JANISH_BHOLA17@ [28.08.2025
BLOCK, TIS IMAHAKALESHWAR INFRATECH IYAHOO.COM
[HAZARI COURTS, PVT LTD 7606
[DELHI
303, EXTENSION|U/S 9 OMP (I)COMM/761/2025  [30.08.2025 [TATA CAPITAL LIMITED VS AJAYJANISH BHOLA (9811452022 JANISH_BHOLA17@ [28.08.2025
BLOCK, TIS KUMAR 7449 IYAHOO.COM
[HAZARI COURTS,
[DELHI
4 IMS ANIL KUMAR|CENTRAL |[304 I[EXECUTION [EX (COMM)376/2025 01.08.2025 SHREE SHYAM TRAILORINAJ 0999-650-755 INAJAND 01.08.2025
ISISODIA, DISTRICT] TRANSPORT V/S SHAPOORJ] ICOMPANY@GMAIL.
JUDGE, IPALLONJI AND COMPANY ICOM
ICOMMERCIAL
ICOURT-04 304 [RECOVERY CS (COMM)-882/2025 01.08.2025 BHANU INDORIA VS TARUN[SH. VIKAS[p810906618 VIKAS.DUDEJA.ADV}19.07.2025
GABA DUDEJA @GMAIL.COM
304 [EXECUTION [EX (COMM)-378/2025 01.08.2025 IKAPIL GOEL VS. RAM DULARESH. 9313362890 INBHANDARI2009@ [31.07.20025
IYADAV INARENDER IGMAIL.COM
BHANDARI
304 IMISC DJ/596/2025 IMISC DJ/596/2025 02.08.2025 IMITTAL AND SONS V/S AUTONEERAJ 8860-051-899 INA 02.08.2025
INEEDS HERO KUMAR
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304 IRECOVERY CS (COMM)891/2025 04.08.2025 IPRAVESH KUMAR GUPTA V/SADV.PARVEEN[9811-141-706 IPRAVEENGARGOFF (02.08.2025
INISHANT JAIN ICIAL@GMAIL.COM

304 [EXECUTION [EX (COMM)385/2025 07.08.2025 SH. GAURAV MITTAL V/S M/SADV. MAMTA [9650-941-688 ISUMITSARNA@GM (04.08.2025
STEELWUD FOOTWEAR JAIL.COM

304 RECOVERY CS (COMM)905/2025 08.08.2025 IARUN KUMAR GOYAL V/S THESANDEEP 08104-74101 ISANDEEPJINDALS [04.08.2025.
INEW INDIA ASSURANCE CO. LTD. JINDAL @REDIFFMAIL.CO

IM

304 RECOVERY CS (COMM)916/2025 12.08.2025 PREM BHARDWAJ PROP OF M/SR & V LAW|9560-905-884 IROBINBHARDWAJ5 (06.08.2025
[PREM BROS V/S MCD IASSOCIATES 20 @GMAIL.COM

304 IARBITRATION OMP I (COMM)731/2025 18.08.2025 CHOLAMANDALAM INVESTMENT|[SUMIT 77798111801 IADVOCATE.GOSWA 18.08.2025
FINANCE COMPANY LTD V/SGOSWAMI IMISUMIT@GMAIL.C|
IASHISH ENTERPRISES AND ORS OM

304 RECOVERY CS (COMM)926/2025 18.08.2025 IMUJTABA HABIB V/S MAKKAHNASIR AZIZ  [9654426442 INASIRAZIZANDCO [11.08.2025
[TOUR AND TRAVELS IMPANY @GMAIL.CO

IM

304 JARBITRATION OMP I (COMM)732/2025 18.08.2025 TATA CAPITAL LTD V/S RITIKVIBHOR 0811326407 ISUPPORT@ARVLA [11.08.2025
RITIK IMATHUR WCHAMBERS.CO.IN|

304 RECOVERY CS (COMM)931/2025 19.08.2025 RAJAN SHARMA V/S SHARADARJUN 9711285445 JADV.ARJUNBHASA [13.08.2025
KUMAR JAIN BHASKAR R@GMAIL.COM

304 JARBITRATION OMP I (COMM)737/2025 21.08.2025 IJAXIS BANK LIMITED V/S SALMA ARV 0811326407 ISUPPORT@ARVLA [13.08.2025

ICHAMBERS OH WCHAMBERS.CO.IN|
LAW

304 ICOUNTER CLAIM ICOUNTER CLAIM-43/2025 [21.08.2025 IMLL EXPRESS SERVICES PVT LTDBHAVISHYA [7403666667 INA 13.08.2025
IV/S BRI MOHAN MEHTA IMAKHIJA

304 IMISC IMISC. EX/670/2025 22.08.2025 IVIBHANSHU SHAMI SHISH V/SSURENDER 0971357887 INA 21.08.2025
ISUNIL SETHI JAIN

304 JARBITRATION OMP I (COMM)749/2025 29.08.2025 [TATA CAPITAL LTD V/SANISH BHOLA (9811452022 JANISH_BHOLA17@ [22.08.2025
BHAVYABHARAT IYAHOO.COM
INFRASTRUCTURE AND|
ICONSTRUCTION




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

5 ISH. MANOJ KUMAR| ROOM[CIVIL SUIT ICS(COMM) 847/2025 25.07.2025 ISONI SONS GARMENTS PVT. LTD. [RAJIV SHRIVAS 9911792701JRAJEEVADV.SHRIV [24.08.2025
IDISTRICT JUDGE] 302 IVS DHARAMVATI IASTAVA@GMAIL.C
(COMMERCIAL OM
ICOURT)-05

COURT ROOMICIVIL SUIT OMP(I) COMM 688/2025 26.07.2025 [TATA CAPITAL LTD. VS PINKI IVIBHOR MATH 9560425989SUPPORT@ARVLA [25.08.2025
1302 IPINKI IWCHAMBERS.CO.IN|

COURT ROOMICIVIL SUIT CS(COMM) 854/2025 28.07.2025 [TANU GOEL VS ANIL GOEL SHIVAM GAUR 9717753160SHIVAMGAUR.LAW [26.08.2025
302 @GMAIL.COM

COURT ROOM[CIVIL SUIT OMP(I) COMM 698/2025 [30.07.2025 [TATA CAPITAL LTD. VS JANISH BHOLA 9811452022ANISH_BHOLA17@ [26.08.2025
302 CHAMKAUR SINGH IYAHOO.COM

COURT ROOMICIVIL SUIT OMP(I) COMM 699/2025 [30.07.2025 [TATA CAPITAL LTD. VS RAHUL JANISH BHOLA 0811452022ANISH_BHOLA17@ [26.08.2025
302 MEHRA IYAHOO.COM
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302

ILTD. VS VINEY AGGARWAL

IYADAV

ISH. NEELAM SINGH,)| 410 ICS (COMM)/929/2025 CS (COMM)/929/2025 19.08.2025 [FAIZPUR RAHMAN VS. M/SSH. NAZIR(9654426442 INASIRAZIZANDCO [12.08.2025
DJ COMM-06 TIS IMAKKAH TOURS AND TRAVELS  |AZIZ IMPANY @GMAIL.CO
[HAZRI COURT]| M
ICENTRAL DELHI
ISH. MUKESH|CENTRAL |COURT ROOMICIVIL SUIT [EX. COMM 381/2025 05.08.2025 IM/S SHREE BHAGWATI TEXTILESCHAUDHARY (90654990349 JADV.RAVINDER.SIN]28.07.2025
[KUMAR GUPTA, 1302 VS M/S BELA CREATIONS PVT{RAVINDER IGH@GMAIL.COM
IDISTRICT JUDGE,| ILTD. SINGH
ICOMMERCIAL
ICOURT-07
COURT ROOMICIVIL SUIT OMP(I) COMM 715/2025 06.08.2025 [TATA CAPITAL LTD. VS NAVEENANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.08.2025
302 SHARMA IYAHOO.COM
COURT ROOMICIVIL SUIT OMP(I) COMM 716/2025 06.08.2025 [TATA CAPITAL LTD. VS ANU JAIN |ANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.08.2025
302 IYAHOO.COM
COURT ROOM[CIVIL SUIT CS(COMM) 922/2025 14.08.2025 STATE BANK OF INDIA VSTIRATH  LAL96543228307 D- 12.08.2025
1302 RAJKUMAR IYADAV IADVTIRATH@GMAI
L.COM
COURT ROOM(CIVIL SUIT OMP(I) COMM739/2025 22.08.2025 IM/S AXIS BANK LTD. VS MEENA[VIBHOR 0811326407 ISUPPORT@ARVLA [20.08.2025
1302 TTIWARI IMATHUR WCHAMBERS.CO.IN
COURT ROOMICIVIL SUIT [EX. COMM 409/2025 21.08.2025 IM/S HITESH METAL CORP. VSAYUSH 8889999391 THEAYUSHARMA®@ [20.08.2025
302 M/S VISHAV KARMA ENGG{SHARMA IGMAIL.COM
IWORKS
COURT ROOMICIVIL SUIT ICS(COMM) 949/2025 25.08.2025 M/S PREM COLOR CHEM PVT{ARUN KUMAR9810768996 JARUNYADAV1131@ [22.08.2025

IGMAIL.COM
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COURT ROOM(CIVIL SUIT [EX. COMM 42/2025 23.08.2025 M/S R S CONSTRUCTION VSS.W.HAIDER (9311307710 [HAIDER.ADV@GMA [19.08.2025
302 [UNION OF INDIA [L.COM
ISH. GORAKH NATH|CENTRAL (308 [EXECUTION ARB.AWARD [EXE.ARB.AWARD/34/2025 [01-08-2025 IALKA BIST VS JBC PUBLISHERSKUBER GIRI [9811999978 [KUBERGIRI@GMAI [22-07-2025
IPANDEY, DISTRICT] IAND DISTRIBUTORS IL.COM
JUDGE,
ICOMMERCIAL
ICOURT
308 IEXECUTION [EXE.COMM-382/2025 05-08-2025 IM/S SAURABH AUTO TRADERS VSMOHIT 0011092666 INOT READABLE 131-07-2025
M/S PIPALWA AUTOMOBILESAGARWAL
JAND ANR.
308 [U/S 9 OF ARBITRATION ACT OMP(I). COMM-714/2025 |05-08-2025 [TATA CAPITAL LTD. VS SHAHJAD |ANISH BHOLA (9811452022 IANISH 26-07-2025
BHOLA17@YAHOO.
ICOM
308 IRECOVERY ICS(COMM)-894/2025 05-08-2025 IM/S R B RAMNATH LAMBAH ANDOM PRAKASH[9810019306 IOPS_SHEKHAWAT [30-07-2025
ISONS PVT. LTD. VS M/S AGARWALSHEKHAWAT @YAHOO.CO. IN
IPACKERS AND MOVERS LTD.
308 [EXECUTION ARB.AWARD EXE.ARB.AWARD/38/2025 [06-08-2025 M/S SMFG INDIA CREDIT COJROHIT 8882257775 ROHIT@FIRSTASSO [21-07-2025
ILTD. VS RADHIKA METAL ANDSHARMA ICIATES.IN
IALLOYS
308 RECOVERY ICS(COMM)-898/2025 06-08-2025 SURESH KUMAR MITTALNIPUN GUPTA 9557900345 19-07-2025
PROPRIETOR OF MS FLORANCE LEGAL.NKPARTNER|
ISURGICAL COTTON INDUSTRIES S@GMAIL.COM
(SENIOR CITIZEN) VS VAISHALI
IVIKRAMSINH RAJEBHOSLE
IPROPRIETOR OF MS RAJLAXMI|
308 [EXECUTION EXE.COMM-397/2025 12-08-2025 LOREAL S A VS AMAR SHRAVAN 6201970125 JUNITEDMARK@UN [08-08-2025
KUMAR ITEDANDUNITED.C
BANSAL OM
308 IRECOVERY ICS(COMM)-920/2025 13-08-2025 IM/S KAPOOR ENTERPIES VS M/SHARENDRA (9971395700 [HARENDRAK8@GM [11-08-2025
J K FENNER INDIA LIMITED KUMAR JAIL.COM
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308 [U/S 9 OF ARBITRATION ACT OMP(I). COMM-734/2025 [19-08-2025 IM/S TATA CAPITAL LIMITED VSVIBHOR 0871326407 ISUPPORT@ARVLA (14-08-2025
IDERRICK PETER GOMES IMATHUR WCHAMBERS.CO.IN

308 IRECOVERY ICS(COMM)-930/2025 19-08-2025 IM/S SHANTA INNERWEARS PVT/VINEET 8588957065 IVINEET1743@GMALI [04-08-2025
ILTD VS SHRI SANJAY HIRWANI [KAUSHIK IL.COM

308 IEXECUTION [EXE.COMM-404/2025 20-08-2025 ISMT VIMMY PROP. OF MS KARANBALRAM 0873188641 BR9840@GMAIL.CO12-08-2025
TEXTILES VS SH DEEPAK GUPTASINGH IM
PROP. OF DEEPAK GARMENTS
IHOUSE

308 RECOVERY ICS(COMM)-943/2025 21-08-2025 IM/S VASTRAM INDIA PVT. LTD/,GHANSHYA M/9811377679 IADVOCATEWIDU@ [18-08-2025
IVS. M/S MANVIK GARMENTS IMOURYA IGMAIL.COM

308 [EXECUTION EXE.COMM-407/2025 21-08-2025 S P KANUGO VS. ABS AIR TECH|SARTHAK 0810133604 05-08-2025
IPRIVATE LIMITED KATYAYEN TRIDENTLAVU@HO

[TMAIL.COM

308 [EXECUTION [EXE.COMM-408/2025 21-08-2025 RIKAB CHAND MUNOT VS/SARTHAK 0810133604 05-08-2025

RAHUL SHARMA KATYAYEN TRIDENTLAVU@HO
[TMAIL.COM

308 IMISC. IMISC. DJ-659/2025 26-08-2025 IAJAY KUMAR GUPTA & ORS. VSNA INA INA 26-08-2025
RAJ KUMAR GILL AND ORS.

308 [EXECUTION [EXE.COMM-412/2025 26-08-2025 SATNAM SINGH KUKREJA VS|SHRAVAN 6201970125 JUNITEDMARK@UN
KHALIL ULLAH KUMAR ITEDANDUNITED.C

BANSAL OM

308 IRECOVERY CS(COMM)-952/2025 27-08-2025 IANIL SINGLA  VS. SATISHRAJESH 0810129278 IRKMITTAL.LAWYER|08-08-2025

IMADHAV DASS DUSEJA [KUMAR @GMAIL.COM
IMITTAL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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308 IMISC. DJ-661/2025 28-08-2025 IHARYANA CLOTH HOUSE VS|SANSKAR 28-08-2025
IPRAVEEN JINDAL
308 IRECOVERY CS(COMM)-954/2025 28-08-2025 THE NANITAL BANK LTD. VS{ALOK MOHAN (9818404186 ALOKMPI@GMAIL. [25-08-2025

JARUN RAWAT ICOM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

o ISH. DEEPAK GARG,CENTRAL |[309 THIRDIRP (CIVIL) RP (CIVIL)/15/2025 01-07-2025 RAKESH KUMAR GOEL VSSATYENDRA [9811161525 ISKSINGHLL6@ 09.06.2025

IDISTRICT JUDGE,|| FLOOR IMUNICIPAL CORPORATION OFKUMAR SINGH IGMAIL.COM

ICOMMERCIAL [EXTENTION DELHI

ICOURT-09 BLOCK
309 THIRDIEX. COMM. AWARD BY ARB. EX.COMM - AWARD BY|01-07-2025 IM/S MULTI TECH|VISHESH 0891551234 IVWLAWCHAMBERS [30.06.2025
FLOOR IJARB. COMM./22/2025 ICONSTRUCTION COMPANY VS[WADHWA(P), @GMAIL.COM
[EXTENTION [UNION OF INDIA
BLOCK
300 THIRDMISC. DJ IMISC DJ/492/2025 01-07-2025 IMAHESH KARDA VS HARISHRAHUL 0810122555 IMAIL@LAXINDIS.C [21.06.2025
[FLOOR KARDA DUBEY(P), lOM
[EXTENTION
BLOCK
300 THIRDMISC. DJ IMISC DJ/493/2025 01-07-2025 IPANASONIC HOLDINGSSHRAVAN 6201970125 JUNITEDMARK@UN {13.06.2025
FLOOR ICORPORATION VS NEW ASHOKBANSAL(P), ITEDANDUNITED.C
[EXTENTION IWATCH COMPANY oM
BLOCK
309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM.)/500/2025|01-07-2025 [TATA CAPITAL LTD VS SHIVANISH 0811452022 ANISH_BHOLA@G [27.06.2025
FLOOR IBARAN BHOLA(P), IMAIL.COM
[EXTENTION
BLOCK
300 THIRDIOMP (I) (COMM.) OMP (I) (COMM.)/501/2025 [01-07-2025 HDFC BANK LTD VS MUSKAN JANISH 0811452022 JANISH_BHOLA@G [18.06.2025
FLOOR BHOLA(P), IMAIL.COM
[EXTENTION
BLOCK
309 THIRDICS (COMM.) CS (COMM)/703/2025 01-07-2025 J R RICE INDIA PRIVATE LIMITEDMAHESH 0811081980 IMAIL@WRBINDIA.C|25.06.2025
[FLOOR VS SHREE SALASAR DEVIKUMAR OM
[EXTENTION IBASMATI HOUSE IMIGLANI(P),
BLOCK
309 THIRDICS (COMM.) CS (COMM)/711/2025 01-07-2025 IDEV  TRAXIM PRIVATE LIMITEDABDULLAH 9897000770 IADVABDULLAHTAN|27.06.2025
FLOOR IVS TECHNICOTE INDIA PRIVATHETANVEER(P), IVEER@GMAIL.COM
[EXTENTION ILIMITED
BLOCK
309 THIRDICS (COMM.) CS (COMM)/712/2025 01-07-2025 ISHIVANGI AGGARWAL VS[SATYENDRA  [9811161525 ISKSINGHLL 13.06.2025
FLOOR IMUNICIPAL CORPORATION OFKUMAR 6@GMAII .COM
[EXTENTION DELHI SINGH(P),
BLOCK
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309 THIRDICS (COMM.) CS (COMM)/713/2025 01-07-2025 CENTRAL BANK OF INDIA VSSHADAB KHAN[9999699489 ANSHADABADV [30.06.2025
FLOOR ISHRI JOY DAS IOCATE@GMAIL.CO
[EXTENTION IM

BLOCK

309 THIRDIEXECTUTION (COMM.) EXECUTION 02-07-2025 KARTIKAY IMPEX PRIVATEANKUR 08-11-126091 JANKURSINGHALAD [01.07.2025
FLOOR (COMM.)/318/2025 LIMITED VS ENKAY FOAMSINGHAL(P), IVOCATE@GMAIL.C
[EXTENTION IPRIVATE LIMITED OM

[BLOCK

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM.)/505/2025 [02-07-2025 IMONEYWISE FINANCIALSHREYAS 9899999672 JADVSHREYASJAIN [01.07.2025
FLOOR ISERVICES PVT LTD VS ALI BABAJAIN(P), @GMAIL.COM

[EXTENTION [ELECTRONICS

BLOCK

309 THIRDI|CS (COMM.) CS (COMM)/738/2025 03-07-2025 IANJU KAPOOR VS M  SKASHISH 0910515215,87997 ADVLOKESH86@G [02.07.2025
FLOOR SRIMANDER DASS AND SONS 71388 IMAIL.COM

[EXTENTION

BLOCK

309 THIRD(CS (COMM.) CS (COMM)/755/2025 05-07-2025 INEERAJ AGGARWAL VSANANT 0811070396 IPANKAJKOTRA 04.07.2025
FLOOR IMUNICIPAL CORPORATION OFRAO(P), @YAHOO.CO.IN

[EXTENTION DELHI

BLOCK

300 THIRDICS (COMM.) CS (COMM)/757/2025 05-07-2025 IMS SANT ALUMINUM PVT LTD VSUTKARSH 8459466042, INFO@GGGUPTAAS |04.07.2025
FLOOR IMS VANSS ALUMINIUM DESIGN|GUPTA(P), 8860211682 ISOCIATES.COM

[EXTENTION LLP NEW

[BLOCK

309 THIRDICS (COMM.) ICS (COMM)/758/2025 05-07-2025 IVIVA BOOKS PRIVATE LIMITEDINARENDER (9811140704 INVASHISHTA@GM [04.07.2025
FLOOR VS SHRADHA BOOKVASHISHTA(P), AIL.COM

[EXTENTION IDISTRIBUTORS

BLOCK

309 THIRDICS (COMM.) CS (COMM)/772/2025 08-07-2025 ILEVIS STRAUSS AND CO VSSHRAVAN

FLOOR IASHOK KUMAR BANSAL(P),

[EXTENTION

BLOCK

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM.)/560/2025 [09-07-2025 [TATA CAPITAL LTD. VS MANISHANISH 0811452022 JANISH_BHOLA@G [08.07.2025
FLOOR KUMAR BHOLA(P), IMAIL.COM

[EXTENTION

BLOCK
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NUMBER

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM.)/561/2025 [09-07-2025 UGRO CAPITAL LIMITED VSAMIT KUMARQ990659331 PHZNA 08.07.2025
FLOOR ISHIVA INDUSTRIES SINHA 0LL-4264145

EXTENTION

[BLOCK

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM.)/583/2025 [15-07-2025 [URGO CAPITAL LTD. VS SHREEVIBHOR 9560425989 ISUPPORT@ARVLA [14.07.2025
FLOOR BANKE BIHARI INDUSTRIES ANDIMATHUR WCHAMBERS.CO.IN|
EXTENTION ORS

BLOCK

309 THIRDICS (COMM.) CS (COMM)/798/2025 15-07-2025 ICHATURBHUJ SHARMA VS[ROHIT 9555650460 ROHIT. 14.07.2025
FLOOR IZIRKON RENO PVT LTD IGUPTA(P), IGUPTA068 @GMAIL.
EXTENTION ICOM

[BLOCK

300 THIRDICS (COMM.) CS (COMM)/799/2025 15-07-2025 IVIRENDER DAHIYA VS REEMUICHERRY 14.07.2025
[FLOOR ISETH BHAMBI IGUPTA(P),

EXTENTION

[BLOCK

309 THIRD(CS (COMM.) CS (COMM)/800/2025 15-07-2025 IASHOK KUMAR RANA  VSSATYENDRA (9811161525 ISKSINGHLL 14.07.2025
FLOOR IMUNICIPAL CORPORATION OHKUMAR 6@GMAIL .COM

EXTENTION DELHI SINGH(P),

[BLOCK

309 THIRDICS (COMM.) CS (COMM)/808/2025 16-07-2025 IVISHAL CHAIN AND JEWELLERYJASHOK 0810176643 ASHOK___ MAHIPAL15.07.2025
FLOOR IPVT LTD VS RAM SARAN VERMA |MAHIPAL(P), (0 YAHOO.CO.IN

EXTENTION

[BLOCK

309 THIRDICS (COMM.) CS (COMM)/809/2025 16-07-2025 STATE BANK OF INDIA VSTIRATH  LAIjg643228307 IADVTIRATH@GMAI [15.07.2025
FLOOR SUKHDEV IYADAV(P), I.COM

EXTENTION

BLOCK

309 THIRDIOMP (I) (COMM.) OMP (I) (COMM.)/593/2025 [17-07-2025 [TATA CAPITAL LTD VS ARJUNANISH 0811452022 JANISH_BHOLA@G [16.07.2025
FLOOR ISINGH 6190 BHOLA(P), IMAIL.COM

EXTENTION

[BLOCK

300 THIRDICS (COMM.) CS (COMM)/812/2025 17-07-2025 IMOHAN LAL, PROPRIETOR OFMUKUND 16.07.2025
FLOOR M/S UTTAM INDUSTRIES VSYADAV(P),

EXTENTION SANDEEP KANSRA PROPRIETOR|

[BLOCK OF SHREE RAM MACHINERY
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309 THIRDIOMP (I) (COMM.) OMP (I) (COMM.)/603/2025 [18-07-2025 IDCB BANK LTD VS RAMCHANDERANISH 0811452022 JANISH_BHOLA@G |[17.07.2025
FLOOR ISUKHIRAM BHOLA(P), IMAIL.COM

EXTENTION

[BLOCK

309 THIRDIOMP (I) (COMM.) OMP (I) (COMM.)/605/2025 [18-07-2025 DCB BANK LTD VS SANJAY JANISH 0811452022 ANISH_BHOLA@G [17.07.2025
FLOOR BHOLA(P), IMAIL.COM

EXTENTION

BLOCK

309 THIRDICS (COMM.) CS (COMM)/816/2025 18-07-2025 IM/S SATKAR TEXTILES VS M/SANOOP K|9811572160 JANOOPKAUSHAL@ [17.07.2025
[FLOOR IMODERN CLOTH HOUSE [KAUSHAL IGMAIL.COM

EXTENTION

[BLOCK

300 THIRDIEXECTUTION (COMM.) [EXECUTION 21-07-2025 SURESH TRIPATHI VS ABSSATYENDRA (9818384002 JADVOCATESATYEN [19.07.2025
FLOOR (COMM.)/350/2025 [ENGINEERING WORKS KUMAR IDRAD02@GMAIL.C
EXTENTION SHARMMA) oM

[BLOCK

309 THIRD(CS (COMM.) CS (COMM)/829/2025 22-07-2025 INIRMAL KUMAR JAIN VS JIWASHRAVAN 6201970125 JUNITEDMARK@UN [21.07.2025
FLOOR [RAM RAMAN KUMAR BANSAL(P), ITEDANDUNITED.C
EXTENTION OM

[BLOCK

309 THIRDIEXECTUTION (COMM.) EX.COMM - AWARD BY]26-07-2025 SANJAY SAGAR VS SHRISTIPRADEEP 9990148880 25.07.2025
FLOOR JARB. COMM./31/2025 BHARDWAJ KUMAR

EXTENTION SHARMA(P),

[BLOCK

309 THIRDIOMP (COMM.) OMP (COMM.)/38/2025 26-07-2025 IAMITABH BARANWAL VS SBIAKSHAY 9350188064 IMEDHANSHU@YAH[25.07.2025
FLOOR CARDS  AND PAYMENTSKUMAR(P), 00.CO.IN

EXTENTION ISERVICES LTD

BLOCK

300 THIRDIOMP (COMM.) (OMP (COMM.)/39/2025 29-07-2025 GOVIND ASHAN VS VIJAY GUPTA [ANUJA 8284931062, ISERVICE@SWARNI 28.07.2025
FLOOR PETHIA(P), 9643584837 IMLEGAL.COM

EXTENTION

[BLOCK

309 THIRDIEXECTUTION (COMM.) EXECUTION 20-07-2025 IMEENA BHAWAR LAL MUNOT VSMUKESH 9811365575 IMUKESH_AGGARW [28.07.2025
FLOOR (COMM.)/369/2025 RDEVIS ENGINEERS  PRIVATEAGGARWAL ALX25A@YAHOO.C
EXTENTION LIMITED 0.IN

BLOCK
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ISHRI HARI ENTERPRISES

M

309 THIRDICS (COMM.) CS (COMM)/862/2025 29-07-2025 IMOHAN LAL RATUSARIA VSPIYUSH 9999372128 IDVOCATEPIYUSHO00[28.07.2025
FLOOR GURLEEN KAUR IMEHRA(P), 1@GMAIL.COM
[EXTENTION
BLOCK
309 THIRD|CS (COMM.) ICS (COMM)/874/2025 l31-07-2025 IM/S SAKARNI PLASTER INDIAMAYANK 8588857741 OFFICE@VERIICA 130.07.2025
FLOOR IPVT LTD VS JAGMOHAN IAGGARWAL(P), LECA LIN
[EXTENTION
[BLOCK
10 SH. AJAY PANDEY,CENTRAL (307 ICIVIL IOMP (I) (COMM)/703/2025 [01-08-2025 [TATA CAPITAL LTD VS NAVJOTJANISH BHOLA (9811452022 JANISH_BHOLA17@ [25-07-2025
IDISTRICT JUDGE, SINGH YAHOO.COM
ICOMMERCIAL
ICOURT
307 ICIVIL IOMP (I) (COMM)/704/2025 [01-08-2025 [TATA CAPITAL LTD VS SAHIL JANISH BHOLA (9811452022 JANISH_BHOLA17@ [25-07-2025
IYAHOO.COM
307 ICIVIL CS (COMM)/890/2025 02-08-2025 MANJU JAIN VS ANURADHARAHUL 7042655532 ISSAROJSINGH2007 [28-07-2025
IMAGGON KUMAR @GMAIL.COM
307 ICIVIL EXECUTION 01-08-2025 IABHISHEK KUMAR PROP OF M/SSWADESH 0899848679 SWADESHBANSAL. [28-07-2025
(COMM)/377/2025 BANARASI SILK VS MANOJBANSAL IADVOCATE@GMAIL,
KUMAR PROP OF M/S SACHDEVA L.COM
ISONS
307 ICIVIL ICS (COMM)/887/2025 02-08-2025 IM/S GLOBAL MEDIKIT LIMITED [NISHIRANJAN [8076012688 ISHARMASAHIL.ADV|31-07-2025
VS M/S S P AGENCIES SINGH IOCATE@GMAIL.CO
IM
307 ICIVIL CS (COMM)/897/2025 05-08-2025 ISTATE BANK OF INDIA VS M/SIMOHD 9716757382 IPUJA.DUBEYOU @G [03-08-2025
ISAT MEDICINES (THROUGH ITSSHAMEEM IMAIL.COM
IPROP PRADEEP KUMAR BHAGAT)
1307 ICIVIL EXECUTION 05-08-2025 IUNION BANK OF INDIA VS VIVEK[KAMALJIT 0890410729 KAMALJEETSINGH (02-08-2025
(COMM)/383/2025 KUMAR TIWARI PROP OF M/SSINGH RANOT RANOT@GMAIL.CO
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307 CS (COMM)/902/2025 07-08-2025 SHRIKANT CHAUDHARY VS 0211324585 IMANOJ28GAHLAUT|05-08-2025

GURPREET SINGH GULATI KUMAR @GMAIL.COM
IGAHLAUT

307 ICIVIL CS (COMM)/910/2025 08-08-2025 IMUKUL MITTAL PROP OF M/SSATYENDRA (9811161525 ISKSINGHLL6@GMA [06-08-2025
IVIRAJ AND SONS VS MUNICIPAJKUMAR SINGH [L.COM
ICORPORATION OF DELHI AND
IANR

307 ICIVIL RP (CIVIL)/20/2025 08-08-2025 JASWANT SINGH DABAS VS [SATYENDRA (9811161525 ISKSINGHLL6@GMA [06-08-2025
IMUNICIPAL CORPORATION OFKUMAR SINGH L.COM
IDELHI AND ANR

307 ICIVIL [EXECUTION 11-08-2025 SUNDER LAL MALHOTRA VS [MUNISH 0810927909 IN.A. 08-08-2025

(COMM)/394/2025 ISANJAY KAPOOR IGUPTA

307 ICIVIL OMP (I) (COMM)/746/2025 [23-08-2025 [TATA CAPITAL LIMITED VS |KARTIK 011-26211488 LEGAL@KATVALAS [06-08-2025
ISAURABH PAHWA KUMAR ISOCIATES.COM

307 ICIVIL CS (COMM)/935/2025 19-08-2025 IRADHA PALLAVI EXPORTS VS |DEEPAK 0315829565 IADVDEEPAKSINGH [07-08-2025
GHANSHAYM KARSHANBHAISINGH IOFFICIAL@GMAIL.
PAGHDAL THAKUR ICOM

307 ICIVIL OMP (I) (COMM)/735/2025 [19-08-2025 [TATA CAPITAL LIMITED VS |[VIBHOR 0811326407 ISUPPORT@ARVLA [13-08-2025
ROOHINA ROOHINA IMATHUR IWCHAMBERS.CO.IN

307 ICIVIL CS (COMM)/942/2025 21-08-2025 IM/S AMAR CHEMICAL WORKS VSRAVI 0871694660 IMAIL@CNRPARTNE|[18-08-2025
RELIANCE RETAIL LIMITED ICHAUHAN RS

307 ICIVIL EXECUTION 22-08-2025 IVINESH SHARMA VS MOHD[{RFAN 8375987225 [KAKRA.ASSOCIATE (19-08-2025

(COMM)/410/2025 IANAS RAZA IS@GMAIL.COM
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307 ICIVIL CS (COMM)/945/2025 22-08-2025 I[HAVELLS INDIA LIMITED AND|SANCHAY 09711184111 INITINKGUPTA@GM [19-08-2025
IANR VS MJ ENTERPRISES ANDMEHROTRA JAIL.COM
OTHERS

307 ICIVIL EXECUTION 29-08-2025 IAJAY KUMAR VS LUXUR CABLESRAGHAV 8860662882 [RAGHAVNARAYAN1 [26-08-2025

(COMM)/419/2025 IPVT LTD INARAYAN 993@GMAIL.COM

307 ICIVIL OMP (I) (COMM)/748/2025 [29-08-2025 IM/S AXIS BANK LIMITED VS [VIBHOR 0811326407 ISUPPORT@ARVLA [20-08-2025
ROJI P IMATHUR WCHAMBERS.CO.IN|

307 ICIVIL OMP (I) (COMM)/747/2025 [29-08-2025 [TATA CAPITAL LTD VS |ANISH BHOLA (9811452022 JANISH_BHOLA17@ [27-08-2025
IBHAVYABHARAT IYAHOO.COM
INFRASTRUCTURE AND|
ICONSTRUCTION PVT LTD

307 ICIVIL OMP (I) (COMM)/766/2025 [30-08-2025 [TATA CAPITAL LTD VS NANDAANISH BHOLA (9811452022 JANISH_BHOLA17@ [28-08-2025
IRAM SHARMA IYAHOO.COM

307 ICIVIL OMP (I) (COMM)/765/2025 [30-08-2025 [TATA CAPITAL LTD VS ALOKANISH BHOLA [9811452022 JANISH_BHOLA17@ [28-08-2025
KUMAR 3161 IYAHOO.COM

307 ICIVIL OMP (I) (COMM)/763/2025 [30-08-2025 [TATA CAPITAL LTD VS MOHDANISH BHOLA (9811452022 JANISH_BHOLA17@ [28-08-2025
TARIK IYAHOO.COM

307 ICIVIL OMP (I) (COMM)/764/2025 [30-08-2025 [TATA CAPITAL LTD VS AJAYJANISH BHOLA (9811452022 JANISH_BHOLA17@ [28-08-2025
KUMAR IYAHOO.COM
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ICOURT ROOM 310 IMISC DJ/614/2025 06-08-2025 M/S RAK FITNESS CONSUMERPAGRITIJAIN (8527506427 LAWFIRM@UNSOL
IPVT LTD VS M/S BIG CHOICE AND IVEDLEGAL.COM
ORS

COURT ROOM 310MISC DJ IMISC DJ/615/2025 06-08-2025 IM/S AHUJA BOOK COMPANY PVT} - o 5
ILTD VS M/S BISHNUPUR PUBLI(C|
INSTITUTE OF MEDICAL SCIENCE

COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/717/2025 [06-08-2025 [TATA CAPITAL LTD. VS RAJU JANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.08.2025

IYAHOO.COM

COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/718/2025 [06-08-2025 [TATA CAPITAL LTD. VS DINESHJANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.08.2025
IKUMAR JINDAL YAHOO.COM

COURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/719/2025 [06-08-2025 [TATA CAPITAL LTD. VSIANISH BHOLA (9811452022 JANISH_BHOLA17@ [25.07.2025
ISIMRANPAL SINGH IYAHOO.COM

COURT ROOM 310[EX (COMM) IEXECUTION 07-08-2025 IVIVA BOOKS PVT. LTD VS FUTUREINARENDER  [9811140704 INVASHISHTA@GM (02.08.2025

(COMM.)/386/2025 IAND ORS IVASHISHTA JAIL.COM

ICOURT ROOM 310[CS (COMM) ICS (COMM)/901/2025 07-08-2025 KANSAL METAL PVT LTD VSJAKASH GUPTA |9560740322 IADVAKASH18 @GM [29.07.2025
TREHAN INDUSTRIES IAIL.COM

COURT ROOM 310[EX (COMM) EXECUTION 07-08-2025 M/S VIMAL ELECTRICALS PVTRANJAN 7011312145 IRANJAN.DOSHI@G [01-08-2025

(COMM.)/388/2025 ILTD VS RAJNISH RANJAN [DOSHI IMAIL.COM

COURT ROOM 310[CS (COMM) CS (COMM)/908/2025 08-08-2025 IM/S LAXMI LUMBER INDUSTRIESM. S. RAHMAN (90891080639 IMSRAHMAN123@G [05.08.2025
IPVT. LTD VS SHEARLING SKINS IMAIL.COM
PVT LTD AND ORS THROUGH]
DIRECOTR
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COURT ROOM 310(CS (COMM) CS (COMM)/921/2025 13-08-2025 IM/S  SUNRISE ENTERPRISESDHEERAJ 9899387799 ISINGHDHEERAJKR [01.08.2025
MHROUGH ITS PROPRIETORKUMAR SINGH @GMAIL.COM
INARESH KUMAR VS DELHI JAL
BOARD THROUGH CEO
COURT ROOM 310(CS (COMM) CS (COMM)/925/2025 18-08-2025 YASH NAGPAL VS HARISHD.K. SINGH 0811108641 IDKSINGHASSOCIAT [12.08.2025
GIRDHAR [ES2007@REDIFFMA|
IL.COM
[COURT ROOM 310[EX (COMM) EXECUTION 19-08-2025 IM/S TEAMGLOBAL LOGISTICSSIDDHARTHA (9811087543 ISIDDHARTHAYADA {14.08.2025
(COMM.)/400/2025 IPVT LTD VS M/S PRIME RIGS LTD [YADAV IVADVOCATE@GMAI
L.COM
COURT ROOM 310MISC DJ IMISC DJ/642/2025 19-08-2025 [UNION OF INDIA VS PANKAJ} - - -
IMITTAL
COURT ROOM 310MISC DJ IMISC DJ/643/2025 19-08-2025 [UNION OF INDIA VS PANKAJ} - - -
IMITTAL
COURT ROOM 310[CS (COMM) CS (COMM)/933/2025 19-08-2025 IGRAPESH SHAH VS MITALI GARG [ANKIT BATRA 9990786641 JANKIT.BATRA30@G[10.08.2025
IMAIL.COM
ICOURT ROOM 310[CS (COMM) CS (COMM)/936/2025 19-08-2025 IM/S JAIPUR READY MIXJA KTRIVEDI (9871441764 JAKTRIVEDILAWOFF|14.08.2025
ICOMPANY VS MUNICIPAL ICES@GMAIL.COM
ICORPORATION OF DELHI
COURT ROOM 310MISC DJ IMISC DJ/647/2025 20-08-2025 SHIVA MILK FOODS VS ASHAAMIT DAYAL [9810164421 - -
IRAM AND SONS PVT LTD
COURT ROOM 310[EX (COMM) [EXECUTION 22-08-2025 INARENDER KUMAR VS JITENDER|SANJAY KR /0818336108 ISANJAYK.ADVOCAT [12.08.2025
(COMM.)/411/2025 KUMAR IMISHRA [E@GMAIL.COM
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COURT ROOM 310(CS (COMM) CS (COMM)/956/2025 20-08-2025 IARTHANT ELECTRICALS VS NEUESURENDER 9999993833 ISURENDERSUPARN|18.08.2025
ILIGHT PRIVATE LIMITED [KUMAR @GMAIL.COM
COURT ROOM 3100MP (COMM) OMP (COMM.)/43/2025 130-08-2025 IVINOD KUMAR R VS SBI CARDSAADITYA 0926786132 [THORATAADI10@G [26.08.2025
JAND PAYMENT SERVICES LTD.  [THORAT IMAIL.COM
COURT ROOM 310ICOUNTER CLAIM ICOUNTER CLAIM/44/2025 [25-08-2025 RUNGTA IRRIGATION LTD. VSCHANDER M9811075837 IADVMAYANKMAINTI |-
IVISHAL SEHGAL IMAINT @GMAIL.COM
COURT ROOM 310MISC DJ IMISC DJ/627/2025 08-08-2025 SANJEEV KUMAR GARG VSNIRDOSH 0810060720 INKSADVOCATE3@G|07.08.2025
INARBADA IMPEX PVT LTD SHARMA IMAIL.COM
12 ISH. RAVINDERICENTRAL |[COURT ROOM ICASE TYPE ICASE NO. DATE OFPETITIONER NAME V/SADVOCATE IADV. MOB.NO [ADVOCATE EMAILDATE OF E-
IBEDI, DISTRICT] REGISTRATION IRESPONDENT NAME D FILING
JUDGE,
ICOMMERCIAL
ICOURT
lho1 ICS COMM 884/2025 01.08.2025 [PAWAN GUPTA & ORS V/S MANOJIRAHUL GUPTA [9910627480 RAHULGADV@YAH [31.07.2025
[TIWARI & ORS 00.COM
401 ICS COMM 881/2025 01.08.2025 STATE BANK OF INDIA V/SSUNIL 0099330725 DELHILAWYERS76 (03.06.2025
SARITA GUPTA SEHRAWAT @YAHOO.CO.IN
lho1 OMP I COMM 701/2025 01.08.2025 [TATA CAPITAL LTD V/S FHALANISH BHOLA [90811452022 IANISHBHOLA17@Y [25.07.2025
ISINGH JAHOO.COM
401 IOMPI COMM 702/2025 01.08.2025 [TATA CAPITAL LTD V/S LAKHANIANISH BHOLA [9811452022 IANISHBHOLA17@Y [22.07.2025
SINGH AHOO.COM
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lho1 IMISC DJ 592/2025 01.08.2025 JINENDER KUMAR JAIN VSSHASHANK 131.07.2025
IMANOJ TIWARI PANDEY

401 EX.COMM - AWARD BY ARB/(36/2025 02.08.2025 ISMFG INDIA CREDIT CO. LTD. V/SKARAN 0560099232 131.07.2025

ICOMM. SK FITTING AND TUBES ICHHIBBER

401 ICS COMM 885/2025 02.08.2025 ISH. PRITPAL SINGH CHAWLA V/S[TANISHQ 00712366633 ITANISHQPANWAR [30.07.2025
IM/S SHREE GANPATI GOLD PVI[PANWAR @GMAIL.COM
LTD

401 ICS COMM 889/2025 02.08.2025 SINGHI CYCLE IMPORT V/S SM|SNIGDHA 8076618483 ISSADVOCACY21@G [29.07.2025
INDUSTRIES SINGHI IMAIL.COM

lho1 OMP COMM Kno/2025 12.08.2025 IM/S GARG PAPER UDYOG V/S M/SB N GAUR 98101260070 IADVOCATEBNGAUR|04.08.2025
IGARG PATAER @GMAIL.COM

lho1 ICS COMM 918/2025 12.08.2025 ICANARA BANK V/S BAL KRISHAN|SUSHIL 0868422289 RAISUSHIL0915@G [10.08.2025
& ORS KUMAR RAI IMAL.COM

401 EX.COMM - AWARD BY ARB.441/2025 14.08.2025 IM/S SHARMA TRUNKEYJANIRUDH 0868333448 IANIRUDHK79@GM [13.08.2025

ICOMM. ENGINEERS PVT LTD V/SSHUKLA JAIL.COM

ISTERLING & WILSON PVT LTD

lho1 ICS COMM 928/2025 18.08.2025 IVIJAY KUMAR GOEL V/S M/S[SATYENDRA [0811161525 ISKSINGH116 @GMAI|11.08.2025
BHAGAT RAM DISCOUNT BAZAR[KUMAR SINGH L.COM
IPVT LTD

401 IMISC DJ 640/2025 18.08.2025 PAWAN CHOTIA V/S SAPCOGAURAYV GILL (87100014969 IGAURAVGILL21@G [13.08.2025
BREWS INDIA PVT LTD & ORS IMAIL.COM
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401 IMISC DJ 649/2025 20.08.2025 IPUNIT SETHI (HUF) v/ 0873140021 KETANMADAN@G [14.08.2025
IPROVENTURE RETAIL PVT LTD & IMAIL.COM
ORS

401 [EX COMM K18/2025 28.08.2025 IVEMSORE ENTERPRISES V/SMANISH 0811529112 IADV.MANISHSINGH|26.08.2025
[TURAN & CO. SINGHAL AL@GMAIL.COM

401 IMISC DJ 665/2025 29.08.2025 SHARMAN CHEMICALS V/S[SANJAY GUPTA|9811271968 ISANJAYGUPTAADV [22.08.2025
IVIKRAM SINGH IOCATE@YAHOO.CO

IM

lto1 IOMP (I) COMM 757/2025 130.08.2025 TATA CAPITAL LTD V/S|ANISH BHOLA (9811452022 JANISHBHOLA17@Y [28.08.2025
IMAHAKALESHWAR INFRATECH] IAHOO.COM
IPVT LTD

lho1 IOMP (I) COMM 756/2025 130.08.2025 [TATA CAPITAL LTD V/SIANISH BHOLA (9811452022 JANISHBHOLA17@Y [28.08.2025
IMAHAKALESHWAR INFRATECH] JAHOO.COM
IPVT LTD

lho1 IOMP (I) COMM 758/2025 30.08.2025 [TATA CAPITAL LTD V/SANISH BHOLA (9811452022 ANISHBHOLA17@Y [28.08.2025
IMAHAKALESHWAR INFRATECH] IAHOO.COM
PVT LTD

401 IOMP (I) COMM 759/2025 130.08.2025 SHRI GURU HAR RAI STONEANISH BHOLA (9811452022 IANISHBHOLA17@Y [28.08.2025
ICRUSHER JAHOO.COM

lho1 ICS COMM 957/2025 130.08.2025 IM/S MATHRA DASS AHUJA ANDIA.K. TRIVEDI (9871441764 JAKTRIVEDILAWOFF[28.08.2025
ISONS V/S DELHI TOURISM AND ICES@GMAIL.COM
[TRANSPORTATION
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ROOMICIVIL SUIT CS (COMM)/917/2025 12-08-2025 IMS GAMMEY INDIA AND CO VS [RAKESH 0911116314 130.07.25

lho2 MS ACTION HOUSE SRIVASTAVA(P
COURT ROOM[CIVIL SUIT CS (COMM)/892/2025 04-08-2025 RADHA AGGARWAL VS SHRIVIDIT 9910995511 A44DEFCOL@GMALI [31.07.2025
402 DAYA RAM GOYAL IGUPTA(P), L.COM
COURT ROOM(CIVIL SUIT IOMP (I) (COMM)/728/2025 [12-08-2025 [TATA CAPITAL LTD VS |[KARTIK 011-26211488 LEGAL@KATYALAS [06.08.25
402 IMOHAMMAD RIYAZ AHMED KUMAR(P), ISOCIATES.COM
COURT ROOMICIVIL SUIT [EXCOMM - AWARD BY ARB|28-08-2025 KOTAK MAHINDRA PRIME LTD [SUNNY 09010574027 IALBUSLAWFIRMS @ [06.08.25
o2 COMM/43/2025 VS OM PRAKASH ASIWAL IARORA(P), IGMAIL.COM
COURT ROOMICIVIL SUIT IOMP (I) (COMM)/731/2025 [13-08-2025 [TATA CAPITAL LTD VS MADHURIVIBHOR 0811326407 ISUPPORT@ARVLA [11.08.25
lho2 IMADHURI IMATHUR(P), WCHAMBERS.CO.IN|
COURT ROOM[CIVIL SUIT CS (COMM)/946/2025 22-08-2025 IPREM COLOR CHEM PVT LTD VS [ARUN KUMAR9810768996 JARUNYADAV1131@ [20.08.25
ho2 ISURBHI MULTI TEX PRINTS PVI[YADAV(P), IGMAIL.COM

LTD
COURT ROOM(CIVIL SUIT OMP (I) (COMM)/744/2025 [22-08-2025 IAXIS BANK LTD VS AKSHAY |[VIBHOR 8811326407 ISUPPORT@ARVLA [20.08.25
402 KUMAR IMATHUR(P), WCHAMBERS.CO.IN|
COURT ROOMICIVIL SUIT EXECUTION 28-08-2025 RAJENDER KUMAR MALHOTRA [NITIN 0818189667 INITIN.ARORA465@ [22.08.25
lho2 (COMM)/416/2025 VS TRILOK AGGARWAL JARORA(P), IGMAIL.COM
COURT ROOMICIVIL SUIT CS (COMM)/951/2025 26-08-2025 IM/S SARDARI LAL AND COMPANYJANIL SETHI(P),/0811109342 INA 23.08.25
402 MTHROUGH ITS PARTNER RAJAN|

BAJAJ VS M S B P CONTRACTS]

PVT LTD THROUGH ITS|

IDIRECTORS
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COURT ROOM(CIVIL SUIT EXECUTION 20-08-2025 IA ONE MACHINED COMPONENTSTANIYA 0810387379 INA 27.08.25
402 (COMM)/420/2025 IPVT LTD VS NUT HOUSE IMADAAN(P),
COURT ROOMICIVIL SUIT IOMP (I) (COMM)/750/2025 [29-08-2025 [TATA CAPITAL LTD VS [ANISH 0011452022 IANISH_BHOLA17@ [27.08.25
402 BHAVYABHARAT BHOLA(P), IYAHOO.COM
INFRASTRUCTURE AND|
ICONSTRUCTION PVT 5807
COURT ROOM(CIVIL SUIT OMP (I) (COMM)/760/2025 [30-08-2025 TATA CAPITAL LTD VS OMANISH 9911452022 JANISH_BHOLA17@ [28.08.2025
402 IPRAKASH BHOLA(P), IYAHOO.COM
COURT ROOMICIVIL SUIT OMP (COMM)/42/2025 130-08-2025 IMUKESH ARORA VS KOTAKSHANKER 0899036093 KARTICKAY7@GMA [28.08.2025
402 IMAHINDRA PRIME LTD [KASHYAP IL.COM
14 ISH. ASHUTOSH|WEST 201 OMP IOMP (I) (COMM)/965/2025 |01-08-2025 YES BANK LTD VS SHAN|KARTIK 0811250543 LEGAL@KATYALAS [30-07-2025
[KUMAR, DISTRICT] [EXTN BLOCK MOHAMMAD KUMAR(P), ISOCIATES.COM
JUDGE
(COMMERCIAL
ICOURT) [EX [EXECUTION 02-08-2025 BANK OF BARODA VS [SUMAN 8368031251 INOT MENTIONED [31-07-2025
(COMM)/246/2025 SHAKTIDOOT ENTERPRISES ANDIKUMAR
IORS ICHOUDHARY(
P),
OMP OMP (I) (COMM)/968/2025 [02-08-2025 SUNEET FINMAN PVT LTD VS [VIJAY Ki9873403435 IVIJAYADV- 01-08-2025
IMEENA TANDON AND ANR SEHGAL(P), 558 @GMAIL.COM
ICS CS (COMM)/661/2025 05-08-2025 STATE BANK OF INDIA VS |SHALINI 9899408618 ISHALINIUPADHYAY|02-08-2025
[HARSHDEEP SINGH PROPRIETOR[UPADHYAY(P), L ADVOCATE@GMAI
OF M/S HARSHDEEP TIMBERS L.COM
IAND INTERIORS
ICS ICOUNTER CLAIM/39/2025 [06-08-2025 ISHA SHARMA VS M/S CASTLESAMEER 0810134864 ISAMEERDEWAN123 |04-08-2025
IVALVES PVT LTD DEWAN(P), @REDIFFMAIL.CO
IM
[EX [EXECUTION 06-08-2025 IALUTECH INDUSTRIES VS BFITINANCY 78227867679 [E3SLEGAL@GMAIL.C|04-08-2025
(COMM)/252/2025 ICAMPUS JAIN(P), OM
OMP IOMP (I) (COMM)/996/2025 [11-08-2025 YES BANK LTD VS DEEPAKKARTIK 0811250543 LEGAL@KATYALAS |07-08-2025
SINGH KUMAR(P), ISOCIATES.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

CS (COMM)/680/2025 11-08-2025 M/S AMIR ELECTROPLATING [NAVED 0811282952 INAVEDRAJPUT789 [08-08-2025
THROUGH ITS PROP MOHD ZAKI [RAJPUT(P), @GMAIL.COM
VS M/S ONEX INDUSTRIES PVT|
LTD
lOMP IOMP (I) (COMM)/995/2025 [11-08-2025 SUNEET FINMAN PVT LTD VS |[VIJAY Ki9873403435 IVIJAYADV- 08-08-2025
IMEENA TANDON AND ANR SEHGAL(P), 558 @GMAIL.COM
ICS CS (COMM)/679/2025 11-08-2025 RAHUL PROPRIETOR M/S SHREEHAKSHAY 0811039948 JADV.AKSHAYBHASI |07-08-2025
IBALAJI WIRON VS SHIV RAJBHASIN(P), IN@GMAIL.COM
PROP OF M/S MAHADEV IRON|
INDUSTRIES AND ANR
lOMP IOMP (I) (COMM)/1004/2025[12-08-2025 YES BANK LTD VS SUNNYJADV. LALIT|8130383143 LALITPANDEYADVAJ11-08-2025
CHAND PANDEY(P), ISSOCIATES@GMAIL
.COM
[EX EXECUTION 12-08-2025 M/S NAROMA TEXTILES IMPEXRAMA 0911855122 RAMASARMA4597@ [11-08-2025
(COMM)/256/2025 PVT LTD VS MAMTA PORWAL SHARMA(P), IGMAIL.COM
[EX [EXECUTION 12-08-2025 OKAYA FUJIKAWA POWER PVTPRANAV 9999864070 IPRANAV@GJPARTN|08-08-2025
(COMM)/257/2025 ILTD VS BIG BULL TRADERS PVIJAIN(P), ERS.IN
LTD
OMP OMP (I) (COMM)/1021/2025 [14-08-2025 KOTAK MAHINDRA PRIMEADV. LALIT|8130383143 LALITPANDEYADVA[12-08-2025
LIMITED VS AKHILESH KUMARPANDEY(P), ISSOCIATES@GMAIL|
IKASHYAP .COM
IMISC IMISC DJ/801/2025 18-08-2025 RAHUL KAPOOR TRADING ASRAJAN 0312052152 RAJAN000999@GM [14-08-2025
ROYAL FIELD AND CO VS |ICHAUDHARY(P| AIL.COM
INARESH KUMAR PARTNER OF MS)),
INUTAN MALLEABLES
ICS CS (COMM)/694/2025 18-08-2025 JAMIT ARORA PROPRIETOR OFSUNIL 9654224557 JADVSUNILSINGHP [13-08-2025
IM/S MARVEL GRAPHICS VS [SINGH(P), @GMAIL.COM
SAHIL SHARMA PROPRIETOR OH
IM/S ANTRIX
OMP OMP (I) (COMM)/1036/2025[19-08-2025 IAXIS BANK LTD VS OM PRAKASHIADV. LALIT|8130383143 LALITPANDEYADVA[16-08-2025
[YADAV PANDEY(P), ISSOCIATES@GMAIL
.COM
OMP OMP (I) (COMM)/1037/2025[19-08-2025 IAXIS BANK LTD VS MUJAFFAR [ADV. LALIT|8130383143 LALITPANDEYADVA[16-08-2025
IALI PANDEY(P), ISSOCIATES @GMAIL,|
.COM
OMP OMP (I) (COMM)/1038/2025(19-08-2025 IAXIS BANK LTD VS SANJAY (ADV. LALIT|8130383143 LALITPANDEYADVA[16-08-2025
KUMAR PANDEY(P), ISSOCIATES@GMAIL
.COM
OMP IOMP (I) (COMM)/1039/2025[19-08-2025 IAXIS BANK LTD VS ANKIT (ADV. LALIT|8130383143 LALITPANDEYADVA16-08-2025
KASANA PANDEY(P), ISSOCIATES@GMAIL
.COM
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IAND INTERIORS INDIA PVT LTD

OMP (I) (COMM)/1040/202519-08-2025 IAXIS BANK LTD VS MOHD J|ADV. LALIT|8130383143 LALITPANDEYADVA{16-08-2025
JAVED IPANDEY(P), ISSOCIATES@GMAIL
.COM
lOMP OMP (I) (COMM)/1041/2025[19-08-2025 IAXIS BANK LTD VS LALIT [ADV. LALIT|8130383143 LALITPANDEYADVA[16-08-2025
KUMAR PANDEY(P), ISSOCIATES @GMAIL,|
.COM
[EX EXECUTION 19-08-2025 SHAMSHER  SINGH VS [DANIYAL 8882932059 IMAILSHIVAMRAJP [18-08-2025
(COMM)/271/2025 IAPPLIANCE KRAFT IJABBAS(P), UT@GMAIL.COM
ICS CS (COMM)/701/2025 21-08-2025 M/S  AQUALITE INDUSTRIESARCHIT 0599043045 LEGAL@SIGMALEG [19-08-2025
PRIVATE LIMITED VS JAGATSINGHAL(P), AL.IN
SINGH PROPRIETOR OH
IPADMAVATI FOOTWEAR
ICS CS (COMM)/702/2025 21-08-2025 M/S RAMA IRON SCRAPMUNESH 0818230467 IMUNESHCHAUHAN|21-08-2025
MHROUGH ITS PROPRIETORICHAUHAN(P), 1978 @GMAIL.COM
ISUNIL KUMAR DWIVEDI VS HRJ|
STEELS PRIVATE LIMITED AND|
[EX [EXECUTION 22-08-2025 IANURAG CHAWALA VS DGITODEVENDER 09811403534 IDEVENDERDHIRYA [21-08-2025
(COMM)/276/2025 TECHNICAL KUMAR IN@GMAIL.COM
[DHIRYAN(P),
OMP OMP (I) (COMM)/1065/2025[23-08-2025 IAXIS BANK LIMITED VS RAHUL |ADV. LALIT|8130383143 LALITPANDEYADVA[]21-08-2025
PANDEY(P), ISSOCIATES@GMAIL|
.COM
[EX EXECUTION 23-08-2025 IDIAMOND MODULAR PRIVATESHIVEN 783443353 IADVSHIVENBANGA [22-08-2025
(COMM)/278/2025 LIMITED VS AVINASH[BANGA(P), @GMAIL.COM
PROPRIETOR M /S KRISHNA|
ELECTRANICS
lOMP IOMP (I) (COMM)/1066/2025[23-08-2025 IHDFC BANK LIMITED VS ABRARIADV. LALIT|8130383143 LALITPANDEYADVA[]21-08-2025
RAFIQ PANDEY(P), ISSOCIATES @GMAIL,|
.COM
OMP OMP (I) (COMM)/1064/2025[23-08-2025 IAXIS BANK LIMITED VS SAJID |ADV. LALIT|8130383143 LALITPANDEYADVA[21-08-2025
PANDEY(P), ISSOCIATES@GMAIL
.COM
ICS CS (COMM)/720/2025 25-08-2025 IM/S KITPLY INDUSTRIES LTD VS [RAJEEV 0873921590 REJEEV)HA2004@Y[23-08-2025
IM/S CP AND ASSOCIATES PVIJHA(P), JAHOO.CO.IN
LTD
EX [EXCOMM - AWARD BY ARBp5-08-2025 RENOVISION AUTOMATION|ASHISH 0650398837 IASHISHADVOCATE [23-08-2025
ICOMM/59/2025 ISERVICES PVT LTD VS RANDHIRISHARMA(P), 07@GMAIL.COM
KAPOOR
ICS CS (COMM)/719/2025 25-08-2025 M /S KIT MARKETING PVT LTD |RAJEEV 9873921590 REJEEV)HA2004@Y [23-08-2025
IVS M/S FAST TRACK FURNITUREJHA(P), IAHOO.CO.IN
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CS (COMM)/718/2025 25-08-2025 IAUM G ELECTRONICS VS HKSRISHIKESH 0006710421 RISHIKESHDEO150 [23-08-2025
IENTERPRISES DEO(P), 3@GMAIL.COM
lOMP IOMP (I) (COMM)/1074/2025[25-08-2025 IYES BANK LTD VS CHANDANKARTIK 0811250543 LEGAL@KATYALAS [22-08-2025
IKUMAR GUPTA KUMAR(P), ISOCIATES.COM
OMP OMP (I) (COMM)/1075/2025[25-08-2025 IYES BANK LTD VS ANUJ KUMAR [KARTIK 0811250543 LEGAL@KATYALAS [22-08-2025
KUMAR(P), ISOCIATES.COM
lOMP IOMP (I) (COMM)/1076/2025[25-08-2025 IYES BANK LTD VS NITIN[KARTIK 0811250543 LEGAL@KATYALAS [22-08-2025
SHARMA KUMAR(P), ISOCIATES.COM
[EX EXECUTION 27-08-2025 IMIS SVM NETWORKS INC VS MISAYUSH 0818402326 IAYUSH@GUPTALEG{]25-08-2025
(COMM)/284/2025 [FOOD FRESHLY AFC INDIA PVTIGUPTA(P), AL.IN
LTD
ICS CS (COMM)/729/2025 27-08-2025 IAUM G ELECTRONICS VS |RISHIKESH 9006710421 RISHIKESHDEO150 [26-08-2025
RANJEET ELECTRICAL ANDDEO(P), 3@GMAIL.COM
[ELECTRONICS
ICS CS (COMM)/730/2025 28-08-2025 MR  JAGJYOTI JAIN SOLEDHRUV 9971897143 IVEHAWLA@KRCCO.[26-08-2025
PROPRIETOR OF SUPERCIRCLE |[CHAWLA(P), ICO.IN
VS GLADWIN TECHGEN PVT LTD|
THROUGH ITS DIRECTOR(S)
[EX EXECUTION 130-08-2025 ROYAL PRESS VS COLOURSAMIT 29-08-2025
(COMM)/289/2025 ISQUARE KHOSLA(P),
OMP IOMP (I) (COMM)/1088/202529-08-2025 YES BANK LTD VS  SUNITAANANJAY 7455023130 IASAPLEGALAND 27-08-2025
LAKHIRAM SINGH(P), IADVOCATES@GMAI
L.COM
ICS CS (COMM)/672/2025 08-08-2025 IMANCARE LABORATORIES PVIIDEEPAK 0810541666 IDEEPAKRIKHARI@ |07-08-2025
LTD VS SHREE KRISHNARIKHARI(P), IYAHOO.CO.IN
IANALYTICAL SERVICES PVT LTD
15 IMS. VINEETAWEST 209 ICS/(COMM) 646/2025 01.08.2025 KESHAV GARMENTS VS. MANISHINEERU VERMA{9910309525 IVARMANEERU8@G [01.08.2025
IGOYAL, DISTRICT] [EXTN BLOCK IMONGA IMAIL.COM
WUDGE
(COMMERCIAL
ICOURT)-02 IOMP(I)(COMM) 061/2025 01.08.2025 IAXIS BANK VS. CHITER SAIN LALIT PANDEY 8130383143 LALITPANDEYADV (01.08.2025
@GMAIL.COM
IOMP(I)(COMM) 962/2025 01.08.2025 IAXIS BANK VS. RAVINDER LALIT PANDEY 8130383143 LALITPANDEYADV [01.08.2025
@GMAIL.COM
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JITENDER BHUTANI

IAGGARWAL

IOMP(I)(COMM) 063/2025 01.08.2025 IAXIS BANK VS. PANKAJ KR|LALIT PANDEY 8130383143 LALITPANDEYADV [01.08.2025
IVERMA @GMAIL.COM
IOMP(I)(COMM) 064/2025 01.08.2025 IAXIS BANK VS. NAVEEN BHATI |[LALIT PANDEY 8130383143 LALITPANDEYADV [01.08.2025
@GMAIL.COM
IMISC.DJ 754/2025 01.08.2025 IAPLUS ENTERPRISES VS. SUVAM.S PANWAR (9811441760 01.08.2025
LAL JAT
ICS/(COMM) 649/2025 002.08.2025 IDELHI LIQUORS VS. PATH2WAY|VIPIN 0310875020 IVIPINDILWARI83@ (02.08.2025
IH.R. SOLUTIONS PVT LTD DILWARI IGMAIL.COM
ICS/(COMM) 650/2025 02.08.2025 DILEEP SHARMA VS. SANJAYRAKESH K.|9899454835 RKS108 @GMAIL.CO [02.08.2025
IKUMAR SINGH SHUKLA IM
ICS/(COMM) 651/2025 02.08.2025 OM MOTORS VS. MAHINDRA AND[VIKAS AZAD 999934931 IAZADASSOCIATES @(02.08.2025
IMAHINDRA IGMAIL.COM
IOMP(I)(COMM) 083/2025 04.08.2025 SHRIRAM FINANCE VS. ALEEM [MANOJ 0811133644 IMANOJ.ADV@GMATI|04.08.2025
KUMAR L.COM
IOMP(I)(COMM) 984/2025 04.08.2025 SHRRAM FINANCE VS. HARUN  [MANOJ 0811133644 IMANOJ.ADV@GMAI|04.08.2025
KUMAR L.COM
ICS/(COMM) 654/2025 04.08.2025 ISTATE BANK OF INDIA VS. KAMLAKRISHAN 03145165656 JADVKRISHNA1411@ [04.08.2025
SHARMA IGMAIL.COM
ICS/(COMM) 655/2025 04.08.2025 IPUNJAB NATIONIAL BANK VSJVIKAS KUMAR (9650795147 LEXNEXUSVKM@G [04.08.2025
JYOTI IMAIL.COM
ICS/(COMM) 659/2025 05.08.2025 ICONTINENTAL PETROCHEM VSJ[HARISH 9999011308 IADV.HKAUSHIK@G [05.08.2005
IGOODWILL HI PRECISION WORK [KAUSHIK IMAIL.COM
ICS/(COMM) 663/2025 06.08.2025 IMAHASHIAN DI HATTI VSMANISH 0811529112 IMANGLA.IPR@GMA [06.08.2025
ISUPRASAAD FOODS PVT LTD SINGHAL [L.COM
ICS/(COMM) 669/2025 08.08.2025 IPUNJAB NATIONAL BANK VS[PARAS 9810600656 [PARASAGGARWALA|08.08.2025

DV@GMAIL.COM
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ICS/(COMM) 670/2025 08.08.2025 ISTATE BANK OF INDIA VS. EKTAIKRISHNA 9958891040 JADVKRISHNA1411@ [08.08.2025
IRANI SHARMA IGMAIL.COM
ICS/(COMM) 671/2025 08.08.2025 IM/S S R SETH AND SONS VS. M/SMANISH 0541266150 ISATANDCOLAWFIR (08.08.2055
IKESHAVA ENGINEERS INDIA ROHILLA IM@GMAIL.COM
ICS/(COMM) 675/2025 11.08.2025 GOPAL DASS CHOPRA VS. M/SPRADEEP KR09811163300 IDABAS.ASSOCIATES|11.08.2025
IOPTIMA MART OPC DABAS @GMAIL.COM
ICS/(COMM) 676/2025 11.08.2025 IAPIS INDIA LTD VS. KEERTHANAIMUKUND 8285202359 HARISH@BARAHA [11.08.2025
IPROP. OF VKT ENTERPRISES IYADAV IMILEGALSERVIES.C
oM
IOMP(I)(COMM) 089/2025 11.08.2025 YES BANK VS. JAYASEELANKARTIK 1126211488 LEGAL@KATYALAS [11.08.2025
JAGAN PRASANANA KUMAR ISOCIATES.COM
IOMP(I)(COMM) 090/2025 11.08.2025 IYES BANK VS. VINEETKARTIK 1126211488 LEGAL@KATYALAS [11.08.2025
IAGGARWAL KUMAR ISOCIATES.COM
IOMP(I)(COMM) 997/2025 12.08.2025 IYES BANK VS. PUJA AGARWAL LALIT PANDEY 8130383143 LALITPANDEYADV [12.08.2025
@GMAIL.COM
ICS/(COMM) 681/2025 12.08.2025 BRIJLAXMI PROJECTS PVT LTDASHISH 8095957280 IASHISHCHAUDHAR|[12.08.2028
IVS. M/S KCT TRADING PVT LTD [CHAUDHARY IYADV@GMAIL.COM
ICS/(COMM) 682/2025 12.08.2025 PUNJAB NATIONAL BANK VS/|VISHAL 0953180830 [TTIWARIVISHAL.AD [12.08.2025
IMANOJ KUMAR TTWARI V@GMAIL.COM
IOMP(I)(COMM) 1011/2025 13.08.2025 IKOTAK MAHINDRA VS. ASIF H LALIT PANDEY 8130383143 LALITPANDEYADV 13.08.2025
@GMAIL.COM
ICS/(COMM) 689/2025 14.08.2025 IAJAY GUPTA VS. SAT INFOTECH [AANCHAL 0910969692 BANSALAANCHAL2114.08.2025
BANSAL 0@GMAIL.COM
ICS/(COMM) 691/2025 14.08.2025 IPUNJAB NATIONAL BANK VSJ|VISHAL 993180830 TTIWARIVISHAL.AD [14.08.2025
IMANOJ KUMAR TIWARI V@GMAIL.COM
IMISC.DJ 798/2025 14.08.2025 IMANMOHAN GOPAL VS{HARGOVIND [9811466485 VHA.HARGOVIND.L [14.08.2025

IAMITABH SRIVASTAVA

JHA

AW@GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

RAHMAN

KUMAR(P),

ICS/(COMM) 603/2025 18.08.2025 IADROIT AGENCIES PVT LTD VS|VIVEK 0871129399 IVIVEKSHARMA.AD [18.08.2025
PRAYAG HOSPITAL ANDISHARMA Vo1@GMAIL.COM
IRESEARCH CENTER
IOMP(I)(COMM) 1026/2025 19.08.2025 IAXIS BANK VS. SURESH KUMAR [LALIT PANDEY 8130383143 LALITPANDEYADV [19.08.2025
@GMAIL.COM
IOMP(I)(COMM) 1029/2025 19.08.2025 IAXIS BANK VS. RAJESH KUMAR|LALIT PANDEY (8130383143 LALITPANDEYADV [19.08.2025
[TRIPATHI @GMAIL.COM
ICS/(COMM) 697/2025 19.08.2025 IKARNATAKA BANK VS. AXAY[LALIT PANDEY 8130383143 LALITPANDEYADV [19.08.2025
KUMAR @GMAIL.COM
IMISC.DJ 809/2025 20.08.2025 RAJCO BUILDWEL PVT LTD VSJLALIT PANDEY 8130383143 LALITPANDEYADV [19.08.2025
IANJALI GUPTA @GMAIL.COM
IOMP(I)(COMM) 1056/2025 22.08.2025 IAXTS BANK VS. MOHIT RANA LALIT PANDEY 8130383143 LALITPANDEYADV [22.08.2025
@GMAIL.COM
IOMP(I)(COMM) 1057/2025 22.08.2025 IAXIS BANK VS. KARUNAKAR|LALIT PANDEY 8130383143 LALITPANDEYADV [22.08.2025
SINGH @GMAIL.COM
ICS/(COMM) 704/2025 22.08.2025 SUMIT MAHAJAN VS. BHARATRRAJESH 8447750360 RAJESH.ADVOCATE[]22.08.2025
KUMAR SHARMA @GMAIL.COM
ICS/(COMM) 721/2025 26.08.2025 BANK OF BARODA VS. VEDTARUNESH 07183544614 JADV.TARUNES8@G [26.08.2025
IPRAKASH GOYAL KUMAR IMAIL.COM
ICS/(COMM) 722/2025 26.08.2025 RAKESH GARG VS. M/S FASTRAJEEVJHA (9873921590 RAJEEVIHA@YAHO]26.08.2025
TRACK FURNITURE AND| 0.COM
INTERIORS INDIA PVT LTD
ICS/(COMM) 1079/2025 29.08.2025 IYES BANK VS. RANA TRAVELS PVTIANANJAY 7030378800 IASAPLEGALANDAD [29.08.2025
ILTD SINGH IVOCATES@GMAIL.C|
oM
16 ISH. RAGHUBIRWEST 203 OMP (I) (COMM)/959/2025 |01-08-2025 IAXTS BANK LIMITED VS DINESHADV. LALIT] 31-07-2025
ISINGH, DISTRICT] [EXTN BLOCK IBAWRI PANDEY(P),
JUDGE
(COMMERCIAL
ICOURT)-03 IOMP (I) (COMM)/960/2025 [01-08-2025 IYES BANK LTD VS FAZLURJKARTIK 31-07-2025
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CS (COMM)/645/2025 01-08-2025 IMAIDEN  MARKETING  INDIASAMARTH 131-07-2025
IPRIVATE ~ LIMITED VS [KAPOOR(P),
INDIABULLS CITYHEIGHTS
LIMITED FORMERLY KNOWN AS|
OMP (I) (COMM)/966/2025 [02-08-2025 IAXIS BANK LTD VS GAURAV |ADV. LALIT] 01-08-2025
[TANEJA PANDEY(P),
OMP (I) (COMM)/977/2025 [04-08-2025 ISHRIRAM FINANCE LTD VS ASIMMANOJ 02-08-2025
KUMAR(P),
OMP (I) (COMM)/974/2025 [04-08-2025 SHRIRAM FINANCE LTD VS [MANOJ 02-08-2025
ISHYAM SUNDER KUMAR(P),
EXECUTION 04-08-2025 ICANARA BANK VS AJAB SINGH [RAM 02-08-2025
(COMM)/248/2025 BHUSHAN
IPANDEY(P),
[EXECUTION 04-08-2025 ICANARA BANK VS RUPENDERRAM 02-08-2025
(COMM)/249/2025 ISINGH YADAV BHUSHAN
PANDEY(P),
IEXECUTION 04-08-2025 CANARA BANK VS RAJESHRAM 02-08-2025
(COMM)/250/2025 CHOUDHARY BHUSHAN
IPANDEY(P),
CS (COMM)/665/2025 07-08-2025 IM/S GAUTAM WINES PVT LTD VS|SACHIN 06-08-2025
M/S MILLENNIUMMALIK(P),
INFRAENGINEERS PVT LTD
IOMP (I) (COMM)/988/2025 [11-08-2025 YES BANK LTD VS DEEPAKKARTIK 08-08-2025
IAGARWAL KUMAR(P),
IOMP (I) (COMM)/987/2025 [11-08-2025 YES BANK LTD VS  REKHAKARTIK 08-08-2025
REKHA KUMAR(P),
CS (COMM)/674/2025 11-08-2025 [UNION BANK OF INDIA VS SKAMALJIT 08-08-2025
ICUBE SOLUTIONS PARTNERSHIPSINGH
[FIRM RANOT(P),
IMISC DJ/786/2025 12-08-2025 IMOHD SHARIQ SAMI VS |RUKBAN 11-08-2025
IMOTHERS PRIDE EDUCATION [TYAGI(P),
INSTITUTION PRIVATE LIMITED
CS (COMM)/683/2025 12-08-2025 IAPIS INDIA LIMITED VS SUPERMUKUND 11-08-2025
IMARCHE 37 TRADERS LLP IYADAV(P),
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ICS (COMM)/681/2025 12-08-2025 IBRIJLAXMI PROJECTS PRIVATEASHISH 11-08-2025
LIMITED VS M/S KCT TRADINGCHOUDHURY(
IPRIVATE LIMITED P),
IOMP (I) (COMM)/1003/2025[12-08-2025 YES BANK LTD VS RAJESHADV. LALIT] 11-08-2025
KUMAR PANDEY(P),
IOMP (I) (COMM)/1002/202512-08-2025 IYES BANK LTD VS ANIL GARG |ADV. LALIT] 11-08-2025
IPANDEY(P),
IOMP (I) (COMM)/1010/2025[13-08-2025 IKOTAK MAHINDRA PRIMEADV. LALIT 12-08-2025
LIMITED VS PARVEEN VERMA [PANDEY(P),
CS (COMM)/688/2025 14-08-2025 ISTATE BANK OF INDIA VS JYOTI JASHOK 13-08-2025
KUMAR(P),
CS (COMM)/690/2025 14-08-2025 IM/S NAYASA SUPERPLAST VS [SURINDER 13-08-2025
IYOGI PRODUCTS SINGH(P),
OMP (I) (COMM)/1023/202518-08-2025 IYES BANK LTD VS RAJ SINGH [KARTIK 14-08-2025
KUMAR(P),
OMP (I) (COMM)/1022/202518-08-2025 YES BANK LTD VS  ANJALIKARTIK 14-08-2025
ISRIVASTAVA KUMAR(P),
EXECUTION 18-08-2025 ISH LALIT KUMAR AGGARWAL VS BHOOPENDRA 14-08-2025
(COMM)/262/2025 RIS INDIA HOUSEHOLDKUMAR(P),
ISOLUTIONS PRIVATE LIMITED
OMP (I) (COMM)/1030/2025(19-08-2025 IAXIS BANK LTD VS DEVADHI |ADV. LALIT] 18-08-2025
[TRIPATHI PANDEY(P),
OMP (I) (COMM)/1027/2025[19-08-2025 IAXIS BANK LTD VS AMRIK |ADV. LALIT] 18-08-2025
ISINGH PANDEY(P),
OMP (I) (COMM)/1028/2025(19-08-2025 IAXIS BANK LTD VS ANJU SINGH |JADV. LALIT| 18-08-2025
PANDEY(P),
IOMP (I) (COMM)/1025/2025[19-08-2025 IAXIS BANKLTD VS VIJAY PAL [(ADV. LALIT 18-08-2025
PANDEY(P),
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CS (COMM)/696/2025 19-08-2025 SHYAM SUNDER AGARWAL VS [RAKESH 18-08-2025
HEMLATA ITANWAR(P),

OMP (I) (COMM)/1052/2025[20-08-2025 ORIX LEASING AND FINANCIALJABID 19-08-2025
SERVICES INDIA LTD VS [AHMAD(P),
SHUBHAM HOUSING|
IDEVELOPMENT FINANCH]

CS (COMM)/703/2025 21-08-2025 [TARZAN ELECTRICALS PRIVATEBHASKAR 20-08-2025
LIMITED VS TARU GOEL IVALI(P),

IOMP (I) (COMM)/1058/2025[22-08-2025 IAXIS BANK LTD VS MOHDADV. LALIT] 21-08-2025
IMUSHRRAF HUSAIN PANDEY(P),

CS (COMM)/706/2025 22-08-2025 IVIDCOM BUSINESS SOLUTION [VIVEK 21-08-2025
PVT LTD VS KABEERM M SHARMA(P),

CS (COMM)/705/2025 22-08-2025 IBANK OF BARODA VS SUNITA |AKSHAY 21-08-2025

RAJ(P),

OMP (I) (COMM)/1063/2025[23-08-2025 IAXIS BANK LTD VS GAURAV |ADV. LALIT] 22-08-2025
YADAV PANDEY(P),

CS (COMM)/714/2025 23-08-2025 ISWAITA BANSAL VS M/S USKY[NAMAN 22-08-2025
LOGISTICS PVT LTD RUDRA

DUTT(P),

CS (COMM)/713/2025 23-08-2025 ISTATE BANK OF INDIA VS DAYAASHOK 22-08-2025
ICHAND KUMAR(P),

OMP (I) (COMM)/1070/2025[25-08-2025 IYES BANK LTD VS BIJENDERKARTIK 23-08-2025
SINGH KUMAR(P),

CS (COMM)/715/2025 25-08-2025 JAQUALITE INDUSTRIES PRIVATEARCHIT 23-08-2025
LIMITED VS PINKU BANIK[SINGHAL(P),
IPROPRIETOR OF SAJ|
I[ENTERPRISES

OMP (I) (COMM)/1069/2025[25-08-2025 YES BANK LTD VS GAGAN|KARTIK 23-08-2025
KUMAR KUMAR(P),

IEXECUTION 26-08-2025 IABDULLAH EBRAHIM ALI ALI ALISWATI 25-08-2025

(COMM)/281/2025 FEDAWY VS VINYL TUBES PVIIMEHTA(P),
LTD
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CS (COMM)/727/2025 27-08-2025 RAJAN ARORA VS S RISHABH 26-08-2025
INTRABUILD IGULATI(P),
CS (COMM)/728/2025 27-08-2025 IM/S SHIV FIBRES PVT LTDJAGRITI 26-08-2025
THROUGH ITS DIRECTOR AR MRUJAIN(P),
PAWAN KUMAR GOEL VS MS§
JAMITA GUPTA PROP OF M/S
CS (COMM)/726/2025 27-08-2025 IVIKAS MALIK VS DHAMENDRA[SHITANSHU 26-08-2025
IAHUJA IGAUR(P),
17 ISH. SANJEEVIWEST 202 ICS (COMM) CS (COMM)/641/2025 01-08-2025 STATE BANK OF INDIA VSKRISHNAKRSH|9958891040 JADVKRISHNAI411@ [01-08-2025
IAGGARWAL, [EXTN BLOCK IPARASHURAM IARMA IGMAIL.COM
IDISTRICT JUDGE
(COMMERCIAL
ICOURT) ICS (COMM) CS (COMM)/642/2025 01-08-2025 WASIM WIRE MANUFACUNG PVI]MOSHIN 0899010288 IADV 25-07-2025
ILTD VS RAVI SHANI IMOHSHIN55@GMAL
L. .COM
IOMP (I) COMM OMP (I) (COMM.)/969/2025 |02-08-2025 IAXIS BANK LTD VS LAV KUMAR [LALIT PANDEY 8130383143 LALITPANDEVASSO |01-08-2025
ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (I) (COMM.)/970/2025 [02-08-2025 IAXIS BANK LTD VS MOHD |[LALIT PANDEY 8130383143 LALITPANDEVASSO [01-08-2025
USMAN ICIATES@,GMAIL.CO|
IM
ICS (COMM) OMP (Djo4-08-2025 CANARA BANK VS JAGDEEPRAM 09871434320 RBP5370@YAHOO.C|02-08-2025
(COMM.)/1008/2025 IVERMA PROP JAGDEEP MOVIES [BHUSHAN OM
PANDY
IOMP (I) COMM IOMP (I) (COMM.)/980/2025 [04-08-2025 SHRIRAM FINANCE LTD VSMANOJKUMAR|9811133644 IMANOJKUMARO7@ [02-08-2025
GULFAM KHAN IGMAIL.COM
IOMP (I) COMM OMP (I) (COMM.)/981/2025 [04-08-2025 SHRIRAM FINANCE LTD VSMANOJKUMARQ811133644 IMANOJKUMARO7@ [02-08-2025
IMUSTKEEM IGMAIL.COM
IOMP (I) COMM OMP (I) (COMM.)/982/2025 |[04-08-2025 ISHRIRAM FINANCE LTD VS DOUSMANOJKUMAR|9811133644 IMANOJKUMARO7@ [02-08-2025
IMOHD IGMAIL.COM
IOMP (I) COMM IOMP (I) (COMM.)/985/2025 [04-08-2025 TSC FINSERV PRIVATE LIMITED|LALIT PANDEY 8130383143 LALITPANDEVASSO |01-08-2025
IVS AUTO XOTICA ICIATES@,GMAIL.CO|
IM
ICS (COMM) CS (COMM)/660/2025 05-08-2025 KOMAL  INTERNATIONAL  VSKAMALJEET (9212609282 [KISKAMAL23@GMA[05-08-2025
IBALLE CHAUDHARYISINGH [L.COM
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ICS (COMM) CS (COMM)/678/2025 11-08-2025 [UNION BANK OF INDIA VSKAMALJIT 0890410729 IPATELNAGAR@UNI [11-08-2025
[TRIVENI JHA PROP AARADHYA [SINGH RANOT IONBANKOFINDIA.C
IFASHION IOM
ICS (COMM) CS (COMM)/684/2025 12-08-2025 RAM TRADERS VS FEATHERSSAHIL 9711592772 ISAHIL@TNGLEGAL.[12-08-2025
TOUCH ITALWAR N
IOMP (I) COMM OMP (Dp2-08-2025 YES BANK LTD VS BUNDELAJLALIT PANDEY 8130383143 LALITPANDEVASSO [11-08-2025
(COMM.)/1008/2025 INDUSTRIES ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (Dp2-08-2025 IYES BANK LTD VS RAHULLALIT PANDEY[8130383143 LALITPANDEVASSO [11-08-2025
(COMM.)/1009/2025 SHRIVASTAVA ICIATES @,GMAIL.CO|
IM
IOMP (I) COMM IOMP (I) (COMM.)/1013/2025013-08-2025 IKOTAK MAHINDRA PRIME[LALIT PANDEY [8130383143 LALITPANDEVASSO [11-08-2025
ILIMITED VS SHRI RAM MOTORS ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (I) (COMM.)/1014/2025[13-08-2025 IKOTAK MAHINDRA PRIMELALIT PANDEY [8130383143 LALITPANDEVASSO [11-08-2025
ILIMITED VS NEERJA LUTHRA ICIATES@,GMAIL.CO|
IM
ICS (COMM) CS (COMM)/692/2025 14-08-2025 FIITJEE LIMITED VS DEEPAKROHIT DUTTA [987440515 ROHIT.DUTTA@.LE [14-08-2025
IMUKHI IXPORT.
IOMP (I) COMM OMP (Dj14-08-2025 IKOTAK MAHINDRA PRIME[LALIT PANDEY [8130383143 LALITPANDEVASSO 13-08-2025
(COMM.)/1018/2025 LIMITED VS AMARJEET SINGH ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (I) (COMM.)/1019/2025[14-08-2025 IYES BANK LTD VS MANISH NAND |[LALIT PANDEY [8130383143 LALITPANDEVASSO [13-08-2025
ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (Dj14-08-2025 YES BANK LTD VS ROOSHILALIT PANDEY 8130383143 LALITPANDEVASSO 13-08-2025
(COMM.)/1020/2025 RAMBHAJ SINGH ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (D9-08-2025 IAXIS BANK LTD VS VASIL LALIT PANDEY 8130383143 LALITPANDEVASSO [13-08-2025
(COMM.)/1042/2025 ICIATES @,GMAIL.CO|
IM
IOMP (I) COMM OMP (D19-08-2025 IAXIS BANK LTD VS KARUNAKAR [LALIT PANDEY (8130383143 LALITPANDEVASSO [13-08-2025
(COMM.)/1043/2025 SINGH ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (Dj19-08-2025 IAXIS BANK LTD VS SAHIL LALIT PANDEY 8130383143 LALITPANDEVASSO [13-08-2025
(COMM.)/1044/2025 ICIATES@,GMAIL.CO|

M
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M

IOMP (I) COMM OMP (Dj19-08-2025 IJAXIS BANK LTD VS SATPAL LALIT PANDEY 8130383143 LALITPANDEVASSO [13-08-2025
(COMM.)/1045/2025 ICIATES@,GMAIL.CO|
IM
ICS (COMM) CS (COMM)/698/2025 20-08-2025 IDUROPLY INDUSTRIES LTD VSUITENDER 0968237035 VITENDERKUMARG [19-08-2025
ISANTOSH SONONE IGAHLYAN HAHLYAN @GMAIL.
ICOM
ICS (COMM) CS (COMM)/699/2025 20-08-2025 IM/S GOEL TRADERS VS M/SLOKESH KR9811218876 LOKESH@ACECONS[12.08.2025
IBUDDIES ENTERPRISES IAGG ILIUM.COM
IOMP (I) COMM OMP (I)l21-08-2025 ORIX  CORPORATION  INDIAABID AHMAD [9213142242 JABIDAHMADADVO [20-08-2025
(COMM.)/1053/2025 ILIMITED VS VIRAJ AGGARWAL ICATE@GMAIL.COM
ICS (COMM) CS (COMM)/723/2025 26-08-2025 ONEg7 COMMUNICATIONSABHAY AREN (9910634753 IS.DHOUNDIYAL@S [22.08.2025
LIMITED VS NEW HAIR PALACH IATKRISHNAASSOCI
IPRIVATE LIMITED IATES.COM
IOMP (I) COMM OMP (I)j29-08-2025 [YES BANK LTD VS SUNITA PREM|LALIT PANDEY (8130383143 LALITPANDEVASSO [08-08-2025
(COMM.)/1080/2025 ICHAND ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (Dj29-08-2025 YES BANK LTD VS AJAY|LALIT PANDEY 8130383143 LALITPANDEVASSO [08-08-2025
(COMM.)/1081/2025 GHILDIYAL ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (Dj29-08-2025 YES BANK LTD VS SEEMALALIT PANDEY 8130383143 LALITPANDEVASSO [08-08-2025
(COMM.)/1082/2025 IMALHOTRA ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (Dj29-08-2025 IYES BANK LTD VS ADITYA VERMA|LALIT PANDEY [8130383143 LALITPANDEVASSO |08-08-2025
(COMM.)/1083/2025 ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (Dj29-08-2025 YES BANK LTD VS SHIVAM|LALIT PANDEY 8130383143 LALITPANDEVASSO [08-08-2025
(COMM.)/1084/2025 IMISHRA ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (D29-08-2025 IYES BANK LTD VS HIMADRILALIT PANDEY 8130383143 LALITPANDEVASSO |08-08-2025
(COMM.)/1085/2025 LODHI ICIATES @,GMAIL.CO|
IM
IOMP (I) COMM OMP (D29-08-2025 IYES BANK LTD VS KIRAN KAPOORILALIT PANDEY (8130383143 LALITPANDEVASSO [08-08-2025
(COMM.)/1086/2025 ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (Dj29-08-2025 IYES BANK LTD VS SUNIL KUMAR [LALIT PANDEY 8130383143 LALITPANDEVASSO |08-08-2025
(COMM.)/1087/2025 ICIATES@,GMAIL.CO|
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IANSH RANA PROP OF AR

IENTERPRISES

IOMP MISC (COMM) OMP 130-08-2025 IAXIS BANK LTD VS SAYANM [LALIT PANDEY|8130383143 LALITPANDEVASSO [08-08-2025
(COMM.)/1/2025 IMITTAL ICIATES@,GMAIL.CO|
IM
ICS (COMM) CS (COMM)/732/2025 130-08-2025 JAQUALITE INDUSTRIES PRIVATEARCHIT 0599043045 LEGAL@SIGMALEG [30-08-2025
ILIMITED VS MOHAMMED ASLAM [SEHGAL AL.IN
ICS (COMM) CS (COMM)/733/2025 130-08-2025 IAUMGELECTRONICSTHROUGHIT [RISHIKESH 837 5016966 RANA.AAKASH991@[23.08.2025
ISPROPRAVIKUMAR VSDEO IGMAIL.COM
[UTKARSHESALES
ICS (COMM) CS (COMM)/734/2025 130-08-2025 MR  SHUBHAM VS NEHADHRUV 0836411111 DHRUVSURANA@G [27-08-2025
KAUSHAL SURANA IMAIL.COM
ICS (COMM) CS (COMM)/735/2025 30-08-2025 IDUROPLY INDUSTRIES LTD VS SHUITENDER 9968237035 VITENDERKUMARG [25-08-2025
RAKESH KUMAR DUNGARWAL [GAHLYAN HAHLYAN@GMAIL.
ICOM
IOMP (I) COMM OMP (I)j30-08-2025 [YES BANK LTD VS RANA TRAVELS[LALIT PANDEY (8130383143 LALITPANDEVASSO [28-08-2025
(COMM.)/1089/2025 IPRIVATE LIMITED ICIATES@,GMAIL.CO|
IM
IOMP (I) COMM OMP (D|30-08-2025 JFC LEASING PRIVATE LIMITEDBHAGAT 9810133410 BHAGATSINGHIS@ [28-08-2025
(COMM.)/1090/2025 IVS TARUN SRIVASTAVA SINGH YAHOO.COM
IOMP (I) COMM OMP (I) (COMM.)/1091/2025[30-08-2025 IYES BANK LTD VS MS SEHRAWAT|LALIT PANDEY (8130383143 LALITPANDEVASSO [28-08-2025
IMARBLE AND TILES ICIATES@,GMAIL.CO|
IM
18 SH. AJAY GUPTA,|WEST 210 ICS (COMM)/643/2025 CS (COMM)/643/2025 01-08-2025 ISARAOGI SUPER SALES PVT LTDVARUN BEDI (8285672608 JADVOCATEVARUNB01-08-2025
IDISTRICT JUDGE [EXTN BLOCK IVS SHADAB ZAFAR IEDI@GMAIL.COM
(COMMERCIAL
ICOURT)
ICS (COMM)/644/2025 CS (COMM)/644/2025 01-08-2025 SATYAPAL MITTAL VS ELSAQO.P. GUPTA [9868005927 INFO@KNOWLEX.I [01-08-2025
IELECTRONICS A PARTNERSHIP] IN
IFIRM
IOMP (1) (COMM.)/953/2025 IOMP (I) (COMM.)/953/2025 [01-08-2025 IYES BANK LTD VS GAJENDERSSACHIN 011-26211488 LEGAL@KATYALAS |01-08-2025
ISINGH KATYAL ISOCIATES.COM
IOMP (I) (COMM.)/954/2025 IOMP (I) (COMM.)/954/2025 [01-08-2025 YES BANK LTD VS AMRITISACHIN 011-26211488 LEGAL@KATYALAS |01-08-2025
JABHISHEK KATYAL SOCIATES.COM
ICS (COMM)/647/2025 CS (COMM)/647/2025 02-08-2025 DILEEP SHARMA PROP OFRAKESH K{0899454835 RKS108 @GMAIL.CO |02-08-2025
ISILVERLINE INCORPORATION VSSHUKLA IM
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ICS (COMM)/648/2025 CS (COMM)/648/2025 02-08-2025 IMS PRANEEET NETWORK AND|VIKAS AZAD (9999234931 JAZADASSOCIATE@ [02-08-2025
TELECOM VS DT NETWORK AND IGMAIL.COM
[TELECOM
IMISC DJ/760/2025 IMISC DJ/760/2025 02-08-2025 IM/S RAS PACKAGING TRHOUGHIALOK SINHA (9811969215 JADVOCATALOKSIN [02-08-2025
ITS PARTNER VS M/S SHIVALIK| HA@GMAIL.COM
IPACKAGIG INDUSTRIES
IOMP (I) (COMM.)/975/2025 OMP (I) (COMM.)/975/2025 [04-08-2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 IMANOJK.ADV@GM |04-08-2025
IKAMAL KR SINGH KUMAR ATIL.COM
IOMP (1) (COMM.)/976/2025 OMP (I) (COMM.)/976/2025 [04-08-2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 IMANOJK.ADV@GM [04-08-2025
IRASHID KUMAR IAIL.COM
ICS (COMM)/657/2025 CS (COMM)/657/2025 05-08-2025 STATE BANK OF INDIA VSSHALINI 9899408618 ISHALINIUPADHYAY/|05-08-2025
LAKHAN MATHUR JUPADHYAY L ADVOCATE@GMAI
L.COM
ICS (COMM)/658/2025 ICS (COMM)/658/2025 05-08-2025 ISTATE BANK OF INDIA VS VINAY|SHALINI 09899408618 ISHALINIUPADHYAY|05-08-2025
KUMAR SHARMA JUPADHYAY L ADVOCATE@GMAI
L.COM
ICS (COMM)/662/2025 CS (COMM)/662/2025 06-08-2025 ISARAOGI SUPER SALES PVT LTDIVARUN BEDI (8285672608 JADVOCATEVARUNB|06-08-2025
VS HEMA SAO [EDI@GMAIL.COM
[EXECUTION (COMM.)/253/2025 [EXECUTION 07-08-2025 IVAIBHAV NARULA VS PUNEETISAHIB 0958280740 LAW.SAHIB@GMAI (07-08-2025
(COMM.)/253/2025 [TALWAR KOCHAR L.COM
[EX.COMM - AWARD BY ARB[EX.COMM - AWARD BY|/08-08-2025 IAADHAR HOUSING FINANCHSATVIK BAJAJ (9911225335 ISATVIKBAJAJ@SUP |08-08-2025
ICOMM./52/2025 IARB. COMM./52/2025 LIMITED VS SATENDER KUMAR| [ERNOVALEGAL.CO
IAND ORS IM
ICS (COMM)/673/2025 CS (COMM)/673/2025 11-08-2025 SH, DHEERAJ NAWRIYA VS RAJ[SANJEEV 9205601890 INOT PROVIDED 11-08-2025
KUMAR BAGA KUMAR
SARWAL
IOMP (I) (COMM.)/986/2025 IOMP (I) (COMM.)/986/2025 [11-08-2025 IYES BANK LTD VS MANOJ YADAYV [LALIT PANDEY [8130383143 LEGAL@KATYALAS [11-08-2025
ISOCIATES.COM
ICS (COMM)/685/2025 CS (COMM)/685/2025 12-08-2025 IM/S SMART ENTERPRISES VSKARAN ATTRI (8851547492 JADVOCATES @LEXP [12-08-2025
IWOODHILL INFRASTRUCTURE RACTICA.COM
LIMITED
IOMP (I) (COMM.)/1005/2025 OMP (Dj12-08-2025 IYES BANK LTD VS SEEMA WASON [LALIT PANDEY [8130383143 LEGAL@KATYALAS [12-08-2025
(COMM.)/1005/2025 ISOCIATES.COM
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IMANCHANDA

IOMP (I) (COMM.)/1006/2025 OMP (Dj12-08-2025 YES BANK LTD VS POONAM|LALIT PANDEY 8130383143 LEGAL@KATYALAS [12-08-2025
(COMM.)/1006/2025 YADAV ISOCIATES.COM
IOMP (I) (COMM.)/1007/2025 OMP (Dp2-08-2025 IYES BANK LTD VS MAHAKAALLALIT PANDEY 8130383143 LEGAL@KATYALAS [12-08-2025
(COMM.)/1007/2025 [TRADERS ISOCIATES.COM
[EXECUTION (COMM.)/258/2025EXECUTION 13-08-2025 M/S BAG PALACE PVT LTDJAGRITIJAIN (8527506427 LAWFIRM@UNSOL [13-08-2025
(COMM.)/258/2025 THROUGH ITS DIRECTOR/AR MR| IVEDLEGAL.COM
JANKIT BANSAL VS M/S CKAARI|
IPACKAGING PVT LTD
ICS (COMM)/686/2025 ICS (COMM)/686/2025 13-08-2025 IPRAVEEN KUMAR RATHORE VSRAVINDER 0871513364 RAVINDERKUMAR1 [13-08-2025
THIRD EYE JEAN CO MANAGING [KUMAR 031969 @GMAIL.CO
IM
[EX.COMM - AWARD BY ARB[EX.COMM - AWARD BYji4-08-2025 BHIWADI POLYMERS LTD VSHARSH YADAV 9992011887 INOT PROVIDED 14-08-2025
ICOMM./54/2025 IARB. COMM./54/2025 SIDDHARTH AGENCY THROUGH]
ITS PROPERITOR
EX.COMM - AWARD BY ARBJEX.COMM - AWARD BY[14-08-2025 IAXIS BANK LTD VS NIKHIIJMAYANK 0873347330 IMAYANK_MAHAJA 14-08-2025
ICOMM./55/2025 IARB. COMM./55/2025 IMALHOTRA IMAHAJAN No5@YAHOO.COM
ICS (COMM)/687/2025 CS (COMM)/687/2025 14-08-2025 YADUVANSHI POLYMERS PVTHITESH 8178800668 ICONTACTTOCCA@G14-08-2025
ILTD VS M/S GANPATI POLYMERS [CHOPRA IMAIL.COM
IOMP (I) (COMM.)/1015/2025 OMP (I) (COMM.)/1015/202514-08-2025 IYES BANK LTD VS VIRENDERLALIT PANDEY 8130383143 LEGAL@KATYALAS [14-08-2025

ISOCIATES.COM

(COMM.)/1032/2025

VERMA

IOMP (I) (COMM.)/1016/2025 OMP (I) (COMM.)/1016/202514-08-2025 IYES BANK LTD VS PARVEEN|LALIT PANDEY[8130383143 LEGAL@KATYALAS [14-08-2025
KUMAR ISOCIATES.COM
[EXECUTION (COMM.)/269/2025EXECUTION 19-08-2025 IVIRENDER KUMAR VS JASMEENAVINEET 9999009097 IAVINEETADV@GM [19-08-2025
(COMM.)/269/2025 ISINGH WADHWA SINGH JAIL.COM
[EXECUTION (COMM.)/270/2025EXECUTION 19-08-2025 LEO ISPAT LTD VS UNILECSHAKEEL 8750618722 ISSWANIASSOCIATE [19-08-2025
(COMM.)/270/2025 I[ENGINEERS LIMITED SHARWAR S@GMAIL.COM
IWANI
IOMP (I) (COMM.)/1031/2025 (OMP (I) (COMM.)/1031/2025[19-08-2025 IAXIS BANK LTD VS SIMRANJEET [LALIT PANDEY [8130383143 LEGAL@KATYALAS [19-08-2025
[KAUR SOCIATES.COM
IOMP (I) (COMM.)/1032/2025 OMP (Dj19-08-2025 IAXIS BANK LTD VS GOURAV [LALIT PANDEY (8130383143 LEGAL@KATYALAS [19-08-2025

ISOCIATES.COM
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(COMM.)/282/2025

RETAIL INDIA PVT LTD

SHYAM

IOMP (I) (COMM.)/1033/2025 OMP (D19-08-2025 IS BANK LTD VS JITENDER [LALIT PANDEY (8130383143 LEGAL@KATYALAS [19-08-2025
(COMM.)/1033/2025 IKUMAR ISOCIATES.COM

JOMP (I) (COMM.)/1034/2025 OMP (D9-08-2025 IAXIS BANK LTD VS MONU LALIT PANDEY (8130383143 LEGAL@KATYALAS [19-08-2025
(COMM.)/1034/2025 ISOCIATES.COM

JOMP (I) (COMM.)/1035/2025 OMP (D19-08-2025 IAXIS BANK LTD VS MOHD [LALIT PANDEY 8130383143 LEGAL@KATYALAS [19-08-2025
(COMM.)/1035/2025 SHAKEEL ISOCIATES.COM

ICS (COMM)/700/2025 CS (COMM)/700/2025 21-08-2025 IMULTI CREDIT PVT LTD VSICHIRAG 0716884477 LAWILUENCE7@G [21-08-2025

IDHARM SEN SINGH JARORA IMAIL.COM

[EX.COMM - AWARD BY ARB.[EX.COMM - AWARD BY]23-08-2025 JAXIS BANK LTD VS SAKSHI SHOBHA 0811192158 ISRSHOBHAGUPTA( [23-08-2025

ICOMM./57/2025 IARB. COMM./57/2025 IGUPTA @GMAIL.COM

IOMP (I) (COMM.)/1059/2025 OMP (Dj23-08-2025 IAXIS BANK LTD VS JITENDER [LALIT PANDEY 8130383143 LEGAL@KATYALAS [23-08-2025
(COMM.)/1059/2025 KUMAR ISOCIATES.COM

JOMP (I) (COMM.)/1060/2025 OMP (Dj23-08-2025 IAXIS BANK LTD VS AKSHAY |[LALIT PANDEY 8130383143 LEGAL@KATYALAS [23-08-2025
(COMM.)/1060/2025 KUMAR ISOCIATES.COM

[EXECUTION (COMM.)/279/2025 [EXECUTION 25-08-2025 HIMANSHU BANSAL VS[SAMEER 0444446565 INOT PROVIDED 25-08-2025
(COMM.)/279/2025 TEGSINGH KANHAYASINGH|SIDHAR

IMANWAL

[EXECUTION (COMM.)/280/2025EXECUTION 25-08-2025 TARUN VYAS VS RAJA ANUJKULDIP RAIi9971897143 IVCHAWLA@KRCCO.[25-08-2025
(COMM.)/280/2025 IANAND ICHAWLA ICO.IN

IOMP (I) (COMM.)/1067/2025 OMP (Dj25-08-2025 YES BANK LTD VS SHANSACHIN 011-26211488 LEGAL@KATYALAS [25-08-2025
(COMM.)/1067/2025 MOHAMMAD KATYAL SOCIATES.COM

JOMP (I) (COMM.)/1068/2025 OMP (Dj25-08-2025 IYES BANK LTD VS NARENDERSACHIN 011-26211488 LEGAL@KATYALAS [25-08-2025
(COMM.)/1068/2025 SHARMA [KATYAL ISOCIATES.COM

IOMP (I) (COMM.)/1078/2025 OMP (D26-08-2025 YES BANK LTD VS KHANSACHIN 011-26211488 LEGAL@KATYALAS [26-08-2025
(COMM.)/1078/2025 IBAHADUR KATYAL SOCIATES.COM

[EXECUTION (COMM.)/282/2025EXECUTION 27-08-2025 IANANDI DEVI VS MAYASHEELJRADHEY 0811041494 INOT PROVIDED 27-08-2025
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[EXECUTION (COMM.)/283/2025EXECUTION 27-08-2025 ORIENT MICRO  ABRASIVESNIPUN GUPTA (9899990070 LEGAL.NKPARTNER[]27-08-2025
(COMM.)/283/2025 LIMITED VS MAA  DURGA IS@GMAIL.COM
ICHEMICAL AND ORS
ICS (COMM)/724/2025 CS (COMM)/724/2025 27-08-2025 ILILY KOHLI VS VAIBHAV KOHLI [V. P. RANA 0811165700 IVPRANALEGALASS [27-08-2025
IOCIATES@GMAIL.C
oM
ICS (COMM)/725/2025 CS (COMM)/725/2025 27-08-2025 G K RANGWALA AND CO PVT LTD|V S SHARMA 8802200600 JADV.VSSHARMA(@ [27-08-2025
IVS M/S MANIBHADRA DYECHEM IGMAIL.COM
[EXECUTION (COMM.)/285/2025EXECUTION 28-08-2025 ORBIT IMPEX VS CHANAKYAJUTKARSH 0013155901 [UTKARSHJOSHI255 [28-08-2025
(COMM.)/285/2025 PHARMA JOSHI @GMAIL.COM
ICOUNTER CLAIM/43/2025 ICOUNTER CLAIM/43/2025 [29-08-2025 INEHA SINGH VS NEERAJ MOHAN |ABHAY 9958760086 JADVOCATEABHAYP [29-08-2025
PANDEY IANDEY@GMAIL.CO
IM
IM-EX/317/2025 IM-EX/317/2025 08-08-2025 IM/S PGS TELEWORLD AND ORSPIYUSH 9810717949 IPITYUSHMITTALADV|08-08-2025
IVS HYSON SYSTEM LTD IMITTAL IOCATE@GMAIL.CO
IM
[EXECUTION (COMM.)/242/2025EXECUTION 01-08-2025 IMUKESH KUMAR SWAMI VSROHTASH 9811207995 ROHKAN147@GMALI [01-08-2025
(COMM.)/242/2025 WOODTECH INTERIORS KUMAR L.COM
19 ISH. NARESHWEST 403 [EX.COMM - AWARD BY ARB[EX.COMM - AWARD BY/01-08-2025 MEGHA GUPTA THROUGH SPA V|
[KUMAR [EXTN BLOCK ICOMM./49/2025 IJARB. COMM./49/2025 IM/S SHREE FOODS
IMALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL IOMP (I) (COMM.)/955/2025 OMP (I) (COMM.)/955/2025 [01-08-2025 IYES BANK LTD VS BABY RAJU KARTIK 011-26211488 LEGAL@KATYALAS [30-07-2025
ICOURT) KUMAR ISOCIATES.COM
IOMP (I) (COMM.)/956/2025 IOMP (I) (COMM.)/956/2025 |01-08-2025 YES BANK LTD VS DINESHKARTIK 011-26211488 LEGAL@KATYALAS [30-07-2025
KUMAR SHARMA KUMAR SOCIATES.COM
IOMP (1) (COMM.)/957/2025 IOMP (I) (COMM.)/957/2025 [01-08-2025 YES BANK LTD VS RANVEERKARTIK 011-26211488 LEGAL@KATYALAS [30-07-2025
IMISHRILAL KUMAR ISOCIATES.COM
IOMP (I) (COMM.)/958/2025 IOMP (I) (COMM.)/958/2025 [01-08-2025 IAXIS BANK LTD VS SAJAN |[LALIT PANDEY 8130383143 LALITPANDEYADV [01-08-2025
IKAPOOR @GMAIL.COM

[EXECUTION (COMM.)/247/2025

EXECUTION
(COMM.)/247/2025

02-08-2025

CHANDER MOHAN DUGGAL V§
IM/S FOODVISTA INDIA PVT LTD
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ICS (COMM)/652/2025 CS (COMM)/652/2025 02-08-2025 [FUJTYAMA POWER SYSTEMS LTD| 0873385561 ISHYAMPHOOLBHA [01-08-2025
IVS GANESH KUMAR YADAV TI@GMAIL.COM

ICS (COMM)/653/2025 CS (COMM)/653/2025 02-08-2025 DILEEP SHARMA PROP OFRAKESH 0899454835 RKS108 @GMAIL.CO [31-07-2025
ISILVER LINE INCORPORATION VSKUMAR IM
IRAVINDER SHARMA PROP OF OM[SHUKLA
IPLASTIC

IOMP (I) (COMM.)/971/2025 OMP (I) (COMM.)/971/2025 [02-08-2025 IAXIS BANK LTD VS PUNAM [LALIT PANDEY 8130383143 LALITPANDEYADV [01-08-2025
GUPTA @GMAIL.COM

IOMP (1) (COMM.)/972/2025 OMP (I) (COMM.)/972/2025 [02-08-2025 IAXIS BANK LTD VS KSHITILALIT PANDEY 8130383143 LALITPANDEYADV [01-08-2025
SHARMA @GMAIL.COM

IOMP (I) (COMM.)/973/2025 OMP (I) (COMM.)/973/2025 [02-08-2025 IAXIS BANK LTD VS RAHUL |[LALIT PANDEY 8130383143 LALITPANDEYADV [01-08-2025
IMALIK @GMAIL.COM

IOMP (I) (COMM.)/978/2025 IOMP (I) (COMM.)/978/2025 |04-08-2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 01-08-2025
IMUSTAK KUMAR

IOMP (I) (COMM.)/979/2025 OMP (I) (COMM.)/979/2025 [04-08-2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 01-08-2025
SHAMEEM AHMED KUMAR

[EX.COMM - AWARD BY ARB[EX.COMM - AWARD BY|06-08-2025 IKOTAK MAHINDRA PRIME LTD|

ICOMM./51/2025 IJARB. COMM./51/2025 IVS HARI NARAYAN

ICS (COMM)/664/2025 CS (COMM)/664/2025 07-08-2025 ROHAN JUNEJA VS PETPAIPRATYAARK (7503710142 ISHREELEXOFFICE [05-08-2025
TECHNOLOGIES PVT LTD IVATSA @GMAIL.COM

[EXECUTION (COMM.)/254/2025EXECUTION 08-08-2025 INTC LOGISTICS INDIA PVT LTD|

(COMM.)/254/2025 IVS SURESH KUMAR PROPRIETOR|

IOF MS S K RICE INTERNATIONAL

ICS (COMM)/666/2025 CS (COMM)/666/2025 08-08-2025 IASICS CORPORATION VS ASHOKISHRAVAN 6201970125 JUNITEDMARK@UN [07-08-2025
KUMAR BANSAL ITEDANDUNITED.C

oM
ICS (COMM)/667/2025 CS (COMM)/667/2025 08-08-2025 WITENDER SINGH VS SANDEEP JITENDER 0811891144 IY.MAYANK@GMAIL.06-08-2025
IVERMA ICOM

ICS (COMM)/668/2025 CS (COMM)/668/2025 08-08-2025 [FIITJEE LIMITED VS DEEPAKRAJ LATHA[9874405157 ROHIT.DUTTA@LE [06-08-2025

IMUKHI [KOTNI IXPORT.IN




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

ICS (COMM)/677/2025

CASE NUMBER

CS (COMM)/677/2025

DATE
REGISTRATION

11-08-2025

OFPETITIONER

NAME VS
RESPONDENT NAME

[UNION BANK OF INDIA VS MOHD
WASIM ANSARIPROP U CON|
SHIRTS

ADVOCATE

KAMALJIT
SINGH RANOT

ADVOCATE
MOBILE
NUMBER

0890410729

ADVOCATE EMAILDATE OF E-
ID FILING

KAMALJITSINGHRA[08-08-2025
INOT@GMAIL.COM

IOMP (I) (COMM.)/991/2025

OMP (I) (COMM.)/991/2025

11-08-2025

IYES BANK LTD VS PAWAN KUMAR|

KARTIK
KUMAR

011-26211488

LEGAL@KATYALAS [07-08-2025
ISOCIATES.COM

IOMP (I) (COMM.)/992/2025

(OMP (I) (COMM.)/992/2025

11-08-2025

IYES BANK LTD VS ANKIT JUNEJA

KARTIK
KUMAR

011-26211488

LEGAL@KATYALAS [07-08-2025
ISOCIATES.COM

IOMP (I) (COMM.)/993/2025

IOMP (I) (COMM.)/993/2025

11-08-2025

IBHARANA

IYES BANK LTD VS CHHAYAKARTIK

KUMAR

011-26211488

LEGAL@KATYALAS [07-08-2025
ISOCIATES.COM

IOMP (I) (COMM.)/994/2025 IOMP (I) (COMM.)/994/2025 [11-08-2025 IYES BANK LTD VS SHIV MURATKARTIK 011-26211488 LEGAL@KATYALAS |07-08-2025
GUPTA KUMAR ISOCIATES.COM
[EX.COMM - AWARD BY ARBJ[EX.COMM - AWARD BY}i2-08-2025 PRAVEEN KUMAR JAIN V§
ICOMM./53/2025 IARB. COMM./53/2025 SMOOTH MOTOR
[EXECUTION (COMM.)/255/2025 [EXECUTION 12-08-2025 IM/S OP AND SONS TRADERS PVT]
(COMM.)/255/2025 ILTD VS MAMTA PORWAL
IMISC DJ/785/2025 IMISC DJ/785/2025 12-08-2025 IDHEERAJ SHARMA VS AJAY JAIN JANSHUL JAIN (9899998243 JAROPJAIN @GMAIL.|08-08-2025
ICOM
JOMP (I) (COMM.)/998/2025 IOMP (I) (COMM.)/998/2025 [12-08-2025 IYES BANK LTD VS SUNIL KUMAR [LALIT PANDEY [8130383143 LALITPANDEYADV [11-08-2025
@GMAIL.COM
IOMP (I) (COMM.)/999/2025 IOMP (I) (COMM.)/999/2025 [12-08-2025 YES BANK LTD VS MOHMMED|LALIT PANDEY 8130383143 LALITPANDEYADV [11-08-2025
DILSHAD @GMAIL.COM
IOMP (I) (COMM.)/1000/2025 OMP (Dp2-08-2025 IYES BANK LTD VS GAJENDERLALIT PANDEY (8130383143 LALITPANDEYADV [11-08-2025
(COMM.)/1000/2025 ISINGH @GMAIL.COM
IOMP (I) (COMM.)/1001/2025 OMP (Dj12-08-2025 IYES BANK LTD VS KLSHORLALIT PANDEY 8130383143 LALITPANDEYADV [11-08-2025
(COMM.)/1001/2025 GUPTA @GMAIL.COM
IOMP (I) (COMM.)/1012/2025 OMP (I) (COMM.)/1012/2025[13-08-2025 KOTAK MAHINDRA PRIMELALIT PANDEY [8130383143 LALITPANDEYADV [12-08-2025
ILIMITED VS ASIF NAYAR @GMAIL.COM
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IOMP (I) (COMM.)/1017/2025 OMP (I) (COMM.)/1017/2025[14-08-2025 IYES BANK LTD VS SUKHVINDER|
SINGH
[EXECUTION (COMM.)/264/2025EXECUTION 18-08-2025 IPANKAJ JAIN PROPRIETOR M/S
(COMM.)/264/2025 IMAHAVIR PLY AND WOOD V§
SMT SHIKHA AGGARWAL
IPROPRIETOR BANSAL TIMBER
[EXECUTION (COMM.)/265/2025[EXECUTION 18-08-2025 ISARAOGI SUPER SALES PVT LTD|
(COMM.)/265/2025 VS MANISH KUMAR RANKA
ICS (COMM)/695/2025 CS (COMM)/695/2025 18-08-2025 IMUKESH TREHAN VS ANAHITASHALU 0811041494 RADHEYSHYAMAD [12-08-2025
IBROADWAY SERVICES KARDAM V@GMAIL.COM
IOMP (I) (COMM.)/1024/2025 OMP (D18-08-2025 IYES BANK LTD VS SUNNY NAKULKARTIK 011-26211488 LEGAL@KATYALAS [14-08-2025
(COMM.)/1024/2025 SINGH KUMAR ISOCIATES.COM
IOMP (I) (COMM.)/1046/2025 OMP (Dj19-08-2025 IAXIS BANK LTD VS SWEETY [LALIT PANDEY (8130383143 LALITPANDEYADV [16-08-2025
(COMM.)/1046/2025 PETERS @GMAIL.COM
IOMP (I) (COMM.)/1047/2025 OMP (D19-08-2025 IAXIS BANK LTD VS SUKHJINDER|LALIT PANDEY (8130383143 LALITPANDEYADV [16-08-2025
(COMM.)/1047/2025 ISINGH JAURA @GMAIL.COM
IOMP (I) (COMM.)/1048/2025 OMP (D9-08-2025 IAXIS BANK LTD VS ANAND RANI |[LALIT PANDEY (8130383143 LALITPANDEYADV [16-08-2025
(COMM.)/1048/2025 @GMAIL.COM
JIOMP (I) (COMM.)/1049/2025 OMP (D9-08-2025 IAXTS BANK LTD VSILALIT PANDEY [8130383143 LALITPANDEYADV [16-08-2025
(COMM.)/1049/2025 IKAUSHLENDRA SINGH @GMAIL.COM
IOMP (I) (COMM.)/1050/2025 OMP (D9-08-2025 IAXIS BANK LTD VS HARMINDER [LALIT PANDEY (8130383143 LALITPANDEYADV [16-08-2025
(COMM.)/1050/2025 KAUR @GMAIL.COM
IOMP (1) (COMM.)/1051/2025 OMP (I) (COMM.)/1051/2025(19-08-2025 IJAXIS BANK LTD VS URMILA PAL [LALIT PANDEY 8130383143 LALITPANDEYADV [16-08-2025
@GMAIL.COM
20 ISH. PULASTYAINEW DELHIi [EX.COMM-AWARD BY ARB/52/2025 02.08.2025 IKOTAK MAHINDRA BANK VSJ[PARV 0643646534 IPARV.MAHAJANO007[29.07.2025
IPARAMCHALA, IDISTRICT ICOMM IMANJEET SHARMA IMAHAJAN @GMAIL.COM
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01 1 [EX.COMM-AWARD BY ARBJ53/2025 02.08.2025 KOTAK MAHINDRA BANK VS[PARV 0643646534 PARV.MAHAJAN00729.07.2025
ICOMM IMUNNA GIRI IMAHAJAN @GMAIL.COM
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ICS(COMM) 611/2025 611/2025 01.08.2025 ISKYWAYS AIR SERVICES LTD. VS|ABHISHEK 0891138990 IADVOCATE.ABHISH [27.07.2025
IAKBAR EXPRESS CARGO PVT/KUMAR [EKKUMAR@GMAIL.
ILTD. ICOM
1 [EX.COMM-AWARD BY ARB.51/2025 01.08.2025 JASBIR SINGH KALSI VS. UNIONVIVEKANAND (9810149231 IVIVEKANANDLAW [15.07.2025
ICOMM OF INDIA @GMAIL.COM
1 ICS(COMM) 610/2025 610/2025 01.08.2025 STATE BANK OF INDIA VS|NAVRUTI 8376043196 INAVRUTITYAGI@G [24.05.2025
ISWAPNIL CHHETRI IOJHA AND| IMAIL.COM
IGAGANPREET
SINGH
1 IOMP(COMM) 115/2025 04.08.2025 [UNION BANK OF INDIA VSJ[/KARAN GOVEL[9899383271 JACGCKARANGOVEL[29.07.2025
ISUNAMIA KNITWEARS @GMAIL.COM
1 [EX. COMM. 123/2025 04.08.2025 JAQUAR & COMPANY PVT. LTDJADITYA GAUR{9999397097 18.07.2025
IVS. M/S. EDISON LIGHT HOUSE && ASSOCIATES IADVADITYAGAUR@
ORS IGRNALL.COM
1 IOMP(COMM). 116/2025 04.08.2025 IPRASAD BHARATIUDDYAM 8860507980 [UDDYAM.MUKHER {30.07.2025
(BROADCASTING CORPORATIONMUKHERJEE VEE@GMAIL.COM
OF INDIA) & ANR. VS. TRANS
IMAGE CORPORATION
1 IOMP(COMM) 117/2025 05.08.2025 M. SUDARSHAN RAO VS. GAIL IAG  VERTIAS9871298532 IOFFICE@AGVERTIA[|16.06.20258
LAW ISLAW.COM
1 ARB. A. COMM 11/2025 05.08.2025 ICONNECTEL SECURITIES SYSTE [SATYAM 0871039149 ISATYAMKHARE@G [29.07.2025
IVS. KIRAN CHAWLA KHARE IMAIL.COM
1 ICS(COMMM) 619/2025 07.08.2025 ISBI VS SUKHWINDER SINGH IVINAY KUMAR (7982275426 [KUMARVINAY65@G|01.08.2025
IMAIL.COM
1 IOMP(COMM) 119/2025 08.08.2025 INEW DELHI MUNICIPAIJASMAN 0464777772 IOFFICEOFJSSETHI {30.07.2025
COUNCIL VS. NAVIN KUMARSSINGH SETHI @GMAIL.COM
GUPTA
1 [EX.COMM AWARD BY ARB.57/2025 08.08.2025 DAFFODIL SOFTWARE PVT. LTD/KHURANA 9654782712,99101 AMARJEET@KHUR [24.07.2025
ICOMM IVS. M/S PAS DIGITAL PVT LTD JAND 07360 IANAANDKHURANA.
KHURANA ICOM,
IYASHIKA@KHURAN|
1 ICS(COMM) 610/2025 626/2025 08.08.2025 IM./S SOL-WAVE TECHNOLOGIE SYITENDER KR.9810511644 ADVJITEN@YAHOO [26.07.2025
INDIA PVT. LTD. VS. M/S JSM|GARG .COM
[ENERGY PVT. LTD & ORS.
1 JARB.A.(COMM) 12/2025 08.08.2025 IM/S YAZDANI STEEL & POWERANJUMAN 9818408960, JANJUMANTRIPATH (07.08.2025
ILTD. VS. UNION OF INDIA [TRIPATHY 7008604782 IYoo@GMAIL.COM
SHEEL

PATHAK
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ICS(COMM.) 627/2025 11.08.2025 IM/S FERNS CARGO EXPRESS PVTISANTOSH 7201971240 IMOHIT.9250@GMAI]29.07.2025
LTD. VS. M/S ARROW XPRESSPANDEY & L.COM
ISOLUTIONS PVT LTD IYASH MAURYA
1 ICS(COMM) 632/2025 12.08.2025 IM/S SPARK TECHNOLOGIES PVT.|VIVEK 0811213765 IVIVEKSHARMALAW|05.07.2025
ILTD VS. NATIONAL INFORMATICSSHARMA IYERS@GMAIL.COM
CENTRE SERVICES
INCORPORATED AND ANR.
1 ICS(COMM) 631/2025 12.08.2025 IM./S VAANIKA CREATIONS VS{SEWA SINGH (99990637601 JADVOCATE.SEWASI |04.08.2025
IMRS MANDEEP KAUR INGH@GMAIL.COM
1 ICS(COMM) 630/2025 12.08.2025 STATE BANK OF INDIA VS/SHALINI 0899408618 ISJTALINTADVOCATE(04.08.2025
KUMAR KHAWAS [UPADHYAY @GMAIL.COM
1 ICS(COMM) 629/2025 12.08.2025 STATE BANK OF INDIA VS/SHALINI 9899408618 ISHALINIUPADHYAY|04.08.2025
ICHIRAG BANSAL [UPADHYAY L ADVOCATE@GMAI
L.COM
1 ICS(COMM) 635/2025 13.08.2025 IM/S REALISTIC REALTORS PVT/BHARAT 0810444651, LEGISTAUXILIARY [07.08.2025
ILTD. VS. PUNEET KOHLI & ORS. [GUPTA/ 9899196975 @GMAIL.COM
IVARUN TYAG]
JADVOCATES
1 IOMP(COMM) 120/2025 13.08.2025 IVINAY TANWAR @ VINAY SINGH|VIKAS KUMAR(Q818068661 IADVOCATEVIKASSI [30.07.2025
TANWAR VS. MR. MUNISHSINGH INGH@YAHOO.IN
IKUMAR AGGARWAL AND ANR.
1 [EX. COMM AWARD BY ARB.58/2025 13.08.2025 IALPHA PACIFIC SYSTEMS PVTIPRAKHR 8800726145, LAW@TIWARILAW [06.08.2025
ICOMM LTD VS. NINE PROJECTS PVT LTDJTTWARI, 8800192518 ICHAMBERS.COM
SHIKHAR
ITTWARI
1 [EX (COMM) 127/2025 14.08.2025 SHAILAJA CHANDRA AND ANRMONICA 0870103234 IMONICASHARMAA (08.08.2025
IVS. CIVIC SERVICES HOLDINGSHARMA. DVOCATE@YAHOO.
IPVT. LTD. N
1 [EX(COMM) 126/2025 14.08.2025 IMR. PRAMOD KUMAR AND ANRJ/MONICA 0870103234 IMONICASHARMAA [08.08.2025
IVS. CIVIC SERVICES HOLDINGSHARMA. DVOCATE@YAHOO.
PVT. LTD. I
1 [EXICOMM) 125/2025 14.08.2025 ISANKARI CHANDRA SEKHAR VS/MONICA 0870103234 IMONICASHARMAA [08.08.2025
CIVIC SERVICES HOLIDNG PVT{SHARMA. DVOCATE@YAHOO.
ILTD. IN
1 IMISC DJ 1290/2025 18.08.2025 IPBWM INDIA EDUCATIONAL PVTIDEEPAK TYAGI9811120780, 011{NOBILITASJURIS@ [11.08.2025
ILTD. VS. NSG DESIGNS STUDIO& ISHAANY410001606 IGMAIL.COM
PVT. LTD & ORS. SETH
INOBILITAS
1 ICS(COMM) 644/2025 18.08.2025 IFLAVIANT NETWORK PVT. LTDJSANSKAR 7838837246, SNBLEGAL.LITIGAT [11.08.2025
IVS. TELEGRAM FZ-LLC AND ANR. AGGARWAL 9999239545 ION@GMAIL.COM

AND BHAVYA|

[KOHLI
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ICS(COMM). 648/2025 19.08.2025 IUNION BANK OF INDIA VS. MSJ{LEX STABILIS [9312872882 INOT AVAILABLE 11.08.2025
[TAHIRA
1 ICS(COMMo 647/2025 19.08.2025 KRBL LIMITED VS. KESHO FOOD|UNITED AND{9990389539 [UNITEDMARK@UN [08.08.2025
IAND BEVERAGE PVT. LTD. & ORS. [UNITED ITEDANDUNITED.C
IOM
1 [EX(COMM) 128/2025 19.08.2025 M/S  MARKETELS VS. M/SJUSLEGIS 9811377100 JUSLEGIS.INDIA@G|12.08.2025
IAUTHENTIC TRAVELS PVT. LTD. [ATTORNEYS IMAIL.COM
1 IOMP(COMM) 124/2025 20.08.2025 [UNION OF INDIA VS. KAILASH[VINOD KUMAR9811603482 IVINOD.KUMAR.RAI (04.08.2025
I[ELECTRO POWER LLP RAI @GMAIL.COM
1 ICS(COMM) 654/2025 20.08.2025 IBATRA PAPERS & ORS VS. AGNAKUL 9910681480, JADVOCATENAKULK [13.08.2025
IPACKAGING & ORS. [KHANNA, 9811023003 [HANNA@GMAIL.CO
JASHUTOSH IM
BHARGAVA
1 [EX(COMM) AWARD BY ARB.63/2025 20.08.2025 GIRISH DANGWAL VS. SIODEEP SINGH9871788530, IDEEPSINGHTOMAR [08.08.2025
ICOMM VASUNDDHARA INTERNATIONALITOMAR, 9910158330 2014@GMAIL.COM,
P LTD. DEEPAK ISSAR IADVDEEPAKISSAR
@GMAIL.COM
1 [EX (COMM) 129/2025 20.08.2025 IPUNJAB NATIONAL BANK VSJ[INDRA 0311824970 JASSOCIATENARAYA[13.08.2025
IVIMLA & ANR INARAIN IN29 @GMAIL.COM
1 [EX (COMM) AWARD BY ARB.64/2025 21.08.2025 IM/S DELHI ENGINEERING &A Kl9999448797 KUSHAGRABANSAL 14.08.2025
ICOMM ICONSTRUCTION CO. VS. UNIONASSOCIATES @AKASSOCIATES.O
OF INDIA RG.IN
1 IMISC. DJ 1317/2025 21.08.2025 SIERRA APPLIANCES VFS/SH. 0910094941 INOT AVAILABLE 21.08.2025
ISTALLAR CONSTELLATIONJAMARDEEP
[PROJECT PRIVATE LIMITED SINGH
1 IOMP(COMM) 126/2025 21.08.2025 [UNION OF INDIA VS. M/S JAINMS. KALPANA,9818053678 KALPANASRIVASTA 11.08.2025
IENTERPRISES SR. PANEL IVA70017@GMAIL.C
ICOUNSEL IOM
1 IMISC DJ 1304/2025 21.08.2025 KRISHAN KUMAR DHOOT VS {SHREY 0910211045 ISHREYCHATHLY@Y/14.08.2025
ISHOW HOSPITALITY PVT. LTD. &CHATHLY JAHOO.COM
IANR.
1 [EX COMM 130/2025 21.08.2025 RAKESH GARG VS. M/S NKGRAJIV KUMAR9968168468 INOT AVAILABLE 12.08.2025
INFRASTRUCTURE LTD. SHARMA
1 ICS(COMM) 656/2025 22.08.2025 CANARA BANK  ERSTWHILECHITRA 9212888057 INOT AVAILABLE 18.08.2025
SYNDICATE BANK VS. RMJ[MALHOTRA

ISINHA( RAJ MOHAN SINHA)

IASSOCIATES
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[EX(COMM) 131/2025 22.08.2025 ORIX LEASING AND FINANCIALJRAJESH 0058726491 JANGRAADVOCATE [21.08.2025
ISERVICES INDIA LTD. VS. TRUXJANGRA @GMAIL.COM
IAPP PRIVATE LIMITED
1 [EX (COMM) 132/2025 23.08.2025 IM/S GURDAYAL AND SONS VSJ|U K SINGHAL,9599043045 LEGAL@SIGMALEG [18.08.2025
ISARA PRINTING ANDIARCHIT AL.IN
IADVERTISING SINGHAL
1 IOMP(COMM) 129/2025 23.08.2025 M/S SHIV SHAMBHUR K BURMAN (9350520408 RAKESHBURMANT19 18.08.2025
SHEETGRAH VS. SMALL @GMAIL.COM
IFARMERS AGRI-BUSINESS
ICONSORTIUM
1 ICS(COMM.) 659/2025 23.08.2025 IKRISHAN KUMAR SOLEYATINDER 9717212158 LITIGATIONS@YBL [18.08.2025
PROPRIETOR OF M/S BALAJIBAINSLA [EGAL.IN
IGLOWTICS VS. JAILAXMI
I[ENTERPRISES PVT. LTD. AND|
it [EX (COMM) 133/2025 23.08.2025 IKAPIL CHANDRA JAIN AN ANRJSAHIL GARG (9311156000 IADVOCATE@CHAN [20.08.2025
IVS. M/S SHREE STAYAIN FOODS & IDRALEGALS.COM
ORS.
1 [EX.COMM AWARD BY ARB.66/2025 23.08.2025 M/S WOODFUN VS. MORARJIVIKAS 0810566116 JADVOCATGEVIKASS|13.08.2025
ICOMM IDESAI NATIONAL INSTITUTE OFSHARMA HARMA1@GMAIL.C
IYOGA oM
1 ICS(COMM) 663/2025 25.08.2025 JARJUN KANT & ANR. VS. DARWININDRESH 8968878981 IVIPUL@CLAVIUSLE [21.08.2025
IPLATFORM GROUP OHUPADHYAY IGAL.COM
ICOMPANIES & ORS. IAND VIPUL
JAGARWAL
1 IOMP(COMM) 130/2025 25.08.2025 MS  OCTAVIOUS TEA  AND|SETHI LAW|9891788743 ISETHILAWOFFICES [28.07.2025
INDUSTRIES LTD VS. UNION OHROFFICES @GMAIL.COM
INDIA
1 [EX(COMM) AWARD BY ARB/[67/2025 25.08.2025 IDR PRABJIT SINGH GILL VS. M/SDEEPANSHU [011-44725400, DSLEGAL2018@GM [21.08.2025
ICOMM ISAYA HOMES PRIVATE LIMITED PJAIN/ SONIA/9711512689 IAIL.COM
JARBOL &
SHAANTANU
1 ICS(COMM) 670/2025 27.08.2025 SHUBHAM GOLDIEE MASALEUNITED AND26843455, 25.08.2025
IPVT. LTD. VS. WINGS AGRO PVT|UNITED k16560881 RISHI@UNITEDAN
LTD. DUNITED.COM
1 IOMP(COMM) 134/2025 27.08.2025 INATIONAL PROJECTS|PARITOSH 0810100237 PARITOSHBUDHIR [24.08.2025
ICONSTRUCTION CORPORATIONBUDHIRAJA IAJA248 @GMAIL.CO
IVS. LURI WATER SYSTEMS INDIA| IM
IPVT. LTD.
1 ICS(COMM) 669/2025 27.08.2025 M/S BCH ELECTRIC LIMITED VSUITENDER 0811550817 UVASHISHT@GMALI [13.08.2025
IM/S ADLER ENSERV & OTHERS [VASHISHT & L.COM
ICO.
1 IOMP(COMM) 133/2025 27.08.2025 IMR. KAMAL KANT VS. M/S SBIUTKARSH 9910572261 [UTKARSHBHARGAV|25.08.2025
ICARDS AND PAYMENT SERVICESBHARGAVA IAINDIA@GMAIL.CO
ILTD. & ANR. ( AJAY| IM

PACHAURI)




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

IOMP(COMM) 132/2025 27.08.2025 [UNION OF I NDIA VS. M/S JA 0958899011 RUBYGAUTAMADYV (02.08.2025
IPRAKASH & SONS @GMAILC.OM
1 IOMP(COMM) 135/2025 29.08.2025 SMT SUSHMA SINGH VS. M/SAJAY KUMARS8178986472, IPKAJAY.ADV123@G [21.08.2025
IAGILUS DIAGNOSTICS LTD TIWARI 8860272688 IMAIL.COM
1 ICS(COMM) 673/2025 29.08.2025 ILINK LOGISTICS MANAGEMENTSHIVAM 0654545855 LEGAL@SHIVAMSH [20.08.2025
[PVT. LTD. VS. ARTIUS INTERIORSHARMA ARMA.INFO
IPRODUCTS PVT. LTD.
1 IOMP(COMM) 136/2025 130.08.2025 ILALIT KALA AKADEMI VSJ[V.S.R. 0891205519 IVSRKRISHNA.ER40 [26.08.2025
SHOWCRAFT PRODUCTION PVT/KRISHNA @GMAIL.COM
ILTD.
21 ISH. BALWANT RAINEW DELHI25 IOMP (COMM)/113/2025 OMP (COMM)/113/2025 01-08-2025 IMRG AUTO PVT LTD AND ORS VS[TARUN 9910669233 [TARUNRANA1027@ [29.07.2025
IBANSAL, DISTRICTDISTRICT ENCORE ASSETSRANA(P), YAHOO.CO.IN
JUDGE RECONSTRUCTIONS CO PVT LTD
(COMMERCIAL
ICOURT) o5 ICS (COMM)/609/2025 CS (COMM)/609/2025 01-08-2025 STATE BANK OF INDIA VS [NAVRUTI 8376043196 INAVRUTITYAGI@G [17.07.2025
IRANJIT SINGH BISHT IOJHA(P), IMAIL.COM
25 ICS (COMM)/614/2025 CS (COMM)/614/2025 04-08-2025 IBANK OF BARODA VS MR MANOJ|SUMEET 9953154353 ISUPRAPARTNERSL [26.07.2025
AND ORS JANAND(P), I[EGAL @
IGMAIL.COM
25 IOMP (I) (COMM)/166/2025 OMP (I) (COMM)/166/2025 [04-08-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990649331 KMPSPARTNER@G [28.07.2025
VS SINHA(P), IMAIL.COM
RAVI SHANKAR TIWARI
25 IOMP (I) (COMM)/170/2025 OMP (I) (COMM)/170/2025 |05-08-2025 KOTAK MAHINDRA PRIME LTD |[KUSHAL 7009793548 RISHABH.ERUDITE [23.07.2025
VS SUNDER M KUMAR(P), LEGAL@GMAIL.CO
IMI
25 ICS (COMM)/615/2025 CS (COMM)/615/2025 05-08-2025 SHAPPOORJI PALLONJI AND COSAURABH 9953858787 ISAURABH.BINDAL (30.07.2025
IPVT LTD AND BINDAL(P), @FOXMANDAL.IN
SHAPOORJI PALLONJI QATAR|
WLL VS
25 IOMP (I) (COMM)/167/2025 OMP (I) (COMM)/167/2025 [05-08-2025 KOTAK MAHINDRA PRIME LTD [KUSHAL 7009793548 RISHABH.ERUDITE [23.07.2025
VS DEEPAK D KUMAR(P), LEGAL@GMAIL.CO
IMI
25 IOMP (I) (COMM)/168/2025 OMP (I) (COMM)/168/2025 |05-08-2025 IKOTAK MAHINDRA PRIME LTD |[KUSHAL 7009793548 RISHABH.ERUDITE [23.07.2025
VS DIGVIJAY THAKUR KUMAR(P), LEGAL@GMAIL.CO
IMT
25 IOMP (I) (COMM)/169/2025 OMP (I) (COMM)/169/2025 |05-08-2025 KOTAK MAHINDRA PRIME LTD [KUSHAL 7009793548 RISHABH.ERUDITE [23.07.2025
VS NILESH PANWAR KUMAR(P), LEGAL@GMAIL.CO

IMI
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25 [EXECUTION (COMM)/124/2025 [EXECUTION 08-08-2025 IM/S GRAFFITI INFRA PROJECTS |[VANDEETA 9810298315 INFO@VGADVOCAT[29.07.2025
(COMM)/124/2025 IPRIVATE LIMITED VS M/SGUPTA(P), [ES.COM
INDIGO
IMOVERS AND PACKERS
25 ICS (COMM)/625/2025 CS (COMM)/625/2025 08-08-2025 IGUNJAN JAIN VS VUENOW SUSHIL 0818900024 ISSALEGAL.09 @GMA[04.08.2025
IMARKETING SERVICES LTD SHUKLA(P), [L.COM
25 ICS (COMM)/628/2025 CS (COMM)/628/2025 11-08-2025 IM/S TYAGI CIVIL INDIA VS M/SSAHIL 0868999991 JADV.SHUBHAM23@[06.08.2025
INEW ISANSANWAL(P IGMAIL.COM:
IDELHI HOUSE FLAT OWNERS 5
IASSOCIATION (NDHFOA)
25 IOMP (1) (COMM)/174/2025 IOMP (I) (COMM)/174/2025 [12-08-2025 IKOTAK MAHINDRA PRIME LTD |[KUSHAL 7009793548 RISHABH.ERUDITE [10.12.2025
VS SONU JAIN KUMAR(P), LEGAL@GMAIL.CO
IMI
25 IOMP (I) (COMM)/171/2025 OMP (I) (COMM)/171/2025 [12-08-2025 IKOTAK MAHINDRA PRIME LTD |[KUSHAL 7009793548 RISHABH.ERUDITE [10.12.2025
VS HITESH SON OF LIKHI RAM |[KUMAR(P), LEGAL@GMAIL.CO
IMI
25 IOMP (1) (COMM)/175/2025 OMP (I) (COMM)/175/2025 [12-08-2025 IHERO FINCORP LTD VS PATEL [MAYANK 9873347330 IMAYANK_MAHAJA (04.08.2025
ISANJAY KUMAR IMAHAJAN(P), INo5@YAHOO.COM
25 IOMP (I) (COMM)/172/2025 OMP (I) (COMM)/172/2025 [12-08-2025 KOTAK MAHINDRA PRIME LTD [KUSHAL 7009793548 RISHABH.ERUDITE [10.12.2025
VS KULDEEP RAJ KUMAR(P), LEGAL@GMAIL.CO
IMI
25 IOMP (1) (COMM)/173/2025 OMP (I) (COMM)/173/2025 [12-08-2025 KOTAK MAHINDRA PRIME LTD |[KUSHAL 7009793548 RISHABH.ERUDITE [10.12.2025
VS NIKHIL KUMAR SINGH [KUMAR(P), LEGAL@GMAIL.CO
IMI
25 IOMP (I) (COMM)/176/2025 IOMP (I) (COMM)/176/2025 [13-08-2025 SURYODAY SMALL FINANCEAMIT KUMAR9990649331 [KMPSPARTNER@G [02.08.2025
IBANK SINHA(P), IMAIL.COM
LTD VS SHUBH LOGISTICS
ISERVICES
25 ICS (COMM)/643/2025 CS (COMM)/643/2025 18-08-2025 STATE BANK OF INDIA VS [VARUN 0818365119 INOT PROVIDED 11.08.2025
RAHUL ICHANDIOK(P),
ISOLE PROP PUNJAB SUPERMART
25 IOMP (1) (COMM)/177/2025 OMP (I) (COMM)/177/2025 [18-08-2025 HERO FINCORP LTD VS AJAY IMAYANK 0873347330 IMAYANK_MAHAJA [02.08.2025
SADANAND MISHRA4356 IMAHAJAN(P), INo5@YAHOO.COM
25 [EXCOMM - AWARD BY 19-08-2025 IDELHI METRO RAIIDELHI METRO8527664448 JASRAO2007@REDIF[11.08.2025
ARB COMM/61/2025 ICORPORATION VS RAIL TMAIL.COM
PARSVNATH DEVELOPERS PVTICORPORATION
LTD (P),
25 IOMP (I) (COMM)/178/2025 OMP (I) (COMM)/178/2025 [19-08-2025 KOTAK MAHINDRA PRIME KUSHAL 7009793548 RISHABH.ERUDITE 12.08.2025
LTD VS SUNIL KUMAR [KUMAR(P), LEGAL@GMAIL.CO
IMI
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25 ICS (COMM)/649/2025 CS (COMM)/649/2025 19-08-2025 IBIKANER BHUJIA UDYOG SANGH|SHAILEN 0818558690 JADVOCATE.SHAILE [06.06.2025
VS PRINITI FOODS PRIVATE BHATIA(P), INBHATTIA89@GMAI
ILIMITED AND ANR L.COM
25 IOMP (I) (COMM)/179/2025 OMP (I) (COMM)/179/2025 [19-08-2025 IKOTAK MAHINDRA PRIME [KUSHAL 7009793548 RISHABH.ERUDITE [12.08.2025
LTD VS SUMANT [KUMAR(P), LEGAL@GMAIL.CO
IMI
25 [EXCOMM - AWARD BY 19-08-2025 IDELHI METRO RAIUDELHI METRO[8527664448 JASRAO2007@REDIF[11.08.2025
ARB COMM/60/2025 ICORPORATION RAIL TMAIL.COM
VS PARSVNATH DEVELOPERSICORPORATION|
IPVT LTD (P),
25 IOMP (I) (COMM)/180/2025 OMP (I) (COMM)/180/2025 [20-08-2025 I[HERO FINCORP LTD VS IMAYANK 0873347330 IMAYANK_MAHAJA [12.08.2025
SHAIKH MUMTAZBEN IMAHAJAN(P), INo5@YAHOO.COM
25 IOMP (COMM)/123/2025 OMP (COMM)/123/2025 20-08-2025 IPANKAJ MITTAL VS UNION OFBHUPESH 0810260246 BHUPESHNARULA [11.08.2025
INDIA INARULA(P), @GMAIL.COM
25 JARB A (COMM)/13/2025 IARB A (COMM)/13/2025 21-08-2025 IMONEYWISE FINANCIALSHREYAS 8805615212 INOT PROVIDED 12.08.2025
ISERVICES PVT LTD JAIN(P),
VS  SHALIBHADRA TRADERSY|
IAND ANR
25 IOMP (COMM)/125/2025 OMP (COMM)/125/2025 21-08-2025 UNION OF INDIA VS M/SRAM 9810634209 RAM.KAWAR@YAH [13.08.2025
I[ESQUIRE TECH [KAWAR(P), 00.CO.IN
25 IOMP (1) (COMM)/181/2025 OMP (I) (COMM)/181/2025 [21-08-2025 KOTAK MAHINDRAPRIME LTD  [KUSHAL 7009793548 RISHABH.ERUDITE [05.08.2025
VS MOHIT BEERA AND ANR [KUMAR(P), LEGAL@GMAIL.CO
IMI
25 IOMP (I) (COMM)/182/2025 IOMP (I) (COMM)/182/2025 [21-08-2025 KOTAK MAHINDRA PRIME LTD |[KUSHAL 7009793548 RISHABH.ERUDITE |05.08.2025
VS VINOD KUMAR KUMAR(P), LEGAL@GMAIL.CO
IMI
25 ICS (COMM)/657/2025 CS (COMM)/657/2025 22-08-2025 JARUN KUMAR SHARMA VS [SURENDRA 0868520336 ISNPADV88@GMAIL.[19.08.2025
JOINT INATH ICOM
IDIRECTOR OF INDUSTRIESPANDEY(P),
IKONKAN
25 IOMP (I) (COMM)/183/2025 OMP (I) (COMM)/183/2025 [22-08-2025 IM/S FLING CREATORS PRIVATESAROJANAND [NOT PROVIDED [SARO Ji13.08.2025
ILIMITED AND ANR VHA(P), IANAND@VEDANTA
VS M/S STEM QUEST EDUCATION| LEGAL.IN
IPRIVATE LIMITED
25 IOMP (COMM)/128/2025 OMP (COMM)/128/2025 22-08-2025 IPARTHA TRIPATHI VS  AXIS|UTSAV 8789311630 IPAXJURISDELHI@ [12.08.2025
IFINANCE LIMITED KUMAR(P), IGMAIL.CO
25 ICOUNTER CLAIM/38/2025 ICOUNTER CLAIM/38/2025 [23-08-2025 BOETTCHER INDIA PVT LTD VS |ASTHA 0818860225 INOT PROVIDED 10.08.2025

SEL JEGAT PRINTERS PVT LTD

TYAGI(P),
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25 ICS (COMM)/660/2025 CS (COMM)/660/2025 23-08-2025 STATE BANK OF INDIA VS |RAJIV KUMARNOT PROVIDED [BEHL.ASSOCIATES1 [11.08.2025
CHANDER THAKUR(P), 095@GMAIL.COM
SHEKHAR PROP OF OM SAI PRINT]

25 IOMP (I) (COMM)/184/2025 OMP (I) (COMM)/184/2025 [23-08-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990649331 KMPSPARTNER@G [12.08.2025
VS SINHA(P), IMAIL.COM
INKG INFRASTRUCTURE LTD

25 ICS (COMM)/661/2025 CS (COMM)/661/2025 23-08-2025 IDERMA GOODNESS PRIVATHKUNAL 8743904246 ICONTACT@AMARA [19.08.2025
ILIMITED VS IYADAV(P), RI.LEGAL
KUSAJI SABAJI KUBAL AND ORS

25 [EXECUTION (COMM)/134/2025 [EXECUTION 25-08-2025 IANIL KUMAR GUPTA VS IMANISH 0968466963 JAORMANISHKUMA [20.08.2025

(COMM)/134/2025 IABHIMANYU PRUTHI KUMAR(P), R@GMAIL.COM

25 ICS (COMM)/664/2025 CS (COMM)/664/2025 25-08-2025 ISAVLEEN KAUR PROPRIETOR OF [DHEERAJ 0310466556 ISKLEGALSOUTIONI [18.08.2025

[IPROFESSIONAL MANAGEMENT |[KUMAR(P), @GMAIL.COM
FACILITY SERVICES VS

IMINISTRY

25 ICOUNTER CLAIM/39/2025 ICOUNTER CLAIM/39/2025 [25-08-2025 ICARMA CREATIVE PVTLTD VS [RAM Ni0818898115 INOT PROVIDED 20.08.2025
[UNITED BUSINESS EXPRESSYADAV(P),
INDIA PVT LIMITED

25 IOMP (I) (COMM)/185/2025 OMP (I) (COMM)/185/2025 [25-08-2025 KOTAK MAHINDRA PRIME LTD [KUSHAL 7009793548 RISHABH.ERUDITE 18.08.2025
VS KUMAR(P), LEGAL@GMAIL.CO
RADHA RADHA BALLABH AND| IMI
IANR

25 IOMP (I) (COMM)/186/2025 OMP (I) (COMM)/186/2025 [25-08-2025 KOTAK MAHINDRA PRIME LTD [KUSHAL 7009793548 RISHABH.ERUDITE [18.08.2025
VS [KUMAR(P), LEGAL@GMAIL.CO
IDEEPAK YADAV AND ANR IMI

25 IOMP (I) (COMM)/187/2025 OMP (I) (COMM)/187/2025 [25-08-2025 HERO FINCORP LTD VS SHAIKH [MAYANK 9873347330 IMAYANK_MAHAJA [21.08.2025
SATTAR LATIF IMAHAJAN(P), INO5@YAHOO.COM

25 ICS (COMM)/668/2025 CS (COMM)/668/2025 27-08-2025 IMARVEL VINYLS LIMITED VS IMITHIL 8860441378 JADVANKIT20 @GMA|[19.08.2025
JAUTO KIT (PARTNERSHIP FIRM) [MALHOTRA(P), [L.COM

25 IOMP (I) (COMM)/188/2025 OMP (I) (COMM)/188/2025 [28-08-2025 KOTAK MAHINDRA PRIME LTD [KUSHAL 7009793548 RISHABH.ERUDITE [22.08.2025
VS RAHUL KUMAR AND ANR KUMAR(P), LEGAL@GMAIL.CO

IMI

25 IOMP (I) (COMM)/189/2025 OMP (I) (COMM)/189/2025 [28-08-2025 IKOTAK MAHINDRA PRIME LTD |[KUSHAL 7009793548 RISHABH.ERUDITE [22.08.2025

VS RAJESH LAXMAN AND ANR [KUMAR(P), LEGAL@GMAIL.CO
IMT

25 IOMP (I) (COMM)/192/2025 OMP (I) (COMM)/192/2025 [29-08-2025 KOTAK MAHINDRA PRIME LTD |AMIT KUMAR/9990649331 [KMPSPARTNER@G [18.08.2025
VS NKG INFRASTRUCTURE LTD [SINHA(P), IMAIL.COM
IJAND ORS
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25 IOMP (I) (COMM)/190/2025 OMP (I) (COMM)/190/2025 [29-08-2025 I[HERO FINCORP LTD VS IMAYANK 0873347330 IMAYANK_MAHAJA [25.08.2025
PRASHANT GARG IMAHAJAN(P), INo5@YAHOO.COM
25 IOMP (I) (COMM)/191/2025 OMP (I) (COMM)/191/2025 [29-08-2025 IKOTAK MAHINDRA PRIME IMAYANK 0873347330 IMAYANK_MAHAJA [25.08.2025
LTD VS ASHWANI KUMAR IMAHAJAN(P), INo5@YAHOO.COM
25 IOMP (E) (COMM)/8/2025 OMP (E) (COMM)/8/2025 [19-08-2025 IAKHIL GUPTA VS HINDUSTAN |[HARMESH 0818944100 INOT PROVIDED 20.08.2025
UNILEVER LTD KUMAR(P),
22 IMA. HIMANINEW DELHI|27 IAPPLICATION U/S 151 CPC IMISC DJ/1249/2025 02-08-2025 IMOHD WAHID VS M/SGEETU INOT AVAILABLE [NOT AVAILABLE 25-07-2025
IMALHOTRA, IDISTRICT IAMERIPRISE INDIA LLP AND ORS [PAUL(P),
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-03
27 IOBJECTION u/s 34 OFOMP (COMM)/114/2025 02-08-2025 INARAYAN SEWA SAMITI VS |ASHISH 09810567556 ASHISH2781974@G [26-07-2025
ARBITRATION & CONCILIATION| MILLENIUM EDUCATIONICHOUDHURY( IMAIL.COM
ACT IMANAGEMENT PVT LTD P),
27 I[EXECUTION PETITION [EXCOMM - AWARD BY ARB|02-08-2025 M/S INDRAPRASTHA GAS LTD,/SAURABH 8717291233 INOT AVAILABLE 29-07-2025
ICOMM/54/2025 IVS. V. JULKA RUBBERS KUMAR
27 [EXECUTION PETITION EXCOMM - AWARD BY ARBj02-08-2025 KOTAK MAHINDRA BANK VS JAY[PARV 9643646534 PARV.MAHAJAN007[28-07-2025
ICOMM/56/2025 IPRAKASH 1041 IMAHAJAN(P), @GMAIL.COM
27 [EXECUTION PETITION [EXCOMM - AWARD BY ARBj02-08-2025 KOTAK MAHINDRA BANK VS JAY[PARV 0643646534 [PARV.MAHAJANO007[28-07-2025
COMM/55/2025 IPRAKASH 1040 IMAHAJAN(P), @GMAIL.COM
27 ISUIT FOR RECOVERY CS (COMM)/612/2025 02-08-2025 IDELHI LIQUORS VS. KHAO GALIRAJESH DUA (9811475296 [DUAASSOCIATES60 [23-07-2025
[RESTAURANTS PVT. LTD. @GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

27 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/164/2025 |04-08-2025 IKOTAK MAHINDRA PRIME LTDJAMIT KUMAR(999814620 INOT AVAILABLE 28-07-2025
ICONCILIATION ACT IVS. HARIKISHAN SINHA
27 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/165/2025 |04-08-2025 KOTAK MAHINDRA PRIME LTDJAMIT KUMAR/9999814620 INOT AVAILABLE  [28-07-2025
ICONCILIATION ACT IVS. VIVEK SHARMA SINHA
27 ISUIT FOR RECOVERY CS (COMM)/613/2025 04-08-2025 M S INMODE INDIA PVT LTD VSJASHOK 0818592537 IASK2537@GMAIL.C [30-07-2025
MS PURPLE HERON HOSPITALSKUMAR OM
PVT LTD SINGH(P),
27 ISUIT FOR RECOVERY CS (COMM)/615/2025 05-08-2025 ISHAPOORJI PALLONJI AND COJSAURABH INOT AVAILABLE [NOT AVAILABLE 20-07-2025
PVI. LTD. VS. SHAPOORJIBINDAL
IPALLONJI QATAR
27 ISUIT FOR RECOVERY CS (COMM)/616/2025 05-08-2025 ISHAPOORJI PALLONJI AND CO./SAURABH INOT AVAILABLE [NOT AVAILABLE 20-07-2025
PVT. LTD. VS. SHAPOORJIBINDAL
IPALLONJI QATAR
27 ISUIT FOR RECOVERY ICS (COMM)/618/2025 06-08-2025 IMOGLI LABS (INDIA) PVT LTD VS |HARSH 9250730788 [UNIQUECOUNSELS [30-07-2025
IM/S PANCHMUKHI APPEARLS IVARDHAN(P), @GMAIL.COM
27 ISUIT FOR RECOVERY CS (COMM)/617/2025 06-08-2025 M/S MOGLI LABS (INDIA) PVIHARSH 9250730788 JUNIQUECOUNSELS |04-08-2025
LTD VS REDSTAR IVARDHAN(P), @GMAIL.COM
27 ISUIT FOR RECOVERY CS (COMM)/621/2025 07-08-2025 ISUSHIL KUMAR JAIN VS UNIONPPIYUSH 0810421559 THELEGALCOVER@[30-06-2025
IBANK OF INDIA JAIN(P), IGMAIL.COM
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27 ISUIT FOR RECOVERY CS (COMM)/622/2025 07-08-2025 RL POLYMERS THROUGH ITS AR [GAGAN 8860538313 IGAGANKUMARSING30-07-2025
VS SUNIL SHERAWAT |KUMAR HAL@YAHOO.COM
IPROPRIETOR OF UNITED PET SINGHAL(P),

27 ISUIT FOR RECOVERY CS (COMM)/620/2025 07-08-2025 JAMOD RAI VS  PRASHNATITARUN 9999779373 [TARUNSDIWAN@G [01-08-2025
[ENTERPRISES PVT LTD AND ANR [DIWAN(P), IMAIL.COM

27 ISUIT FOR RECOVERY CS (COMM)/624/2025 08-08-2025 [UNION BANK OF INDIA VS [|SUNIL 9711049172 ISUNILCHOWDHRY [31-07-2025
IANJALI ICHOUDHARY( @YAHOO.COM

P),

27 ISUIT FOR RECOVERY CS (COMM)/623/2025 08-08-2025 [UNION BANK OF INDIA VS [SUNIL 9711049172 ISUNILCHOWDHRY [31-07-2025
SEEMA PROP OF UNIFROSTICHOUDHARY( @YAHOO.COM
[TECHNOLOGIES P),

27 IOBJECTION u/s 34 OFOMP (COMM)/118/2025 08-08-2025 MS G R SHEETGRAH PVT LTDASHISH 0313994317 IADVOCATEASHISH. |05-08-2025

JARBITRATION & CONCILIATION| JAND ORS VS SMALL FARMERS[SHARMA(P), ISHARMA78@GMAIL|
ACT IAGRI BUSINESS CONSORTIUM| .COM

ISAFC

27 ISUIT FOR RECOVERY CS (COMM)/633/2025 12-08-2025 IMS VELOGIC INDIA PVT LTD VS |GURVINDER 0871692197 LITIGATION@SURI [30-07-2025
MR SHAILESH SHARMA PROP OFSURI(P), ICO.IN
IMS RBT AND COMPANY

27 ISUIT FOR RECOVERY CS (COMM)/634/2025 12-08-2025 SULEKH CHAND PROP HARYANA|VISHVA INOT AVAILABLE [NOT AVAILABLE 02-08-2025
STEEL. TRADERS VS ROHITWADHWA(P),
IMALHOTRA PROP M/S
IHINDUSTAN AXLE COMPANY

27 IAPPLICATION U/S 151 CPC IMISC DJ/1283/2025 12-08-2025 JANARDANUDU THALLAPARTHI [SWAPNIL 9971339121 LEGAL@RALEGAL.C08-08-2025
VS TELEGRAM FZ LLC IGAUR(P), 0.IN
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27 IAPPLICATION U/S 151 CPC IMISC DJ/1284/2025 12-08-2025 ELITESGRID PVT LTD VS [|SWAPNIL 0971339121 LEGAL@RALEGAL.Cj08-08-2025
TELEGRAM FZ LLC IGAUR(P), 0.IN

27 ISUIT FOR RECOVERY ICS (COMM)/637/2025 13-08-2025 IM/S MOGLI FINANCE PVT LTD VSTARUN 0310705005 [TARUNVERMA.LAW[05-08-2025
NIKOM PHARMACEUTICAL PVT [VERMA(P), (@GMAIL.COM
ILTD ANDORS

27 JOBJECTION U/S 34 OFOMP (COMM)/121/2025 13-08-2025 IM/S ASHOKA ENTERPRISES VS [SYED WASIF9311307710 INOT AVAILABLE 04-08-2025

JARBITRATION & CONCILIATION| [UNION OF INDIA HAIDER(P),
ACT

27 ISUIT FOR RECOVERY CS (COMM)/638/2025 13-08-2025 IM/S REALISTIC REALTORS PVTBHARAT 9013534938 BHARAT.GUPTA@O [06-08-2025
LTD VS PUNEET KOHLI IGUPTA(P), [UTLOOK.IN

27 ISUIT FOR RECOVERY ICS (COMM)/636/2025 13-08-2025 IKHURANA AGENCIES VS ASIANISHREYA INOT AVAILABLE [NOT AVAILABLE  |06-08-2025
HOTELS (NORTH) LTD INARAYAN(P),

27 ISUIT FOR RECOVERY CS (COMM)/641/2025 14-08-2025 IPUNJAB NATIONAL BANK VS [VIKASH 9958481375 IVIKASHK894@GMA [01-08-2025
IBIRENDRA PATHAK KUMAR(P), [L.COM

27 [EXECUTION PETITION [EXCOMM - AWARD BY ARB[14-08-2025 SUNDARAM FINANCE LTD VS [MANISHA 8826750777 IMANISHABARUAHL|04-08-2025

ICOMM/59/2025 IANIL KUMARPROPRIETOR OFBARUAH(P), [EGAL@GMAIL.COM

IM/S ANIL KUMAR TRANSPORT

27 ISUIT FOR TRADEMARKS ICS (COMM)/639/2025 14-08-2025 IMURLIDHAR SEVANISUDARSHAN [9810132015 INOT AVAILABLE 06-08-2025
IPROPRIETOR MS OF JAI GRAHABANSAL(P),
UDHYOG VS RISHAB PANJWAN]|
IPROPRIETOR OF GYANI FOOD|
IPRODUCTS AND ORS
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27 ISUIT FOR RECOVERY CS (COMM)/640/2025 14-08-2025 IALPHA HUB COMPANY LTD VS [SWAPNIL 9971339121 LEGAL@RALEGAL.C11-08-2025
TELEGRAM FZ LLC IGAUR(P), 0.IN

27 ISUIT FOR RECOVERY CS (COMM)/645/2025 18-08-2025 STATE BANK OF INDIA VS [VARUN 0818365119 INOT AVAILABLE  10-08-2025
RAJPAL SOLE PROP SAMIKSHAICHANDIOK(P),
IPACKAGING

27 ISUIT FOR TRADEMARKS CS (COMM)/646/2025 18-08-2025 ISCIASTRA EDUCATION PVT LTD [SANSKAR 0818518581 ISANSKAR_ AGARWAJ10-08-2025
VS TELEGRAM FZ LLC AND ANR |AGGARWAL(P), Lo3@YAHOO.IN

27 ISUIT FOR TRADEMARKS CS (COMM)/651/2025 19-08-2025 [UNION BANK OF INDIA VS [SUNIL 8383844372 ISC9971489736 @GM (06-08-2025
RAJENDER ICHOUDHARY( AIL.COM

P)7

27 ISUIT FOR RECOVERY CS (COMM)/652/2025 19-08-2025 IGUPTA RICE AND GENERAL MILL [SHRAVAN 0810017859 ISKBANSALIPR@GM [11-08-2025
VS ASHOK KUMAR BANSAL(P), JAIL.COM

27 IEXECUTION PETITION IEXCOMM - AWARD BY ARB[19-08-2025 TSL ELECTRO POWER PRIVATEABHAY INOT AVAILABLE [NOT AVAILABLE 11-08-2025

COMM/62/2025 LIMITED VS TATA HOUSINGGUPTA(P),

DEVELOPMENT COMPANY]
LIMITED

27 IAPPLICATION U/S 151 CPC IMISC DJ/1293/2025 19-08-2025 IM/S ALANKAR APARTMENTS PVT.[RISHABH 8800615621 RISHABH.TOMARG6613-08-2025
ILTD. VS. DAKSH ENTERPRISES ITOMAR 6@GMAIL.COM

27 ISUIT FOR TRADEMARKS CS (COMM)/650/2025 19-08-2025 RSPL. HEALTH PVT LTD VS [SHRAVAN 9810017859 ISKBANSALIPR@GM [11-08-2025
INIKET SONI BANSAL(P), IAIL.COM
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27 IOBJECTION u/s OFOMP (COMM)/122/2025 20-08-2025 M/S OCTAVIOUS TEA ANDVIKAS INOT AVAILABLE [NOT AVAILABLE  [30-07-2025
JARBITRATION & CONCILIATION| INDUSTRIES LTD VS UNION OFSETHI(P),
IACT INDIA
27 ISUIT FOR RECOVERY CS (COMM)/653/2025 20-08-2025 JAILAXMI ENTERPRISES PVIHIMANSHU [9999309222 HIMANSHUDHAWA [31-07-2025
LTDL VS VM ELECTRICAL ANDDHAWAN(P), IN@UTKRISHTHALA
ISOLAR SOLUTION AND ORS W.COM
27 JOBJECTION U/S 34 OFOMP (COMM)/127/2025 21-08-2025 ICULTFIT HEALTHCARE PVT LTD [DHARMENDRA[9871709035 DHARMENDRAPAL [08-08-2025
JARBITRATION & CONCILIATION| VS ARINDAM BHAUMIK SINGH PAL(P), 081@GMAIL.COM
IACT
27 ISUIT FOR RECOVERY CS (COMM)/655/2025 21-08-2025 SPORTACULAR INDIA PRIVATE[PREETPAL INOT AVAILABLE [NOT AVAILABLE |08-08-2025
LIMITED VS SANJEEV SEHGAL [SINGH(P),
27 ISUIT FOR RECOVERY CS (COMM)/658/2025 22-08-2025 IMANOJ KUMAR VS M/S SAIAZMA 0811293618 IAZMAPARVEEN786 [11-08-2025
IPACKAGE IPARVEEN(P), @GMAIL.COM
27 IAPPLICATION U/S 151 CPC IMISC DJ/1314/2025 22-08-2025 SHIV KUMAR DOHAREY VS. GAILJKUSHAGRA 0099448797 INOT AVAILABLE 19-08-2025
INDIA LTD. BANSAL
27 IAPPLICATION U/S 151 CPC IMISC DJ/1315/2025 22-08-2025 IFONZO EQUIPMENT PVT. LTD. VS[TAPAN KUMAR8588818770 ITAPANKJ @GMAIL.Cj12-08-2025
ULTIMATE TRADINGJHA IOM
IENTERPRISES
27 [EXECUTION PETITION [EXCOMM - AWARD BY ARB]22-08-2025 I[ENKAY ENTERPRISES VS UNION[ISHAN INOT AVAILABLE [NOT AVAILABLE  [16-08-2025
ICOMM/65/2025 OF INDIA THROUGH (COFMOW) [SACHDEVA(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

27 ISUIT FOR RECOVERY CS (COMM)/662/2025 23-08-2025 IASHISH SHARMA PROP SHREFLOKESH 8218747879 LOKESHMISHRAO011[19-08-2025
INDIA TRADE VS  GXPRESSMISHRA(P), (@GMAIL.COM
ISOLUTIONS (INDIA) PVT LTD

27 OBJECTION U/S 34 OFROMP (COMM)/131/2025 25-08-2025 M/S OCTAVIOUS TEA ANDVIKAS INOT AVAILABLE [NOT AVAILABLE  [28-07-2025

JARBITRATION & CONCILIATION| INDUSTRIES LTD VS UNION OFSETHI(P),
ACT INDIA
o7 IEXECUTION PETITION IEXCOMM - AWARD BY ARBJ|25-08-2025 IKK GUPTA AND CONSTRUCTIONAMIT 7082744341 WURISCONSULTUS1 {14-08-2025
COMM/68/2025 [ENGINEERS JV VS UNION OFCHAUDHARY 500 @GMAIL.COM

INDIA THROUGH ITS GENERAL
IMANAGER

27 ISUIT FOR RECOVERY CS (COMM)/665/2025 25-08-2025 CAPT TAPAN BEHL VS SPICE JETISUSHANT INOT AVAILABLE [NOT AVAILABLE  [19-08-2025
PVT LIMITED RAO(P),

o7 [EXECUTION PETITION [EXECUTION 25-08-2025 IAVINASH GOYAL HUF THROUGH|DHRUV INOT AVAILABLE [NOT AVAILABLE  [18-08-2025

(COMM)/135/2025 ITS KARTA MANISH GOYAL VS [SACHDEVA(P),

ISOHAIL AKHTAR SOLE PROP OH
IAL KURESH BAR BE QUE

27 ISUIT FOR RECOVERY CS (COMM)/666/2025 26-08-2025 ICCPL DEVELOPERS PVT LTD VS [ARJUN 09899810111 IMAIL@ARJUNSAW [13-08-2025
IGOLDEN CROWN OVERSEAS PVT[SAWHNEY(P), HNEY.IN
ILTD AND ORS

27 ISUIT FOR TRADEMARKS CS (COMM)/667/2025 26-08-2025 [FOODTECHBIZ (OPC) PVT LTDAJAY PRATAP9540382377 [FALTU.AJAY@GMAI[19-08-2025
IAND ANR VS  STANDPOINTISINGH(P), L.COM
IMEDIA (OPC) PVT LTD AND ORS

27 ISUIT FOR RECOVERY CS (COMM)/672/2025 27-08-2025 IVIJAY KUMAR VS FULLERTONAJAY 0868112556 AJAYMALVIYALAW [22-08-2025
INDIA CREDIT CO LTD IMALVIYA(P), @GMAIL.COM
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BLOCK-I

ICONCILIATION ACT

ISINGH

IMAHAJAN(P),

INo5@YAHOO.COM

27 ISUIT FOR RECOVERY CS (COMM)/671/2025 27-08-2025 TIMES INTERNET LTD VS YOGARAJEEV 0312248337 IAGGARWALRAJEEV|20-08-2025
IFITNESS AND NUTRITION LLP IAGARWAL(P), 79@GMAIL.COM
27 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/194/2025 [29-08-2025 IM/S GARUDA URBAN REMEDIESDHRUVA 0634216295 IMRDHRUV009@GM|27-08-2025
ICONCILIATION ACT LTD VS DELHI METRO RAILVIG(P), IAIL.COM
ICORPORATION LTD
27 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/193/2025 [29-08-2025 IM/S GARUDA URBAN REMEDIESDHRUVA 0634216295 IMRDHRUV009@GM|[27-08-2025
ICONCILIATION ACT LTD VS DELHI METRO RAILVIG(P), AIL.COM
ICORPORATION LTD
27 IAPPLICATION U/S 151 CPC IMISC DJ/1334/2025 29-08-2025 IPANDIT D K PARSAI AND ANR VS [VAIBHAV 9910654321 IVAIBHAVKUSHADYV [27-08-2025
DR SATISH CHANDAR AGARWALKUSH(P), @GMAIL.COM
IAND ORS
27 IAPPLICATION U/S 151 CPC IMISC DJ/1335/2025 29-08-2025 IFFCO KISAN SUVIDHA PVT. LTD/AASTHA TYAGI9729700639 IDHAWANAASTHA14[26-08-2025
IVS. DEPARTMENT OF @GMAIL.COM
IAGRICULTURE AND FARMERS
WELFARE
27 IEXECUTION PETITION IEXCOMM - AWARD BY ARB|30-08-2025 USD ENGINEERING VS M/SANKIT 0868068994 INOT AVAILABLE 27-08-2025
ICOMM/69/2025 JAILAXMI ENTERPRISES PVT LTD [KHURANA(P),

23 IMS. SAVITA RAO,SOUTH 12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5145/2025|01-08-2025 IJAXIS BANK LTD VS HARBHAJAN [MAYANK 0873347330 IMAYANK_MAHAJA (31.07.2025
IDISTRICT [BLOCK-I ICONCILIATION ACT LAL IMAHAJAN(P), INo5@YAHOO.COM
JUDGE(COMMERCI
AL COURT)

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (1) (COMM)/5146/2025/|01-08-2025 IAXIS BANK LTD VS MAGADEMAYANK 0873347330 IMAYANK_MAHAJA [31.07.2025
[BLOCK-I ICONCILIATION ACT JOTIRAM GANGADHAR IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5144/2025|01-08-2025 IJAXIS BANK LTD VS SAURABH [MAYANK 0873347330 IMAYANK_MAHAJA (31.07.2025
[BLOCK-I ICONCILIATION ACT SINGH IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5163/202502-08-2025 IAXIS BANK LTD VS JAGDEEP MAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5160/2025/02-08-2025 IAXIS BANK VS MOHAMMADSHOBHA 0811192158 ISRSHOBHAGUPTA [01.08.2025
[BLOCK-I ICONCILIATION ACT IAFZAL IGUPTA(P), @GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5161/2025 [02-08-2025 IAXIS BANK VS ANURADHA SHOBHA 0811192158 ISRSHOBHAGUPTA [01.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5164/2025(02-08-2025 IAXIS BANK LTD VS GAGANDEEP MAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-I ICONCILIATION ACT ISINGH 8597 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5165/2025|02-08-2025 IJAXIS BANK LTD VS HARVINDERMAYANK 9873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-I ICONCILIATION ACT WJIT SINGH 8828 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5159/2025|02-08-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119 JANUJ@AGCPARTNE|01.08.2025
[BLOCK-I ICONCILIATION ACT IASHISH KUMAR KUMAR RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5162/202502-08-2025 IFFCO KISAN FINANCE VS [ASHISH 0999183119 JANUJ@AGCPARTNE|01.08.2025
[BLOCK-I ICONCILIATION ACT RAHUL CHAHAR KUMAR RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5158/2025/02-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV|01.08.2025
[BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS SUNILJANGRA(P), IOCATE@GMAIL.CO

JAISWAL IM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5155/2025 [02-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
BLOCK-I ICONCILIATION ACT KATARIA STONE CRUSHER IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5154/2025|02-08-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119 IANUJ@AGCPARTNE(01.08.2025
[BLOCK-I ICONCILIATION ACT URMILA DEVI KUMAR RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5153/2025|02-08-2025 IAXIS BANK LTD VS RANJIT MAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
BLOCK-I ICONCILIATION ACT SINGH IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTICIVIL CASES CS (COMM)/372/2025 04-08-2025 PUNJAB NATIONAL BANK VS [MUKESH 8285926521 PUSHPAMMUKESH [01.08.2025
[BLOCK-I IAJAY KUMAR PUSHPAM(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5216/202504-08-2025 IAXIS BANK LIMITED VS NAND|NIRAJ 09811306559 INIRAJKUMAR1976 [02.08.2025
[BLOCK-I ICONCILIATION ACT LAL MEENA KUMAR(P), @GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5218/2025(04-08-2025 KOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [02.08.2025
[BLOCK-I ICONCILIATION ACT IMOHD KAMRU IMAHAJAN(P), INo5@YAHOO.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5215/2025 04-08-2025 IAXIS BANK LIMITED 0811306559 INIRAJKUMAR1976 (02.08.2025
[BLOCK-I ICONCILIATION ACT ILALTESH SO MATHURA LAL [KUMAR(P), @GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5217/2025|04-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [02.08.2025
[BLOCK-I ICONCILIATION ACT ISWIFT LOGISTICS IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTEXECUTION PETITION [EXECUTION 04-08-2025 IFFCO MC CROP SCIENCESHUBHAM 0407223688 ISHUBHAMSAIGAL@(02.08.2025
[BLOCK-I (COMM)/104/2025 [PRIVATE LIMITED VS MS SRISAIGAL(P), IPINNACLELAW.IN

SAI MANIKANTA PESTICIDES

MTHROUGH ITS PROPRIETOR MR|
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5214/202504-08-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [02.08.2025
BLOCK-I ICONCILIATION ACT SUBHASH CHANEJA KUMAR(P), @GMAIL.COM
12, NEW COURTICIVIL CASES CS (COMM)/371/2025 04-08-2025 PUNJAB NATIONAL BANK VS [VIKRAM 0811244209 IVIKAMGOLA2010@ [02.08.2025
[BLOCK-I IAMIT PRAKASH IGOLA(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5212/2025|04-08-2025 IAXIS BANK LTD VS AVINASH [MAYANK 0873347330 IMAYANK_MAHAJA [02.08.2025
[BLOCK-I ICONCILIATION ACT ISETHI 9491 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5209/2025/04-08-2025 IAXIS BANK LTD VS KARAM [MAYANK 0873347330 IMAYANK_MAHAJA [02.08.2025
[BLOCK-I ICONCILIATION ACT ISINGH 2463 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5213/202504-08-2025 IAXIS BANK LTD VS ZAFAR 7398 |MAYANK 9873347330 IMAYANK MAHAJA [02.08.2025
BLOCK-I ICONCILIATION ACT IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5210/2025(04-08-2025 IAXIS BANK LTD VS KARAM [MAYANK 0873347330 IMAYANK_MAHAJA (02.08.2025
[BLOCK-I ICONCILIATION ACT ISINGH 1111 IMAHAJAN(P), INO5@YAHOO.COM
12, NEW COURTCIVIL CASES CS (COMM)/374/2025 05-08-2025 IVIVEK ANAND GUPTA VS MSSAKSHAM 9818675540 ICONTACT.RKSBAJW/|04.08.2025
BLOCK-I INIMA FASHIONS SAXENA(P), A@GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5248/202505-08-2025 IAXIS BANK LIMITED VS BALNIRAJ 0811306559 INIRAJKUMAR1976 (04.08.2025
BLOCK-I ICONCILIATION ACT RAM KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5249/2025/05-08-2025 IAXIS BANK LIMITED VS MADANNIRAJ 09811306559 INTIRAJKUMAR1976 [04.08.2025
[BLOCK-I ICONCILIATION ACT ILAL YADAV KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5247/2025/05-08-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [04.08.2025
[BLOCK-I ICONCILIATION ACT IFULCHAN MEENA KUMAR(P), @GMAIL.COM
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[BLOCK-I

ICONCILIATION ACT

KUMAR

PATHAK(P),

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (1) (COMM)/5245/2025/05-08-2025 IAXIS BANK LTD VS SANDEEP MAYANK 0873347330 IMAYANK_MAHAJA [04.08.2025
[BLOCK-I ICONCILIATION ACT ICHAUHAN 7708 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5244/2025/05-08-2025 IAXIS BANK VS DEEPAK MITTAL |SHOBHA 0811192158 ISRSHOBHAGUPTA (04.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5246/2025/05-08-2025 JAXIS BANK VS AMIT SHOBHA 0811192158 ISRSHOBHAGUPTA (04.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5322/2025/06-08-2025 IAXIS BANK VS DATTAR SINGH [SHOBHA 0811192158 ISRSHOBHAGUPTA [05.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5312/2025(06-08-2025 IAXIS BANK VS JYOTI SHARMA |SHOBHA 0811192158 ISRSHOBHAGUPTA |05.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5321/202506-08-2025 IAXIS BANK VS MOHD TEHSIM |SHOBHA 0811192158 ISRSHOBHAGUPTA [05.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5320/2025/06-08-2025 IAXIS BANK VS UMESHISHOBHA 0811192158 ISRSHOBHAGUPTA [05.08.2025
[BLOCK-I ICONCILIATION ACT ICHANDRAVANSI IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5319/2025/06-08-2025 IAXIS BANK VS VED PRAKASHISHOBHA 0811192158 ISRSHOBHAGUPTA [05.08.2025
BLOCK-I ICONCILIATION ACT KUMAWAT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5318/2025/06-08-2025 IJAXIS BANK LTD VS RAJAT JOSHISANJEEV 8285002845 IMANJUL.SOOD@SR [05.08.2025
[BLOCK-I ICONCILIATION ACT PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5317/2025|06-08-2025 IAXIS BANK LTD VS ASIF SANJEEV 8285002845 IMANJUL.SOOD@SR 05.08.2025
BLOCK-I ICONCILIATION ACT PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5316/202506-08-2025 IAXIS BANK LTD VS KAYYAM [SANJEEV 8285002845 IMANJUL.SOOD@SR [05.08.2025
[BLOCK-I ICONCILIATION ACT IHUSSAIN PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5315/2025|06-08-2025 IAXIS BANK LTD VS SHAHID ALI [SANJEEV 8285002845 IMANJUL.SOOD@SR |05.08.2025
[BLOCK-I ICONCILIATION ACT PATHAK(P), ICSLEGAL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5314/2025(06-08-2025 IAXIS BANK LTD VS SUNIL [SANJEEV 8285002845 IMANJUL.SOOD@SR |05.08.2025

ICSLEGAL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5313/202506-08-2025 IAXIS BANK LTD VS SHRI RAM|SANJEEV 8285002845 IMANJUL.SOOD@SR [05.08.2025
[BLOCK-I ICONCILIATION ACT SINGH IPATHAK(P), ICSLEGAL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5311/2025 [06-08-2025 IAXIS BANK LTD VS PARAS [SANJEEV 8285002845 IMANJUL.SOOD@SR [05.08.2025
[BLOCK-I ICONCILIATION ACT IKOHLI PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5310/2025/06-08-2025 IAXIS BANK LTD VS SUMEET|SANJEEV 8285002845 IMANJUL.SOOD@SR [05.08.2025
[BLOCK-I ICONCILIATION ACT IGROVER IPATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5305/2025006-08-2025 IJAXIS BANKLTD VS NOHIL 0916 [MAYANK 9873347330 IMAYANK_MAHAJA [05.08.2025
[BLOCK-I ICONCILIATION ACT IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5306/2025/06-08-2025 IAXIS BANK LTD VS GAGANDEEPMAYANK 0873347330 IMAYANK_MAHAJA [05.08.2025
[BLOCK-I ICONCILIATION ACT ISINGH 5325 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5309/2025/06-08-2025 IAXIS BANK LIMITED VS BHIM|NIRAJ 0811306559 INIRAJKUMAR1976 [05.08.2025
[BLOCK-I ICONCILIATION ACT SING MEENA KUMAR(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5308/2025/06-08-2025 IAXIS BANK LIMITED VS RAMRAJNIRAJ 0811306559 INIRAJKUMAR1976 [05.08.2025
[BLOCK-I ICONCILIATION ACT IMALI KUMAR(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5307/2025/06-08-2025 IAXIS BANK LIMITED VS UMMED|NIRAJ 0811306559 INIRAJKUMAR1976 [05.08.2025
BLOCK-I ICONCILIATION ACT IALI KUMAR(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5304/2025/06-08-2025 IAXIS BANK LIMITED VS PARLOKINIRAJ 0811306559 INIRAJKUMAR1976 [05.08.2025
[BLOCK-I ICONCILIATION ACT SINGH KUMAR(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5302/2025/06-08-2025 IAXIS BANK LIMITED VS NARESH|NIRAJ 0811306559 INIRAJKUMAR1976 [05.08.2025
BLOCK-I ICONCILIATION ACT MEENA KUMAR(P), @GMAIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5303/2025/06-08-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [05.08.2025
[BLOCK-I ICONCILIATION ACT ISITARAM GURJAR KUMAR(P), @GMAIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5300/2025/06-08-2025 IAXIS BANK LIMITED VS VIJAY[NIRAJ 0811306559 INIRAJKUMAR1976 [05.08.2025
[BLOCK-I ICONCILIATION ACT IPAL KUMAR(P), @GMAIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5301/2025/06-08-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [05.08.2025
[BLOCK-I ICONCILIATION ACT HANUMAN SAHAI KUMAR(P), @GMAIL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5298/202506-08-2025 IAXIS BANK LTD VS SACHIN [SANJEEV 8285002845 IMANJUL.SOOD@SR [05.08.2025
[BLOCK-I ICONCILIATION ACT [TANWAR IPATHAK(P), ICSLEGAL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5299/2025/06-08-2025 IJAXIS BANK LTD VS UMA VERMAMAYANK 0873347330 IMAYANK_MAHAJA [05.08.2025
[BLOCK-I ICONCILIATION ACT 6018 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5367/2025/07-08-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [06.08.2025
[BLOCK-I ICONCILIATION ACT IDHOLAURAM SO DHUNARAM KUMAR(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5366/2025/07-08-2025 IAXIS BANK LIMITED VS PREMAINIRAJ 0811306559 INIRAJKUMAR1976 [06.08.2025
[BLOCK-I ICONCILIATION ACT RAM KUMAR(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5371/2025|07-08-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INTIRAJKUMAR1976 [06.08.2025
[BLOCK-I ICONCILIATION ACT IMUKESH KUMAR SAINI KUMAR(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5369/2025/07-08-2025 IAXIS BANK LIMITED VS KAMAL [NIRAJ 0811306559 INTIRAJKUMAR1976 [06.08.2025
[BLOCK-I ICONCILIATION ACT CHOUDHARY KUMAR(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5368/2025/07-08-2025 IAXIS BANK LIMITED VS |NIRAJ 9811306559 INIRAJKUMAR1976 [06.08.2025
[BLOCK-I ICONCILIATION ACT YAMUNA DHAR KUMAR(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5445/2025[11-08-2025 IAXIS BANK LTD VS SARITA SUNITA 0871040589 INDOLEXLAW@GM [07.08.2025
BLOCK-I ICONCILIATION ACT SINGH(P), AIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5446/2025[11-08-2025 IAXIS BANK LTD VS MOHAMMAD|SUNITA 0871040589 INDOLEXLAW@GM [07.08.2025
[BLOCK-I ICONCILIATION ACT SHAHZEB KHAN SINGH(P), IAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5444/2025[11-08-2025 IAXIS BANK LTD VS  ANKITISUNITA 0871040589 INDOLEXLAW@GM [07.08.2025
BLOCK-I ICONCILIATION ACT SHAKYA SINGH(P), AIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5443/2025[11-08-2025 IAXIS BANK LTD VS MOHD FAIZSUNITA 0871040589 INDOLEXLAW@GM [07.08.2025
[BLOCK-I ICONCILIATION ACT KHAN SINGH(P), IAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5372/2025/07-08-2025 IAXIS BANK LIMITED VS NAVANIRAJ 0811306559 INIRAJKUMAR1976 [05.08.2025
[BLOCK-I ICONCILIATION ACT RAM KUMAR(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5441/2025[11-08-2025 IAXIS BANK LTD VS JOGINDERSUNITA 9871040589 INDOLEXLAW@GM (08.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR DHIMAN SINGH(P), IAIL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5440/2025(11-08-2025 IAXIS BANK LTD VS HIRA SINGH |[SUNITA 0871040589 INDOLEXLAW@GM [08.08.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), ATL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5442/2025[11-08-2025 IAXIS BANK LTD VS ASHWANISUNITA 0871040589 INDOLEXLAW@GM [08.08.2025
[BLOCK-I ICONCILIATION ACT ISRIVASTAV SINGH(P), IAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5439/2025(11-08-2025 IAXIS BANK LTD VS VISHALSUNITA 9871040589 INDOLEXLAW@GM [08.08.2025
[BLOCK-I ICONCILIATION ACT ISANDHIR SINGH(P), ATIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5436/2025[11-08-2025 IAXIS BANKLTD VS KARAMBIR |[SUNITA 9871040589 INDOLEXLAW@GM [08.08.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), IAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5437/2025[11-08-2025 IAXIS BANK LTD VS BIJENDERSSUNITA 0871040589 INDOLEXLAW@GM (08.08.2025
[BLOCK-I ICONCILIATION ACT SINGH LAMBA SINGH(P), AIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5438/202511-08-2025 IAXIS BANK LTD VS ANII KUMAR |[SUNITA 0871040589 INDOLEXLAW@GM [08.08.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), IAIL.COM
12, NEW COURTEXECUTION PETITION EXECUTION 12-08-2025 STATE BANK OF INDIA VS |RANI 0643680913 RBHARDWAJASSOC[10.08.2025
[BLOCK-I (COMM)/106/2025 SHANTI KUDADA BHARDWAJ(P), TATE@GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5484/202512-08-2025 IAXIS BANK LIMITED VS KARAN|NIRAJ 0811306559 INIRAJKUMAR1976 {11.08.2025
BLOCK-I ICONCILIATION ACT GURJAR KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5486/2025[12-08-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [11.08.2025
[BLOCK-I ICONCILIATION ACT IMUKESH KUMAR KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5483/2025[12-08-2025 IAXIS BANK LIMITED VS PRABHU|NIRAJ 0811306559 INIRAJKUMAR1976 {11.08.2025
BLOCK-I ICONCILIATION ACT DAYAL SAINI KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5485/2025[12-08-2025 IAXIS BANK LIMITED VS RUPANIRAJ 0811306559 INIRAJKUMAR1976 [11.08.2025
[BLOCK-I ICONCILIATION ACT IRAM BURANIYA KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (COMM)/34/2025 14-08-2025 IM/S KRISHI VIKAS EXPORTS VS BHANU 0810006579 INOT PROVIDED 13.08.2025
[BLOCK-I ICONCILIATION ACT IM/S SMALL FARMERS AGRIMOHAN(P),

BUSINESS CONSORTIUM
12, NEW COURTJEXECUTION PETITION EXECUTION 18-08-2025 M/S PRIVE LUXURY LIMITED VS [SUNIL 0654224557 INOT PROVIDED  [13.08.2025
[BLOCK-I (COMM)/111/2025 IM/S GROWTH SPURTS ANDSSINGH(P),

BEYOND PVT LTD ALIAS MAMA|

IAND PEACHES
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5534/2025(18-08-2025 IAXIS BANK LTD VS IMTIYAZIMMAYANK 0873347330 IMAYANK_MAHAJA [14.08.2025
[BLOCK-I ICONCILIATION ACT IAHMED IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5535/2025[18-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 DELHI.JANGRAADV|14.08.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS AJAY RAJKUMAR [JANGRA(P), IOCATE@GMAIL.CO
IM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5536/2025[18-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 IDELHI.JANGRAADV {14.08.2025
[BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS VINTIJANGRA(P), IOCATE@GMAIL.CO

IMAHSEHWARI IM
12, NEW COURTCIVIL CASES ICS (COMM)/388/2025 19-08-2025 IONKAR INVESTMENT PVT LTD VSRISHABH 8586834657 RISHABHGUPTAL.LA [14.08.2025
[BLOCK-I SUNITA GULLAIYA AND ORS IGUPTA(P), WYER@GMAIL.CO

IM

12, NEW COURTCIVIL CASES CS (COMM)/387/2025 19-08-2025 IBANK OF INDIA VS ANJU KUMAR 9718909886 IADV.VISHWJEET@ [17.08.2025
[BLOCK-I IVISHWJEET(P) IGMAIL.COM
12, NEW COURTICIVIL CASES CS (COMM)/386/2025 19-08-2025 IM/S IMPERIA DECORINIKHIL 9599083327 IMPERIADECORLE [12.08.2025
[BLOCK-I INDUSTRIES VS RONIT BHASINJKUMAR(P), IGAL@GMAIL.COM

IPROPRIETOR OF M/S RS

IBUILDERS
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5589/2025[19-08-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 AMITKUMAR.294@ [18.08.2025
[BLOCK-I ICONCILIATION ACT JASWANT KAUR KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5588/202519-08-2025 IAXIS BANK LIMITED VS LALITA |JAMIT 8860939556 IAMITKUMAR.294@ 18.08.2025
BLOCK-I ICONCILIATION ACT KUMAR(P), REDIFFMAIL.COM
12, NEW COURTEXECUTION PETITION IEXCOMM - AWARD BY ARB[19-08-2025 IAXIS BANK LTD VS PRADEEP RAIIMAYANK 0873347330 IMAYANK_MAHAJA [18.08.2025
[BLOCK-I COMM/30/2025 IMAHAJAN(P), INO5@YAHOO.COM
12, NEW COURTIEXECUTION PETITION [EXCOMM - AWARD BY ARBj19-08-2025 IAXIS BANK LTD VS PRADEEPMAYANK 0873347330 IMAYANK_MAHAJA 18.08.2025
[BLOCK-I COMM/31/2025 KUMAR IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTEXECUTION PETITION IEXCOMM - AWARD BY ARB[19-08-2025 IAXIS BANK LTD VS SAGARMAYANK 0873347330 IMAYANK_MAHAJA [18.08.2025
[BLOCK-I ICOMM/29/2025 GAUTAM IMAHAJAN(P), INO5@YAHOO.COM
12, NEW COURTEXECUTION PETITION [EXCOMM - AWARD BY ARB[19-08-2025 IAXIS BANK LTD VS E MANIMAYANK 0873347330 IMAYANK_MAHAJA 18.08.2025
[BLOCK-I ICOMM/32/2025 GANDAN IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5587/2025[19-08-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 AMITKUMAR.294@ [18.08.2025
[BLOCK-I ICONCILIATION ACT ISARABJIT KAUR KUMAR(P), REDIFFMAIL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5586/2025[19-08-2025 IAXIS BANK LTD VS ROHIL SHOBHA 0811192158 ISRSHOBHAGUPTA [18.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5577/2025[19-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 IPARV.MAHAJANO007[18.08.2025
[BLOCK-I ICONCILIATION ACT IPRATYKSHA ENTERPRISES IMAHAJAN(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5581/2025[19-08-2025 IAXIS BANK LTD VS RAMKUMAR[SUNITA 9871040589 INDOLEXLAW@GM [18.08.2025
[BLOCK-I ICONCILIATION ACT IPUNIA SINGH(P), ATIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5580/202519-08-2025 IAXIS BANKLTD VS RAM MEHAR [SUNITA 9871040589 INDOLEXLAW@GM [18.08.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), IAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5575/2025[19-08-2025 IJAXIS BANK LIMITED VS RAJIK [AMIT 8860939556 AMITKUMAR.294@ [18.08.2025
[BLOCK-I ICONCILIATION ACT IKHAN KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5578/202519-08-2025 IKOTAK MAHINDRA BANK VS APARV 0643646534 [PARV.MAHAJANO007[18.08.2025
[BLOCK-I ICONCILIATION ACT [TO Z LOGISTICS SOLUTIONS 912 |[MAHAJAN(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5583/2025[19-08-2025 IYES BANK LTD VS  AYUSHANANJAY 7030378800 JASAPLEGALANDAD [18.08.2025
[BLOCK-I ICONCILIATION ACT KEJRIWAL SINGH(P), IVOCATES@GMAIL.C|

OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5576/2025[19-08-2025 YES BANK LTD VS HARSHANANJAY 7030378800 IASAPLEGALANDAD 18.08.2025
BLOCK-I ICONCILIATION ACT [ENTERPRISES SINGH(P), IVOCATES@GMAIL.C|

oM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5569/2025[19-08-2025 JAXIS BANK LTD VS MANNA DEVIADV 0871040589 INDOLEXLAW@GM [18.08.2025
[BLOCK-I ICONCILIATION ACT DHEERAJ(P), IAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5572/2025[19-08-2025 IAXIS BANK LTD VS JAIN SINGHADV 0871040589 INDOLEXLAW@GM 18.08.2025
BLOCK-I ICONCILIATION ACT (9992) DHEERAJ(P), AIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5579/2025[19-08-2025 IDFC FIRST BANK LTD VS MOHD [SANJEEV 8285002845 IMANJUL.SOOD@SR [18.08.2025
[BLOCK-I ICONCILIATION ACT ISHAKIR PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5584/2025[19-08-2025 IDFC FIRST BANK LTD VS RAHULSANJEEV 8285002845 IMANJUL.SOOD@SR [18.08.2025
[BLOCK-I ICONCILIATION ACT SHARMA PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5570/202519-08-2025 IAXIS BANK LIMITED VS MOHD [RAHUL 9971891788 INFO@AUALEGAL.C18.08.2025
[BLOCK-I ICONCILIATION ACT RIZWAN ICHAUHAN(P), OM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5582/2025[19-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 8285002845 IMANJUL.SOOD @SR [18.08.2025
[BLOCK-I ICONCILIATION ACT ICHIRAG SINGH IPATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5574/2025[19-08-2025 IAXIS BANK LIMITED VS PUNEETIRAHUL 0971891788 INFO@AUALEGAL.C18.08.2025
[BLOCK-I ICONCILIATION ACT JAISWAL ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5585/2025[19-08-2025 IDFC FIRST BANK LTD VS SATYASSANJEEV 8285002845 IMANJUL.SOOD@SR [18.08.2025
[BLOCK-I ICONCILIATION ACT IPAL SINGH IPATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5571/2025 [19-08-2025 IAXIS BANK LIMITED VS MOHD [RAHUL 9971891788 INFO@AUALEGAL.C18.08.2025
BLOCK-I ICONCILIATION ACT SHAHANAWAZ ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5573/2025[19-08-2025 IJAXIS BANK LIMITED VS AJAY [RAHUL 9971891788 INFO@AUALEGAL.Cl18.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5688/202520-08-2025 IAXIS BANK LIMITED VS KAISAR [RAHUL 9971891788 INFO@AUALEGAL.C[19.08.2025
BLOCK-I ICONCILIATION ACT IALL ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5687/2025[20-08-2025 JAXIS BANK LIMITED VS MOHD [RAHUL 9971891788 INFO@AUALEGAL.C[19.08.2025
[BLOCK-I ICONCILIATION ACT RIZWAN ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5686/2025[20-08-2025 IAXIS BANK LIMITED VS SHIV RAHUL 0971891788 INFO@AUALEGAL.C{19.08.2025
BLOCK-I ICONCILIATION ACT KUMAR ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5689/2025(20-08-2025 IAXIS BANK LIMITED VS |RAHUL 0971891788 INFO@AUALEGAL.C|19.08.2025
[BLOCK-I ICONCILIATION ACT BHUPENDRA SINGH ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5685/2025[20-08-2025 IAXIS BANK LIMITED VS |RAHUL 9971891788 INFO@AUALEGAL.C[19.08.2025
BLOCK-I ICONCILIATION ACT TANVEER ALAM ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5684/2025[20-08-2025 IAXIS BANK LIMITED VS PREM [RAHUL 9971891788 INFO@AUALEGAL.C19.08.2025
BLOCK-I ICONCILIATION ACT JEET ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5678/2025[20-08-2025 OXYZO FINANCIAL SERVICESANIMESH 0873674225 ISANYAM@KHETAR [19.08.2025
[BLOCK-I ICONCILIATION ACT PRIVATE LIMITED VS LOG 9JHA(P), IPAL.CO.IN

IMATERIALS SCIENTIFIC PRIVATE|

LIMITED
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5680/2025120-08-2025 IAXIS BANK LIMITED VS JYOTIRAHUL 9971891788 INFO@AUALEGAL.C[19.08.2025
BLOCK-I ICONCILIATION ACT IYADAV ICHAUHAN(P), OM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5681/2025[20-08-2025 IAXIS BANK LIMITED VS |RAHUL 0971891788 INFO@AUALEGAL.C}{19.08.2025
[BLOCK-I ICONCILIATION ACT JITENDRA SINGH ICHAUHAN(P), OM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5666/2025[20-08-2025 IAXIS BANK LIMITED VS SAGAR |[RAHUL 0971891788 INFO@AUALEGAL.C[19.08.2025
[BLOCK-I ICONCILIATION ACT ICHAUHAN(P), OM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5668/2025[20-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA 19.08.2025
[BLOCK-I ICONCILIATION ACT IMOHD SARUN 7644 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5665/2025[20-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [19.08.2025
[BLOCK-I ICONCILIATION ACT IPRAFFUL CHAND VERMA 6340 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5677/2025[20-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [19.08.2025
[BLOCK-I ICONCILIATION ACT IDURGA BUX SINGH 7889 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5683/202520-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [19.08.2025
[BLOCK-I ICONCILIATION ACT IALEEM UDDIN 7919 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5682/2025120-08-2025 IAXIS BANK LIMITED VS [RAHUL 9971891788 INFO@AUALEGAL.C[19.08.2025
[BLOCK-I ICONCILIATION ACT IDHARMPAL SINGH ICHAUHAN(P), OM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5679/2025[20-08-2025 IAXIS BANK LIMITED VS SNEHRAHUL 0971891788 INFO@AUALEGAL.C{19.08.2025
BLOCK-I ICONCILIATION ACT KUMAR JAISWAL ICHAUHAN(P), OM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5654/2025[20-08-2025 IAXIS BANK LIMITED VS [RAHUL 0971891788 INFO@AUALEGAL.C[19.08.2025
[BLOCK-I ICONCILIATION ACT IBHASKAR KUMAR ICHAUHAN(P), OM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5664/2025[20-08-2025 IAXIS BANK LIMITED VS MOHDRAHUL 0971891788 INFO@AUALEGAL.C{19.08.2025
BLOCK-I ICONCILIATION ACT IMOIN KHAN ICHAUHAN(P), OM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5655/2025[20-08-2025 IAXIS BANK LIMITED VS JASPAL [RAHUL 0971891788 INFO@AUALEGAL.C[19.08.2025
[BLOCK-I ICONCILIATION ACT ISINGH ICHAUHAN(P), OM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5656/2025[20-08-2025 IAXIS BANK LTD VS HARISHISHOBHA 0811192158 ISRSHOBHAGUPTA [19.08.2025
[BLOCK-I ICONCILIATION ACT IKUMAR VERMA IGUPTA(P), @GMAIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5657/2025[20-08-2025 IAXIS BANK LTD VS MANGE LAL |ADV 0871040589 INDOLEXLAW@GM [19.08.2025
[BLOCK-I ICONCILIATION ACT DHEERAJ(P), IAIL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5659/2025[20-08-2025 IAXIS BANK LIMITED VS HARIOM|NIRAJ 0811306559 INIRAJKUMAR1976 [19.08.2025
[BLOCK-I ICONCILIATION ACT IDAYMA [KUMAR(P), @GMAIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5647/2025[20-08-2025 IAXIS BANK LTD VS VIVEKANUPAM 0654926809 ANUPAMJSINGH@ [19.08.2025
[BLOCK-I ICONCILIATION ACT IKUMAR YADAV SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5661/2025[20-08-2025 IJAXIS BANK LTD VS IRSHAD ALI [ANUPAM 0654926809 IANUPAMJSINGH@ [19.08.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5652/2025[20-08-2025 IAXIS BANKLTD VS SAHIL IADV 9871040589 INDOLEXLAW@GM [19.08.2025
[BLOCK-I ICONCILIATION ACT DHEERAJ(P), IAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5651/2025[20-08-2025 JAXIS BANK LTD VS ADITYAADV 0871040589 INDOLEXLAW@GM [19.08.2025
[BLOCK-I ICONCILIATION ACT CHAUDHARY DHEERAJ(P), AIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5650/202520-08-2025 IAXIS BANK LTD VS KARMVEERSHOBHA 0811192158 ISRSHOBHAGUPTA [19.08.2025
[BLOCK-I ICONCILIATION ACT SINGH IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5766/202521-08-2025 IDFC FIRST BANK LTD VS KIRAN [SANJEEV 8285002845 IMANJUL.SOOD @SR [20.08.2025
[BLOCK-I ICONCILIATION ACT ICHANDI SINGH PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5765/2025[21-08-2025 IAXIS BANK LTD VS REENAADV 0871040589 INDOLEXLAW@GM [20.08.2025
BLOCK-I ICONCILIATION ACT THAKUR DHEERAJ(P), AIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5764/2025/21-08-2025 IAXIS BANK LTD VS SATISHADV 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT ICHANDRA MISHRA DHEERAJ(P), IAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5763/2025/21-08-2025 IAXIS BANK LTD VS SHAILESHADV 0871040589 INDOLEXLAW@GM [20.08.2025
BLOCK-I ICONCILIATION ACT KUMAR DHEERAJ(P), AIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5760/2025121-08-2025 JAXIS BANK LTD VS MOHD RAFIQADV 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT DHEERAJ(P), IAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5757/2025 [21-08-2025 IAXIS BANK LTD VS NAVEEN IADV 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT DHEERAJ(P), AIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5758/2025/21-08-2025 IAXIS BANK LTD VS LOKESHADV 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR DHEERAJ(P), IAIL.COM
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[BLOCK-I

ICONCILIATION ACT

IMISHRA

GUPTA(P),

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5761/2025 [21-08-2025 IAXIS BANK LTD VS ASHWANIADV 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT SHARMA DHEERAJ(P), ATL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5759/2025[21-08-2025 IAXIS BANK LTD VS NEELU SHOBHA 0811192158 ISRSHOBHAGUPTA [20.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5762/2025[21-08-2025 IAXIS BANK LTD VS OMPRAKASH[SHOBHA 0811192158 ISRSHOBHAGUPTA [20.08.2025
[BLOCK-I ICONCILIATION ACT IMISHRA IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5756/2025[21-08-2025 IAXIS BANK LTD VS SHASHANKISHOBHA 0811192158 ISRSHOBHAGUPTA [20.08.2025
[BLOCK-I ICONCILIATION ACT ISINGH IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5754/2025[21-08-2025 IAXIS BANK LTD VS SHAILESH|SUNITA 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT SHANTARAM CHAVAN SINGH(P), AIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5751/2025 [21-08-2025 IAXIS BANK LTD VS SHALU SUNITA 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), IAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5753/2025[21-08-2025 IAXIS BANK LTD VS MUKESHSHOBHA 0811192158 ISRSHOBHAGUPTA [20.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5755/2025[21-08-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [20.08.2025
BLOCK-I ICONCILIATION ACT IPRADEEP SINGH KUMAR(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5752/2025[21-08-2025 IAXIS BANK LIMITED VS GIRISH AMIT 8860939556 AMITKUMAR.294@ [20.08.2025
[BLOCK-I ICONCILIATION ACT IPANDEY KUMAR(P), REDIFFMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5747/2025[21-08-2025 IAXIS BANK LTD VS ASHISHANUPAM 0654926809 IANUPAMJSINGH@ [20.08.2025
BLOCK-I ICONCILIATION ACT KHATANA SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5750/202521-08-2025 IAXIS BANK LTD VS SANJEEVANUPAM 0654926809 ANUPAMJSINGH@ [20.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5734/2025[21-08-2025 IAXIS BANK LTD VS AABID SAIFI |[SUNITA 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), AIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5749/2025[21-08-2025 IAXIS BANK LTD VS ANKITSHOBHA 0811192158 SRSHOBHAGUPTA [20.08.2025

@GMAIL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5748/202521-08-2025 IS BANK LTD VS NARENDRASHOBHA 0811192158 ISRSHOBHAGUPTA [20.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5740/2025/21-08-2025 IAXIS BANK LTD VS DHANSINGHADV 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT CHAUHAN DHEERAJ(P), IAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5735/2025[21-08-2025 JAXIS BANK LTD VS BRAJMOHAN [ADV 9871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT DHEERAJ(P), ATIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5738/202521-08-2025 IAXIS BANK LTD VS ASHA IADV 9871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT DHEERAJ(P), IAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5739/2025/21-08-2025 IAXIS BANK LTD VS KHALID SUNITA 09871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), AIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5733/2025[21-08-2025 IAXIS BANK LTD VS LAKHMISUNITA 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT ICHAND SINGH(P), IAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5741/2025[21-08-2025 IAXIS BANK LTD VS THUMMARSUNITA 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT JAYDIP VINODBHAI SINGH(P), AIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5743/2025[21-08-2025 IAXIS BANK LTD VS BABITASSUNITA 0871040589 INDOLEXLAW@GM [20.08.2025
BLOCK-I ICONCILIATION ACT WASAN SINGH(P), AIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5746/2025/21-08-2025 IAXIS BANK LTD VS ATUL SANJEEV 8285002845 IMANJUL.SOOD@SR [20.08.2025
[BLOCK-I ICONCILIATION ACT PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5745/2025[21-08-2025 IAXIS BANK LTD VS VIJAY SINGHADV 0871040589 INDOLEXLAW@GM [20.08.2025
BLOCK-I ICONCILIATION ACT (8638) DHEERAJ(P), AIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5736/2025[21-08-2025 KOTAK MAHINDRA BANK VS |[PARV 0643646534 PARV.MAHAJANO007/20.08.2025
[BLOCK-I ICONCILIATION ACT JENENDRA KUMAR IMAHAJAN(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5737/2025[21-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 IPARV.MAHAJAN007[20.08.2025
[BLOCK-I ICONCILIATION ACT IMANPREET SINGH KOHLI 467 IMAHAJAN(P), @GMAIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5744/2025/21-08-2025 IAXIS BANK LTD VS SHAHILJADV 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT (7883) DHEERAJ(P), IAIL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5742/2025[21-08-2025 IAXIS BANK LTD VS VISHALJADV 0871040589 INDOLEXLAW@GM [20.08.2025
[BLOCK-I ICONCILIATION ACT IMAHMIA 3280 DHEERAJ(P), ATL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5732/2025/21-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 IPARV.MAHAJAN007[20.08.2025
[BLOCK-I ICONCILIATION ACT IMANPREET SINGH KOHLI 289 IMAHAJAN(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5851/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV21.08.2025
[BLOCK-I ICONCILIATION ACT IFINANCE LIMITED VS ANAMIKAJANGRA(P), IOCATE@GMAIL.CO

SINGH IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5848/2025[22-08-2025 IAXIS BANK LIMITED VS KANTA |AMIT 8860939556 AMITKUMAR.294@ [21.08.2025
[BLOCK-I ICONCILIATION ACT IRANI KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5849/2025[22-08-2025 IAXIS BANK LIMITED VS KAVITA |AMIT 8860939556 IAMITKUMAR.294@ [21.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5850/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 IDELHI.JANGRAADV [21.08.2025
[BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS VINAYJANGRA(P), IOCATE@GMAIL.CO

KUMAR IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5840/202522-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 DELHI.JANGRAADV [21.08.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS OMBIR RAMPJANGRA(P), IOCATE@GMAIL.CO

SWARUP IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5842/2025[22-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 IDELHI.JANGRAADV 21.08.2025
BLOCK-I ICONCILIATION ACT IPVT LTD VS ANIL KUMAR JANGRA(P), IOCATE@GMAIL.CO

IM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5834/202522-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 DELHI.JANGRAADV/[21.08.2025
[BLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS PRAJWALJANGRA(P), IOCATE@GMAIL.CO

IANKUSHRAO SHINGURKAR IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5839/2025[22-08-2025 IAXIS BANK LTD VS ANKITISHOBHA 0811192158 ISRSHOBHAGUPTA [21.08.2025
BLOCK-I ICONCILIATION ACT IMISHRA IGUPTA(P), @GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5843/2025[22-08-2025 IAXIS BANK LTD VS |SHOBHA 0811192158 ISRSHOBHAGUPTA [21.08.2025
[BLOCK-I ICONCILIATION ACT IMAUSAMDEEN IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5845/2025[22-08-2025 IAXIS BANK LTD VS MANOJISHOBHA 0811192158 ISRSHOBHAGUPTA [21.08.2025
[BLOCK-I ICONCILIATION ACT IKUMAR BATRA IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5837/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV/[21.08.2025
[BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS ZAMEERJANGRA(P), IOCATE@GMAIL.CO

SIDDIQUE IM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5841/2025[22-08-2025 IAXIS BANK LTD VS JITENDRASHOBHA 0811192158 ISRSHOBHAGUPTA [21.08.2025
[BLOCK-I ICONCILIATION ACT SINGH IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5847/202522-08-2025 IAXIS BANK LTD VS JAGADISH P |SHOBHA 0811192158 ISRSHOBHAGUPTA [21.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5844/2025[22-08-2025 IAXIS BANK LTD VS IMRANA SHOBHA 0811192158 ISRSHOBHAGUPTA [21.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5835/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV/[21.08.2025
[BLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS JASMEETYJANGRA(P), IOCATE@GMAIL.CO

ISINGH BAWEJA IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5846/202522-08-2025 IAXIS BANK LTD VS NARENDRASHOBHA 0811192158 ISRSHOBHAGUPTA [21.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5836/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 IDELHI.JANGRAADV[21.08.2025
[BLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS KUNWARJANGRA(P), IOCATE@GMAIL.CO

IMANVIJAY IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5833/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV[21.08.2025
[BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS SONUJANGRA(P), IOCATE@GMAIL.CO

BHIMSINGH IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5838/2025[22-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [21.08.2025
BLOCK-I ICONCILIATION ACT IABID ALI 1625 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5832/2025[22-08-2025 IFFCO KISAN FINANCE VS NAIBASHISH 9999183119 ANUJ@AGCPARTNER1.08.2025
[BLOCK-I ICONCILIATION ACT SINGH KUMAR RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5831/2025[22-08-2025 IFFCO KISAN FINANCE VS [ASHISH 0999183119 IANUJ@AGCPARTNE]21.08.2025
BLOCK-I ICONCILIATION ACT IYOGESH GANGWAR KUMAR RS.CO.IN
IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5829/2025[22-08-2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 DELHI.JANGRAADV/[21.08.2025
[BLOCK-I ICONCILIATION ACT LIMITED VS SUNNY SHARMA JANGRA(P), IOCATE@GMAIL.CO
IM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5830/2025[22-08-2025 IKOTAK MAHINDRA BANK VS APARV 0643646534 IPARV.MAHAJANO007/21.08.2025
[BLOCK-I ICONCILIATION ACT TO Z LOGISTICS SOLUTIONS 912 [MAHAJAN(P), @GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5943/2025[23-08-2025 IAXIS BANK LIMITED VS ARUN JAMIT 8860939556 AMITKUMAR.204@ [22.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR KUMAR(P), REDIFFMAIL.COM
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[BLOCK-I

ICONCILIATION ACT

IPVT LTD VS JASVIR KAUR

JANGRA(P),

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5944/2025[23-08-2025 IAXIS BANK LIMITED VS 8860939556 AMITKUMAR.294@ [22.08.2025
[BLOCK-I ICONCILIATION ACT IDUSHYANT KUMAR [KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5941/2025[23-08-2025 IAXIS BANK LIMITED VS POOJA |AMIT 8860939556 IAMITKUMAR.294@ [22.08.2025
[BLOCK-I ICONCILIATION ACT SINGH KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5942/2025[23-08-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 AMITKUMAR.294@ [22.08.2025
[BLOCK-I ICONCILIATION ACT IALAMJEET SINGH KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5939/2025[23-08-2025 IAXIS BANK LIMITED VS RAIS JAMIT 8860939556 IAMITKUMAR.294@ [22.08.2025
BLOCK-I ICONCILIATION ACT MOHAMMAD KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5940/2025[23-08-2025 IAXIS BANK LIMITED VS BIKASHAMIT 8860939556 AMITKUMAR.294@ [22.08.2025
[BLOCK-I ICONCILIATION ACT IKUMAR GOSWAMI KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5938/2025[23-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 IDELHI.JANGRAADV [22.08.2025
BLOCK-I ICONCILIATION ACT PVT LTD VS AADIL AHMADYJANGRA(P), IOCATE@GMAIL.CO
INAJAR M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5934/202523-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 DELHI.JANGRAADV/[22.08.2025
[BLOCK-I ICONCILIATION ACT IPVT LTD VS SONU TYAGI JANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5933/2025[23-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 IDELHI.JANGRAADV22.08.2025
BLOCK-I ICONCILIATION ACT IPVT LTD VS ASHISH RAMESH  [JANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5937/2025[23-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 DELHI.JANGRAADV/[22.08.2025
[BLOCK-I ICONCILIATION ACT IPVT LTD VS HARENDRA SINGH PJANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5936/2025[23-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 IDELHI.JANGRAADV22.08.2025
BLOCK-I ICONCILIATION ACT IPVT LTD VS RAJESH KUMAR JANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5935/2025[23-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 DELHI.JANGRAADV/[22.08.2025
BLOCK-I ICONCILIATION ACT PVT LTD VS LAKHWINDERJANGRA(P), IOCATE@GMAIL.CO
SINGH IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5926/2025[23-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0058726491 DELHI.JANGRAADV|[22.08.2025
[BLOCK-I ICONCILIATION ACT IPVT LTD VS RISHU KUMAR JANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5925/2025[23-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 DELHI.JANGRAADV/[22.08.2025

IOCATE@GMAIL.CO
IM
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[BLOCK-I

ICONCILIATION ACT

ISINGH

SINGH(P),

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5927/202523-08-2025 IAXIS BANK LTD VS AMZAD ALI |SHOBHA 0811192158 ISRSHOBHAGUPTA [22.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5928/202523-08-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 IAMITKUMAR.294@ [22.08.2025
[BLOCK-I ICONCILIATION ACT IMAHENDRA SINGH KUMAR(P), REDIFFMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5923/2025[23-08-2025 IAXIS BANK LTD VS NEELAMANUPAM 0654926809 ANUPAMJSINGH@ [22.08.2025
[BLOCK-I ICONCILIATION ACT SINGH SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5930/2025[23-08-2025 IAXIS BANK LIMITED VS KRITI AMIT 8860939556 IAMITKUMAR.294@ [22.08.2025
[BLOCK-I ICONCILIATION ACT SHUKLA KUMAR(P), REDIFFMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (1) (COMM)/5929/2025[23-08-2025 IJAXIS BANK LIMITED VS HARISH [AMIT 8860939556 AMITKUMAR.294@ [22.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR KUMAR(P), REDIFFMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5924/2025[23-08-2025 IAXIS BANK LTD VS ARBAAZ SHOBHA 0811192158 ISRSHOBHAGUPTA [22.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5931/2025[23-08-2025 IAXIS BANK LTD VS HUKAMANUPAM 9654926809 IANUPAMJSINGH@ [22.08.2025
[BLOCK-I ICONCILIATION ACT CHAND SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5932/202523-08-2025 IAXIS BANK LIMITED VS JAMIT 8860939556 IAMITKUMAR.294@ [22.08.2025
BLOCK-I ICONCILIATION ACT IPRAKASH VERMA KUMAR(P), REDIFFMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5922/2025[23-08-2025 IAXIS BANK LIMITED VS MOHIT AMIT 8860939556 AMITKUMAR.294@ [22.08.2025
[BLOCK-I ICONCILIATION ACT SHARMA KUMAR(P), REDIFFMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5921/2025[23-08-2025 IAXIS BANK LIMITED VS RAJEEV |AMIT 8860939556 IAMITKUMAR.294@ [22.08.2025
BLOCK-I ICONCILIATION ACT KUMAR KUMAR(P), REDIFFMAIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5914/2025[23-08-2025 IAXIS BANK LIMITED VS VIKAS |AMIT 8860939556 AMITKUMAR.294@ [22.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR KUMAR(P), REDIFFMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5915/2025[23-08-2025 IAXIS BANK LIMITED VS AMIT |AMIT 8860939556 IAMITKUMAR.294@ [22.08.2025
[BLOCK-I ICONCILIATION ACT IKOHLI KUMAR(P), REDIFFMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5918/2025[23-08-2025 IAXIS BANK VS  DEVENDRAANUPAM 9654926809 ANUPAMJSINGH@ [22.08.2025

IGAMIL.COM
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ID FILING

[BLOCK-I

ICONCILIATION ACT

RANA

SINGH(P),

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5920/2025[23-08-2025 IS BANK LTD VS JITENDRAANUPAM 9654926809 JANUPAMJSINGH@ [22.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR SINGH(P), IGAMIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5919/2025[23-08-2025 IAXIS BANK LTD VS PREMANUPAM 0654926809 IANUPAMJSINGH@ [22.08.2025
[BLOCK-I ICONCILIATION ACT IKUMAR BANGA SINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5917/2025 [23-08-2025 IAXIS BANK LIMITED VS ARUN |AMIT 8860939556 JAMITKUMAR.294@ [22.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/5916/2025[23-08-2025 IAXTS BANK LIMITED VS SUNITA AMIT 8860939556 IAMITKUMAR.294@ [22.08.2025
BLOCK-I ICONCILIATION ACT ISINGH KUMAR(P), REDIFFMAIL.COM
12, NEW COURTICIVIL CASES CS (COMM)/399/2025 25-08-2025 SMALL FARMERS AGRI BUINESSJATIN 0899818888 JATINJULKA07@OU]21.08.2025
[BLOCK-I ICONSORTIUM VS MS SOMNATHWJULKA(P), TLOOK.COM
OIL
12, NEW COURTEXECUTION PETITION [EXECUTION 25-08-2025 INDRAPRASTHA ARTIFICIALJAKSHAY 9811783019 JAKSHAY.GOEL10@A[21.08.2025
[BLOCK-I (COMM)/114/2025 LIMBS AND ORTHOTICGOEL(P), IGANDASSOCIATE.I
SOLUTIONS VS NABILAHMED IN
IPROPRIETOR CYBORG FUTUREH
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6022/202525-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 DELHI.JANGRAADV 23.08.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS SUBHASH NANDJANGRA(P), IOCATE@GMAIL.CO
RAM IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Dj25-08-2025 IDFC FIRST BANK LTD VS SAHIL [SANJEEV 8285002845 IMANJUL.SOOD @SR [23.08.2025
BLOCK-I ICONCILIATION ACT (COMM)/6020/2025 RAJESH PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6021/202525-08-2025 IAXIS BANK LTD VS MANISH [SANJEEV 8285002845 IMANJUL.SOOD@SR [23.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6018/202525-08-2025 IAXIS BANK LTD VS SANDEEPANUPAM 0654926809 IANUPAMJSINGH@ [23.08.2025
BLOCK-I ICONCILIATION ACT KUMAR YADAV SINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6019/2025[25-08-2025 IAXIS BANK LTD VS TARANJEETANUPAM 0654926809 IANUPAMJSINGH@ [23.08.2025
BLOCK-I ICONCILIATION ACT ISINGH ARORA SINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6013/2025/25-08-2025 IAXIS BANK LTD VS SHIVAMIANUPAM 0654926809 JANUPAMJSINGH@ [23.08.2025
[BLOCK-I ICONCILIATION ACT IKUMAR AGRAHARI SINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6015/2025/25-08-2025 IAXIS BANK LTD VS SANDEEPANUPAM 9654926809 ANUPAMJSINGH@ [23.08.2025

IGAMIL.COM
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[BLOCK-I

ICONCILIATION ACT

ISINGH

KUMAR(P),

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6011/2025[25-08-2025 IAXIS BANK LTD VS NISHANTANUPAM 9654926809 JANUPAMJSINGH@ [23.08.2025
[BLOCK-I ICONCILIATION ACT CHAUDHARY SINGH(P), IGAMIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6016/202525-08-2025 IAXIS BANK LTD VS SUSHILJANUPAM 0654926809 IANUPAMJSINGH@ [23.08.2025
[BLOCK-I ICONCILIATION ACT IKUMAR PAL SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6014/2025[25-08-2025 IAXIS BANK LTD VS VANDANA |ANUPAM 9654926809 ANUPAMJSINGH@ [23.08.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6017/2025[25-08-2025 IAXIS BANK LTD VS RUKSINA ANUPAM 9654926809 IANUPAMJSINGH@ [23.08.2025
BLOCK-I ICONCILIATION ACT SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6012/202525-08-2025 IAXIS BANK LTD VS SAHIB SINGHANUPAM 9654926809 JANUPAMJSINGH@ [23.08.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), IGAMIL.COM

12, NEW COURTICIVIL CASES CS (COMM)/405/2025 26-08-2025 STATE BANK OF INDIA VS [ADAITA 9999132159 JAKROUTADVOCATE [24.08.2025
[BLOCK-I SATYAJIT DEBBARMA KUMAR @GMAIL.COM

ROUT(P),

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6069/2025[26-08-2025 IAXIS BANK LTD VS PRAMODANUPAM 0654926809 IANUPAMJSINGH@ [25.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I)j26-08-2025 IJAXIS BANK LTD VS SOHAN LAL |JANUPAM 0654926809 IANUPAMJSINGH@ [25.08.2025
BLOCK-I ICONCILIATION ACT (COMM)/6068/2025 SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6064/2025[26-08-2025 IAXIS BANK LTD VS HARISHANUPAM 0654926809 IANUPAMJSINGH@ [25.08.2025
[BLOCK-I ICONCILIATION ACT ICHANDRA JOSHI SINGH(P), IGAMIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6065/2025[26-08-2025 IAXIS BANK LTD VS PRAMOD [SANJEEV 8285002845 IMANJUL.SOOD @SR [25.08.2025
BLOCK-I ICONCILIATION ACT KUMAR PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6066/2025126-08-2025 IAXIS BANK LTD VS GOPALJANUPAM 9654926809 ANUPAMJSINGH@ [25.08.2025
BLOCK-I ICONCILIATION ACT SHARMA SINGH(P), IGAMIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6067/2025[26-08-2025 IAXIS BANK LTD VS POOJA IANUPAM 0654926809 ANUPAMJSINGH@ [25.08.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), IGAMIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6108/202527-08-2025 IAXIS BANK LIMITED VS BALDEV |AMIT 8860939556 AMITKUMAR.294@ [26.08.2025

REDIFFMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6102/2025[27-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[KANIKA 0266434371 LEGAL12@ARENESS|23.08.2025
[BLOCK-I ICONCILIATION ACT PRIVATE  LIMITED VS BAWEJA(P), LAW.COM
IMAKARADHWAJA PATRA

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6103/202527-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 8285002845 IMANJUL.SOOD@SR [26.08.2025
[BLOCK-I ICONCILIATION ACT IVIJENDER SINGH PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6104/2025[27-08-2025 IJAXIS BANK LIMITED VS ANIL [AMIT 8860939556 AMITKUMAR.294@ [26.08.2025
[BLOCK-I ICONCILIATION ACT KUMAR KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6105/2025/27-08-2025 IAXIS BANK LTD VS RAMESHSHOBHA 0811192158 ISRSHOBHAGUPTA [26.08.2025
[BLOCK-I ICONCILIATION ACT JOSHI IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6106/202527-08-2025 IAXIS BANK LTD VS AASHIK ALI |SHOBHA 0811192158 ISRSHOBHAGUPTA [26.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6107/2025[27-08-2025 IAXIS BANK LTD VS KISHANSSHOBHA 0811192158 ISRSHOBHAGUPTA [26.08.2025
[BLOCK-I ICONCILIATION ACT SINGH IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6172/2025[28-08-2025 IAXIS BANK LIMITED VS |NIRAJ 9811306559 INIRAJKUMAR1976 [27.08.2025
[BLOCK-I ICONCILIATION ACT IDASHRATH SO RAJMAL KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6171/2025 [28-08-2025 IAXIS BANK LIMITED VS PREETINIRAJ 0811306559 INIRAJKUMAR1976 [27.08.2025
BLOCK-I ICONCILIATION ACT ISINGH KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6173/2025[28-08-2025 IAXIS BANK LTD VS SUSHILA WOASHISH 9999183119 IANUJ@AGCPARTNEP7.08.2025
[BLOCK-I ICONCILIATION ACT JANKILAL KUMAR RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6166/2025[28-08-2025 IAXIS BANK LTD VS KISHAN LALASHISH 0999183119 IANUJ@AGCPARTNE[]27.08.2025
BLOCK-I ICONCILIATION ACT JAT KUMAR RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6168/202528-08-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [27.08.2025
[BLOCK-I ICONCILIATION ACT ISABIRALI NASIR AHMED KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6170/2025[28-08-2025 IAXIS BANK LIMITED VS VINODNIRAJ 0811306559 INIRAJKUMAR1976 [27.08.2025
[BLOCK-I ICONCILIATION ACT IKUMAR PANDEY KUMAR(P), @GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6167/2025[28-08-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [27.08.2025
[BLOCK-I ICONCILIATION ACT MOHAMMAD NAUSHAD KUMAR(P), @GMAIL.COM
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ADVOCATE EMAILDATE OF E-
ID FILING

[BLOCK-I

ICONCILIATION ACT

ISINGH

PATHAK(P),

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6165/2025[28-08-2025 IAXIS BANK LTD VS RAMPRASAD |ASHISH 9999183119 JANUJ@AGCPARTNE[]27.08.2025
[BLOCK-I ICONCILIATION ACT [KUMAR RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6169/2025[28-08-2025 IAXIS BANK LTD VS DEVKISHANASHISH 9999183119 IANUJ@AGCPARTNE?27.08.2025
[BLOCK-I ICONCILIATION ACT IBAIRWA KUMAR RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6164/2025[28-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 IASAPLEGALANDAD [27.08.2025
[BLOCK-I ICONCILIATION ACT IMOHD UBAID JAMALI SINGH(P), IVOCATES@GMAIL.C|

lOM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6163/2025[28-08-2025 IAXIS BANK LTD VS GURPREETSUNITA 9871040589 INDOLEXLAW@GM [27.08.2025
[BLOCK-I ICONCILIATION ACT KAUR SINGH(P), IAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6160/202528-08-2025 IAXIS BANK LTD VS HANUMAN |SHOBHA 0811192158 ISRSHOBHAGUPTA [27.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6161/2025 [28-08-2025 IAXIS BANK LTD VS ANUJ VERMA|SHOBHA 0811192158 ISRSHOBHAGUPTA [27.08.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6158/2025[28-08-2025 IAXIS BANK LTD VS ABRAR ALI [SANJEEV 8285002845 IMANJUL.SOOD@SR [27.08.2025
[BLOCK-I ICONCILIATION ACT PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6162/2025[28-08-2025 IAXIS BANK LTD VS PRABHA [SANJEEV 8285002845 IMANJUL.SOOD@SR [27.08.2025
BLOCK-I ICONCILIATION ACT [TTWARI PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6157/2025 [28-08-2025 IJAXIS BANK LTD VS REKHA LALSSANJEEV 8285002845 IMANJUL.SOOD@SR [27.08.2025
[BLOCK-I ICONCILIATION ACT W1 PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6159/2025[28-08-2025 IAXIS BANK LTD VS RITESH JAINI|SANJEEV 8285002845 IMANJUL.SOOD@SR [27.08.2025
BLOCK-I ICONCILIATION ACT PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6156/2025[28-08-2025 IJAXIS BANK LTD VS USHA SANJEEV 8285002845 IMANJUL.SOOD@SR [27.08.2025
[BLOCK-I ICONCILIATION ACT PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6155/2025[28-08-2025 IAXIS BANK LTD VS VIKAS [SANJEEV 8285002845 IMANJUL.SOOD@SR [27.08.2025
[BLOCK-I ICONCILIATION ACT SHARMA PATHAK(P), ICSLEGAL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6154/2025[28-08-2025 IAXIS BANK LTD VS FATEH [SANJEEV 8285002845 IMANJUL.SOOD@SR [27.08.2025

ICSLEGAL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6151/2025 [28-08-2025 PIRAMAL FINANCE LTD IANANJAY 7030378800 IASAPLEGALANDAD [27.08.2025
[BLOCK-I ICONCILIATION ACT ISAGAR SOGALE SINGH(P), IVOCATES@GMAIL.C|

oM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6153/2025[28-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 IASAPLEGALANDAD [27.08.2025
[BLOCK-I ICONCILIATION ACT IASHOK KUMAR SINGH(P), IVOCATES@GMAIL.C|

oM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6152/2025[28-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV|27.08.2025
[BLOCK-I ICONCILIATION ACT FINANCE  LIMITED VS PANGRA(P), IOCATE@GMAIL.CO

RAMGOPAL SINGH IM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6272/2025[29-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 8285002845 IMANJUL.SOOD@SR [28.08.2025
[BLOCK-I ICONCILIATION ACT ICHIRAG YADAV PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6271/2025[29-08-2025 IDFC FIRST BANK LTD VS MOHD|SANJEEV 8285002845 IMANJUL.SOOD @SR [28.08.2025
[BLOCK-I ICONCILIATION ACT INAEEM PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6328/2025(30-08-2025 IAXIS BANK LTD VS SUDHANSHU|SHOBHA 0811192158 ISRSHOBHAGUPTA [29.08.2025
[BLOCK-I ICONCILIATION ACT SINGH IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/6327/2025(30-08-2025 IAXIS BANK LTD VS SUNILSHOBHA 0811192158 ISRSHOBHAGUPTA [29.08.2025
[BLOCK-I ICONCILIATION ACT IKUMAR UPADHYAY IGUPTA(P), @GMAIL.COM




S.NO COURT

JUDGE(COMMERCI
AL COURT)

DISTRICT COURT ROOM

6, NEW COURT]

CASE TYPE

ICOMMERCIAL

CASE NUMBER

IOMP (I) (COMM)/5207/2025

DATE
REGISTRATION

02-08-2025

OFPETITIONER

NAME VS
RESPONDENT NAME

IDFC FIRST BANK LTD VS GHAN

ADVOCATE

SANJEEV

ADVOCATE
MOBILE
NUMBER

9717028845

ADVOCATE EMAILDATE OF E-
ID FILING

LITIGATION@SRCS [24.07.2025

[BLOCK-I

JAT

KUMAR(P),

[BLOCK-I SHYAM IPATHAK(P), LEGAL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5200/2025/02-08-2025 IDFC FIRST BANK LTD VS ASHOK[SANJEEV 0717028845 LITIGATION@SRCS [23.07.2025
[BLOCK-I KUMAR PATHAK(P), LEGAL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5201/2025(02-08-2025 IDFC FIRST BANK LTD VS AMIT [SANJEEV 9717028845 LITIGATION@SRCS [23.07.2025
[BLOCK-I IKAPOOR IPATHAK(P), LEGAL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5202/2025/02-08-2025 IDFC FIRST BANK LTD VS SWATI [SANJEEV 0717028845 LITIGATION@SRCS [23.07.2025
BLOCK-I GUPTA PATHAK(P), LEGAL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5203/2025/02-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 LITIGATION@SRCS [23.07.2025
[BLOCK-I IRAKESH ATTRI PATHAK(P), LEGAL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5204/2025/02-08-2025 IDFC FIRST BANK LTD VS AFTAB [SANJEEV 9717028845 LITIGATION@SRCS [24.07.2025
BLOCK-I SHAH PATHAK(P), LEGAL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5205/2025/02-08-2025 IDFC FIRST BANK LTD VS LALIT [SANJEEV 9717028845 LITIGATION@SRCS [24.07.2025
[BLOCK-I CHAUHAN PATHAK(P), LEGAL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5206/2025(02-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 LITIGATION@SRCS [24.07.2025
BLOCK-I DARSHAN SINGH PATHAK(P), LEGAL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5208/2025/02-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATION@SRCS [24.07.2025
[BLOCK-I RAJENDRA VISHWANATH PATHAK(P), LEGAL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5192/2025[02-08-2025 IAXIS BANK LTD VS GULFASHA |AVINASH 1145596482 IAVINASH.ADV@GM [24.07.2025
BLOCK-I KUMAR(P), AIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5193/2025[02-08-2025 IJAXIS BANK LTD VS SONIA JAVINASH 1145596482 IAVINASH.ADV@GM [24.07.2025
BLOCK-I [KUMAR(P), JAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5194/2025[02-08-2025 IAXIS BANK LTD VS MONUAVINASH 1145596482 AVINASH.ADV@GM [24.07.2025
[BLOCK-I IYADAV KUMAR(P), AIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5195/2025|02-08-2025 IAXIS BANK LTD VS SAMPAT LALAAVINASH 1145596482 AVINASH.ADV@GM [24.07.2025

AIL.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5196/2025[02-08-2025 IAXIS BANK LTD VS LAVKUSHAVINASH 1145596482 IAVINASH.ADV@GM [24.07.2025
[BLOCK-I SINGH [KUMAR(P), ATL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5197/2025 [02-08-2025 IAXIS BANK LTD VS ABDUL IAVINASH 1145596482 IAVINASH.ADV@GM [23.07.2025
[BLOCK-I KUMAR(P), IAIL.COM
6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5199/2025/02-08-2025 IAXIS BANK LTD VS [AVINASH 1145596482 IAVINASH.ADV@GM [24.07.2025
[BLOCK-I BHOOPENDRA KUMAR KUMAR(P), ATIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5198/2025(02-08-2025 IJAXIS BANK LIMITED VS ANANDAVINASH 1145596482 IAVINASH.ADV@GM [26.04.2025
[BLOCK-I KUMAR MISHRA KUMAR(P), IAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5232/2025(04-08-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119 JANUJ@AGCPARTNE|01.08.2025
[BLOCK-I IBRAJBHAN SINGH KUMAR RS.CO.IN
IGUPTA(P),

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5238/2025/04-08-2025 HDFC BANK LTD VS SURJITINAVEEN 9350569040 INAVEENK101@GMA|[30.07.2025
[BLOCK-I ISUBHASH CHAND SHARMA(P), IL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5237/2025(04-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1{19.07.2025
[BLOCK-I INDIA LIMITED VS JAGJITBHARDWAJ(P), @GMAIL.COM

ISINGH 2294
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5236/2025(04-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1{19.07.2025
BLOCK-I INDIA LIMITED VS KRISHNABHARDWAJ(P), @GMAIL.COM

KUMAR DUBEY 2477
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5235/2025(04-08-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119 IANUJ@AGCPARTNE(01.08.2025
[BLOCK-I SAANDEEP RAGHAV KUMAR RS.CO.IN

IGUPTA(P),

6, NEW COURTICOMMERCIAL OMP (COMM)/32/2025 04-08-2025 IM/S VEERAPPA MADNA AGRODEV PRAKASH/9810006579 KKAGARWAL5679@ [01.08.2025
BLOCK-I IEXPORTS PROPRITORPACHAURI(P), IGMAIL.COM

RAVIKANTH VEERPPA MADNA

VS SMALL FARMERS
6, NEW COURTICOMMERCIAL CS (COMM)/373/2025 04-08-2025 ISTATE BANK OF INDIA VS M/S[RANJAY 0811255673 IADVOCATESINHA@ [04.08.2025
[BLOCK-I IMEENAKSHI BENGALI TENTKUMAR REDIFFMAIL.COM

IHOUSE SINHA(P),
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5253/2025/05-08-2025 IDFC FIRST BANK LTD VS MOHD |[SANJEEV 0717028845 LITIGATION@SRCS [09.07.2025
[BLOCK-I IAZIM PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5257/2025/|05-08-2025 IAXIS BANK LTD VS SURYAADV 9871040589 INDOLEXLAW@GM [25.07.2025
BLOCK-I IPRATAP RATHAUR (1499) DHEERAJ(P), IAIL.COM
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[BLOCK-I

[TANVEER PANWAR 1542

IMAHAJAN(P),

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5258/2025/05-08-2025 IS BANK LTD VS PAVANSUNITA 0871040589 INDOLEXLAW@GM [26.07.2025
[BLOCK-I KUMAR SINGH(P), ATL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5251/2025|05-08-2025 IAXIS BANK LTD VS MAM CHAND ANUPAM 0654926809 ANUPAMJSINGH@ [26.07.2025
[BLOCK-I SINGH(P), IGMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5252/2025/|05-08-2025 IAXIS BANK LTD VS RAKESH ANUPAM 9654926809 ANUPAMJSINGH@ [26.07.2025
[BLOCK-I SINGH(P), IGMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5255/2025(05-08-2025 IJAXIS BANK LTD VS RAJENDRASUNITA 0871040589 INDOLEXLAW@GM [26.07.2025
BLOCK-I SINGH CHOUHAN SINGH(P), JAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5260/2025/05-08-2025 IAXIS BANK LTD VS AASHUTOSHIADV 9871040589 INDOLEXLAW@GM [25.07.2025
[BLOCK-I IKUMAR (3585) DHEERAJ(P), AIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5261/2025/05-08-2025 IDFC FIRST BANK LTD VS [|[SANJEEV 9717028845 LITIGATION@SRCS [04.08.2025
[BLOCK-I IPARTAP SINGH PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5254/2025/05-08-2025 IYES BANK LTD VS VIKAS GUPTA |ANANJAY 7030378800 JASAPLEGALANDAD [28.07.2025
[BLOCK-I SINGH(P), IVOCATES@GMAIL.C|

OM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5259/2025/05-08-2025 IAXIS BANK LTD VS PAWANADV 9871040589 INDOLEXLAW@GM [25.07.2025
BLOCK-I KUMAR (0135) DHEERAJ(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5329/2025(06-08-2025 JAXIS BANK LTD VS SARITA 1097 [MAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-I IMAHAJAN(P), INO5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5331/2025[06-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 UVANGRAADVOCATE [16.07.2025
BLOCK-I IPVT LTD VS DILAWAR SINGH JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5323/2025(06-08-2025 IAXIS BANK LTD VS VIJAY SINGH|SUNITA 0871040589 INDOLEXLAW@GM [28.07.2025
[BLOCK-I CHAUHAN SINGH(P), JAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5326/2025(06-08-2025 IAXIS BANK LTD VS SIRAJUDDIN [SUNITA 9871040589 INDOLEXLAW@GM [28.07.2025
[BLOCK-I SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5328/2025/06-08-2025 IAXIS BANK LTD VS CHAUDHARYMAYANK 9873347330 IMAYANK_MAHAJA (31.07.2025

INo5@YAHOO.COM
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ID FILING

[BLOCK-I

ISINGH

SINGH(P),

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5330/2025(06-08-2025 IAXIS BANK LTD VS RAHUL [MAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-I ISINGH 2559 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5327/2025(06-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-I IKATARIA STONE CRUSHER 8561 [MAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5324/2025/06-08-2025 IJAXIS BANK LTD VS SATBIR SUNITA 9871040589 INDOLEXLAW@GM [28.07.2025
[BLOCK-I SINGH(P), ATIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5398/2025/07-08-2025 IJAXIS BANK LTD VS ANIRAJ SUNITA 0871040589 INDOLEXLAW@GM [29.07.2025
[BLOCK-I SINGH(P), JAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5400/2025/07-08-2025 IAXIS BANK LTD VS NAVEEN SUNITA 09871040589 INDOLEXLAW@GM [29.07.2025
[BLOCK-I SINGH(P), AIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5401/2025/|07-08-2025 IJAXIS BANKLTD VS ASHOK SUNITA 9871040589 INDOLEXLAW@GM [29.07.2025
[BLOCK-I SINGH(P), JAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5402/2025/07-08-2025 IAXIS BANK VS CHANCHAL DEVI [SHOBHA 98911192158 ISRSHOBHAGUPTA [30.07.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5404/2025/07-08-2025 IAXIS BANK LTD VS |MAYANK 9873347330 IMAYANK MAHAJA [05.08.2025
BLOCK-I ISHATRUDHAN KUMAR SINGH IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5403/2025/07-08-2025 IAXIS BANK LTD VS JAGDEEPMAYANK 0873347330 IMAYANK_MAHAJA (05.08.2025
[BLOCK-I SINGH IMAHAJAN(P), INO5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5417/2025 [08-08-2025 IAXIS BANK LTD VS SARMEENAMAYANK 0873347330 IMAYANK_MAHAJA |29.07.2025
BLOCK-I 0555 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL EXECUTION 08-08-2025 ISOMNATH BAJAJ VS FLOW COOLYUGAL 0999022341 INOT PROVIDED [30.07.2025
BLOCK-I (COMM)/105/2025 INDIA PRIVATE LIMITED IMEHRA(P),

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5412/2025[08-08-2025 IAXIS BANK LTD VS MALATI DEVIADV 0871040589 INDOLEXLAW@GM [08.08.2025
[BLOCK-I (0500) DHEERAJ(P), AIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5413/2025|08-08-2025 IAXIS BANK LTD VS SAMSHERSUNITA 9871040589 INDOLEXLAW@GM (08.08.2025

AIL.COM
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6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5414/2025/08-08-2025 IS BANK LTD VS SHRIRAM|SUNITA 9871040589 INDOLEXLAW@GM [08.08.2025
[BLOCK-I IKUMAR YADAV SINGH(P), ATL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5415/2025[08-08-2025 IAXIS BANK LTD VS ROHITISUNITA 0871040589 INDOLEXLAW@GM [08.08.2025
[BLOCK-I IKUMAR GUPTA SINGH(P), IAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5419/2025(08-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [08.08.2025
[BLOCK-I [UDHAM SINGH 6837 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5411/2025 [08-08-2025 IAXIS BANK LTD VS |SUNITA 0871040589 INDOLEXLAW@GM [08.08.2025
[BLOCK-I IDHARMANDER SINGH SINGH(P), IAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5416/2025(08-08-2025 IAXIS BANK LTD VS RAJENDRASSUNITA 09871040589 INDOLEXLAW@GM [08.08.2025
[BLOCK-I JAGA SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5421/2025|08-08-2025 IAXIS BANK LTD VS  VIJAYADV 9871040589 INDOLEXLAW@GM (08.08.2025
[BLOCK-I SHANKAR DHEERAJ(P), IAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5418/2025(08-08-2025 IAXIS BANK LTD VS RAJESHMAYANK 9873347330 IMAYANK_MAHAJA [08.08.2025
[BLOCK-I ISINGH 5534 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5420/2025/08-08-2025 IAXIS BANK LTD VS SARATAJADV 9871040589 INDOLEXLAW@GM [08.08.2025
BLOCK-I HUSAIN (6023) DHEERAJ(P), AIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5453/2025[11-08-2025 IAXIS BANK LIMITED VS SUMERINIRAJ 0811306559 INIRAJKUMAR1976 [11.08.2025
[BLOCK-I SINGH KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5454/2025[11-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA {11.08.2025
BLOCK-I WAGHINA CONSTRUCTION LLPMAHAJAN(P), INo5@YAHOO.COM

8249
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5455/2025[11-08-2025 KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA [11.08.2025
[BLOCK-I ISHIVRAM SINGH 2135 IMAHAJAN(P), INO5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5452/2025[11-08-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 {11.08.2025
[BLOCK-I [RAMSWAROOP SO BHAGWANA [KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5456/2025[11-08-2025 IAXIS BANK LTD VS MANISH MAYANK 9873347330 IMAYANK_MAHAJA [11.08.2025
[BLOCK-I IYADAV 4848 IMAHAJAN(P), INo5@YAHOO.COM
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5499/2025[12-08-2025 IAXIS BANK LTD VS SYED ATIFMAYANK 0873347330 IMAYANK_MAHAJA [05.08.2025
[BLOCK-I IALI 7605 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5495/2025[12-08-2025 IDFC FIRST BANK LTD VS AJAY [SANJEEV 0717028845 LITIGATION@SRCS [24.07.2025
[BLOCK-I KAMAL PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5494/2025[12-08-2025 IDFC FIRST BANK LTD VS NALINSANJEEV 9717028845 LITIGATION@SRCS [12.07.2025
[BLOCK-I IKUMAR JHA IPATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5496/2025[12-08-2025 IDFC FIRST BANK LTD VS RISHISANJEEV 0717028845 LITIGATION@SRCS [12.07.2025
[BLOCK-I GAUTAM PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5497/2025[12-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 LITIGATION@SRCS [12.07.2025
[BLOCK-I IMANGESH KUMAR TRIPATHI PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5498/2025[12-08-2025 SPINNY CAPITAL PVT LTD VS [PRINCE 0810259228 IPRINCEPAWAYIA@ [12.07.2025
BLOCK-I KARAN SINGH PAWAIYA(P), IGNPLEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5500/2025012-08-2025 IDFC FIRST BANK LTD VS RIPU |[SANJEEV 9717028845 LITIGATION@SRCS [12.07.2025
[BLOCK-I IDAMAN PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5501/2025[12-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 LITIGATION@SRCS [12.07.2025
BLOCK-I KARTAR SINGH YADAV PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5502/2025[12-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATION@SRCS [12.07.2025
[BLOCK-I IVIKRAM MALHOTRA PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5492/2025012-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATION@SRCS {12.07.2025
BLOCK-I KRISHAN KUMAR MADAAN PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5493/2025[12-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATION@SRCS [12.07.2025
[BLOCK-I SHESHAM NARULA PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5518/2025[13-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1{15.07.2025
[BLOCK-I INDIA LIMITED VS RIMA MODAKIBHARDWAJ(P), @GMAIL.COM

DAS 0973
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5519/2025[13-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.115.07.2025
[BLOCK-I INDIA LIMITED VS RAMNEEKBHARDWAJ(P), @GMAIL.COM

IKUMAR 5883
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[BLOCK-I

GUPTA(P),

6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5520/2025[13-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[15.07.2025
[BLOCK-I INDIA LIMITED VS WAKADKARBHARDWAJ(P), @GMAIL.COM

ISANTOSH DNYANOBA 4098
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5521/2025 [13-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(15.07.2025
[BLOCK-I INDIA LIMITED VS HANS BHARDWAJ(P), @GMAIL.COM

SHARMA 5571
6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5517/2025 [13-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[15.07.2025
[BLOCK-I INDIA LIMITED VS DHARM PALBHARDWAJ(P), @GMAIL.COM

5425
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5515/2025 [13-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(15.07.2025
[BLOCK-I INDIA LIMITED VS RAMESHBHARDWAJ(P), @GMAIL.COM

IDAWAR 6208
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5516/2025 [13-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1{15.07.2025
[BLOCK-I INDIA LIMITED VS MOHAMMADBHARDWAJ(P), @GMAIL.COM

ISHAHFAIZ ANSARI 0790
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5553/2025[18-08-2025 IAXIS BANK LIMITED VS KISHAN|NIRAJ 9811306559 INIRAJKUMAR1976 [15.08.2025
[BLOCK-I ISINGH RAWAT KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5548/2025018-08-2025 IAXIS BANK LTD VS KRISHANSUNITA 9871040589 INDOLEXLAW@GM [15.08.2025
[BLOCK-I GOPAL SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5550/202518-08-2025 IAXIS BANK LTD VS NAFISA SUNITA 0871040589 INDOLEXLAW@GM [15.08.2025
BLOCK-I SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5551/2025 18-08-2025 IAXIS BANK LTD VS SHIVKUMARISUNITA 0871040589 INDOLEXLAW@GM [15.08.2025
[BLOCK-I YADAV SINGH(P), IAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5552/202518-08-2025 IAXIS BANK LTD VS MOHAMMAD|SUNITA 0871040589 INDOLEXLAW@GM [15.08.2025
BLOCK-I SHAD SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5565/202518-08-2025 IJAXIS BANK VS MANOJ KUMAR [SHOBHA 08911192158 ISRSHOBHAGUPTA [15.08.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5549/202518-08-2025 IAXIS BANK LTD VS PRINCEADV 0871040589 INDOLEXLAW@GM [15.08.2025
[BLOCK-I IPARTHAR DHEERAJ(P), AIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5562/2025[18-08-2025 IAXIS BANK VS NISHAR AHAMAD SHOBHA 08911192158 SRSHOBHAGUPTA [15.08.2025

@GMAIL.COM
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6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5563/2025[18-08-2025 IS BANK VS MOHD BILAISHOBHA 08911192158 ISRSHOBHAGUPTA [15.08.2025
[BLOCK-I IKHAN IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5564/202518-08-2025 IAXIS BANK VS SHWETA SHUKLA |[SHOBHA 08911192158 ISRSHOBHAGUPTA [15.08.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5554/202518-08-2025 IAXIS BANK LIMITED VS [NIRAJ 9811306559 INIRAJKUMAR1976 [15.08.2025
[BLOCK-I ISUKHLAL PANDOR SO KALURAMIKUMAR(P), @GMAIL.COM

IPANDOR
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5555/202518-08-2025 IAXIS BANK LIMITED VS PAPPUNIRAJ 0811306559 INIRAJKUMAR1976 [15.08.2025
[BLOCK-I KHA KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/5556/202518-08-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [15.08.2025
[BLOCK-I BHAGAWANA RAM KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL CS (COMM)/392/2025 19-08-2025 ISTATE BANK OF INDIA VS TILAKIAMIT 7838773507 JAMIT.ADVOCATE13 [15.08.2025
[BLOCK-I RAJ SINGH(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6059/2025[25-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1{17.08.2025
[BLOCK-I INDIA LIMITED VS SAROJBHARDWAJ(P), @GMAIL.COM

IPAWAR 8854
6, NEW COURTICOMMERCIAL OMP (Dj25-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1{17.08.2025
BLOCK-I (COMM)/6060/2025 INDIA LIMITED VS SUKHPREETBHARDWAJ(P), @GMAIL.COM

ISINGH 5979
6, NEW COURTICOMMERCIAL CS (COMM)/404/2025 25-08-2025 SMALL FARMERS AGRI BUISNESSANSHUL 0205089671 JANGPARTNERSLAW/[25.08.2025
[BLOCK-I ICONSORTIUM VS THE GLOBALGUPTA(P), YERS@GMAIL.COM

[FOOD PRODUCTS
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6047/2025[25-08-2025 IAXIS BANK LTD VS SONTAISUNITA 0871040589 INDOLEXLAW@GM [17.08.2025
BLOCK-I SHARMA SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (Dj25-08-2025 IAXIS BANK LTD VS AMARJEETISUNITA 0871040589 INDOLEXLAW@GM [17.08.2025
BLOCK-I (COMM)/6048/2025 ISINGH SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6049/2025[25-08-2025 IAXIS BANK LTD VS MOHDSUNITA 0871040589 INDOLEXLAW@GM [17.08.2025
[BLOCK-I ISOHAAM SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6050/2025[25-08-2025 IAXIS BANK LTD VS SURESH[SUNITA 9871040589 INDOLEXLAW@GM [17.08.2025
[BLOCK-I KUMAR SINGH(P), IAIL.COM
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[BLOCK-I

SINGH(P),

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6052/202525-08-2025 IAXIS BANK LTD VS HARPINDERISUNITA 0871040589 INDOLEXLAW@GM [17.08.2025
[BLOCK-I SINGH SINGH(P), ATL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6058/202525-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(17.08.2025
[BLOCK-I INDIA LIMITED VS RANO B 6403 BHARDWAJ(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6054/202525-08-2025 IAXIS BANK LTD VS SHER ALI IADV 0871040589 INDOLEXLAW@GM [17.08.2025
[BLOCK-I DHEERAJ(P), ATIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6056/202525-08-2025 IAXIS BANK LTD VS ISHPREETIADV 0871040589 INDOLEXLAW@GM [17.08.2025
[BLOCK-I ISINGH DHEERAJ(P), IAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6053/2025[25-08-2025 IAXIS BANK LTD VS SANJEEVIADV 9871040589 INDOLEXLAW@GM [17.08.2025
[BLOCK-I KUMAR DHEERAJ(P), AIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6055/2025[25-08-2025 IAXIS BANK LTD VS RAJIV RANA |ADV 9871040589 INDOLEXLAW@GM [17.08.2025
[BLOCK-I DHEERAJ(P), IAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6101/2025 [26-08-2025 IAXIS BANK LTD VS SAKSHI DHIR|SUNITA 9871040589 INDOLEXLAW@GM [17.08.2025
[BLOCK-I SINGH(P), AIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6092/2025[26-08-2025 IAXIS BANK VS JOGENDRA SHOBHA 08911192158 ISRSHOBHAGUPTA [17.08.2025
BLOCK-I IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6093/2025[26-08-2025 IAXIS BANK VS ARVIND KUMARSHOBHA 08911192158 ISRSHOBHAGUPTA [17.08.2025
[BLOCK-I IMISHRA IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6096/2025[26-08-2025 IAXIS BANK VS GAJE SINGH SHOBHA 08911192158 ISRSHOBHAGUPTA [17.08.2025
BLOCK-I IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6097/2025/26-08-2025 IAXIS BANK VS SURAJ KUMARSHOBHA 08911192158 ISRSHOBHAGUPTA [17.08.2025
[BLOCK-I SHUKLA IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6099/2025[26-08-2025 IAXIS BANK LTD VS MANOJ|SUNITA 0871040589 INDOLEXLAW@GM [17.08.2025
[BLOCK-I KUMAR SINGH(P), AIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6100/2025[26-08-2025 IAXIS BANK LTD VS PREETI SUNITA 9871040589 INDOLEXLAW@GM [17.08.2025

AIL.COM
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6094/2025[26-08-2025 IAXIS BANK VS ABID KHAN SHOBHA 98911192158 ISRSHOBHAGUPTA [17.08.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6095/2025[26-08-2025 IAXIS BANK VS DEV DHARI SHOBHA 08911192158 ISRSHOBHAGUPTA [17.08.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (Dj26-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 UANGRAADVOCATE [17.08.2025
[BLOCK-I (COMM)/6098/2025 IFINANCE LIMITED VS CHETANJANGRA(P), @GMAIL.COM

SHARMA
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6136/2025[27-08-2025 IAXIS BANK LTD VS RAJINDERSUNITA 0871040589 INDOLEXLAW@GM [17.08.2025
BLOCK-I KAUR SINGH(P), JAIL.COM
6, NEW COURTICOMMERCIAL EXECUTION 27-08-2025 IM/S SHREE BALAJI AND SONS VSCHERRY 8958359110 IADVCHERRYGUPTA [27.08.2025
[BLOCK-I (COMM)/116/2025 M/S BOMB FOODS LLP IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (COMM)/44/2025 27-08-2025 IM/S OMAULI AGRO EXPORTS VS BHANU 9810006579 INOT PROVIDED 27.08.2025
[BLOCK-I M/S SMALL FARMERS AGRIMOHAN(P),

IBUSINESS CONSORTIUM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6129/2025[27-08-2025 IAXIS BANK LTD VS ASHISH|SUNITA 9871040589 INDOLEXLAW@GM [21.08.2025
[BLOCK-I SINGH SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6130/2025[27-08-2025 IAXIS BANKLTD VS BHAGATSUNITA 9871040589 INDOLEXLAW@GM [21.08.2025
BLOCK-I ISINGH SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6131/2025 [27-08-2025 IAXIS BANK LTD VS ASHU GUPTA |[SUNITA 0871040589 INDOLEXLAW@GM [21.08.2025
[BLOCK-I SINGH(P), JAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6134/2025[27-08-2025 IAXIS BANK LTD VS CHANDSUNITA 0871040589 INDOLEXLAW@GM [21.08.2025
BLOCK-I KHAN SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6135/2025[27-08-2025 IAXIS BANK LTD VS GITAISUNITA 0871040589 INDOLEXLAW@GM [21.08.2025
[BLOCK-I IAWASTHI SINGH(P), JAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6139/2025[27-08-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119 ANUJ@AGCPARTNE?21.08.2025
[BLOCK-I IBHANU PRATAP SINGH KUMAR RS.CO.IN

IGUPTA(P),

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6133/2025[27-08-2025 IAXIS BANK LTD VS PRATAPSUNITA 9871040589 INDOLEXLAW@GM [21.08.2025
BLOCK-I SINGH SINGH(P), JAIL.COM
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[BLOCK-I

PVT LTD VS DALBIR CHANDGI]
[RAM

JANGRA(P),

6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6132/2025[27-08-2025 IAXIS BANK LTD VS ADITYA[SUNITA 9871040589 INDOLEXLAW@GM [21.08.2025
[BLOCK-I JAISWAL SINGH(P), ATL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6137/2025 [27-08-2025 IAXIS BANK LIMITED VS SEEMA |AMIT 8860939556 AMITKUMAR.294@ [21.08.2025
[BLOCK-I IRANI KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6269/2025[28-08-2025 IAXIS BANK LTD VS RAJEEV[SUNITA 9871040589 INDOLEXLAW@GM [21.08.2025
[BLOCK-I IVERMA SINGH(P), ATIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6239/2025[28-08-2025 IJAXIS BANK LIMITED VS SACHIN |AMIT 8860939556 AMITKUMAR.294@ [21.08.2025
[BLOCK-I JAIN KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6240/2025[28-08-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 AMITKUMAR.294@ [21.08.2025
[BLOCK-I RAMBARAN KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6241/2025[28-08-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 AMITKUMAR.294@ [21.08.2025
[BLOCK-I IAVDHESH PRATAP SINGH KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6242/2025[28-08-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 IAMITKUMAR.294@ [21.08.2025
[BLOCK-I IAWADHESH KUMAR MISHRA KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6268/202528-08-2025 INTERNATIONAL ASSETSASHIM 0599624216 IASHIM.BHATT17@G[28.08.2025
BLOCK-I RECONSTRUCTION COMPANY VS [BHATT(P), IMAIL.COM

IADIL SIDDIQUI
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6270/2025[28-08-2025 IJAXIS BANK LTD VS ASHISH 7231 [MAYANK 0873347330 IMAYANK_MAHAJA [21.08.2025
[BLOCK-I IMAHAJAN(P), INO5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6261/2025[28-08-2025 IAXIS BANK LIMITED VS |RAHUL 0971891788 INFO@AULEGAL.C [28.08.2025
BLOCK-I ISANTOSH KUMAR ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL OMP (I)j28-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 UVANGRAADVOCATE [21.08.2025
BLOCK-I (COMM)/6200/2025 PVT LTD VS YADRAM SINGH JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6221/2025[28-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0058726491 UWANGRAADVOCATE [21.08.2025
[BLOCK-I IPVT LTD VS SHIV SINGH JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6222/2025[28-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [21.08.2025

@GMAIL.COM
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6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6223/2025[28-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 UANGRAADVOCATE [21.08.2025
[BLOCK-I IPVT LTD VS INDERVIR SINGH JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6224/202528-08-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 JVANGRAADVOCATE [21.08.2025
BLOCK-I IPVT LTD VS JUGRAJ SINGH UANGRA(P), (@GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6225/2025[28-08-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 UANGRAADVOCATE [21.08.2025
[BLOCK-I IPVT LTD VS DEVENDER BALJEETJANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6226/2025(28-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 JVANGRAADVOCATE [21.08.2025
[BLOCK-I IPVT LTD VS AMANDEEP KUMAR JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6227/2025[28-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 WANGRAADVOCATE [21.08.2025
[BLOCK-I PVT LTD VS PARVEEN OMPJANGRA(P), @GMAIL.COM

IPRAKASH
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6228/2025[28-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 JVANGRAADVOCATE [21.08.2025
[BLOCK-I PVT LTD VS JASMER SINGH JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6229/202528-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 UVANGRAADVOCATE [21.08.2025
[BLOCK-I IPVT LTD VS GURNOOR SINGH PJANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6230/202528-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 JANGRAADVOCATE [21.08.2025
BLOCK-I [FINANCE LIMITED VS MANDEEPJANGRA(P), @GMAIL.COM

ISINGH GILL
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6231/2025[28-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 JVANGRAADVOCATE [21.08.2025
[BLOCK-I FINANCE LIMITED VS KAVITAJANGRA(P), @GMAIL.COM

GARG
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6232/2025[28-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 JANGRAADVOCATE [21.08.2025
BLOCK-I FINANCE  LIMITED VS PJANGRA(P), @GMAIL.COM

IDEVENDER RAJPAL
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6233/2025[28-08-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 JVANGRAADVOCATE [21.08.2025
[BLOCK-I [FINANCE LIMITED VS PANKAJJANGRA(P), @GMAIL.COM

IVERMA
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6234/2025[28-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 UWANGRAADVOCATE [21.08.2025
[BLOCK-I IFINANCE LIMITED VS ROHTASHYJANGRA(P), @GMAIL.COM

ISATY NARAYAN
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6235/2025[28-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [21.08.2025
BLOCK-I PVT LTD VS SANTRAMPANGRA(P), @GMAIL.COM

IDASHRATH
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6, NEW COURTICOMMERCIAL OMP (1) (COMM)/6236/2025(28-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 UANGRAADVOCATE [21.08.2025
[BLOCK-I IPVT LTD VS HARWINDER SINGHJANGRA(P), @GMAIL.COM

SANDHU
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6243/2025[28-08-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 0266434371 LEGAL12@ARENESS|21.08.2025
[BLOCK-I PRIVATE LIMITED VS MATHURABAWEJA(P), LAW.COM

SINGH
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6244/202528-08-2025 CNH INDUSTRIAL CAPITAL INDIAJKANIKA 0266434371 LEGAL12@ARENESS]21.08.2025
[BLOCK-I PRIVATE LIMITED VS PKIBAWEJA(P), LAW.COM

IPRADHAN
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6245/2025[28-08-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 0266434371 LEGAL12@ARENESS|21.08.2025
[BLOCK-I PRIVATE  LIMITED VS BAWEJA(P), LAW.COM

PRADYUMNA KUMAR SAHOO
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6262/2025[28-08-2025 IAXIS BANK LIMITED VS RAMESH|NIRAJ 0811306559 INTIRAJKUMAR1976 [21.08.2025
[BLOCK-I CHANDRA BAMNIYA KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6263/2025[28-08-2025 IAXIS BANK LIMITED VS |NIRAJ 9811306559 INIRAJKUMAR1976 [21.08.2025
BLOCK-I IMAHENDRA S O KALLAD RAM [KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6264/202528-08-2025 IAXIS BANK LIMITED VS SANJAYINIRAJ 9811306559 INIRAJKUMAR1976 [21.08.2025
[BLOCK-I KUMAR KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6265/2025[28-08-2025 IAXIS BANK LIMITED VS |NIRAJ 09811306559 INIRAJKUMAR1976 [21.08.2025
BLOCK-I RAVINDRA SINGH KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6266/202528-08-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [21.08.2025
[BLOCK-I IKAILASH MEENA KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6267/2025[28-08-2025 IAXIS BANK LTD VS MAHESH|SUNITA 9871040589 INDOLEXLAW@GM [21.08.2025
BLOCK-I KUMAR SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL IEXCOMM - AWARD BY ARB28-08-2025 IAXIS BANK LTD VS VISHAMAYANK 0873347330 IMAYANK_MAHAJA [21.08.2025
BLOCK-I ICOMM/40/2025 KUMAR IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6302/2025[29-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 JASAPLEGALANDAD [21.08.2025
[BLOCK-I INARENDRA YADAV SINGH(P), IVOCATES@GMAIL.C|

oM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6303/2025[29-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 ASAPLEGALANDAD [21.08.2025
BLOCK-I JATIN PURI SINGH(P), IVOCATES@GMAIL.C|

OM
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[BLOCK-I

IDEENANATH SINGH

KUMAR(P),

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6304/2025[29-08-2025 IPIRAMAL FINANCE LTD IANANJAY 7030378800 JASAPLEGALANDAD [21.08.2025
[BLOCK-I IKASIM MOHD SINGH(P), IVOCATES@GMAIL.C|

oM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6305/2025[29-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 JASAPLEGALANDAD [21.08.2025
[BLOCK-I IABDUL HAKIM SAIFI SINGH(P), IVOCATES@GMAIL.C|

oM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6306/2025[29-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 IASAPLEGALANDAD [21.08.2025
[BLOCK-I RAMBABU AGRAWAL SINGH(P), IVOCATES@GMAIL.C|

oM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6307/2025[29-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 JASAPLEGALANDAD [21.08.2025
[BLOCK-I IDEEPAK ROY SINGH(P), IVOCATES@GMAIL.C|

oM
6, NEW COURTICOMMERCIAL OMP (Dj29-08-2025 IPIRAMAL FINANCE LTD VS DILIPANANJAY 7030378800 IASAPLEGALANDAD [21.08.2025
[BLOCK-I (COMM)/6308/2025 SINGH SINGH(P), IVOCATES@GMAIL.C|

OM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6309/2025[29-08-2025 PIRAMAL FINANCE LTD VS JANANJAY 7030378800 JASAPLEGALANDAD [21.08.2025
[BLOCK-I INEERAJ LAKHANLAL SINGH(P), IVOCATES@GMAIL.C|

oM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6310/2025[29-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 JASAPLEGALANDAD [21.08.2025
[BLOCK-I IMUNSHARIF MOHMAD ALI SINGH(P), IVOCATES@GMAIL.C|

OM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6311/2025 [29-08-2025 PIRAMAL FINANCE LTD VS JANANJAY 7030378800 JASAPLEGALANDAD [21.08.2025
BLOCK-I IMALKEET SINGH SINGH(P), IVOCATES@GMAIL.C|

oM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6312/2025[29-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 IASAPLEGALANDAD [21.08.2025
[BLOCK-I GURMIT SINGH SINGH(P), IVOCATES@GMAIL.C|

oM
6, NEW COURTICOMMERCIAL EXECUTION 29-08-2025 IFFCO MC CROP SCIENCESHUBHAM 0407223688 ISUBHAMSAIGAL@P [29.08.2025
BLOCK-I (COMM)/117/2025 [PRIVATE LIMITED THROUGH ITS[SAIGAL(P), INNACLELAW.IN

IAUTHORIZED REPRESENTATIVE
IMR DHEERAJ KUMAR GUPTA VS

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6296/2025[29-08-2025 IJAXIS BANK LIMITED VS AJAY [AMIT 8860939556 AMITKUMAR.294@ [21.08.2025
[BLOCK-I SEN KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6297/2025[29-08-2025 IAXIS BANK LIMITED VS MOHDAMIT 8860939556 IAMITKUMAR.294@ [21.08.2025
[BLOCK-I WASEEM ALAM KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6298/2025[29-08-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 AMITKUMAR.294@ [21.08.2025

REDIFFMAIL.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6299/202529-08-2025 8860939556 IAMITKUMAR.204@ [21.08.2025
[BLOCK-I [KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I)j29-08-2025 IAXIS BANK LTD VS FAKRUDEENSHOBHA 08911192158 ISRSHOBHAGUPTA [21.08.2025
[BLOCK-I (COMM)/6300/2025 18 IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6301/2025[29-08-2025 IAXIS BANK LTD VS AMRIK[SHOBHA 08911192158 ISRSHOBHAGUPTA [21.08.2025
[BLOCK-I SINGH IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6339/202530-08-2025 IJAXIS BANK LIMITED VS MOHD |AMIT 8860939556 IAMITKUMAR.294@ [30.08.2025
[BLOCK-I ZAFAR KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6340/2025(30-08-2025 JAXIS BANK LIMITED VS PRAVINAMIT 8860939556 IAMITKUMAR.294@ [30.08.2025
[BLOCK-I IKUMAR SHARMA KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6341/2025(30-08-2025 IAXIS BANK LIMITED VS SAMEERAMIT 8860939556 AMITKUMAR.294@ [30.08.2025
[BLOCK-I ANSARI KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6342/202530-08-2025 IAXIS BANK LIMITED VS NISHA |AMIT 8860939556 JAMITKUMAR.294@ [30.08.2025
[BLOCK-I YADAV KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6343/202530-08-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 IAMITKUMAR.294@ [30.08.2025
BLOCK-I PRADEEP KUMAR KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6325/2025[30-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 JVANGRAADVOCATE [21.08.2025
[BLOCK-I [FINANCE LIMITED VS AVINASHYJANGRA(P), @GMAIL.COM

IMISHRA
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6326/202530-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 JANGRAADVOCATE [21.08.2025
BLOCK-I FINANCE LIMITED VS VIPINJANGRA(P), @GMAIL.COM

IDINESH
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6329/202530-08-2025 KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA [21.08.2025
[BLOCK-I IAKSHAY BHATTI 0691 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6330/202530-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [21.08.2025
[BLOCK-I IAJIT KUMAR SAH 1469 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6331/2025(30-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS GIRRAJBHARDWAJ(P), @GMAIL.COM

ISINGH SIKARVAR 5567
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6335/2025|30-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM
IASHTAMANGAL PROJECTS
LIMITED 1330
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6338/2025[30-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS AKASHBHARDWAJ(P), @GMAIL.COM
IAJINATH SALUNKE 6616
6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6337/2025/30-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS DHANRAJBHARDWAJ(P), @GMAIL.COM
SUBHASH KATMANDE 5469
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6334/202530-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS SHIVAMBHARDWAJ(P), @GMAIL.COM
ISINGLA 8644
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6336/202530-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS CHUDASMABHARDWAJ(P), @GMAIL.COM
IDHARMENDRASINH R 2346
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6332/2025(30-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS TAPOSHBHARDWAJ(P), @GMAIL.COM
IDASS 4915
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6333/2025/30-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS ANKITA JAINBHARDWAJ(P), @GMAIL.COM
8555
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6331/2025[30-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[21.08.2025
BLOCK-I INDIA LIMITED VS  GIRRAJBHARDWAJ(P), @GMAIL.COM
ISINGH SIKARVAR 5567
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6335/202530-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM
IASHTAMANGAL PROJECTS
LIMITED 1330
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6338/2025[30-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[21.08.2025
BLOCK-I INDIA LIMITED VS AKASH[BHARDWAJ(P), @GMAIL.COM
IAJINATH SALUNKE 6616
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6337/2025[30-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS DHANRAJBHARDWAJ(P), @GMAIL.COM
SUBHASH KATMANDE 5469
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6334/202530-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS SHIVAMBHARDWAJ(P), @GMAIL.COM
ISINGLA 8644
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/6336/2025[30-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS CHUDASMABHARDWAJ(P), @GMAIL.COM
IDHARMENDRASINH R 2346
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6332/2025[30-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[21.08.2025
[BLOCK-I INDIA LIMITED VS TAPOSHBHARDWAJ(P), @GMAIL.COM

IDASS 4915
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6333/2025/30-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[25.08.2025
[BLOCK-I INDIA LIMITED VS ANKITA JAINBHARDWAJ(P), @GMAIL.COM

8555

25 ISH. SANDEEPSOUTH 17, NEW COURTICOMMERCIAL IMISC DJ/167/2025 01-08-2025 IM/S NAND IMPERIAUHITESH 8178800668 IADVOCATEHITESH [29-07-2025
YADAV [BLOCK-I ICONSULTING OPC PVT LTD VS [CHOPRA(P) ICHOPRA@GMAIL.C

M/S OUTLOOK DESIGNHEED| IOM

ICONSULTANTS PVT LTD
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5150/2025/01-08-2025 IJAXIS BANK VS AVINASH SINGH [SHOBHA 08911192158 ISRSHOBHAGUPTA [30-07-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5149/2025/01-08-2025 IAXIS BANK LTD VS RANJIT [MAYANK 09873347330 IMAYANK_MAHAJA [30-07-2025
[BLOCK-I ISINGH 6351 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5148/2025/|01-08-2025 IJAXIS BANK LTD VS MOHIT 9525 [MAYANK 9873347330 IMAYANK _MAHAJA [30-07-2025
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5189/2025(02-08-2025 IAXIS BANK LTD VS SHAHNAMAYANK 9873347330 IMAYANK_MAHAJA [30-07-2025
[BLOCK-I 2289 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5190/2025(02-08-2025 IAXIS BANK LTD VS DHIAN [MAYANK 9873347330 IMAYANK_MAHAJA [30-07-2025
BLOCK-I ISINGH 7253 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5191/2025 [02-08-2025 IAXIS BANK LTD VS SATISH [MAYANK 0873347330 IMAYANK_MAHAJA [30-07-2025
[BLOCK-I IKASANA 2016 IMAHAJAN(P) INO5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5188/2025/02-08-2025 IAXIS BANK LTD VS GEETA [MAYANK 0873347330 IMAYANK_MAHAJA [31-07-2025
BLOCK-I MEHTA 0779 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5181/2025 [02-08-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119, IASHISH@AGCPART [31-07-2025
[BLOCK-I IARVIND KUMAR KUMAR 0811517810 INERS.CO.IN

IGUPTA(P)
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5180/2025(02-08-2025 IFFCO KISAN FINANCE VS VIKASASHISH 0999183119, JASHISH@AGCPART [31-07-2025
[BLOCK-I SINGH [KUMAR 0811517810 INERS.CO.IN
IGUPTA(P)

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5183/2025/02-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(01-08-2025
[BLOCK-I INDIA LIMITED VS INDER PAIJBHARDWAJ(P) @GMAIL.COM

ISINGH 7899
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5186/2025(02-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1|/01-08-2025
[BLOCK-I INDIA LIMITED VS MUNISHBHARDWAJ(P) @GMAIL.COM

CHAJGOTRA 4701
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5185/2025[02-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(01-08-2025
[BLOCK-I INDIA LIMITED VS SITARAIBHARDWAJ(P) @GMAIL.COM

BEGUM 7311
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5184/2025/02-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(01-08-2025
[BLOCK-I INDIA LIMITED VS SONUIBHARDWAJ(P) @GMAIL.COM

ISHARMA 3920
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5187/2025[02-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(01-08-2025
[BLOCK-I INDIA LIMITED VS VIRENDRABHARDWAJ(P) @GMAIL.COM

ISINGH THAKUR 9702
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5182/2025(02-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/01-08-2025
[BLOCK-I INDIA LIMITED VS DEVENDRABHARDWAJ(P) @GMAIL.COM

ISINGH 1886
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5227/2025|04-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA (01-08-2025
[BLOCK-I IMOAH DANISH 1372 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5229/2025(04-08-2025 KOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [01-08-2025
[BLOCK-I IASLAM K 1107 IMAHAJAN(P) INO5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5228/2025/04-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK MAHAJA [01-08-2025
BLOCK-I GAURAV GAUTAM 0337 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5230/2025(04-08-2025 KOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA (01-08-2025
[BLOCK-I IVIVEK KUMAR 7002 IMAHAJAN(P) INO5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5225/2025(04-08-2025 IAXIS BANK LIMITED VS |NIRAJ 09811306559 INIRAJKUMAR1976 [01-08-2025
BLOCK-I KALULAL SO RAM NATH KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5231/2025[04-08-2025 KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA (01-08-2025
BLOCK-I IMONISH 0613 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5226/2025(04-08-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [01-08-2025
[BLOCK-I JAGDISH BANJARA KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL CS (COMM)/375/2025 06-08-2025 ILOREAL SA VS FIXDERMA INDIASHRAVAN 90650682928 JUNITEDMARK@UN [02-08-2025
[BLOCK-I IPVT LTD BANSAL(P) ITEDANDUNITED.C

oM
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[BLOCK-I

IPURI

KUMAR(P)

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5341/2025[06-08-2025 IAXIS BANK LIMITED VS KALUNIRAJ 0811306559 INIRAJKUMAR1976 [01-08-2025
[BLOCK-I RAM MEENA KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5340/2025(06-08-2025 IAXIS BANK LTD VS DALBAG [MAYANK 0873347330 IMAYANK_MAHAJA (01-08-2025
[BLOCK-I ISINGH 0848 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5339/2025(06-08-2025 IAXIS BANK VS DEEN MOHD SHOBHA 08911192158 ISRSHOBHAGUPTA [01-08-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5338/2025/06-08-2025 IJAXIS BANK VS ADITYA SHARMA [SHOBHA 08911192158 ISRSHOBHAGUPTA [01-08-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5336/2025(06-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/02-08-2025
[BLOCK-I INDIA LIMITED VS ANNU RAJABHARDWAJ(P) @GMAIL.COM

IDHANK 5018
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5337/2025/06-08-2025 IJAXIS BANK VS ASHOK KUMAR [SHOBHA 08911192158 ISRSHOBHAGUPTA (01-08-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5334/2025(06-08-2025 IAXIS BANK VS ABHISHEKI[SHOBHA 98911192158 ISRSHOBHAGUPTA [02-08-2025
[BLOCK-I IPAWAR IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5335/2025(06-08-2025 IAXIS BANK VS GURUCHARANSSHOBHA 08911192158 ISRSHOBHAGUPTA |02-08-2025
BLOCK-I KUMAR IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5333/2025(06-08-2025 IAXIS BANK LTD VS SHAKTI [SANJEEV 0717028845 04-08-2025
[BLOCK-I SHARMA PATHAK(P) LITIGATON@SRCSL

I[EGAL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5332/2025(06-08-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 |02-08-2025
BLOCK-I IGAJANAND S O RAMCHANDRA  [KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL CS (COMM)/376/2025 06-08-2025 PUNJAB NATIONAL BANK VS [[INDRA 0311824970 JASSOCIATENARAYA [04-08-2025
[BLOCK-I IPANKAJ KUMAR INARAIN(P) IN29g@GMAIL.COM
17, NEW COURTICOMMERCIAL CS (COMM)/377/2025 06-08-2025 IPUNJAB NATIONAL BANK VS [INDRA 9311824970 JASSOCIATENARAYA (04-08-2025
[BLOCK-I IPANKAJ KUMAR INARAIN(P) IN29 @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5391/2025/07-08-2025 IAXIS BANK LIMITED VS NARESHINIRAJ 0811306559 INIRAJKUMAR1976 (03-08-2025

@GMAIL.COM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5392/2025/07-08-2025 IAXIS BANK LIMITED 0811306559 INIRAJKUMAR1976 [05-08-2025
[BLOCK-I IPARTAPA RAM KUMAR(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5394/2025/07-08-2025 IJAXIS BANK LTD VS JATINDERMAYANK 0873347330 IMAYANK_MAHAJA (04-08-2025
[BLOCK-I ISINGH 3787 IMAHAJAN(P) INo5@YAHOO.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5390/2025/07-08-2025 IAXIS BANK LTD VS SUSHIL 2982 [MAYANK 09873347330 IMAYANK_MAHAJA |04-08-2025
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5395/2025/07-08-2025 IAXIS BANK LTD VS MOHDMAYANK 0873347330 IMAYANK_MAHAJA (04-08-2025
[BLOCK-I INAVED 3873 IMAHAJAN(P) INo5@YAHOO.COM

17, NEW COURTICOMMERCIAL
BLOCK-I

OMP (I) (COMM)/5393/2025/07-08-2025 IAXIS BANK LTD VS RIZWAN|SUNITA SINGH{9871040589,

IMANSURI (P) 8920586266

INDOLEXLAW@GM |04-08-2025
JAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5386/2025/07-08-2025 IAXIS BANK LTD VS KOMAL ISUNITA SINGH|98710405809,
[BLOCK-I (P) 8920586266

INDOLEXLAW@GM |04-08-2025
IATL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5385/2025/07-08-2025 IAXIS BANK LTD VS FAYAYAJISUNITA SINGH9871040589,
BLOCK-I IALAM (P) 8920586266

INDOLEXLAW@GM |04-08-2025
JAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5387/2025/|07-08-2025 IJAXIS BANK LTD VS SHADAB ALISUNITA SINGH|9871040589, INDOLEXLAW@GM [04-08-2025

BLOCK-I KHAN (P) 8920586266 AIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5388/2025/07-08-2025 IAXIS BANK LIMITED VS SAWAINIRAJ 0811306559 INIRAJKUMAR1976 [05-08-2025
[BLOCK-I SINGH KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5389/2025/07-08-2025 IFFCO KISAN FINANCE VS JASHISH 9999183119, JASHISH@AGCPART |05-08-2025
BLOCK-I IVIJENDRA SINGH KUMAR 0811517810 INERS.CO.IN

IGUPTA(P)
17, NEW COURTICOMMERCIAL CS (COMM)/378/2025 07-08-2025 CANARA BANK VS  VIKRAMINILENDU 9999050853 INILENDUVATSYAY (06-08-2025
BLOCK-I SINGH IVATSYAYAN(P) AN@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5383/2025/07-08-2025 IAXIS BANK LTD VS BHUVANJSUNITA SINGH|9871040589,
[BLOCK-I IGHAI (P) 8920586266

INDOLEXLAW@GM |06-08-2025
JAIL.COM

17, NEW COURTICOMMERCIAL
[BLOCK-I

IOMP (I) (COMM)/5384/2025/07-08-2025 IAXIS BANK LTD VS ASHISH|SUNITA SINGH9871040589,

JAISWAL (P) 8920586266

INDOLEXLAW@GM |06-08-2025
IAIL.COM
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17, NEW COURTICOMMERCIAL CS (COMM)/380/2025 11-08-2025 JCDECAUX ADVERTISINGVARUN 0899893624 RAJPALASSOCIATE (02-08-2025
[BLOCK-I IPRIVATE LIMITED VS MSRRAJPAL(P) IS1@GMAIL.COM

ISHALINI SAXENA PROP OF M/S

BRANDSCAPES
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5481/2025[11-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1(06-08-2025

[BLOCK-I INDIA LIMITED VS SHUBHAMBHARDWAJ(P)

IKUSHWAH 2805

@GMAIL.COM

17, NEW COURTICOMMERCIAL
BLOCK-I

IOMP (I) (COMM)/5480/2025[11-08-2025 TOYOTA FINANCIAL SERVICESRAHUL
INDIA LIMITED VS ROHIT BISHTBHARDWAJ(P)

4285

IADVOCATEASHOK.1/06-08-2025
@GMAIL.COM

8376049807

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5482/2025[11-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(06-08-2025

[BLOCK-I INDIA LIMITED VS SHAKUNTLABHARDWAJ(P) @GMAIL.COM
ISINGH 0351
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5477/2025[11-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 06-08-2025
[BLOCK-I [FINANCE LIMITED VS PAWANJANGRA(P) JANGRAADVOCATE
SHARMA @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5479/2025[11-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 06-08-2025
[BLOCK-I IFINANCE LIMITED VS KULDEEPJANGRA(P) JANGRAADVOCATE
KUMAR @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5476/2025[11-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 06-08-2025
[BLOCK-I FINANCE  LIMITED VS JANGRA(P) JANGRAADVOCATE
LOVEPREET SINGH @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5478/2025[11-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 06-08-2025
BLOCK-I [FINANCE LIMITED VS PRATIBHAJANGRA(P) JANGRAADVOCATE
TILAK RAJ MAHAJAN @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5475/2025[11-08-2025 IAXIS BANK LTD VS SUKHPALSUNITA SINGH{9871040589, INDOLEXLAW@GM [06-08-2025
BLOCK-I ISINGH (P) 8920586266 AIL.COM

17, NEW COURTICOMMERCIAL
BLOCK-I

IOMP (I) (COMM)/5474/2025[11-08-2025 IAXIS BANK LTD VS MOHD|SUNITA SINGH{9871040589,

KAMIL (P) 8920586266

INDOLEXLAW@GM [06-08-2025
JAIL.COM

17, NEW COURTICOMMERCIAL
[BLOCK-I

IOMP (I) (COMM)/5473/2025[11-08-2025 IAXIS BANK LTD VS VIVEKSUNITA SINGH9871040589,

KUMAR YADAV (P) 8920586266

INDOLEXLAW@GM |06-08-2025
JAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5472/2025[11-08-2025 IAXIS BANKLTD VS RAM PHAL
BLOCK-I (P)

ISUNITA SINGH|98710405809,
8920586266

INDOLEXLAW@GM |06-08-2025
JAIL.COM

17, NEW COURTICOMMERCIAL
[BLOCK-I

IOMP (I) (COMM)/5471/2025 [11-08-2025 IAXIS BANK LTD VS ISHPREET|SUNITA SINGH9871040589,

ISINGH (P) 8920586266

INDOLEXLAW@GM [07-08-2025
JAIL.COM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5469/2025[11-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/07-08-2025
[BLOCK-I INDIA LIMITED VS RAHIMBHARDWAJ(P) @GMAIL.COM

[USMANI 6930
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5470/2025[11-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1(07-08-2025
[BLOCK-I INDIA LIMITED VS DEEPAKBBHARDWAJ(P) @GMAIL.COM

IKUMAR 2016
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5504/202512-08-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [08-08-2025
[BLOCK-I IMEGHRAJ S O OMPRAKASH KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5503/2025[12-08-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [08-08-2025
[BLOCK-I SURAJMAL S O BHIM RAJ [KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5567/202518-08-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 JAMIKUMAR.294@R [13-08-2025
[BLOCK-I SULTANA PARVEEN [KUMAR(P) I[EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5566/2025[18-08-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 JAMIKUMAR.294@R [13-08-2025
[BLOCK-I SHRAWAN RAM [KUMAR(P) EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5568/2025018-08-2025 IAXIS BANK LIMITED VS RAJESH |JAMIT 8860939556 JAMIKUMAR.294@R [13-08-2025
[BLOCK-I IVAISHNAV [KUMAR(P) I[EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5630/2025/19-08-2025 IAXIS BANK LTD VS IRFANSSHOBHA 08911192158 ISRSHOBHAGUPTA [14-08-2025
BLOCK-I IAHAMAD IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5631/2025[19-08-2025 IAXIS BANK LTD VS NAJISHSHOBHA 08911192158 ISRSHOBHAGUPTA ([14-08-2025
[BLOCK-I IAAHMED IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5629/2025(19-08-2025 IAXIS BANK LTD VS RAVISHOBHA 08911192158 ISRSHOBHAGUPTA [14-08-2025
BLOCK-I IPRAKASH IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5632/2025[19-08-2025 IAXIS BANK LTD VS ATUL KUMARSHOBHA 08911192158 ISRSHOBHAGUPTA ([14-08-2025
[BLOCK-I TIWARI IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5624/2025(19-08-2025 IAXIS BANK LTD VS VINEET[SHOBHA 08911192158 ISRSHOBHAGUPTA (14-08-2025
[BLOCK-I IKUMAR TIWARI IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5627/2025[19-08-2025 IAXIS BANK LTD VS SAGEER ISUNITA SINGH|98710405809, INDOLEXLAW@GM [12-08-2025
[BLOCK-I (P) 8920586266 JAIL.COM
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17, NEW COURTICOMMERCIAL (OMP (I) (COMM)/5628/2025[19-08-2025 IAXIS BANK LTD VS NISHA ISUNITA SINGH98710405809, INDOLEXLAW@GM [12-08-2025
[BLOCK-I (P) 8920586266 ATL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5625/2025(19-08-2025 JAXIS BANK LTD VS MOHAN LAL [SUNITA SINGH|9871040589, INDOLEXLAW@GM [12-08-2025
[BLOCK-I (P) 8920586266 JAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5622/2025(19-08-2025 IAXIS BANK LTD VS KAMLASUNITA SINGH9871040589, INDOLEXLAW@GM [12-08-2025
[BLOCK-I IVAISHNAV (P) 8920586266 JAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5623/2025[19-08-2025 JAXIS BANK LTD VS GOVIND|SUNITA SINGH|9871040589, INDOLEXLAW@GM ([12-08-2025
BLOCK-I ISINGH (P) 8920586266 AIL.COM
17, NEW COURTICOMMERCIAL (OMP (I) (COMM)/5619/2025[19-08-2025 IAXIS BANK LTD VS DEVENDRA[SUNITA SINGH|9871040589, INDOLEXLAW@GM [12-08-2025
[BLOCK-I ISINGH BISHT (P) 8920586266 JAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5620/2025[19-08-2025 IAXIS BANK LTD VS DILSHAD|SUNITA SINGH|9871040589, INDOLEXLAW@GM [07-08-2025
BLOCK-I IAHSAN (7716) (P) 8920586266 JAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5621/2025[19-08-2025 IAXIS BANK LTD VS MO AADILSUNITA SINGH/9871040589, INDOLEXLAW@GM |08-08-2025
BLOCK-I ISATFI (4473) (P) 8920586266 AIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5626/2025(19-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK _MAHAJA |07-08-2025
BLOCK-I ISATISH KUMAR IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5618/2025[19-08-2025 IAXIS BANK LIMITED VS [RAHUL 0971891788 INFO@AUALEGAL.Cj07-08-2025
[BLOCK-I RAJKUMAR ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL CS (COMM)/391/2025 19-08-2025 IMANASH LIFESTYLE PRIVATEINAGESHWAR (9818823289 INFO@DEYANDKU [15-08-2025
BLOCK-I LIMITED VS DAMODARKUMHAR(P) IMHAR.COM

INTERNATIONAL
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5635/2025[19-08-2025 TARC VS PRAKASH KUMARKUSUM 0599624216 IASHIM.BHATT17@G 14-08-2025
BLOCK-I IMOHANTY BHATT(P) IMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5634/2025(19-08-2025 TARC VS MR RASHMI RANJANKUSUM 0599624216 ASHIM.BHATT17@G 14-08-2025
[BLOCK-I CHOUDHURY BHATT(P) IMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5633/2025[19-08-2025 KOTAK MAHINDRA BANK VS. A OPARV 0643646534 PARV.MAHAJANOO7/13-08-2025
BLOCK-I IZ LOGISTICS SOLUTIONS 291 IMAHAJAN(P) @GMAIL.COM
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17, NEW COURTICOMMERCIAL ICS (COMM)/393/2025 20-08-2025 ISMALL FARMERS AGRI BUISNESSANSHUL 9205089671 IANGPARTNERSLAW|02-08-2025
[BLOCK-I ICONSORTIUM VS H G COTTONGUPTA(P) YERS@GMAIL.COM
INDUSTRIES
17, NEW COURTICOMMERCIAL CS (COMM)/394/2025 20-08-2025 ISMALL FARMERS AGRI BUISNESSANSHUL 0205089671 IANGPARTNERSLAW/|11-08-2025
[BLOCK-I ICONSORTIUM VS SHIV KIRAN|IGUPTA(P) YERS@GMAIL.COM
OIL INDUSTRIES

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5731/2025 [20-08-2025 IAXIS BANK LIMITED VS TELAMIT 8860939556 JAMIKUMAR.294@R [14-08-2025
[BLOCK-I I[HARDAM PRIVATE LIMITED KUMAR(P) [EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5730/2025[20-08-2025 IJAXIS BANK LIMITED VS MOHIT AMIT 8860939556 AMIKUMAR.294@R [14-08-2025
[BLOCK-I KUMAR [KUMAR(P) IEDIFFMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5726/2025[20-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 PARV.MAHAJANOO7[12-08-2025
[BLOCK-I IPRATYKSHA ENTERPRISES 266 [MAHAJAN(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5729/2025[20-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 [PARV.MAHAJANO007[12-08-2025
[BLOCK-I ISAHIL KHATRI IMAHAJAN(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5727/2025[20-08-2025 KOTAK MAHINDRA BANK VS [PARV 0643646534 PARV.MAHAJANOO7[12-08-2025
[BLOCK-I IVEER TRADING COMPANY IMAHAJAN(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5725/2025[20-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 IPARV.MAHAJANO0O07[13-08-2025
BLOCK-I IMANOJ GUPTA 857 IMAHAJAN(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5724/2025[20-08-2025 IDFC FIRST BANK LTD VS TUMPA[SANJEEV 0717028845 08-08-2025
[BLOCK-I BANERJEE PATHAK(P) LITIGATON@SRCSL

[EGAL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5728/2025[20-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 08-08-2025
BLOCK-I BHAWNA KHANNA PATHAK(P) LITIGATON@SRCSL

EGAL.COM
17, NEW COURTICOMMERCIAL OMP (COMM)/36/2025 20-08-2025 IVAKEEL VS AXIS BANK LTD SUSHANT 0999993244 ISUSHANTBAJAJ@P (18-08-2025
BLOCK-I BAJAJ(P) RUDENTIAPARTNE

RS.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5722/2025[20-08-2025 IAXIS BANK LIMITED VS SEKH [RAHUL 0971891788 INFO@AUALEGAL.C|07-08-2025
[BLOCK-I ISONU ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5723/2025[20-08-2025 IJAXTS BANK LIMITED VS NEELAM[RAHUL 9971891788 INFO@AUALEGAL.C07-08-2025
[BLOCK-I ICHAUHAN(P) OM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[BLOCK-I

IMUNESH YADAV

ICHAUHAN(P)

17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5721/2025 [20-08-2025 JAXIS BANK LIMITED VS HARIOM[RAHUL 9971891788 INFO@AUALEGAL.Cl07-08-2025
[BLOCK-I ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5717/2025 [20-08-2025 IAXIS BANK LIMITED VS [RAHUL 0971891788 INFO@AUALEGAL.C07-08-2025
[BLOCK-I RAJNEESH KUMAR ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5718/2025[20-08-2025 IJAXIS BANK LIMITED VS DIVYA [RAHUL 9971891788 INFO@AUALEGAL.Cl07-08-2025
[BLOCK-I SHUKLA ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5719/2025 [20-08-2025 IJAXIS BANK LIMITED VS PINKI RAHUL 0971891788 INFO@AUALEGAL.C07-08-2025
[BLOCK-I JATAV ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5720/2025[20-08-2025 IAXIS BANK LTD VS DUSHYANT|SHOBHA 08911192158 ISRSHOBHAGUPTA |07-08-2025
[BLOCK-I ISINGH PUNDHIR IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5714/2025 [20-08-2025 IAXIS BANK LTD VS SANJEEVISHOBHA 08911192158 ISRSHOBHAGUPTA (07-08-2025
[BLOCK-I ISUMAN JHA IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5711/2025 [20-08-2025 KOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA |08-08-2025
[BLOCK-I ISAROJ KUMAR SINGH 4353 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5712/2025 [20-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [08-08-2025
BLOCK-I IASHWANI KUMAR 8310 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5716/2025 [20-08-2025 KOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA |08-08-2025
[BLOCK-I IMOHD SAHID 2390 IMAHAJAN(P) INO5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5710/2025[20-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [08-08-2025
BLOCK-I BHARAT GLASS AND ALUMINIUMMAHAJAN(P) INo5@YAHOO.COM

3919
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5715/2025 [20-08-2025 KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA |08-08-2025
[BLOCK-I IMUBARIK 7481 IMAHAJAN(P) INO5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5713/2025 [20-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK _MAHAJA |08-08-2025
[BLOCK-I INTJAR 8678 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5709/2025[20-08-2025 IAXIS BANK LIMITED VS [RAHUL 9971891788 INFO@AUALEGAL.C07-08-2025

IOM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5708/2025[20-08-2025 IAXIS BANK LIMITED VS [RAHUL 9971891788 INFO@AUALEGAL.Cl07-08-2025
[BLOCK-I RAMPRASAD ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5707/2025[20-08-2025 IJAXIS BANK LIMITED VS KESHAVIRAHUL 0971891788 INFO@AUALEGAL.C07-08-2025
[BLOCK-I IPRASAD MAURYA ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5706/2025[20-08-2025 IAXIS BANK LIMITED VS [RAHUL 9971891788 INFO@AUALEGAL.Cl07-08-2025
[BLOCK-I IDHANNJAY SINGH ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5705/2025[20-08-2025 IJAXIS BANK LIMITED VS RIYAZ [RAHUL 0971891788 INFO@AUALEGAL.C07-08-2025
[BLOCK-I RIZVI ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5704/2025[20-08-2025 IAXIS BANK LIMITED VS POOJA [RAHUL 9971891788 INFO@AUALEGAL.C|07-08-2025
[BLOCK-I YADAV ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5702/2025[20-08-2025 IAXIS BANKLTD VS JAGAN NATH[SHOBHA 08911192158 ISRSHOBHAGUPTA (07-08-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5703/2025[20-08-2025 IAXIS BANK LTD VS NEELIPTISHOBHA 98911192158 ISRSHOBHAGUPTA [08-08-2025
[BLOCK-I IVERMA IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL CS (COMM)/395/2025 21-08-2025 BANK OF INDIA VS MANISHKUMAR 0718909886, IADV.VISHWJEET@ {17-08-2025
BLOCK-I KUMAR IVISHWJEET(P) 8882642450 IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5794/2025[21-08-2025 KOTAK MAHINDRA BANK VS MSMAYANK 0873347330 IMAYANK_MAHAJA |08-08-2025
[BLOCK-I IABHI ASSOCIATES 9195 IMAHAJAN(P) INO5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5793/2025[21-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 08-08-2025
BLOCK-I IMANJU DEVI PATHAK(P) LITIGATON@SRCSL

EGAL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5792/2025[21-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 08-08-2025
[BLOCK-I SHANTI SURESH PATHAK(P) LITIGATON@SRCSL

I[EGAL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5791/2025 [21-08-2025 IAXIS BANK LTD VS SHOBHITSUNITA SINGH|9871040589, INDOLEXLAW@GM [|08-08-2025
[BLOCK-I IPANDIT (P) 8920586266 AIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5789/2025[21-08-2025 IAXIS BANK LTD VS SAGARSUNITA SINGH9871040589, INDOLEXLAW@GM |08-08-2025
[BLOCK-I ISRIVASTAV (P) 8920586266 IAIL.COM




S.NO COURT

DISTRICT COURT ROOM

17, NEW COURT]
BLOCK-I

CASE TYPE

ICOMMERCIAL

CASE NUMBER

OMP (I) (COMM)/5790/2025

DATE
REGISTRATION

21-08-2025

OFPETITIONER

NAME VS
RESPONDENT NAME

IAXIS BANK LTD VS SHIV KUMAR

ADVOCATE

SUNITA SINGH
(P)

ADVOCATE
MOBILE
NUMBER

0871040589,
8920586266

ADVOCATE EMAILDATE OF E-
ID FILING

INDOLEXLAW@GM
AIL.COM

13-08-2025

17, NEW COURT]
BLOCK-I

ICOMMERCIAL

IOMP (I) (COMM)/5781/2025

21-08-2025

IAXIS BANK LTD VS SAKIR

SUNITA SINGH
(P)

9871040589,
8920586266

INDOLEXLAW@GM [13-08-2025
AIL.COM

17, NEW COURT]

ICOMMERCIAL

OMP (I) (COMM)/5785/2025

21-08-2025

IAXIS BANK LTD VS KAMAL

SUNITA SINGH|

9871040589,

INDOLEXLAW@GM [13-08-2025

[BLOCK-I

IENVIROTECH INDIA

KUMAR(P)

[BLOCK-I SINGH (P) 8920586266 ATIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5787/2025[21-08-2025 IAXIS BANK LTD VS JAMUNASHOBHA 08911192158 ISRSHOBHAGUPTA [13-08-2025
[BLOCK-I ISARAN IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5788/2025[21-08-2025 IAXIS BANK LTD VS KAMLESH|SHOBHA 08911192158 ISRSHOBHAGUPTA [13-08-2025
[BLOCK-I CHANDRA GUPTA IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5784/2025[21-08-2025 IJAXTS BANK LIMITED VS WORLDSAMIT 8860939556 JAMIKUMAR.294@R [11-08-2025
BLOCK-I IWINDOW INFRASTRUCTURE A  |[KUMAR(P) EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5783/2025[21-08-2025 IAXIS BANK LIMITED VS ROHITAMIT 8860939556 JAMIKUMAR.294@R [11-08-2025
[BLOCK-I INARANG [KUMAR(P) I[EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5782/2025[21-08-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 JAMIKUMAR.294@R [11-08-2025
BLOCK-I IOMPRAKASH AMARSINGKUMAR(P) EDIFFMAIL.COM

KUSHWAHA
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5786/2025[21-08-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 JAMIKUMAR.294@R [11-08-2025
[BLOCK-I IGURDIYAL SINGH KUMAR(P) IEDIFFMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5776/2025[21-08-2025 IAXIS BANK LTD VS HAPPY IANUPAM 0654926809 IANUPAMJSINGH@ [20-08-2025
BLOCK-I SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5777/2025 [21-08-2025 IAXIS BANK LTD VS SULEKHANUPAM 0654926809 ANUPAMJSINGH@ [20-08-2025
[BLOCK-I KUMAR SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5774/2025[21-08-2025 IAXIS BANK LTD VS SHYAMALIANUPAM 9654926809 ANUPAMJSINGH@ [20-08-2025
[BLOCK-I IBISWAS SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5770/2025/21-08-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 AMIKUMAR.294@R [11-08-2025

EDIFFMAIL.COM




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE

REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
MOBILE ID FILING

NUMBER

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5771/2025 [21-08-2025 IAXIS BANK LIMITED VS 8860939556 JAMIKUMAR.294@R [11-08-2025
[BLOCK-I IMANJINDER SINGH KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5775/2025 [21-08-2025 IAXIS BANK LTD VS SUMITANUPAM 0654926809 IANUPAMJSINGH@ [20-08-2025
[BLOCK-I IAGGARWAL SINGH(P) IGMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5778/2025[21-08-2025 IAXIS BANK LTD VS DASHINDERISUNITA SINGH{9871040589, INDOLEXLAW@GM [11-08-2025

[BLOCK-I GARG (P) 8920586266 ATIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5772/2025[21-08-2025 IKOTAK MAHIDNRA BANK VS [PARV 0643646534 IPARV.MAHAJANO007[12-08-2025
[BLOCK-I IANEESH MAVI IMAHAJAN(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5780/2025[21-08-2025 IAXIS BANK LTD VS BALJINDERSHOBHA 08911192158 ISRSHOBHAGUPTA [14-08-2025

BLOCK-I SINGH IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL
[BLOCK-I

IOMP (I) (COMM)/5773/2025[21-08-2025 IAXIS BANK LTD VS MANDEEPSSUNITA SINGH[9871040589,

ISINGH (2243) (P) 8920586266

INDOLEXLAW@GM (14-08-2025
JAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5779/2025[21-08-2025 IAXIS BANK LTD VS SHYODNYALSUNITA SINGH|9871040589, INDOLEXLAW@GM [14-08-2025

BLOCK-I U (9581) (P) 8920586266 AIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5769/2025[21-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 IPARV.MAHAJANOO7[12-08-2025
BLOCK-I IMANPREET SINGH KOHLI 424 IMAHAJAN(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5768/2025[21-08-2025 KOTAK MAHINDRA BANK VS MD|PARV 0643646534 PARV.MAHAJANOO7[12-08-2025
BLOCK-I IKASIM IMAHAJAN(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (1) (COMM)/5767/2025[21-08-2025 IKOTAK MAHINDRA BANK VS |PARV 0643646534 PARV.MAHAJANOO7[12-08-2025
BLOCK-I IPRASHANT KUMAR IMAHAJAN(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARB21-08-2025 IM/S INDUSIND BANK LTD VS [PANKAJ 0717850496 PANKAJKUMARSIN [19-08-2025
BLOCK-I COMM/37/2025 RINKU KUMAR SINGH| @YAHOO.COM
(P)

17, NEW COURTICOMMERCIAL CS (COMM)/396/2025 22-08-2025 IDEEPAK SEWANI VS VIKRAMBHARAT 0810987109 BHARATAHUJA72@ [20-08-2025
BLOCK-I IMONGA IAHUJA(P) IYAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5887/202522-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 19-08-2025
BLOCK-I [FINANCE LIMITED VS PJANGRA(P) JANGRAADVOCATE

IAMANDEEP SINGH @GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER
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ADVOCATE
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5884/202522-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 19-08-2025
[BLOCK-I [FINANCE LIMITED VS TARAJANGRA(P) JANGRAADVOCATE
IDEVI @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5885/202522-08-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 19-08-2025
[BLOCK-I FINANCE  LIMITED VS PJANGRA(P) JANGRAADVOCATE
MOHAMMAD SHABAAD @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5886/202522-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 19-08-2025
[BLOCK-I [FINANCE LIMITED VS PRAVESHJANGRA(P) JANGRAADVOCATE
IKUMARI @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5879/2025[22-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 20-08-2025
[BLOCK-I PVT LTD VS SUKHBIR RATANJANGRA(P) JANGRAADVOCATE
SINGH @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (Dj22-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 20-08-2025
[BLOCK-I (COMM)/5880/2025 PVT LTD VS SACHIN RAJPAL JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5881/2025[22-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0958726491 20-08-2025
BLOCK-I IPVT LTD VS DHARA SINGH JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5871/2025 [22-08-2025 IAXIS BANK LTD VS MOHD]SUNITA SINGH|9871040589, INDOLEXLAW@GM ([14-08-2025

ISINGH

BLOCK-I WUNAID (0747) (P) 8920586266 AIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5882/2025[22-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 20-08-2025
BLOCK-I PVT LTD VS PRABHJOT SINGH PJANGRA(P) JANGRAADVOCATE
@GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5883/2025/22-08-2025 IJAXIS BANK LTD VS KAPIL SHOBHA 08911192158 ISRSHOBHAGUPTA [20-08-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5875/2025[22-08-2025 IAXIS BANK LTD VS PAVNESHISHOBHA 08911192158 ISRSHOBHAGUPTA [20-08-2025
BLOCK-I ISARASWAT IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5870/202522-08-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 19-08-2025
[BLOCK-I [FINANCE LIMITED VS KRISHNAJANGRA(P) JANGRAADVOCATE

KUMAR @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5878/202522-08-2025 IAXIS BANK LTD VS MEHNAZSHOBHA 08911192158 ISRSHOBHAGUPTA [20-08-2025
[BLOCK-I CHAUHAN IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5869/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 19-08-2025
[BLOCK-I [FINANCE LIMITED VS MAHIPALYJANGRA(P) JANGRAADVOCATE

@GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[BLOCK-I

(COMM)/6008/2025

IFAISHAL

KUMAR(P)

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5872/2025[22-08-2025 IKOTAK MAHINDRA BANK IMAYANK 0873347330 IMAYANK_MAHAJA {18-08-2025

[BLOCK-I IMRAN 7521 IMAHAJAN(P) INo5@YAHOO.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5876/2025/22-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [18-08-2025

[BLOCK-I IHARDEV 3403 IMAHAJAN(P) INo5@YAHOO.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5874/202522-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [18-08-2025

[BLOCK-I IKASIM ALI 6038 IMAHAJAN(P) INo5@YAHOO.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5877/2025[22-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [18-08-2025

[BLOCK-I IM/S THAKUR JI TRADERS IMAHAJAN(P) INo5@YAHOO.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5873/2025[22-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [18-08-2025

[BLOCK-I IMOHD SAHID 3720 IMAHAJAN(P) INo5@YAHOO.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5868/2025[22-08-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 19-08-2025

[BLOCK-I LIMITED VS NEHA ARORA UVANGRA(P) JANGRAADVOCATE
@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5867/202522-08-2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 19-08-2025

[BLOCK-I ILIMITED VS SUBHASH CHAND PJANGRA(P) JANGRAADVOCATE
@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5866/202522-08-2025 IAXIS BANK LTD VS RAJESH|SUNITA SINGH{9871040589, INDOLEXLAW@GM {14-08-2025

BLOCK-I (5353) (P) 8920586266 JAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5865/2025/22-08-2025 IAXIS BANK LTD VS NIJAM KHAN|SUNITA SINGH{9871040589, INDOLEXLAW@GM (14-08-2025

[BLOCK-I 2385 (P) 8920586266 IAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5864/202522-08-2025 IAXIS BANK LTD VS AKHIISHOBHA 08911192158 ISRSHOBHAGUPTA [19-08-2025

BLOCK-I GUPTA IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (Dj23-08-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 JAMIKUMAR.294@R [21-08-2025

[BLOCK-I (COMM)/6009/2025 JASVEER KAUR [KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6007/2025[23-08-2025 IAXTS BANK LIMITED VS GAURAVAMIT 8860939556 JAMIKUMAR.294@R [21-08-2025

[BLOCK-I IKUMAR MISHRA KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (D23-08-2025 IAXIS BANK LIMITED VS MOHD |AMIT 8860939556 JAMIKUMAR.294@R [21-08-2025

EDIFFMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE
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REGISTRATION
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17, NEW COURTICOMMERCIAL OMP (Dj23-08-2025 IAXIS BANK LIMITED VS 8860939556 IAMIKUMAR.294@R [21-08-2025

[BLOCK-I (COMM)/6006/2025 IDILNAWAJ KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6005/2025[23-08-2025 IJAXIS BANK LIMITED VS SAMSUL|AMIT 8860939556 IAMIKUMAR.294@R [21-08-2025

[BLOCK-I IKHAN KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6010/2025[23-08-2025 IAXIS BANK LIMITED VS SUNNY |AMIT 8860939556 JAMIKUMAR.294@R [21-08-2025

[BLOCK-I IKAMBOJ KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I)j23-08-2025 IAXIS BANK LIMITED VS OMAMIT 8860939556 JAMIKUMAR.294@R [21-08-2025

[BLOCK-I (COMM)/6004/2025 IPRAKASH GANGWAR [KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (Dj23-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 21-08-2025

[BLOCK-I (COMM)/6003/2025 IPVT LTD VS SIMRANJIT SINGH PJANGRA(P) JANGRAADVOCATE
@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6001/2025[23-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 21-08-2025

[BLOCK-I IPVT LTD VS KULDEEP HET RAM PJANGRA(P) JANGRAADVOCATE
@GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (Dj23-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 21-08-2025

[BLOCK-I (COMM)/6002/2025 PVT LTD VS ANURAG YADAV JANGRA(P) JANGRAADVOCATE
@GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5992/202523-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 21-08-2025

BLOCK-I [PVT LTD VS NIPENDRA KUMAR PJANGRA(P) JANGRAADVOCATE
@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5993/202523-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 21-08-2025

[BLOCK-I IPVT LTD VS GURBHEJ SINGH UVANGRA(P) JANGRAADVOCATE
@GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5994/2025[23-08-2025 IAXIS BANK LTD VS SHIVAM|SHOBHA 08911192158 ISRSHOBHAGUPTA [19-08-2025

BLOCK-I IPANDEY IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5991/2025[23-08-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 IAMIKUMAR.294@R [18-08-2025

[BLOCK-I IABHILASH KRISHNA [KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5996/202523-08-2025 IAXTS BANK LIMITED VS KESHAV AMIT 8860939556 JAMIKUMAR.294@R [18-08-2025

[BLOCK-I SHARMA KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5990/2025[23-08-2025 IAXIS BANK LTD VS HARDEEPSHOBHA 08911192158 SRSHOBHAGUPTA [15-08-2025

[BLOCK-I KAUR IGUPTA(P) @GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME

RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[BLOCK-I

IVISHWAKARMA

IGUPTA(P)

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5997/2025[23-08-2025 IAXIS BANK LIMITED VS 8860939556 JAMIKUMAR.294@R [18-08-2025
[BLOCK-I GURMEET SINGH KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5998/2025[23-08-2025 IAXIS BANK LIMITED VS MANISH |AMIT 8860939556 IAMIKUMAR.294@R [18-08-2025
[BLOCK-I SINGH KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5988/2025[23-08-2025 IAXIS BANK LTD VS AKHILESHANUPAM 0654926809 ANUPAMJSINGH@ [18-08-2025
[BLOCK-I IKUMAR PANDEY SINGH(P) IGMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5999/202523-08-2025 IJAXIS BANK LIMITED VS SANJAY |AMIT 8860939556 AMIKUMAR.294@R [18-08-2025
[BLOCK-I KUMAR [KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (Dj23-08-2025 IAXIS BANK LTD VS AMIT KUMAR|SHOBHA 08911192158 ISRSHOBHAGUPTA 18-08-2025
[BLOCK-I (COMM)/6000/2025 IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5989/2025[23-08-2025 IAXIS BANK LTD VS ADITYASHOBHA 08911192158 ISRSHOBHAGUPTA [18-08-2025
[BLOCK-I WADHWA IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5995/2025[23-08-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 JAMIKUMAR.294@R [19-08-2025
[BLOCK-I ISANTOSH SHARMA [KUMAR(P) I[EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5985/202523-08-2025 IAXIS BANK LIMITED VS SYED MJAMIT 8860939556 JAMIKUMAR.294@R [19-08-2025
BLOCK-I IAHMAD [KUMAR(P) EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5987/2025[23-08-2025 IAXIS BANK LIMITED VS AMIT |AMIT 8860939556 AMIKUMAR.294@R [19-08-2025
[BLOCK-I KUMAR KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5986/2025[23-08-2025 [AXIS BANK LIMITED VS VED |[AMIT 8860939556 IAMIKUMAR.294@R [19-08-2025
BLOCK-I IPRAKASH KUMAR(P) I[EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5984/2025/23-08-2025 IAXIS BANK LIMITED VS RAJUAMIT 8860939556 IAMIKUMAR.294@R [19-08-2025
[BLOCK-I ISINGH CHOUHAN [KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5982/202523-08-2025 IAXIS BANK LTD VS SHAILASHOBHA 08911192158 ISRSHOBHAGUPTA [19-08-2025
[BLOCK-I JASMINE IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/5983/2025[23-08-2025 IAXIS BANK LTD VS RAMKUMARSHOBHA 08911192158 SRSHOBHAGUPTA [19-08-2025

@GMAIL.COM
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6044/2025[25-08-2025 IDFC FIRST BANK LTD VS VIJAY|[SANJEEV 9717028845 22-08-2025
[BLOCK-I KUMAR IPATHAK(P) LITIGATON@SRCSL
[EGAL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6045/2025[25-08-2025 IAXIS BANK LTD VS SWETAANUPAM 0654926809 IANUPAMJSINGH@ [22-08-2025
[BLOCK-I SINGH SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6043/2025[25-08-2025 IAXIS BANK LIMITED VS RONAK JAMIT 8860939556 IAMIKUMAR.294@R [22-08-2025
[BLOCK-I JAIN KUMAR(P) [EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6039/202525-08-2025 JAXIS BANK LTD VS NARESH|SANJEEV 0717028845 22-08-2025
[BLOCK-I KUMAR BARALA PATHAK(P) LITIGATON@SRCSL
I[EGAL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6041/202525-08-2025 IAXIS BANK LTD VS VED [SANJEEV 9717028845 21-08-2025
[BLOCK-I IPARKASH PATHAK(P) LITIGATON@SRCSL
[EGAL.COM
17, NEW COURTICOMMERCIAL OMP (Dj25-08-2025 IAXIS BANK LTD VS JATINDERANUPAM 0654926809 JANUPAMJSINGH@ [22-08-2025
BLOCK-I (COMM)/6040/2025 ISINGH SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6042/2025[25-08-2025 IAXIS BANK LTD VS ZUBEDAANUPAM 0654926809 ANUPAMJSINGH@ [22-08-2025
[BLOCK-I IKHATOON SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL OMP (Dj25-08-2025 IAXIS BANK LIMITED VS JAMIT 8860939556 IAMIKUMAR.294@R [22-08-2025
BLOCK-I (COMM)/6038/2025 SHEKHAR RANA [KUMAR(P) EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL IMISC DJ/179/2025 25-08-2025 RAJIT KAICKER VS DR MANISHJASHOK 0312908832 INGEQUITY01@GMA [22-08-2025
[BLOCK-I KUMAR KUMAR(P) IL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6128/2025[27-08-2025 IAXIS BANK LTD VS MOHAMMADI|SANJEEV 0717028845 21-08-2025
BLOCK-I ISUHAIB RAFIK PATHAK(P) LITIGATON@SRCSL
EGAL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6126/2025[27-08-2025 IJAXIS BANK LTD VS NADIM ALI [SANJEEV 0717028845 22-08-2025
[BLOCK-I PATHAK(P) LITIGATON@SRCSL
I[EGAL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6127/2025 [27-08-2025 IAXIS BANK LTD VS SATENDRA [SANJEEV 9717028845 21-08-2025
[BLOCK-I IVERMA PATHAK(P) LITIGATON@SRCSL
EGAL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6125/2025[27-08-2025 IJAXIS BANKLTD VS VANDANA  [SANJEEV 9717028845 22-08-2025
[BLOCK-I PATHAK(P) LITIGATON@SRCSL
I[EGAL.COM
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17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6124/2025[27-08-2025 IAXIS BANK LTD VS SUBHASHANUPAM 0654926809 ANUPAMJSINGH@ [22-08-2025
[BLOCK-I CHAND SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6123/2025[27-08-2025 IAXIS BANK LIMITED VS SITA JAMIT 8860939556 IAMIKUMAR.294@R [22-08-2025
[BLOCK-I IBAT KUMAR(P) IEDIFFMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6121/2025 [27-08-2025 IAXIS BANK LTD \'A] DGIANUPAM 0654926809 ANUPAMJSINGH@ [22-08-2025
[BLOCK-I ROADWAYS SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6122/2025[27-08-2025 IAXIS BANK LTD VS AJAY KUMAR ANUPAM 0654926809 ANUPAMJSINGH@ [22-08-2025
[BLOCK-I SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6117/2025 [27-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[SAGAR 0266434371 LEGAL12@ARENESS]23-08-2025
[BLOCK-I PRIVATE  LIMITED VS IAGGARWAL(P) LAW.COM

IHARIMOHAN BESHRA
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6115/2025 [27-08-2025 CNH INDUSTRIAL CAPITAL INDIA[SAGAR 9266434371 LEGAL12@ARENESS[23-08-2025
[BLOCK-I PRIVATE LIMITED VS HARIAGGARWAL(P) LAW.COM

ISHANKAR NANDI
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6116/2025 [27-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[SAGAR 0266434371 LEGAL12@ARENESS|24-08-2025
[BLOCK-I PRIVATE  LIMITED VS IAGGARWAL(P) LAW.COM

ISANTILATA EARTH MOVERS
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6118/2025 [27-08-2025 IAXIS BANK LTD VS GAJENDRASHOBHA 08911192158 ISRSHOBHAGUPTA [22-08-2025
BLOCK-I SINGH IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6119/2025 [27-08-2025 IAXIS BANK LTD VS SOMNATH[SHOBHA 08911192158 ISRSHOBHAGUPTA [22-08-2025
[BLOCK-I IMISHRA IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6120/2025[27-08-2025 IAXIS BANK LTD VS AMIT KUMAR|SHOBHA 08911192158 ISRSHOBHAGUPTA [22-08-2025
BLOCK-I IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6219/2025[28-08-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [23-08-2025
[BLOCK-I IDEVENDRA KUMAR [KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6220/2025[28-08-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [25-08-2025
[BLOCK-I IVIJENDER KUMAR KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6215/2025[28-08-2025 IAXIS BANK LTD VS HANSRAJ JATIASHISH 9999183119, IASHISH@AGCPART [25-08-2025
[BLOCK-I KUMAR 0811517810 INERS.CO.IN

IGUPTA(P)
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6214/2025[28-08-2025 IAXIS BANK LIMITED 0811306559 INIRAJKUMAR1976 [26-08-2025
[BLOCK-I GURPREET SINGH KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6216/2025[28-08-2025 IJAXIS BANK LIMITED VS JITIN [NIRAJ 0811306559 INIRAJKUMAR1976 [26-08-2025
[BLOCK-I KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6217/2025[28-08-2025 IAXIS BANK LIMITED VS SUNIL [NIRAJ 9811306559 INIRAJKUMAR1976 [26-08-2025
[BLOCK-I IDUBEY KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6213/2025[28-08-2025 IJAXIS BANK LTD VS PALSINGH |ASHISH 9999183119, IASHISH@AGCPART [25-08-2025
[BLOCK-I KUMAR 0811517810 INERS.CO.IN

IGUPTA(P)
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6218/2025[28-08-2025 IAXIS BANK LTD VS HANSRAJ [ASHISH 9999183119, IASHISH@AGCPART [25-08-2025
[BLOCK-I JAT KUMAR 0811517810 INERS.CO.IN

IGUPTA(P)
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6211/2025 [28-08-2025 PIRAMAL FINANCE LTD VS [ANANJAY 7030378800 JASAPLEGALANDAD [27-08-2025
[BLOCK-I INAWAB SINGH SINGH(P) IVOCATES@GMAIL.C|

oM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6212/2025[28-08-2025 IAXIS BANK LTD VS LALIT SUNITA SINGH|98710405809, INDOLEXLAW@GM [25-08-2025
BLOCK-I (P) 8920586266 JAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6210/2025[28-08-2025 IAXIS BANK LTD VS NITINSSHOBHA 08911192158 ISRSHOBHAGUPTA [25-08-2025
BLOCK-I LAKHANI IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6209/2025[28-08-2025 IAXIS BANK LTD VS YAGDATITISHOBHA 08911192158 ISRSHOBHAGUPTA [25-08-2025
[BLOCK-I TTWARI IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I)28-08-2025 IAXIS BANK LTD VS KAMESHSHOBHA 08911192158 ISRSHOBHAGUPTA [25-08-2025
BLOCK-I (COMM)/6208/2025 KUMAR IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (1) (COMM)/6206/2025[28-08-2025 IAXIS BANK LTD VS JAGENDRAISUNITA SINGH|98710405809, INDOLEXLAW@GM [26-08-2025
BLOCK-I SINGH (P) 8920586266 JAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6207/2025[28-08-2025 PIRAMAL FINANCE LTD VS JANANJAY 7030378800 JASAPLEGALANDAD [26-08-2025
[BLOCK-I ISUNITHA S SINGH(P) IVOCATES@GMAIL.C|

oM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6204/2025[28-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 IASAPLEGALANDAD [27-08-2025
BLOCK-I IMUKESH PANWAR SINGH(P) IVOCATES@GMAIL.C|

OM
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[BLOCK-I

KALKA PRASAD

ICHAUHAN(P)

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6205/2025[28-08-2025 IPIRAMAL FINANCE IANANJAY 7030378800 JASAPLEGALANDAD [27-08-2025
[BLOCK-I IMANJEET SINGH SINGH(P) IVOCATES@GMAIL.C|

oM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6201/2025[28-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 IASAPLEGALANDAD [26-08-2025
[BLOCK-I JITENDRA PARMAR SINGH(P) IVOCATES@GMAIL.C|

oM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6203/2025[28-08-2025 PIRAMAL FINANCE LTD VS [ANANJAY 7030378800 JASAPLEGALANDAD [27-08-2025
[BLOCK-I GAJENDRA VERMA SINGH(P) IVOCATES@GMAIL.C|

oM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6202/202528-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 JASAPLEGALANDAD [27-08-2025
[BLOCK-I SHOBHIT KUMAR SINGH(P) IVOCATES@GMAIL.C|

oM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6281/2025[29-08-2025 IAXIS BANK LIMITED VS |RAHUL 9971891788 INFO@AUALEGAL.C|27-08-2025
[BLOCK-I IAKHILESH KUMAR ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6277/2025[29-08-2025 IAXIS BANK LIMITED VS BHURA [RAHUL 9971891788 INFO@AUALEGAL.C27-08-2025
[BLOCK-I IALI ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6285/2025[29-08-2025 IAXIS BANK LIMITED VS BRIJESHRAHUL 9971891788 INFO@AUALEGAL.C|27-08-2025
[BLOCK-I KUMAR ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6282/2025[29-08-2025 IAXIS BANK LIMITED VS ANITA RAHUL 0971891788 INFO@AUALEGAL.C]27-08-2025
BLOCK-I SHUKLA ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (Dj29-08-2025 IAXIS BANK LIMITED VS RANJIT [RAHUL 0971891788 INFO@AUALEGAL.C]27-08-2025
[BLOCK-I (COMM)/6280/2025 KUMAR ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6284/2025[29-08-2025 IAXIS BANK LIMITED VS |RAHUL 0971891788 INFO@AUALEGAL.C]27-08-2025
BLOCK-I SHAILENDRA YADAV ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6283/2025[29-08-2025 IAXIS BANK LIMITED VS [RAHUL 0971891788 INFO@AUALEGAL.C[27-08-2025
[BLOCK-I IHARINANDAN ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6278/2025[29-08-2025 IAXIS BANK LIMITED VS SURAJ [RAHUL 0971891788 INFO@AUALEGAL.C|27-08-2025
[BLOCK-I IBHAN ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6279/2025[29-08-2025 IAXIS BANK LIMITED VS ANIL SORAHUL 9971891788 INFO@AUALEGAL.C27-08-2025

IOM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6276/2025[29-08-2025 IYES BANK LTD VS MAUSIN ANANJAY 7030378800 JASAPLEGALANDAD [27-08-2025
BLOCK-I SINGH(P) IVOCATES@GMAIL.C
OM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6275/2025[29-08-2025 IAXIS BANK LTD VS SHIVCHARANASHISH 9999183119, IASHISH@AGCPART [27-08-2025
BLOCK-I IMEENA KUMAR 9811517810 INERS.CO.IN
IGUPTA(P)
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6274/2025[29-08-2025 IDFC FIRST BANK LTD VS RAJISANJEEV 9717028845 27-08-2025
BLOCK-I IKUMAR BANSAL IPATHAK(P) LITIGATON@SRCSL
[EGAL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6273/2025[29-08-2025 IDFC FIRST BANK LTD VS FIROJ|SANJEEV 0717028845 27-08-2025
BLOCK-I IALEEM PATHAK(P) LITIGATON@SRCSL
[EGAL.COM
17, NEW COURTICOMMERCIAL CS (COMM)/406/2025 29-08-2025 SIEMENS INDUSTRY SOFTWAREAARSHIA 0818061242 JAARSHIA@SAIKRIS [24-08-2025
BLOCK-I INC VS PARVESH KUMAR BEHL(P) [HNAASSOCIATES.C
OM
17, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARBj30-08-2025 SAKET SACHDEVA VS  ANIIDEVANSH 9999856476 IDEWANSH.LAWYER|08-08-2025
BLOCK-I ICOMM/41/2025 IPANDIT IAGARWAL(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL [EXECUTION 130-08-2025 ICLIX CAPITAL SERVICES PVT LTD [RAVI 09911883595 JASSOCIATERSGARG [22-08-2025
BLOCK-I (COMM)/118/2025 VS YATINDER MOHANSHANKAR 1@GMAIL.COM
BAHUGUNA IGARG(P)
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6315/2025[30-08-2025 IAXIS BANK LTD VS KHALIKSHOBHA 08911192158 ISRSHOBHAGUPTA [28-08-2025
BLOCK-I IAHMED IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6316/2025[30-08-2025 IAXIS BANK LTD VS |SHOBHA 08911192158 ISRSHOBHAGUPTA [28-08-2025
BLOCK-I RUPERDERJIT SINGH IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6314/2025[30-08-2025 IARC VS BUDHAN MAHATO KUSUM 0599624216 IASHIM.BHATT17@G [28-08-2025
BLOCK-I BHATT(P) IMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/6313/2025[30-08-2025 IAXIS BANK LTD VS RAMESH[SHOBHA 08911192158 ISRSHOBHAGUPTA [28-08-2025
BLOCK-I KUMAR NISHAD IGUPTA(P) (@GMAIL.COM
26 ISH. SANJEEVISOUTH 29, NEW COURTICOMMERCIAL CS (COMM)/369/2025 01-08-2025 THE CONFERENCE GORILLA VS |[SAHIL 0099431917 INOT PROVIDED 130.07.2025
IKUMAR SINGH,| BLOCK-II IMEGHA TANWAR IYADAV(P),
ICOMMERCIAL
ICOURT.
29, NEW COURTICOMMERCIAL CS (COMM)/370/2025 01-08-2025 LAVI STRAUSS AND CO VS [SHRAVAN 90650682928 JUNITEDMARK@UN (30.07.2025
BLOCK-II ISACHIN SHEOKAND AND ANR BANSAL(P), ITEDANDUNITED.C

OM
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5147/2025|01-08-2025 IAXIS BANK LTD VS RAJ SINGH [MAYANK 0873347330 IMAYANK_MAHAJA [30.07.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5172/2025 [02-08-2025 IAXIS BANK LTD VS AMIT [MAYANK 0873347330 IMAYANK_MAHAJA [30.07.2025
[BLOCK-II KUMAR IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5175/2025 [02-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 JANGRAADVOCATE [31.07.2025
[BLOCK-II IFINANCE LIMITED VS PRAHLADJANGRA(P), @GAMIL.COM
IRATI KHAROL
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5174/2025 [02-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(31.07.2025
[BLOCK-II INDIA LIMITED VS HARENDRABHARDWAJ(P), @GMAIL.COM
SINGH
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5177/2025 [02-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[31.07.2025
[BLOCK-II INDIA LIMITED VS MAHENDRABHARDWAJ(P), @GMAIL.COM
BHUIYA
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5176/2025 02-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[31.07.2025
BLOCK-II INDIA LIMITED VS DIKSHABHARDWAJ(P), @GMAIL.COM
IAGRAWAL
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5173/2025 [02-08-2025 IFFCO KISAN FINANCE VS MATAASHISH 9999183119, IASHISH@AGCPART [31.07.2025
[BLOCK-II IPRASAD KUMAR 0811517810 INERS.CO.IN
IGUPTA(P),
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5171/2025 [02-08-2025 IFFCO KISAN FINANCE VS RAMUASHISH 09991831109, IASHISH@AGCPART [31.07.2025
[BLOCK-II KRAPAL SINGH KUMAR 9811517810 INERS.CO.IN
IGUPTA(P),
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5179/2025 [02-08-2025 IJAXIS BANK LTD VS ABHILASHA [MAYANK 0873347330 IMAYANK_MAHAJA (31.07.2025
[BLOCK-II CHAUDHARY IMAHAJAN(P), INO5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5178/2025[02-08-2025 IAXIS BANK LTD VS SURJEET MAYANK 0873347330 IMAYANK_MAHAJA [31.07.2025
[BLOCK-II SINGH IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL EXECUTION 02-08-2025 IPUNJAB NATIONAL BANK VS MOHINDER (9910337392 IMKARORA11@YAHO|01.08.2025
[BLOCK-II (COMM)/103/2025 IM/S AYUSHMAN AND ANR KUMAR 0.COM
JARORA(P),
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5167/2025 [02-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/01.08.2025
[BLOCK-II INDIA LIMITED VS NARENDRABHARDWAJ(P), @GMAIL.COM
IMANAWRE
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5168/2025/02-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/01.08.2025
BLOCK-II INDIA LIMITED VS RAJESHBHARDWAJ(P), @GMAIL.COM
KUMAR
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5169/2025/02-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1/01.08.2025
[BLOCK-II INDIA LIMITED VS SHIV MOHANBHARDWAJ(P), @GMAIL.COM
IPAPNEJA
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5170/2025[02-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1/01.08.2025
[BLOCK-II INDIA LIMITED VS GURUMUKHBHARDWAJ(P), @GMAIL.COM
CHOUHAN

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5223/2025(04-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-II IKHUSHBU KUMARI IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5222/2025(04-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-II IMANOJ IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5224/2025(04-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-II JAGHINA CONSTRUCTION LLP IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5221/2025[04-08-2025 IAXIS BANK LTD VS SUKHARAM [NIRAJ 0811306559 INIRAJKUMAR1976 [01.08.2025
BLOCK-II KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5219/2025[04-08-2025 IAXIS BANK LTD VS PRADEEPMAYANK 9873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-II TYAGI IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5220/2025(04-08-2025 IAXIS BANK LTD VS DINESH MAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-II KUMAR IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5277/2025[06-08-2025 IAXIS BANK LTD VS YOGESH [MAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-II SHARMA IMAHAJAN(P), INO5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5273/2025(06-08-2025 IAXIS BANK LTD VS KAMLESH SHOBHA 08911192158 ISRSHOBHAGUPTA |01.08.2025
[BLOCK-II IGUPTA(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5276/2025(06-08-2025 IJAXIS BANK LTD VS MOHD ABBASMAYANK 0873347330 IMAYANK_MAHAJA [01.08.2025
[BLOCK-II ROSH IMAHAJAN(P), INO5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5274/2025(06-08-2025 IAXIS BANK LTD VS MANMOHAN |[SHOBHA 08911192158 ISRSHOBHAGUPTA [02.08.2025
[BLOCK-II IGUPTA(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5275/2025/06-08-2025 IAXIS BANK LTD VS ANGREJSHOBHA 08911192158 SRSHOBHAGUPTA [01.08.2025
BLOCK-II SINGH IGUPTA(P), @GMAIL.COM
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29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5272/2025(06-08-2025 IDFC FIRST BANK LTD VS ATUL [SANJEEV 9717028845 LITIGATION@SRCS |04.08.2025
[BLOCK-II IPATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5270/2025[06-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1(02.08.2025
[BLOCK-II INDIA LIMITED VS KAMLESHBHARDWAJ(P), @GMAIL.COM

YADAV
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5266/2025/06-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1/02.08.2025
[BLOCK-II INDIA LIMITED VS MAKHANBHARDWAJ(P), @GMAIL.COM

SINGH
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5271/2025 [06-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1(02.08.2025
[BLOCK-II INDIA LIMITED VS DEWANBHARDWAJ(P), @GMAIL.COM

IKUMAR MEGHWANI
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5267/2025(06-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/04.08.2025
[BLOCK-II INDIA LIMITED VS NAVLAIBHARDWAJ(P), @GMAIL.COM

[TOURS AND TRAVELS
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5268/202506-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(04.08.2025
BLOCK-II INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM

IMOHANSINGH MUKUNDSINGH]

IPAWAR
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5269/2025/06-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/04.08.2025
[BLOCK-II INDIA LIMITED VS SADDAMBHARDWAJ(P), @GMAIL.COM

JAHID ANSARI
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5289/2025/06-08-2025 IAXIS BANK LTD VS NAVJOTISHOBHA 08911192158 ISRSHOBHAGUPTA (02.08.2025
[BLOCK-II ISINGH IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5290/2025(06-08-2025 IAXIS BANK LTD VS RAJPALISHOBHA 08911192158 ISRSHOBHAGUPTA [02.08.2025
[BLOCK-II ISINGH KARAHANA IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5287/2025(06-08-2025 IAXIS BANK LTD VS TAUFEEQ ALISHOBHA 08911192158 ISRSHOBHAGUPTA (02.08.2025
[BLOCK-II MUGHAL IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5288/2025/06-08-2025 IAXIS BANK LTD VS UTKARSHASHOBHA 08911192158 ISRSHOBHAGUPTA [02.08.2025
[BLOCK-II ISINGH IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5292/2025(06-08-2025 IAXIS BANK LTD VS GOVIND RAM|ISANJEEV 0717028845 [LITIGATION@SRCS [04.08.2025
[BLOCK-II SHARMA PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5291/202506-08-2025 IAXIS BANK LTD VS NITIN SANJEEV 9717028845 LITIGATION@SRCS |04.08.2025
BLOCK-II PATHAK(P), LEGAL.COM
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29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5286/202506-08-2025 IJAXIS BANK LTD VS JYOTI SANJEEV 9717028845 LITIGATION@SRCS [04.08.2025
[BLOCK-II IPATHAK(P), LEGAL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5293/2025(06-08-2025 IAXIS BANK LTD VS VIVEK [SANJEEV 0717028845 LITIGATION@SRCS [04.08.2025
[BLOCK-II IKAUSHIK PATHAK(P), LEGAL.COM

29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5294/2025/06-08-2025 IAXIS BANK LTD VS AHASAN [SANJEEV 9717028845 LITIGATION@SRCS (04.08.2025
[BLOCK-II IMALIK IPATHAK(P), LEGAL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5295/2025(06-08-2025 JAXIS BANK LTD VS KARUNA [SANJEEV 0717028845 [LITIGATION@SRCS [04.08.2025
[BLOCK-II SHARMA PATHAK(P), LEGAL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5296/2025/06-08-2025 IAXIS BANK LTD VS RAKESH [SANJEEV 9717028845 LITIGATION@SRCS [04.08.2025
[BLOCK-II SHIRDHAR PATHAK(P), LEGAL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5297/2025/06-08-2025 IAXIS BANK LTD VS WAZID [SANJEEV 9717028845 LITIGATION@SRCS [04.08.2025
BLOCK-II CHOUDHARY PATHAK(P), LEGAL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5285/2025(06-08-2025 IAXIS BANK LTD VS HARMEET [SANJEEV 9717028845 [LITIGATION@SRCS [04.08.2025
[BLOCK-II SINGH PATHAK(P), LEGAL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5280/2025/06-08-2025 IAXIS BANK LTD VS AKASH DEEPSANJEEV 0717028845 LITIGATION@SRCS [04.08.2025
BLOCK-II ISINGH PATHAK(P), LEGAL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5281/2025(06-08-2025 IAXIS BANK LTD VS MUKESHMAYANK 0873347330 IMAYANK_MAHAJA (04.08.2025
[BLOCK-II KUMAR IMAHAJAN(P), INO5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5279/2025(06-08-2025 IAXIS BANK LTD VS ANIL KUMAR [MAYANK 0873347330 IMAYANK_MAHAJA [04.08.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5282/2025/06-08-2025 IAXIS BANK LTD VS MAYARAMINIRAJ 0811306559 INIRAJKUMAR1976 (03.08.2025
[BLOCK-II GURJAR KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5283/2025/06-08-2025 IAXIS BANK LTD VS DEVI LAL INIRAJ 0811306559 INIRAJKUMAR1976 (03.08.2025
[BLOCK-II KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5278/2025(06-08-2025 IAXIS BANK LTD VS TEJPAL INIRAJ 0811306559 INIRAJKUMAR1976 [03.08.2025
BLOCK-II KUMAR(P), @GMAIL.COM
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29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5284/2025/06-08-2025 IDFC FIRST BANK LTD VS BM[SANJEEV 0717028845 LITIGATION@SRCS (05.08.2025
[BLOCK-II IWEARS PRIVATE LIMITED IPATHAK(P), LEGAL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5353/2025/07-08-2025 IAXIS BANK LTD VS SOAHAN|NIRAJ 0811306559 INIRAJKUMAR1976 [02.08.2025
[BLOCK-II SINGH KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5362/2025/07-08-2025 IAXIS BANK LTD VS ROHITASHINIRAJ 9811306559 INIRAJKUMAR1976 |03.08.2025
[BLOCK-II YADAV KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5363/2025/07-08-2025 IJAXIS BANK LTD VS NAJIM INIRAJ 0811306559 INIRAJKUMAR1976 [03.08.2025
[BLOCK-II KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5357/2025(07-08-2025 IAXIS BANK LTD VS SHAITANNIRAJ 0811306559 INTIRAJKUMAR1976 [03.08.2025
[BLOCK-II MEGHWAL KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5354/2025/07-08-2025 IAXIS BANK LTD VS DHANRAJNIRAJ 0811306559 INIRAJKUMAR1976 [03.08.2025
BLOCK-II IMALI KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5358/2025/07-08-2025 IAXIS BANK LTD VS VIVEKASUNITA 0871040589, INDOLEXLAW@GM |04.08.2025
[BLOCK-II INAND SINGH(P), 8920586266 AIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5359/2025/07-08-2025 IAXIS BANK LTD VS MOHD ASIM|SUNITA 0871040589, INDOLEXLAW@GM [04.08.2025
BLOCK-II IAYUB SINGH(P), 8920586266 JAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5355/2025(07-08-2025 IAXIS BANK LTD VS JITENDRASSUNITA 0871040589, INDOLEXLAW@GM [04.08.2025
BLOCK-II ISINGH SINGH(P), 8920586266 AIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5364/2025/07-08-2025 IAXIS BANK LTD VS IMRAN KHAN|SUNITA 0871040589, INDOLEXLAW@GM [04.08.2025
BLOCK-II SINGH(P), 8920586266 JAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5360/2025/07-08-2025 IAXIS BANK LTD VS GAURAV|SUNITA 0871040589, INDOLEXLAW@GM [04.08.2025
BLOCK-II ISINGH SINGH(P), 8920586266 AIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5365/2025/07-08-2025 IAXIS BANK LTD VS ARSHAD SUNITA 0871040589, INDOLEXLAW@GM [04.08.2025
[BLOCK-II SINGH(P), 8920586266 JAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5356/2025/07-08-2025 IAXIS BANK LTD VS JISAN MALIK |SUNITA 0871040589, INDOLEXLAW@GM [04.08.2025
BLOCK-II SINGH(P), 8920586266 AIL.COM
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5361/2025(07-08-2025 IAXIS BANK LTD VS SAMSHAD|SUNITA 0871040589, INDOLEXLAW@GM [04.08.2025
[BLOCK-II IALI SINGH(P), 8920586266 ATL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5348/2025/07-08-2025 IAXIS BANK LTD VS PARUL SUNITA 0871040589, INDOLEXLAW@GM [04.08.2025
[BLOCK-II SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5346/2025/07-08-2025 IAXIS BANK LTD VS PANKAJ SUNITA 0871040589, INDOLEXLAW@GM [04.08.2025
[BLOCK-II SINGH(P), 8920586266 ATIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5349/2025/07-08-2025 IAXIS BANK LTD VS NIRMALSUNITA 0871040589, INDOLEXLAW@GM [04.08.2025
[BLOCK-II ISINGH SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5350/2025/07-08-2025 IAXIS BANK LTD VS AMREJ SUNITA 0871040589, INDOLEXLAW@GM |04.08.2025
[BLOCK-II SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5347/2025/|07-08-2025 IAXIS BANK LTD VS SONAMSUNITA 9871040589, INDOLEXLAW@GM [04.08.2025
BLOCK-II KHANNA SINGH(P), 8920586266 IAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5351/2025|07-08-2025 IAXIS BANK LTD VS SEVAK SINGH|NIRAJ 9811306559 INIRAJKUMAR1976 [05.08.2025
[BLOCK-II KUMAR(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5352/2025/07-08-2025 IFFCO KISAN FINANCE VS [ASHISH 09991831109, IASHISH@AGCPART [05.08.2025
BLOCK-II IMAMLESH RAMAUTAR KUMAR 9811517810 INERS.CO.IN
IGUPTA(P),

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5345/2025/07-08-2025 IAXIS BANK LTD VS SAJJANSSUNITA 0871040589, INDOLEXLAW@GM [06.08.2025
[BLOCK-II KUMAR SINGH(P), 8920586266 IAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5342/2025/07-08-2025 IAXIS BANK LTD VS LAXMISUNITA 0871040589, INDOLEXLAW@GM [06.08.2025
[BLOCK-II KUMAR SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5343/2025/07-08-2025 IAXIS BANK LTD VS PRITI SINGH |[SUNITA 0871040589, INDOLEXLAW@GM [06.08.2025
[BLOCK-II SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5344/2025/07-08-2025 IAXIS BANK LTD VS MOHITSUNITA 9871040589, INDOLEXLAW@GM [06.08.2025
[BLOCK-II CHOUDHARY SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5410/2025/08-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(06.08.2025
BLOCK-II INDIA LIMITED VS RAJABHARDWAJ(P), @GMAIL.COM

CHOUHAN
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5408/202508-08-2025 IJAXIS BANK LTD VS AJAY KUMAR [SUNITA 9871040589, INDOLEXLAW@GM [06.08.2025
[BLOCK-II SINGH(P), 8920586266 ATL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5407/2025/08-08-2025 IAXIS BANK LTD VS HAMZASSUNITA 0871040589, INDOLEXLAW@GM [06.08.2025
[BLOCK-II IKHAN SINGH(P), 8920586266 IAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5406/2025/08-08-2025 IAXIS BANK LTD VS RAM KUMAR |SUNITA 0871040589, INDOLEXLAW@GM [06.08.2025
[BLOCK-II SINGH(P), 8920586266 ATIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5409/2025/08-08-2025 IJAXIS BANK LTD VS USMAN BUX [SUNITA 0871040589, INDOLEXLAW@GM [06.08.2025
[BLOCK-II SINGH(P), 8920586266 AIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5405/2025/08-08-2025 IAXIS BANK LTD VS NIJAKATA |SUNITA 0871040589, INDOLEXLAW@GM [07.08.2025
[BLOCK-II SINGH(P), 8920586266 AIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5450/2025[11-08-2025 TOYOTO FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(07.08.2025
BLOCK-II INDIA LTD VS MOHIT CHANDILABHARDWAJ(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5451/2025 [11-08-2025 TOYOTO FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/07.08.2025

BLOCK-II

IMEENA

KUMAR(P),

[BLOCK-II INDIA LTD VS SANDEEP BALUBHARDWAJ(P), @GMAIL.COM
GHULE
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5449/202511-08-2025 TOYOTO FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1(07.08.2025
BLOCK-II INDIA LTD VS MOHD PARVEJ BHARDWAJ(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5448/2025[11-08-2025 TOYOTO FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(07.08.2025
[BLOCK-II INDIA LTD VS KULVINDER KAURBHARDWAJ(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5488/202512-08-2025 IAXIS BANK LTD VS MANGUNIRAJ 0811306559 INIRAJKUMAR1976 [08.08.2025
[BLOCK-II SINGH KUMAR(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5487/202512-08-2025 IAXIS BANK LTD VS PAPPU RAM [NIRAJ 0811306559 INIRAJKUMAR1976 (08.08.2025
[BLOCK-II KUMAR(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5490/2025[12-08-2025 IAXIS BANK LTD VS BALANIRAJ 0811306559 INIRAJKUMAR1976 [08.08.2025
[BLOCK-II IKANWAR KUMAR(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5491/2025[12-08-2025 IAXIS BANK LTD VS JAGMOHANNIRAJ 0811306559 INIRAJKUMAR1976 (08.08.2025

@GMAIL.COM
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[BLOCK-II

BHASHA

INDIA LTD VS SALMA SUBHANBHARDWAJ(P),

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5489/2025/12-08-2025 IS BANK LTD VS VINOD|NIRAJ 0811306559 INIRAJKUMAR1976 [08.08.2025
[BLOCK-II KUMAR [KUMAR(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL [EXECUTION 13-08-2025 IMALA VERMA VS  DRIPLEX|VIBHOR 0811352998 IVIBHOR@BAVLEGA [08.08.2025
[BLOCK-II (COMM)/107/2025 WATER ENGINEEERING LTD IGARG(P), L.IN
29, NEW COURTICOMMERCIAL EXECUTION 13-08-2025 IMALA VERMA VS DRIPLEX[VIBHOR 0811352998 IVIBHOR@BAVLEGA [08.08.2025
[BLOCK-II (COMM)/108/2025 WATER ENGINEERING LTD IGARG(P), L.IN
29, NEW COURTICOMMERCIAL [EXECUTION 14-08-2025 IEXECUTIVE CENTRE INDIA PVT|CHINMAY 0312151815, ICHINMAY.KUMAR [11.08.2025
[BLOCK-II (COMM)/110/2025 LTD. VS MULTISTREAMIKUMAR 0711000013 @REDIFFMAIL.CO
TECHNOLOGIES PVT. LTD IM
29, NEW COURTICOMMERCIAL CS (COMM)/385/2025 18-08-2025 STATE BANK OF INDIA VS |AMIT 7838773507, JAMIT.ADVOCATE13 [12.08.2025
[BLOCK-II HIMANSHU SINGH(P), 7011848842 @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5557/202518-08-2025 IAXIS BANK LTD VS ROHIT |AMIT 8860939556 JAMITKUMAR.294@ [13.08.2025
BLOCK-II IYADAV KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5558/202518-08-2025 IAXIS BANK LTD VS RAMKISHAN |AMIT 8860939556 IAMITKUMAR.294@ [13.08.2025
[BLOCK-II KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5559/202518-08-2025 IAXIS BANK LTD VS SANJAY |AMIT 8860939556 IAMITKUMAR.294@ [13.08.2025
BLOCK-II ISINGH KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5560/2025018-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 JVANGRAADVOCATE [12.08.2025
[BLOCK-II PVT LTD VS KARAMBIRJANGRA(P), @GAMIL.COM
IVIRENDER SINGH
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5561/2025 18-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 JANGRAADVOCATE [12.08.2025
[BLOCK-II IPVT LTD VS ASHISH DHARMPAL JANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL ICS (COMM)/390/2025 19-08-2025 BANK OF INDIA VS ANANDITAKUMAR 9718909886, IADV.VISHWJEET@ [17.08.2025
[BLOCK-II KUMARI IVISHWJEET(P) 8882642450 IGMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5604/2025(19-08-2025 [TOYOTO FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1{11.08.2025

(@GMAIL.COM

29, NEW COURT]
BLOCK-II

ICOMMERCIAL

IOMP (I) (COMM)/5603/2025

19-08-2025

IAXIS BANKLTD VS RAVI KUMAR|

IAMIT
KUMAR(P),

8860939556

AMITKUMAR.294@ [14.08.2025
REDIFFMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

BLOCK-II

KUMAR

GUPTA(P),

29, NEW COURTICOMMERCIAL CS (COMM)/389/2025 19-08-2025 IM/S AJAY PAINTS HARDWAREJOUHAR 7428280795 JOUHARADEEB228 18.08.2025
[BLOCK-II IAND STORE VS MEENUADEEB @GMAIL.COM

IENTERPRISES
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5601/2025[19-08-2025 IAXIS BANK LTD VS ANJU YADAV|AMIT 8860939556 IAMITKUMAR.294@ [14.08.2025
[BLOCK-II KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5600/2025019-08-2025 IAXIS BANK LTD VS GAURAV|SHOBHA 08911192158 ISRSHOBHAGUPTA [14.08.2025
[BLOCK-II JAIN IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5596/202519-08-2025 IAXIS BANK LTD VS ASHWANISHOBHA 08911192158 ISRSHOBHAGUPTA [14.08.2025
[BLOCK-II KUMAR SHARMA IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5598/2025(19-08-2025 IAXIS BANK LTD VS NITIN JAIN |SUNITA 0871040589, INDOLEXLAW@GM [12.08.2025
[BLOCK-II SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5594/2025[19-08-2025 IAXIS BANK LTD VS F RUBAN SUNITA 9871040589, INDOLEXLAW@GM [12.08.2025
BLOCK-II SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5595/2025[19-08-2025 IAXIS BANK LTD VS ABHISHEKSUNITA 0871040589, INDOLEXLAW@GM [12.08.2025
[BLOCK-II ICHAND SRIVASTAVA SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5592/2025[19-08-2025 IAXIS BANK LTD VS DEEPAK SUNITA 0871040589, INDOLEXLAW@GM [07.08.2025
[BLOCK-II SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5602/2025019-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATION@SRCS [|08.08.2025
[BLOCK-II IASHUTOSH KUMAR PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5597/2025{19-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATION@SRCS [08.08.2025
[BLOCK-II ICHARAN SINGH YADAV PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5593/2025[19-08-2025 IAXIS BANK LTD VS GAURAV [RAHUL 0971891788 INFO@AUALEGAL.C{07.08.2025
[BLOCK-II SHUKLA ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5599/2025[19-08-2025 IPIRMAL FINANCE LTD VS MOHDANANJAY 7030378800 JASAPLEGALANDAD [13.08.2025
[BLOCK-II KHAN SINGH(P), IVOCATES@GMAIL.C|

oM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5676/2025[20-08-2025 IAXIS BANK LTD VS BRAJESHSHOBHA 08911192158 SRSHOBHAGUPTA [18.08.2025

@GMAIL.COM
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BLOCK-II

IAGGARWAL

ICHAUHAN(P),

29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5675/2025[20-08-2025 IAXIS BANK LTD VS VIKRAM [RAHUL 9971891788 INFO@AUALEGAL.C|07.08.2025
[BLOCK-II SINGH ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5674/2025[20-08-2025 IAXIS BANK LTD VS MOHITIRAHUL 0971891788 INFO@AUALEGAL.C{07.08.2025
[BLOCK-II SHARMA ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5653/2025[20-08-2025 IJAXIS BANK LTD VS SURENDER [RAHUL 9971891788 INFO@AUALEGAL.C|07.08.2025
[BLOCK-II KUMAR ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5658/2025[20-08-2025 JAXIS BANK LTD VS SONITA RAHUL 0971891788 INFO@AUALEGAL.C[07.08.2025
[BLOCK-II ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5660/2025[20-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [08.08.2025
[BLOCK-II IVIRENDRA KUMAR IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5662/2025[20-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [08.08.2025
BLOCK-II BILAL IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5663/2025[20-08-2025 KOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [08.08.2025
[BLOCK-II IRAPID EXPRESS IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5667/2025[20-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [08.08.2025
[BLOCK-II JANIL SHARMA IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5670/2025[20-08-2025 IAXIS BANK LTD VS SHUAIBSHOBHA 08911192158 ISRSHOBHAGUPTA [07.08.2025
[BLOCK-II IKHAN IGUPTA(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5673/2025[20-08-2025 IAXIS BANK LTD VS CHHAVI RAHUL 0971891788 INFO@AUALEGAL.C|07.08.2025
[BLOCK-II ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5669/2025[20-08-2025 IAXIS BANK LTD VS SACHIN [RAHUL 0971891788 INFO@AUALEGAL.C{07.08.2025
[BLOCK-II KAPOOR ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5672/2025[20-08-2025 IAXIS BANK LTD VS ASHVIND RAHUL 0971891788 INFO@AUALEGAL.C|07.08.2025
[BLOCK-II ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5671/2025 [20-08-2025 IAXIS BANK LTD VS MUDIT [RAHUL 9971891788 INFO@AUALEGAL.C{07.08.2025

IOM
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29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5648/2025[20-08-2025 IJAXIS BANK LTD VS AKANSH [RAHUL 9971891788 INFO@AUALEGAL.C|07.08.2025
[BLOCK-II TYAGI ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5639/2025[20-08-2025 IAXIS BANK LTD VS KUMARIRAHUL 0971891788 INFO@AUALEGAL.C{07.08.2025
[BLOCK-II IASHA DEVI ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5638/202520-08-2025 IJAXIS BANK LTD VS MANPREET [RAHUL 9971891788 INFO@AUALEGAL.C|07.08.2025
[BLOCK-II SINGH ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5640/2025[20-08-2025 IJAXIS BANK LTD VS SONU SHOBHA 08911192158 ISRSHOBHAGUPTA [07.08.2025
[BLOCK-II IGUPTA(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5641/2025[20-08-2025 IAXIS BANK LTD VS  VIJAY|SHOBHA 08911192158 ISRSHOBHAGUPTA |07.08.2025
[BLOCK-II SHANKAR PANDEY IGUPTA(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5642/2025[20-08-2025 IAXIS BANK LTD VS KAMLESH|SUNITA 9871040589, INDOLEXLAW@GM [13.08.2025
BLOCK-II KUMAR SINGH(P), 8920586266 IAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5643/2025[20-08-2025 IAXIS BANK LTD VS RAM GOPAL |SUNITA 0871040589, INDOLEXLAW@GM [13.08.2025
[BLOCK-II SINGH(P), 8920586266 AIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5645/2025[20-08-2025 IJAXIS BANK LTD VS MANJU DEVI ANUPAM 0654926809 IANUPAMJSINGH@ [08.08.2025
[BLOCK-II SINGH(P), IGMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5644/2025[20-08-2025 IAXIS BANK LTD VS JYOTI YADAVIANUPAM 0654926809 ANUPAMJSINGH@ (08.08.2025
[BLOCK-II SINGH(P), IGMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5637/2025[20-08-2025 IAXIS BANK LTD VS POONAM SUNITA 0871040589, INDOLEXLAW@GM [08.08.2025
BLOCK-II SINGH(P), 8920586266 JAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5646/2025[20-08-2025 IAXIS BANK LTD VS MUKESH|SUNITA 0871040589, INDOLEXLAW@GM [08.08.2025
[BLOCK-II RATHEE SINGH(P), 8920586266 IAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5636/2025[20-08-2025 IAXIS BANK LTD VS DEEPAKSUNITA 0871040589, INDOLEXLAW@GM [13.08.2025
[BLOCK-II JINDAL SINGH(P), 8920586266 AIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5795/2025[21-08-2025 KOTAK MAHINDRA BANK VS MAYANK 9873347330 IMAYANK_MAHAJA (08.08.2025
BLOCK-II JAGAT SINGH IMAHAJAN(P), INo5@YAHOO.COM
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5796/2025[21-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [08.08.2025
[BLOCK-II SUBHAM IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5824/2025[21-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATION@SRCS [|08.08.2025
[BLOCK-II IDIVYANSHU SHARMA PATHAK(P), LEGAL.COM

29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5825/2025[21-08-2025 IAXIS BANK LTD VS PALWINDER[SUNITA 98710405809, INDOLEXLAW@GM [08.08.2025
[BLOCK-II IKAUR SINGH(P), 8920586266 ATIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5822/2025[21-08-2025 IJAXIS BANK LTD VS RISHIKANTISHOBHA 08911192158 ISRSHOBHAGUPTA [10.08.2025
[BLOCK-II IYADAV IGUPTA(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5821/2025[21-08-2025 IAXIS BANK LTD VS SHASHANKSHOBHA 08911192158 ISRSHOBHAGUPTA [10.08.2025
[BLOCK-II SINGH IGUPTA(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5815/2025[21-08-2025 IAXIS BANK LTD VS  SUNILSUNITA 9871040589, INDOLEXLAW@GM [13.08.2025
BLOCK-II KUMAR BENIWAL SINGH(P), 8920586266 IAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5812/2025[21-08-2025 IAXIS BANK LTD VS SARWAN|SUNITA 0871040589, INDOLEXLAW@GM [13.08.2025
[BLOCK-II IKUMAR GUPTA SINGH(P), 8920586266 AIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5814/2025[21-08-2025 IAXIS BANK LTD VS ASHISHISHOBHA 08911192158 ISRSHOBHAGUPTA [13.08.2025
BLOCK-II KUMAR DWIVEDI IGUPTA(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5818/2025[21-08-2025 IAXIS BANK LTD VS KANVARLALNIRAJ 0811306559 INIRAJKUMAR1976 [11.08.2025
[BLOCK-II S O GOPAL KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5819/2025[21-08-2025 IAXIS BANK LTD VS ASHA |JAMIT 8860939556 IAMITKUMAR.294@ {11.08.2025
[BLOCK-II KANWAR KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5816/2025[21-08-2025 IAXIS BANK LTD VS MEENA |AMIT 8860939556 IAMITKUMAR.294@ [11.08.2025
[BLOCK-II KUMARI KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5809/2025[21-08-2025 IAXIS BANK LTD VS SOURABH JANUPAM 0654926809 JANUPAMJSINGH@ [20.08.2025
[BLOCK-II SINGH(P), IGMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5802/2025[21-08-2025 IAXIS BANK LTD VS DURGA JAMIT 8860939556 AMITKUMAR.294@ [11.08.2025
BLOCK-II KANWAR KUMAR(P), REDIFFMAIL.COM
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29, NEW COURTICOMMERCIAL OMP (Dj21-08-2025 IAXIS BANK LTD VS PINTU 8860939556 AMITKUMAR.294@ [11.08.2025
[BLOCK-II (COMM)/5800/2025 YADAV [KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5811/2025 [21-08-2025 IAXIS BANK LTD VS KULWANTISHOBHA 08911192158 ISRSHOBHAGUPTA [20.08.2025
[BLOCK-II SINGH CHAUHAN IGUPTA(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5805/2025[21-08-2025 IAXIS BANK LTD VS MANOJ|SUNITA 9871040589, INDOLEXLAW@GM [11.08.2025
[BLOCK-II KUMAR SINGH(P), 8920586266 ATIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5803/2025[21-08-2025 IAXIS BANK LTD VS GURDEV[SUNITA 0871040589, INDOLEXLAW@GM [11.08.2025
[BLOCK-II ISINGH SINGH(P), 8920586266 JAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5801/2025[21-08-2025 IAXIS BANK LTD VS YASHENDRAISUNITA 0871040589, INDOLEXLAW@GM [11.08.2025
[BLOCK-II IKUMAR DUBEY SINGH(P), 8920586266 AIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5799/2025/21-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 IPARV.MAHAJANO007[12.08.2025
BLOCK-II CHANDEL TRADERS IMAHAJAN(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5806/2025[21-08-2025 KOTAK MAHINDRA BANK VS [PARV 0643646534 PARV.MAHAJANO007[12.08.2025
[BLOCK-II CHANDEL TRADERS IMAHAJAN(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5804/2025[21-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 IPARV.MAHAJANO007[12.08.2025
BLOCK-II ICHANDEL TRADERS IMAHAJAN(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5807/2025[21-08-2025 KOTAK MAHINDRA BANK VS |PARV 0643646534 PARV.MAHAJANOO07[12.08.2025
[BLOCK-II IMANISH BANSAL IMAHAJAN(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5810/2025[21-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 PARV.MAHAJANO0O07[12.08.2025
[BLOCK-II IMANPREET SINGH KOHLI IMAHAJAN(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (Dj21-08-2025 KOTAK MAHINDRA BANK VS [PARV 0643646534 [PARV.MAHAJANO007[12.08.2025
[BLOCK-II (COMM)/5808/2025 IMANPREET SINGH KOHLI IMAHAJAN(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5798/2025[21-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 IPARV.MAHAJANO007[12.08.2025
[BLOCK-II IMONU TYAGI IMAHAJAN(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5797/2025[21-08-2025 IAXIS BANK LTD VS MANJEETISUNITA 0871040589, INDOLEXLAW@GM [14.08.2025
BLOCK-II CHOUDHARY SINGH(P), 8920586266 IAIL.COM
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BLOCK-II

[FINANCE LIMITED VS KAILASH
[RANI

JANGRA(P),

29, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARB[22-08-2025 IGALCO EXTRUSIONS PVT LTD VS|ARUN 8800975374 WIGHMALANDCOM[19.08.2025
[BLOCK-II ICOMM/38/2025 [TRISTAR INFRATECHWIGHMAL IPANY@GMAIL.COM

IENTERPRISES
29, NEW COURTICOMMERCIAL ICS (COMM)/397/2025 22-08-2025 SH RIKHAB CHAND JAIN ANDMUKUL 0650640008 IWHITECOLLARADV [18.08.2025
[BLOCK-II IANR VS M/S ASTORMUELLER AGRAAO(P), @GMAIL.COM

JAND ANR
29, NEW COURTICOMMERCIAL OMP (COMM)/37/2025 22-08-2025 SANJAY THAUR VS INDERJEETAMIT KUMAR/9582883432, ICOGNIZALEGAL@G [20.08.2025
[BLOCK-II SINGH SINGH(P), 0868571116 IMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5910/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 JVANGRAADVOCATE [19.08.2025
[BLOCK-II [FINANCE LIMITED VS ANAMIKAJANGRA(P), @GAMIL.COM

IDEVANDRA BHUSHAN
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5908/2025[22-08-2025 IAXIS BANK LTD VS NISHTHA[SUNITA 98710405809, INDOLEXLAW@GM [14.08.2025
[BLOCK-II SINGH SINGH(P), 8920586266 JAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5900/2025[22-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 JANGRAADVOCATE [20.08.2025
BLOCK-II PVT LTD VS RAMDHARI ROOPJANGRA(P), @GAMIL.COM

CHAND
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5909/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 JANGRAADVOCATE [19.08.2025
[BLOCK-II IFINANCE LIMITED VS PRADEEPJANGRA(P), @GAMIL.COM

BHATI
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5901/2025[22-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 WANGRAADVOCATE [20.08.2025
[BLOCK-II [PVT LTD VS JAGJEET UANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5904/2025/22-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 UVANGRAADVOCATE [20.08.2025
[BLOCK-II PVT LTD VS UDAYVIR SINGH JANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5905/202522-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 WANGRAADVOCATE [20.08.2025
[BLOCK-II PVT LTD VS SUBHASH NANDJANGRA(P), @GAMIL.COM

RAM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5902/2025[22-08-2025 IAXIS BANK LTD VS MANISHASHOBHA 08911192158 ISRSHOBHAGUPTA [20.08.2025
[BLOCK-II KOHLI IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5894/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 UVANGRAADVOCATE [19.08.2025
[BLOCK-II FINANCE LIMITED VS IRSADJANGRA(P), @GAMIL.COM

MOSAM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5898/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 JANGRAADVOCATE [19.08.2025

@GAMIL.COM
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5907/202522-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [18.08.2025
[BLOCK-II INAVED MOHABBE IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5903/2025[22-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [18.08.2025
[BLOCK-II SARVESH YADAV IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5899/2025[22-08-2025 IAXIS BANK LTD VS MOHITISHOBHA 08911192158 ISRSHOBHAGUPTA [20.08.2025
[BLOCK-II SINGH IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5896/2025/22-08-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 JVANGRAADVOCATE [19.08.2025
[BLOCK-II FINANCE LIMITED VS RAMESHYJANGRA(P), @GAMIL.COM

JANGU
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5906/2025[22-08-2025 IKOTAK MAHINDRA BANK VS ALEMAYANK 09873347330 IMAYANK_MAHAJA [18.08.2025
[BLOCK-II IHASAN IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5895/202522-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 WANGRAADVOCATE [19.08.2025
BLOCK-II FINANCE LIMITED VS SATYAJANGRA(P), @GAMIL.COM

IPRAKASH GUPTA
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5897/2025[22-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 WANGRAADVOCATE [19.08.2025
[BLOCK-II FINANCE  LIMITED VS JANGRA(P), @GAMIL.COM

ISATYANAND ARYA
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5893/202522-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA 18.08.2025
[BLOCK-II IAMIT ARORA IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5890/2025[22-08-2025 M/S YES BANK LIMITED VS |ANANJAY 7030378800 JASAPLEGALANDAD (19.08.2025
[BLOCK-II RUKHSAN BEGUM SINGH(P), IVOCATES@GMAIL.C|

oM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5892/202522-08-2025 IM/S YES BANK LIMITED VS RAMIANANJAY 7030378800 JASAPLEGALANDAD {19.08.2025
[BLOCK-II SINGH SINGH(P), IVOCATES@GMAIL.C|
oM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5889/2025/22-08-2025 IDFC FIRST BANK LTD VS AFTAB [SANJEEV 0717028845 LITIGATION@SRCS [18.08.2025
[BLOCK-II SHAH PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5891/2025[22-08-2025 IDFC FIRST BANK LTD VS SUNIL |[SANJEEV 0717028845 LITIGATION@SRCS [18.08.2025
[BLOCK-II KUMAR PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5888/2025[22-08-2025 IAXIS BANK LTD VS ALOK KUMARSHOBHA 08911192158 SRSHOBHAGUPTA [19.08.2025
BLOCK-II SINGH IGUPTA(P), @GMAIL.COM
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BLOCK-II

IPVT LTD VS SATNAM SINGH

JANGRA(P),

29, NEW COURTICOMMERCIAL CS (COMM)/398/2025 23-08-2025 SIEMENS INDUSTRY SOFTWAREAARSHIA 0818061242 JAARSHIA@SAIKRIS [20.08.2025
[BLOCK-II INC VS VIKAS AGARWAL BEHL(P), [HNAASSOCIATES.C
oM
29, NEW COURTICOMMERCIAL [EXECUTION 23-08-2025 RAMKESH VS MUNICIPALJVIKAS 0810566116 JADVOCATEVIKASS [20.08.2025
[BLOCK-II (COMM)/113/2025 ICORPORATION OF DELHI SHARMA(P), HARMA1@GMAIL.C
oM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5980/202523-08-2025 IAXIS BANK LTD VS RAJEEV |AMIT 8860939556 IAMITKUMAR.294@ [21.08.2025
[BLOCK-II ILOHAR KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5978/2025[23-08-2025 IAXIS BANK LTD VS SYED NAYABAMIT 8860939556 AMITKUMAR.294@ [21.08.2025
[BLOCK-II IAHMAD RIZVI KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5979/2025[23-08-2025 IAXIS BANK LTD VS HAIDAR ALI |AMIT 8860939556 IAMITKUMAR.294@ [21.08.2025
[BLOCK-II KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5977/2025[23-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 JVANGRAADVOCATE [21.08.2025
BLOCK-II PVT LTD VS MADHURI MATAJANGRA(P), @GAMIL.COM

IPRASAD
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5976/2025[23-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 UVANGRAADVOCATE [21.08.2025
[BLOCK-II PVT LTD VS RAMNIWASJANGRA(P), @GAMIL.COM

IKRISHAN
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5975/2025[23-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 JANGRAADVOCATE [21.08.2025
[BLOCK-II [PVT LTD VS GURPREET SINGH PJANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5973/2025[23-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 JVANGRAADVOCATE [21.08.2025
[BLOCK-II PVT LTD VS GARMINDER SINGH JANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5974/2025[23-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 JANGRAADVOCATE [21.08.2025
[BLOCK-II IPVT LTD VS OMVEER SINGH JANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5966/202523-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 JVANGRAADVOCATE [21.08.2025
[BLOCK-II PVT LTD VS AMRITPALSINGH JANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5963/2025123-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [21.08.2025
[BLOCK-II IPVT LTD VS BHARAT LAL JANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5967/2025[23-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [21.08.2025

@GAMIL.COM
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BLOCK-II

IAHMAD ZARGAR

KUMAR(P),

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5969/202523-08-2025 IAXIS BANK LTD VS MOHAMMAD, 8860939556 IAMITKUMAR.294@ [18.08.2025
[BLOCK-II JAVED AKHTER [KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5968/2025[23-08-2025 IAXIS BANK LTD VS NAWAL |AMIT 8860939556 IAMITKUMAR.294@ [18.08.2025
[BLOCK-II IKISHOR KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5970/202523-08-2025 IAXIS BANK LTD VS PARAS JAIN |AMIT 8860939556 IAMITKUMAR.294@ [18.08.2025
[BLOCK-II KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5962/202523-08-2025 IJAXIS BANK LTD VS RAVI KUMARAMIT 8860939556 IAMITKUMAR.294@ [19.08.2025
[BLOCK-II KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5965/202523-08-2025 IAXIS BANK LTD VS KULVEERSHOBHA 08911192158 ISRSHOBHAGUPTA [19.08.2025
[BLOCK-II IKAUR IGUPTA(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5971/2025 [23-08-2025 IAXIS BANK LTD VS VIJAY SAINI |JAMIT 8860939556 JAMITKUMAR.294@ [18.08.2025
BLOCK-II KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5972/2025[23-08-2025 IAXIS BANK LTD VS ROMIL JAMIT 8860939556 IAMITKUMAR.294@ [18.08.2025
[BLOCK-II KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5948/202523-08-2025 IAXIS BANK LTD VS RADHIKA IANUPAM 0654926809 IANUPAMJSINGH@ {19.08.2025
BLOCK-II SINGH(P), IGMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5950/202523-08-2025 IAXIS BANK LTD VS JASVINDERANUPAM 0654926809 ANUPAMJSINGH@ [19.08.2025
[BLOCK-II SINGH SINGH(P), IGMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5949/2025[23-08-2025 IJAXIS BANK LTD VS RAHUL DIXITANUPAM 0654926809 IANUPAMJSINGH@ {19.08.2025
[BLOCK-II SINGH(P), IGMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5961/2025[23-08-2025 IAXIS BANK LTD VS HARPREET AMIT 8860939556 IAMITKUMAR.294@ (19.08.2025
[BLOCK-II ISINGH KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5945/2025[23-08-2025 IAXIS BANK LTD VS BACHCHUAMIT 8860939556 IAMITKUMAR.294@ [19.08.2025
[BLOCK-II SINGH KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/5959/2025[23-08-2025 IAXIS BANK LTD VS MANZOORAMIT 8860939556 AMITKUMAR.294@ [19.08.2025

REDIFFMAIL.COM
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5958/202523-08-2025 8860939556 JAMITKUMAR.294@ [19.08.2025
[BLOCK-II CHAND [KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5946/202523-08-2025 IAXIS BANK LTD VS VARINDERANUPAM 0654926809 ANUPAMJSINGH@ [19.08.2025
[BLOCK-II SINGH SINGH(P), IGMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5947/2025[23-08-2025 IAXIS BANK LTD VS  RANIANUPAM 0654926809 IANUPAMJSINGH@ [19.08.2025
[BLOCK-II [TAGORE SINGH(P), IGMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5957/2025[23-08-2025 IJAXIS BANK LTD VS NITIN GUPTA[SHOBHA 08911192158 ISRSHOBHAGUPTA [19.08.2025
[BLOCK-II IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6037/2025[25-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
[BLOCK-II INDIA LIMITED VS KRISHANBHARDWAJ(P), @GMAIL.COM

KUMAR
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6036/2025[25-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[21.08.2025
BLOCK-II INDIA LIMITED VS RAJINDER L. BHARDWAJ(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL CS (COMM)/401/2025 25-08-2025 IM/S PRECISION ABRASIVES PVT[PRAN 0811294972 JADVPRANKRISHNA [22.08.2025
[BLOCK-II LTD VS SUNITA MAGO [KRISHNA @GMAIL.COM

JANA(P),

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6032/2025[25-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 JANGRAADVOCATE [22.08.2025
[BLOCK-II IFINANCE LIMITED VS PRATIBHAJANGRA(P), @GAMIL.COM

TILAK RAJ MAHAJAN
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6035/202525-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 JVANGRAADVOCATE [21.08.2025
[BLOCK-II PVT LTD VS SURJEETJANGRA(P), @GAMIL.COM

IMAHENDER
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6033/2025[25-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 WANGRAADVOCATE [22.08.2025
[BLOCK-II IFINANCE LIMITED VS KULDEEPJANGRA(P), @GAMIL.COM

KUMAR
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6031/202525-08-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 UVANGRAADVOCATE [22.08.2025
[BLOCK-II FINANCE LIMITED VS PAWANJANGRA(P), @GAMIL.COM

ISHARMA
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6034/2025[25-08-2025 IDFC FIRST BANK LTD VS RAJSSANJEEV 0717028845 LITIGATION@SRCS [22.08.2025
[BLOCK-II IKUMAR BANSAL PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (Dj25-08-2025 IAXIS BANK LTD VS MEHAR [SANJEEV 9717028845 LITIGATION@SRCS [21.08.2025
BLOCK-II (COMM)/6030/2025 SINGH PATHAK(P), LEGAL.COM
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BLOCK-II

KAUR

SINGH(P),

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6029/2025[25-08-2025 IJAXIS BANK LTD VS KAVITA IANUPAM 0654926809 ANUPAMJSINGH@ [22.08.2025
[BLOCK-II SINGH(P), IGMAIL.COM
29, NEW COURTICOMMERCIAL ICS (COMM)/400/2025 25-08-2025 IDEV GOEL VS M/S AL WARITHSS. B. PANDEY (9313780408 ISBPANDEY7@YAHO [23.08.2025
[BLOCK-II BLUE DIAMOND GENERAL 0.COM

TRADING PVT LTD AND ORS
29, NEW COURTICOMMERCIAL OMP (Dj25-08-2025 IAXIS BANK LTD VS MUKESH |AMIT 8860939556 AMITKUMAR.294@ [22.08.2025
[BLOCK-II (COMM)/6028/2025 KUMAR KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6026/2025/25-08-2025 IJAXIS BANK LTD VS TAUMAR |AMIT 8860939556 IAMITKUMAR.294@ [22.08.2025
[BLOCK-II IVIRAPAL KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6027/2025[25-08-2025 IAXIS BANK LTD VS JAGPAL [SANJEEV 9717028845 LITIGATION@SRCS [22.08.2025
[BLOCK-II SHARMA PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6024/2025[25-08-2025 IAXIS BANK LTD VS DEVESHANUPAM 9654926809 ANUPAMJSINGH@ [22.08.2025
BLOCK-II KUMAR SINGH SINGH(P), IGMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6025/202525-08-2025 IAXIS BANK LTD VS PRAVEEN |AMIT 8860939556 JAMITKUMAR.294@ [22.08.2025
[BLOCK-II KUMAR KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6075/2025[26-08-2025 IAXIS BANK LTD VS RAKESHANUPAM 0654926809 IANUPAMJSINGH@ [22.08.2025
[BLOCK-II ISINGH SINGH(P), IGMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6074/2025[26-08-2025 IAXIS BANK LTD VS ARUNANUPAM 0654926809 ANUPAMJSINGH@ [22.08.2025
[BLOCK-II KUMAR SINGH(P), IGMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6070/2025[26-08-2025 IAXIS BANK LTD VS JASMA IANUPAM 0654926809 IANUPAMJSINGH@ [22.08.2025
[BLOCK-II SINGH(P), IGMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6071/2025[26-08-2025 IAXIS BANK LTD VS ANANDAMIT 8860939556 AMITKUMAR.294@ [22.08.2025
[BLOCK-II IBIHARI KESHARI KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6073/2025[26-08-2025 IAXIS BANK LTD VS PRABHU SANJEEV 0717028845 LITIGATION@SRCS [22.08.2025
[BLOCK-II PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6072/2025[26-08-2025 IAXIS BANK LTD VS MALKITANUPAM 9654926809 ANUPAMJSINGH@ [22.08.2025

IGMAIL.COM
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6110/2025 [27-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[SAGAR 0266434371 LEGAL12@ARENESS[]24.08.2025
[BLOCK-II IPRIVATE LIMITED VS RONALIJAGGARWAL LAW.COM
JENA
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6111/2025 [27-08-2025 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0266434371 LEGAL12@ARENESS|23.08.2025
[BLOCK-II IPRIVATE LIMITED VS P KIAGGARWAL LAW.COM
IPRADHAN AND CO
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6113/2025 [27-08-2025 IAXIS BANK LTD VS GANESH |AMIT 8860939556 JAMITKUMAR.294@ [22.08.2025
[BLOCK-II MEENA KUMAR(P), REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6109/2025[27-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATION@SRCS [25.08.2025
[BLOCK-II IFARAHA GONI PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6112/2025 [27-08-2025 IAXIS BANK LTD VS REENA KAUR|SHOBHA 08911192158 ISRSHOBHAGUPTA [22.08.2025
[BLOCK-II IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6114/2025 [27-08-2025 IAXIS BANK LTD VS ASHOKSHOBHA 08911192158 ISRSHOBHAGUPTA [22.08.2025
BLOCK-II KUMAR IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IEXCOMM - AWARD BY ARB[|28-08-2025 KOTAK MAHINDRA PRIME LTD [KUSHAL 7009793548 RISHABH.ERUDITE [26.08.2025
[BLOCK-II COMM/39/2025 IVS YASH PAL VERMA AND ANR |[KUMAR(P), LEGAL@GMAIL.CO
IM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6197/2025[28-08-2025 IAXIS BANK LTD VS RAMRAJNIRAJ 0811306559 INIRAJKUMAR1976 [25.08.2025
[BLOCK-II IMEENA KUMAR(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6198/2025[28-08-2025 IAXIS BANK LTD VS SHANTI LALNIRAJ 0811306559 INIRAJKUMAR1976 [25.08.2025
[BLOCK-II JAT KUMAR(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6199/2025[28-08-2025 IAXIS BANK LTD VS SHIMBHU |ASHISH 0999183119, JASHISH@AGCPART [25.08.2025
[BLOCK-II IRAM KUMAR 0811517810 INERS.CO.IN
IGUPTA(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6196/2025[28-08-2025 IAXIS BANK LTD VS PARVEEN [NIRAJ 0811306559 INIRAJKUMAR1976 [26.08.2025
[BLOCK-II KUMAR KUMAR(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6192/2025[28-08-2025 IAXIS BANK LTD VS MURSALIM [NIRAJ 09811306559 INIRAJKUMAR1976 [26.08.2025
[BLOCK-II H KUMAR(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6193/2025[28-08-2025 IAXIS BANK LTD VS SHALOM NINIRAJ 0811306559 INIRAJKUMAR1976 [26.08.2025
BLOCK-II RAJWADI KUMAR(P), @GMAIL.COM
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NUMBER

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6194/2025[28-08-2025 IS BANK LTD VS NAWALASHISH 9999183119, IJASHISH@AGCPART [25.08.2025
[BLOCK-II IKISHOR MEENA [KUMAR 0811517810 INERS.CO.IN

IGUPTA(P),
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6195/2025[28-08-2025 IAXIS BANK LTD VS GOVINDASHISH 9999183119, IASHISH@AGCPART [25.08.2025
[BLOCK-II ISINGH CHOUHAN KUMAR 0811517810 INERS.CO.IN

IGUPTA(P),
29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6190/2025[28-08-2025 IAXIS BANK LTD VS POOJA[SUNITA 98710405809, INDOLEXLAW@GM [25.08.2025
[BLOCK-II SINGH SINGH(P), 8920586266 ATIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6191/2025 [28-08-2025 IAXIS BANK LTD VS MEGHRAJ|SUNITA 0871040589, INDOLEXLAW@GM [25.08.2025
[BLOCK-II ISINGH SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6188/2025[28-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 IASAPLEGALANDAD [27.08.2025
[BLOCK-II ISANTOSH HADA SINGH(P), IVOCATES@GMAIL.C|

OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6189/2025[28-08-2025 IAXIS BANK LTD VS ANAND|SUNITA 0871040589, INDOLEXLAW@GM [25.08.2025
BLOCK-II KUMAR SINGH SINGH(P), 8920586266 IAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6187/2025[28-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 JASAPLEGALANDAD [27.08.2025
[BLOCK-II IMAYUR KOLI SINGH(P), IVOCATES@GMAIL.C|
OM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6186/2025[28-08-2025 IAXIS BANK LTD VS KAMLESH[SHOBHA 08911192158 ISRSHOBHAGUPTA [25.08.2025
[BLOCK-II SHUKLA IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6185/2025[28-08-2025 IAXIS BANK LTD VS NAZEEBSHOBHA 08911192158 ISRSHOBHAGUPTA [25.08.2025
[BLOCK-II IAHMED IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6183/2025[28-08-2025 IAXIS BANK LTD VS RAKESH SHOBHA 08911192158 ISRSHOBHAGUPTA [25.08.2025
[BLOCK-II IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6184/2025[28-08-2025 IJAXIS BANK LTD VS BRAJENDRA [SANJEEV 0717028845 LITIGATION@SRCS [26.08.2025
[BLOCK-II KUMAR PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6178/2025[28-08-2025 IAXIS BANK LTD VS SURESH JASHISH 0999183119, JASHISH@AGCPART [26.08.2025
[BLOCK-II [KUMAR 0811517810 INERS.CO.IN

IGUPTA(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6179/2025[28-08-2025 IAXIS BANK LTD VS CHARNO [SANJEEV 9717028845 LITIGATION@SRCS [26.08.2025
BLOCK-II IDEVI PATHAK(P), LEGAL.COM
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BLOCK-II

IAZHAR

ICHAUHAN(P),

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6181/2025 [28-08-2025 IAXIS BANK LTD VS ARVINDARSANJEEV 0717028845 LITIGATION@SRCS [26.08.2025
[BLOCK-II ISINGH CHOUDHARY IPATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6182/2025[28-08-2025 IAXIS BANK LTD VS SHUBHAM |[SUNITA 0871040589, INDOLEXLAW@GM [26.08.2025
[BLOCK-II ISINGH SINGH(P), 8920586266 AIL.COM
29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6180/2025[28-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 IASAPLEGALANDAD [27.08.2025
[BLOCK-II IVIRAJ KAMBLE SINGH(P), IVOCATES@GMAIL.C|

oM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6176/2025[28-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 IASAPLEGALANDAD [27.08.2025
[BLOCK-II MOHAMMED MOOPANTAKATH [SINGH(P), IVOCATES@GMAIL.C|

oM
29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6177/2025 [28-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 IASAPLEGALANDAD [27.08.2025
[BLOCK-II RAKESH KUMAR SINGH(P), IVOCATES@GMAIL.C|

OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6174/2025[28-08-2025 PIRAMAL FINANCE LTD VS [ANANJAY 7030378800 JASAPLEGALANDAD [27.08.2025
BLOCK-II GEETA JEEVAN LAL SINGH(P), IVOCATES@GMAIL.C|

oM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6175/2025 [28-08-2025 PIRAMAL FINANCE LTD VS |ANANJAY 7030378800 IASAPLEGALANDAD [27.08.2025
[BLOCK-II IANITA GOVERDHAN SINGH(P), IVOCATES@GMAIL.C|

OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6290/2025[29-08-2025 IAXIS BANK LTD VS BABAIRRAHUL 0971891788 INFO@AUALEGAL.C]27.08.2025
[BLOCK-II KARATAR SINGH ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6292/2025[29-08-2025 IJAXIS BANK LTD VS AMIT SINGH [RAHUL 0971891788 INFO@AUALEGAL.C[27.08.2025
[BLOCK-II ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6293/2025[29-08-2025 IAXIS BANK LTD VS SOMWATI RAHUL 0971891788 INFO@AUALEGAL.C]27.08.2025
[BLOCK-II ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6295/2025[29-08-2025 IAXIS BANK LTD VS RAHAMAT [RAHUL 0971891788 INFO@AUALEGAL.C[27.08.2025
[BLOCK-II IMIYAN ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6294/2025[29-08-2025 IAXIS BANK LTD VS RAKESH [RAHUL 0971891788 INFO@AUALEGAL.C]27.08.2025
[BLOCK-II TIWARI ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6291/2025[29-08-2025 IAXIS BANK LTD VS MOHAMMAD [RAHUL 9971891788 INFO@AUALEGAL.C27.08.2025

IOM
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29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6289/2025[29-08-2025 JAXIS BANK LTD VS RAMDATT [RAHUL 9971891788 INFO@AUALEGAL.CJ]27.08.2025
[BLOCK-II ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6287/2025[29-08-2025 IM/S YES BANK LIMITED VS |[ANANJAY 7030378800 IASAPLEGALANDAD [27.08.2025
[BLOCK-II INAJMA BEGUM SINGH(P), IVOCATES@GMAIL.C|

oM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6324/202530-08-2025 IAXIS BANK LTD VS AMIT IAVINASH 0811182985, 011{AVINASH.ADV@GM [28.08.2025
BLOCK-II KUMAR(P), 45596482 IATL.COM
29, NEW COURTICOMMERCIAL CS (COMM)/408/2025 130-08-2025 RAMA SALES VS NANDARAHUL GARG (9999350250 RAHULGARGADVO [28.08.2025
[BLOCK-II PHARMA ICATE@OUTLOOK.C

oM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6322/2025/30-08-2025 IAXIS BANK LTD VS HIMANCHALISHOBHA 0811192158 ISRSHOBHAGUPTA [28.08.2025
[BLOCK-II ISAHANI IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6318/2025(30-08-2025 IAXIS BANK LTD VS UDAYBEERSHOBHA 0811192158 ISRSHOBHAGUPTA [28.08.2025
BLOCK-II SINGH IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6320/2025(30-08-2025 IAXIS BANK LTD VS JASBIR[SHOBHA 0811192158 ISRSHOBHAGUPTA [28.08.2025
[BLOCK-II SINGH IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6321/2025[30-08-2025 IAXIS BANK LTD VS TOUSHIF SHOBHA 0811192158 ISRSHOBHAGUPTA [28.08.2025
[BLOCK-II IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6323/2025/30-08-2025 IAXIS BANK LTD VS RAEESSHOBHA 0811192158 ISRSHOBHAGUPTA [28.08.2025
[BLOCK-II IAHMAD IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6317/2025[30-08-2025 IAXIS BANK LTD VS BALWINDERSHOBHA 0811192158 ISRSHOBHAGUPTA [28.08.2025
[BLOCK-II SINGH IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/6319/2025[30-08-2025 IAXIS BANK LTD VS DILEEPSHOBHA 0811192158 ISRSHOBHAGUPTA [28.08.2025
[BLOCK-II KUMAR IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL CS (COMM)/407/2025 130-08-2025 SKELETON CONSULTANTS PVTICHETAN 0717555186 JADVCHETANBHAR [29.08.2025
[BLOCK-II LTD VS BG LINKBHARDWAJ(P), DWAJ@GMAIL.COM|

INFRASTRUCTURE LLP
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277 H. 4o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5263/2025/05-08-2025 IJAXIS BANK LTD VS SURENDRA[SHOBHA 0811192158 ISRSHOBHAGUPTA |01-08-2025

[IKUMAR SHARMA | [BLOCK-II SINGH IGUPTA(P), @GMAIL.COM

IDISTRICT

WUDGE(COMMERCI

AL COURT)
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5265/2025/05-08-2025 IAXIS BANK LTD VS RAHUL SHOBHA 0811192158 ISRSHOBHAGUPTA |01-08-2025
[BLOCK-II IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5264/2025/05-08-2025 IAXIS BANK LTD VS PARAMJITISHOBHA 0811192158 ISRSHOBHAGUPTA [01-08-2025
[BLOCK-II SINGH IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5256/2025/05-08-2025 IAXIS BANK LTD VS NISHA SHOBHA 0811192158 ISRSHOBHAGUPTA [01-08-2025
[BLOCK-II IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5262/2025/05-08-2025 IAXIS BANK LTD VS RAJENDRASHOBHA 0811192158 ISRSHOBHAGUPTA [01-08-2025
[BLOCK-II ISINGH GURJAR IGUPTA(P), @GMAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5379/2025/07-08-2025 IAXIS BANK LTD VS NAUSHAD RMAYANK 9873347330 IMAYANK_MAHAJA [28-07-2025
[BLOCK-II 1394 IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5378/2025/07-08-2025 IAXIS BANK LTD VS VARSHA [MAYANK 9873347330 IMAYANK_MAHAJA [28-07-2025
BLOCK-II 4922 IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5376/2025/07-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 WANGRAADVOCATE [22-07-2025
[BLOCK-II IPVT LTD VS SONU ISHWAR JANGRA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5377/2025(07-08-2025 IAXIS BANK LTD VS AKHILESHMAYANK 0873347330 IMAYANK_MAHAJA [28-07-2025
[BLOCK-II ICHAND DUBEY 2423 IMAHAJAN(P), INo5@YAHOO.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5381/2025/07-08-2025 IAXIS BANK LTD VS DARSHAN [MAYANK 0873347330 IMAYANK_MAHAJA [28-07-2025
[BLOCK-II ISINGH 0805 IMAHAJAN(P), INo5@YAHOO.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5380/2025/07-08-2025 IJAXIS BANK LTD VS HIMANSHU MAYANK 09873347330 IMAYANK_MAHAJA [28-07-2025
[BLOCK-II ISETHI 5643 IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5373/2025/07-08-2025 IAXIS BANK LTD VS KHURSHID|SUNITA 9871040589 INDOLEXLAW@GM [24-07-2025
[BLOCK-II IKHAN SINGH(P), AIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5374/2025/07-08-2025 IAXIS BANK LTD VS  AKHILSUNITA 0871040589 INDOLEXLAW@GM [24-07-2025
[BLOCK-II IAGRAHARI SINGH(P), ATL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5375/2025(07-08-2025 IAXIS BANK LTD VS FARAZADV 9871040589 INDOLEXLAW@GM [21-07-2025
[BLOCK-II IAHMED DHEERAJ(P), JAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5370/2025/07-08-2025 IAXIS BANK LTD VS DEEPIKASUNITA 9871040589 INDOLEXLAW@GM [24-07-2025
[BLOCK-II SEMALTI SINGH(P), JAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5382/2025/07-08-2025 IKOTAK MAHINDRA BANK VS RAJMAYANK 9873347330 IMAYANK_MAHAJA [28-07-2025
BLOCK-II ISINGH 1955 IMAHAJAN(P), INo5@YAHOO.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5422/2025/08-08-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 LEGALMINDSINTE [01-08-2025
[BLOCK-II INARAYAN LAL BHIL [KUMAR(P), RNATIONAL@GMAI

L.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5423/2025/08-08-2025 IAXIS BANK LIMITED VS ROSHAN|NIRAJ 0811306559 LEGALMINDSINTE [01-08-2025
[BLOCK-II KHAN KUMAR(P), RNATIONAL@GMAI

L.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5424/2025/08-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 VANGRAADVOCATE [31-07-2025
[BLOCK-II FINANCE LIMITED VS ANIIJANGRA(P), @GMAIL.COM

IKUMAR
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5425/2025/08-08-2025 IAXIS BANK LIMITED VS RAM|NIRAJ 0811306559 LEGALMINDSINTE [01-08-2025
[BLOCK-II CHANDRA JAT KUMAR(P), RNATIONAL@GMAI

L.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5427/2025(08-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1{19-07-2025
[BLOCK-II INDIA LIMITED VS PARMARBHARDWAJ(P), @GMAIL.COM

IRADHABEN RATANSINH 0332
ho, NEW COURTICOMMERCIAL IOMP (1) (COMM)/5426/2025/08-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1{19-07-2025
[BLOCK-II INDIA LIMITED VS DANISHBHARDWAJ(P), @GMAIL.COM

IAKHLAQUE 2890
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5428/2025/08-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1{19-07-2025
[BLOCK-II INDIA LIMITED VS PARVEEN DBHARDWAJ(P), @GMAIL.COM

8133
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5468/2025[11-08-2025 IAXIS BANK LTD VS AMIT [MAYANK 09873347330 IMAYANK_MAHAJA [31-07-2025
[BLOCK-II IKUMAR 4532 IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5467/2025[11-08-2025 IAXIS BANK LTD VS SONAM 7694 [MAYANK 9873347330 IMAYANK_MAHAJA [31-07-2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5466/2025[11-08-2025 IAXIS BANK LTD VS BHAVIKMAYANK 9873347330 IMAYANK_MAHAJA [31-07-2025
[BLOCK-II IPOLYMERS PVT LTD 5607 IMAHAJAN(P), INo5@YAHOO.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5465/2025[11-08-2025 IJAXTS BANK LTD VS SONI GUPTAMAYANK 9873347330 IMAYANK MAHAJA [31-07-2025
[BLOCK-II 5472 IMAHAJAN(P), INo5@YAHOO.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5463/2025[11-08-2025 IAXIS BANK LTD VS IMRAN KHAN|[SHOBHA 0811192158 ISRSHOBHAGUPTA [02-08-2025
BLOCK-II IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL CS (COMM)/381/2025 11-08-2025 IEMU LINES PVTLTD VS SPHERE[FAHAD KHAN (9219701292 IFAHADADVOCATEK]|09-07-2025
BLOCK-II THERMAL SYSTEMS PVT LTD HAN @GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5462/2025[11-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/02-08-2025
BLOCK-II INDIA LIMITED VS  ABHAYBHARDWAJ(P), @GMAIL.COM

ISINGH 4463
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5457/2025[11-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(02-08-2025
[BLOCK-II INDIA LIMITED VS AAZAMIBHARDWAJ(P), @GMAIL.COM

IPATEL 9903
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5458/2025[11-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/02-08-2025
BLOCK-II INDIA LIMITED VS DEEPANSHUBHARDWAJ(P), @GMAIL.COM

IKHATRI 4426
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5459/2025[11-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(02-08-2025
BLOCK-II INDIA LIMITED VS BILALJBHARDWAJ(P), @GMAIL.COM

IAHMED 7275
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5460/2025[11-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/02-08-2025
[BLOCK-II INDIA LIMITED VS PAWANBHARDWAJ(P), @GMAIL.COM

IKUMAR 4363
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5461/2025[11-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(02-08-2025
BLOCK-II INDIA LIMITED VS MAYURBHARDWAJ(P), @GMAIL.COM

INIVRUTTI LONE 7498
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5464/2025[11-08-2025 IAXIS BANK LTD VS KAYANAT SHOBHA 0811192158 ISRSHOBHAGUPTA |02-08-2025
BLOCK-II IGUPTA(P), @GMAIL.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5510/2025[13-08-2025 IAXIS BANK LTD VS GULSHANMAYANK 0873347330 IMAYANK_MAHAJA [31-07-2025
[BLOCK-II IMALHOTRA 9333 IMAHAJAN(P), INo5@YAHOO.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5505/2025[13-08-2025 IAXIS BANK LTD VS GEETA [MAYANK 9873347330 IMAYANK MAHAJA [31-07-2025
[BLOCK-II IMEHTA 6776 IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5506/2025(13-08-2025 IAXIS BANK LTD VS SUMAN [MAYANK 9873347330 IMAYANK_MAHAJA [31-07-2025
[BLOCK-II ISAINT 7027 IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5509/202513-08-2025 IAXIS BANK LTD VS SANTOSH [MAYANK 09873347330 IMAYANK_MAHAJA [31-07-2025
[BLOCK-II JHA 4886 IMAHAJAN(P), INo5@YAHOO.COM
ho, NEW COURTICOMMERCIAL CS (COMM)/382/2025 13-08-2025 STATE BANK OF INDIA VS [RANJAY 0811255673 IADVOCATESINHA@ [24-07-2025
[BLOCK-II HEENAHZ KUMAR REDIFFMAIL.COM

SINHA(P),
o, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARB[13-08-2025 IM/S JGD COUTURE VS MANAV[EKTA 0971443037 [EKTAMEHTA@GMA |08-08-2025
[BLOCK-II ICOMM/28/2025 GANGWANI IMEHTA(P), [L.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5507/2025013-08-2025 IAXIS BANK LTD VS KULDEEP [MAYANK 9873347330 IMAYANK_MAHAJA [31-07-2025
BLOCK-II ISINGH 3641 IMAHAJAN(P), INo5@YAHOO.COM
o, NEW COURTICOMMERCIAL OMP (COMM)/33/2025 13-08-2025 INDERJET SINGH VS CASEWELIBALVINDER [9818717198 IBALVINDERBAGGA [13-08-2025
[BLOCK-II IDRILLINGS SERVICES PVT LTD SINGH @GMAIL.COM

BAGGA(P),
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5508/2025[13-08-2025 IJAXTS BANK LTD VS TARANPREETIMAYANK 09873347330 IMAYANK_MAHAJA [31-07-2025
[BLOCK-II KAUR 7974 IMAHAJAN(P), INo5@YAHOO.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5513/2025 [13-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/01-08-2025
BLOCK-II INDIA LIMITED VS MOHDBHARDWAJ(P), @GMAIL.COM

IADNAN 2875
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5511/2025 [13-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/01-08-2025
BLOCK-II INDIA LIMITED VS  VILASHBHARDWAJ(P), @GMAIL.COM

ICHAUDHARY 8619
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5512/2025 [13-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/01-08-2025
BLOCK-II INDIA LIMITED VS AMIR KHANBHARDWAJ(P), @GMAIL.COM

5990
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5514/2025 [13-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(01-08-2025
[BLOCK-II INDIA LIMITED VS PAWANBHARDWAJ(P), @GMAIL.COM

IKUMAR PUROHIT 2239
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5532/2025[14-08-2025 IFFCO KISAN FINANCE VS JASHISH 9999183119 IANUJ@AGCPARTNE[]31-07-2025
BLOCK-II IVINOD KUMAR KUMAR RS.CO.IN

IGUPTA(P),

k4o, NEW COURTICOMMERCIAL ICS (COMM)/384/2025 14-08-2025 IASHOK KUMAR PROPRIETOR OFVARNIKA 9838660707 IVARNIKABAJAJADV|08-08-2025
BLOCK-II IAGGARWAL CATTLE FEEDBAJAJ(P), IOCATE@GMAIL.CO

INDUSTRIES VS AGARWAL IM

TRADING CO AND ANR
4o, NEW COURTICOMMERCIAL CS (COMM)/383/2025 14-08-2025 IMAX HEALTHCARE INSTITUTERANAUQ 9999947699 IOFFICE@IRA.LAW [12-08-2025
BLOCK-II LIMITED VS G MAX HOSPITAL |[KAMATH
o, NEW COURTICOMMERCIAL EXECUTION 14-08-2025 IPNB VS NARMADA IMOHINDER (9910337392 IADVMKARORA@G [31-07-2025
BLOCK-II (COMM)/109/2025 KUMAR IMAIL.COM

JARORA(P),

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5522/2025[14-08-2025 IAXIS BANK LTD VS KHUSHAL MAYANK 9873347330 IMAYANK _MAHAJA [01-08-2025
BLOCK-II ISHARMA 2075 IMAHAJAN(P), INo5@YAHOO.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5523/2025[14-08-2025 IAXIS BANK LTD VS SHEETALJMAYANK 0873347330 IMAYANK_MAHAJA [01-08-2025
[BLOCK-II 4370 IMAHAJAN(P), INo5@YAHOO.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5524/2025[14-08-2025 IAXIS BANK LTD VS DAYA RAMMAYANK 9873347330 IMAYANK _MAHAJA [01-08-2025
[BLOCK-II 8922 IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5525/2025[14-08-2025 IAXIS BANK LTD VS NAFEES [MAYANK 9873347330 IMAYANK_MAHAJA [01-08-2025
[BLOCK-II IAZEEMUDDIN 8551 IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5526/2025(14-08-2025 IAXIS BANK LTD VS SRISHTIMAYANK 09873347330 IMAYANK_MAHAJA [01-08-2025
[BLOCK-II IAGENCIES PRIVATE LIMITED IMAHAJAN(P), INo5@YAHOO.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5527/2025[14-08-2025 IAXIS BANK LTD VS SUNIL MALIKIMAYANK 09873347330 IMAYANK_MAHAJA [01-08-2025
BLOCK-II 5194 IMAHAJAN(P), No5@YAHOO.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5528/2025[14-08-2025 IAXIS BANK LTD VS SUSHEEL MAYANK 9873347330 IMAYANK_MAHAJA [01-08-2025
[BLOCK-II IKUMAR 6041 IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5529/2025[14-08-2025 IFFCO KISAN FINANCE VS RAJASHISH 9999183119 IANUJ@AGCPARTNE[31-07-2025
BLOCK-II KUMAR KUMAR RS.CO.IN

IGUPTA(P),
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5530/202514-08-2025 IFFCO KISAN FINANCE VS VIBHAJASHISH 9999183119 JANUJ@AGCPARTNE|31-07-2025
[BLOCK-II IARUN KUMAR [KUMAR RS.CO.IN

IGUPTA(P),
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5531/2025 [14-08-2025 IFFCO KISAN FINANCE VS BPASHISH 9999183119 IANUJ@AGCPARTNE[31-07-2025
[BLOCK-II SINGH KUMAR RS.CO.IN

IGUPTA(P),
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5533/2025[14-08-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119 JANUJ@AGCPARTNE|31-07-2025
[BLOCK-II IRAJARAM BABULAL [KUMAR RS.CO.IN

IGUPTA(P),
4o, NEW COURTICOMMERCIAL OMP (COMM)/35/2025 18-08-2025 IM/S AASRA PROJECTS PVT LTD [SANKET 7217657978 IMRINAL@MHVLEG [11-08-2025
[BLOCK-II VS M/S WIZTOWN PLANNERSRANJAN(P), AL.CO.IN

IPVT LTD (MRINAL

[HARSH

IVARDHAN)
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5539/2025018-08-2025 IAXIS BANK LTD VS SHIV KUMAR |ANUPAM 965492809 IANUPAMJSINGH@ [26-07-2025
[BLOCK-II SINGH(P), IGMAIL.COM
ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5540/2025[18-08-2025 IAXIS BANK LTD VS S DEVESHANUPAM 065492809 ANUPAMJSINGH@ [26-07-2025
[BLOCK-II I[ENGINEERS SINGH(P), IGMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5541/2025 18-08-2025 IAXIS BANK LTD VS AKBAR KHANJANUPAM 065492809 IANUPAMJSINGH@ [26-07-2025
[BLOCK-II SINGH(P), IGMAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5542/202518-08-2025 IAXIS BANK LTD VS SANJAY 6819 [MAYANK 9873347330 IMAYANK _MAHAJA |04-08-2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5543/202518-08-2025 IAXIS BANK LTD VS VIKRAMMAYANK 9873347330 IMAYANK_MAHAJA |04-08-2025
BLOCK-II ISINGH 9303 IMAHAJAN(P), INo5@YAHOO.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5544/202518-08-2025 IAXIS BANK LTD VS MANGALJMAYANK 9873347330 IMAYANK_MAHAJA (04-08-2025
[BLOCK-II ISINGH 3536 IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5546/2025[18-08-2025 [AXIS BANK LTD VS JITENDRA [MAYANK 9873347330 IMAYANK_MAHAJA [04-08-2025
[BLOCK-II ISINGH 9500 IMAHAJAN(P), INo5@YAHOO.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5547/202518-08-2025 IAXIS BANK LTD VS SYED KASIFMAYANK 0873347330 IMAYANK_MAHAJA |04-08-2025
[BLOCK-II IALI 4502 IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5538/2025018-08-2025 IAXIS BANK LTD VS PAPPU IANUPAM 065492809 IANUPAMJSINGH@ [26-07-2025
[BLOCK-II SINGH(P), IGMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5537/202518-08-2025 IAXIS BANK LTD VS YUVRAJANUPAM 965492809 IANUPAMJSINGH@ [26-07-2025
[BLOCK-II ILOGISTICS SINGH(P), IGMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5545/202518-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA |04-08-2025
[BLOCK-II ICHOOTE KHAN 2986 IMAHAJAN(P), INo5@YAHOO.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5616/2025[19-08-2025 IAXIS BANK LIMITED VS |NIRAJ 09811306559 LEGALMINDSINTE [03-08-2025
[BLOCK-II RAMESHWAR LAL SARAN KUMAR(P), RNATIONAL@GMAI

L.COM
4o, NEW COURTICOMMERCIAL EXCOMM - AWARD BY ARB|19-08-2025 [AXIS BANK LTD VS CHANDRAMAYANK 0873347330 IMAYANK_MAHAJA |08-08-2025
[BLOCK-II ICOMM/33/2025 PUHAN IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL IEXCOMM - AWARD BY ARB[19-08-2025 IAXIS BANK LTD VS PRAVEENMAYANK 0873347330 IMAYANK_MAHAJA [08-08-2025
BLOCK-II ICOMM/34/2025 KUMAR IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5605/2025(19-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA |08-08-2025
[BLOCK-II IHARSH 4030 IMAHAJAN(P), INo5@YAHOO.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5606/2025[19-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA |08-08-2025
[BLOCK-II IBRIJ MOHAN 8103 IMAHAJAN(P), INo5@YAHOO.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5607/2025[19-08-2025 IAXIS BANK LTD VS ARSHAD[SHOBHA 0811192158 ISRSHOBHAGUPTA [14-08-2025
[BLOCK-II IANSARI IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5608/2025[19-08-2025 IAXIS BANK LIMITED VS CHAININIRAJ 0811306559 LEGALMINDSINTE |05-08-2025
[BLOCK-II SINGH KUMAR(P), RNATIONAL@GMAI

L.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5609/2025(19-08-2025 IAXIS BANK LIMITED VS HARINIRAJ 9811306559 LEGALMINDSINTE [05-08-2025
[BLOCK-II RAM KUMAR(P), RNATIONAL@GMAI

L.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5610/2025[19-08-2025 IAXIS BANK LIMITED VS RAMNIRAJ 0811306559 LEGALMINDSINTE [05-08-2025
[BLOCK-II IAVTAR KUMAR(P), RNATIONAL@GMAI

L.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5611/2025 [19-08-2025 IAXIS BANK LIMITED VS |NIRAJ 09811306559 LEGALMINDSINTE [05-08-2025
[BLOCK-II IMUKESH DAMA KUMAR(P), RNATIONAL@GMAI

L.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5613/2025[19-08-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 LEGALMINDSINTE |[05-08-2025
[BLOCK-II IMUKESH KUMAR YADAV KUMAR(P), RNATIONAL@GMAI

L.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5614/2025[19-08-2025 IAXIS BANK LIMITED VS FEFANIRAJ 0811306559 LEGALMINDSINTE [05-08-2025
BLOCK-II DEVI KUMAR(P), RNATIONAL@GMAI

L.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5615/2025 [19-08-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 LEGALMINDSINTE (05-08-2025
[BLOCK-II IMAKASUD S O KAMRU [KUMAR(P), RNATIONAL@GMAI

L.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5617/2025 [19-08-2025 IAXIS BANK LIMITED VS SHERNIRAJ 0811306559 LEGALMINDSINTE (05-08-2025
[BLOCK-II SINGH KUMAR(P), RNATIONAL@GMAI

L.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5612/2025[19-08-2025 IAXIS BANK LIMITED VS RAMU|NIRAJ 0811306559 LEGALMINDSINTE [05-08-2025
[BLOCK-II RAM KUMAR(P), RNATIONAL@GMAI

L.COM
4o, NEW COURTICOMMERCIAL IEXCOMM - AWARD BY ARB|20-08-2025 IAXIS BANK LTD VS VIKASIMAYANK 0873347330 IMAYANK_MAHAJA [08-08-2025
[BLOCK-II COMM/35/2025 ISAXENA IMAHAJAN(P), INo5@YAHOO.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5701/2025[20-08-2025 IAXIS BANK LTD VS MOHDSUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II IFARMAN SINGH(P), AIL.COM
ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5690/2025[20-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 LITIGATION@SRCS [06-06-2025
[BLOCK-II SALMAN MALIK IPATHAK(P), LEGAL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5691/2025[20-08-2025 IAXIS BANK LTD VS MANDEEP [SANJEEV 0717028845 LITIGATION@SRCS [06-06-2025
[BLOCK-II SINGH IPATHAK(P), LEGAL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5692/2025[20-08-2025 IYES BANK LTD VS INDERJEET|SANJEEV 0717028845 LITIGATION@SRCS [06-06-2025
[BLOCK-II IPANDEY PATHAK(P), LEGAL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5693/2025[20-08-2025 IDFC FIRST BANK LTD VS [|[SANJEEV 9717028845 LITIGATION@SRCS [06-06-2025
BLOCK-II SOALEH HASAN PATHAK(P), LEGAL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5694/2025[20-08-2025 IDFC FIRST BANK LTD VS ROHIT [SANJEEV 0717028845 LITIGATION@SRCS [06-06-2025
[BLOCK-II DUTT IPATHAK(P), LEGAL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5695/2025[20-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATION@SRCS [06-06-2025
[BLOCK-II GAJENDRA SINGH PATHAK(P), LEGAL.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5696/2025[20-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/06-08-2025
[BLOCK-II INDIA LIMITED VS RGBHARDWAJ(P), @GMAIL.COM

IMARKETING AND CREATION|

8292
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5697/2025[20-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1/06-08-2025
[BLOCK-II INDIA LIMITED VS VIJAYBHARDWAJ(P), @GMAIL.COM

INIVRUTTI PATIL 1789
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5698/2025[20-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/06-08-2025
[BLOCK-II INDIA LIMITED VS SHINDEBHARDWAJ(P), @GMAIL.COM

IDHANANJAY BABURAO 5124
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5699/2025[20-08-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1(06-08-2025
[BLOCK-II INDIA LIMITED VS PRADEEPBHARDWAJ(P), @GMAIL.COM

KUMAR YADAV 6919
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5700/2025[20-08-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1/06-08-2025
[BLOCK-II INDIA LIMITED VS TARUNBHARDWAJ(P), @GMAIL.COM

IKOUSHAL 0976
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5817/2025 [21-08-2025 IAXIS BANK LIMITED VS AHSAN |AMIT 8860939556 IAMITKUMAR.2942R {14-08-2025
[BLOCK-II IALL KUMAR(P), [EDIFFMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5820/2025[21-08-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 JAMITKUMAR.2942R [14-08-2025
BLOCK-II SHRWAN DAS [KUMAR(P), [EDIFFMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5823/2025[21-08-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 JAMITKUMAR.2942R [14-08-2025
[BLOCK-II SAURAVH SHARMA [KUMAR(P), [EDIFFMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5813/2025[21-08-2025 IAXIS BANK LIMITED VS TELAMIT 8860939556 IAMITKUMAR.2942R {14-08-2025
[BLOCK-II IHARDAM PRIVATE LIMITED KUMAR(P), [EDIFFMAIL.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5827/2025[21-08-2025 IAXIS BANK LTD VS MANOJ KRSHOBHA 0811192158 ISRSHOBHAGUPTA (07-08-2025
BLOCK-II ISINGH IGUPTA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5828/2025[21-08-2025 IAXIS BANK LTD VS YOGENDRASHOBHA 0811192158 ISRSHOBHAGUPTA (07-08-2025
BLOCK-II ISINGH IGUPTA(P), @GMAIL.COM

o, NEW COURTICOMMERCIAL IEXCOMM - AWARD BY ARB[|21-08-2025 J LAW OFFICES VS MS VINDUR JAWAHAR (9987676637 ISAYYAM@LAW.IN {19-08-2025
BLOCK-II COMM/36/2025 IGOENKA LAL(P),

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5826/2025[21-08-2025 IAXIS BANK LTD VS SABAL JAIN [RAHUL 9971891788 INFOR@AUALEGAL [21-08-2025
[BLOCK-II ICHAUHAN(P), .COM

ho, NEW COURTICOMMERCIAL OMP (1) (COMM)/5855/2025[22-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 LITIGATION@SRCS [06-06-2025
BLOCK-II IABHISHEK RAJESH IPATHAK(P), LEGAL.COM

4o, NEW COURTICOMMERCIAL OMP (1) (COMM)/5857/2025[22-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 LITIGATION@SRCS [06-06-2025
BLOCK-II JAMANA CHOUDHARY PATHAK(P), LEGAL.COM

4o, NEW COURTICOMMERCIAL EXECUTION 22-08-2025 IHARSHIT SETHI VS BRIJESH[SHARAD 0999861124 INOT GIVEN 12-08-2025
BLOCK-II (COMM)/112/2025 GAUTAM IMALHOTRA(P),

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5911/2025 [22-08-2025 IAXIS BANK LTD VS ALI HAIDER [SHOBHA 0811192158 ISRSHOBHAGUPTA [20-08-2025
BLOCK-II IGUPTA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5912/2025[22-08-2025 IAXIS BANK LTD VS ASMASHOBHA 0811192158 ISRSHOBHAGUPTA [20-08-2025
BLOCK-II KHATOON IGUPTA(P), @GMAIL.COM
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o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5861/2025[22-08-2025 IDFC FIRST BANK LTD SANJEEV 0717028845 LITIGATION@SRCS [23-07-2025
[BLOCK-II BIRENDER SINGH IPATHAK(P), LEGAL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5859/202522-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATION@SRCS [23-07-2025
[BLOCK-II JAGPREET SINGH PATHAK(P), LEGAL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5856/202522-08-2025 IDFC FIRST BANK LTD VS SONU |[SANJEEV 9717028845 LITIGATION@SRCS [23-07-2025
[BLOCK-II IMALIK PATHAK(P), LEGAL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5863/2025[22-08-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA |08-08-2025
[BLOCK-II RAJU 5024 IMAHAJAN(P), INo5@YAHOO.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5852/2025/22-08-2025 IDFC FIRST BANK LTD VS NEHA [SANJEEV 0717028845 LITIGATION@SRCS [23-07-2025
[BLOCK-II IBIRBAL SINGH IPATHAK(P), LEGAL.COM

o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5853/202522-08-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 LITIGATION@SRCS [23-07-2025
[BLOCK-II JITENDER LUTHRA PATHAK(P), LEGAL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5854/202522-08-2025 IDFC FIRST BANK LTD VS [|[SANJEEV 9717028845 LITIGATION@SRCS [23-07-2025
BLOCK-II IMAYANK GUPTA PATHAK(P), LEGAL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5858/202522-08-2025 IDFC FIRST BANK LTD VS RAJ[SANJEEV 0717028845 LITIGATION@SRCS [23-07-2025
[BLOCK-II IKUMARI SINGH IPATHAK(P), LEGAL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5860/202522-08-2025 IDFC FIRST BANK LTD VS AMIT [SANJEEV 9717028845 LITIGATION@SRCS [23-07-2025
[BLOCK-II KUMAR PATHAK(P), LEGAL.COM
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ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5862/202522-08-2025 IKOTAK MAHINDRA BANK VS A[PARV 0643646534 IPARV.MAHAJANO0O07[13-08-2025
BLOCK-II [TO Z LOGISTICS SOLUTIONS 423 [MAHAJAN(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5981/2025[23-08-2025 IAXIS BANK LTD VS ABHISHEK[SHOBHA 0811192158 ISRSHOBHAGUPTA |07-08-2025
BLOCK-II IANSHU IGUPTA(P), @GMAIL.COM

o, NEW COURTICOMMERCIAL IMISC DJ/178/2025 23-08-2025 ISBI VS BOHOTO SUMI INAZIA 1147543981 ISAGARANDSAGAR [18-06-2025
BLOCK-II PARVEEN(P), @LIVE.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5954/202523-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 [PARV.MAHAJANO07[13-08-2025
[BLOCK-II IPANKAJ PAL 950 IMAHAJAN(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5955/2025[23-08-2025 IYES BANK LTD VS SANJEEVISANJEEV 9717028845 LITIGATION@SRCS [23-07-2025
BLOCK-II KUMAR SHARMA IPATHAK(P), LEGAL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5956/202523-08-2025 IAXTS BANK LIMITED VS SHAKEBAVINASH 1141513189 AVINASH.ADV@GM [27-05-2025
BLOCK-II [UR REHMAN KUMAR(P), JAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5960/202523-08-2025 IAXIS BANK LIMITED VS |AVINASH 1141513189 JAVINASH.ADV@GM [27-05-2025
BLOCK-II ISHABNAM KHAN [KUMAR(P), JAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5964/202523-08-2025 IAXIS BANK LIMITED VS RITUAVINASH 1141513189 JAVINASH.ADV@GM [27-05-2025
BLOCK-II CHOUDHRY [KUMAR(P), JAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5913/2025[23-08-2025 IJAXTS BANK LIMITED VS SUNITAAVINASH 1141513189 JAVINASH.ADV@GM [27-05-2025
BLOCK-II TAMANG KUMAR(P), JAIL.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/5951/2025 [23-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 IPARV.MAHAJANOO7[13-08-2025
[BLOCK-II IPANKAJ PAL 116 IMAHAJAN(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/5952/202523-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 IPARV.MAHAJANOO7[13-08-2025
[BLOCK-II IPANKAJ PAL 695 IMAHAJAN(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/5953/2025[23-08-2025 IKOTAK MAHINDRA BANK VS [PARV 0643646534 IPARV.MAHAJANO0O07[13-08-2025
[BLOCK-II IPANKAJ PAL 116 IMAHAJAN(P), @GMAIL.COM
ko, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6063/2025[25-08-2025 IJAXIS BANK LTD VS SAURABH[SHOBHA 0811192158 ISRSHOBHAGUPTA |07-08-2025
[BLOCK-II ISRIVASTAVA IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL CS (COMM)/402/2025 25-08-2025 IDOOR DEVICESABHISHEK 0899366311 [PINDIA.ABHISHEK [20-08-2025
[BLOCK-II IMANUFACTURING CO VS |BANSAL(P), H@GMAIL.COM

IASHVIN HARIBHAI AJUDIYA
o, NEW COURTICOMMERCIAL EXECUTION 25-08-2025 IBALA DEVI VS MUNICIPALJVIKAS 010566116 JADVOCATEVIKASH [20-08-2025
[BLOCK-II (COMM)/115/2025 ICORPORATION OF DELHISHARMA(P), ISHARMA1@GMAIL.

THROUGH ITS COMMISSIONER ICOM
4o, NEW COURTICOMMERCIAL CS (COMM)/403/2025 25-08-2025 IMS DWARKESH ALLOYS PVT LTD [PRASHANT 09811937371 JADVDIWANS @GMA [18-08-2025
BLOCK-II VS SHRIRAM FINANCE PVT LTD [DIWAN(P), IL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/6062/2025[25-08-2025 IAXIS BANK LTD VS SONU RAHUL 9971891788 INFOR@AUALEGAL |07-08-2025
[BLOCK-II ICHAUHAN(P), .COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6057/202525-08-2025 IAXIS BANK LTD VS SONUANUPAM 065492809 IANUPAMJSINGH@ [08-08-2025
[BLOCK-II [TEWATIA SINGH(P), IGMAIL.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6046/2025[25-08-2025 IAXIS BANK LTD VS KULDEEPANUPAM 965492809 ANUPAMJSINGH@ [08-08-2025
[BLOCK-II SHARMA SINGH(P), IGMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6051/2025[25-08-2025 IAXIS BANK LTD VS SUNILJANUPAM 065492809 IANUPAMJSINGH@ [08-08-2025
[BLOCK-II IKUMAR SINGH(P), IGMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6061/202525-08-2025 IAXIS BANK LTD VS PRAKASHANUPAM 965492809 JANUPAMJSINGH@ [08-08-2025
[BLOCK-II IDEVI SINGH(P), IGMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (Dj26-08-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 UANGRAADVOCATE [21-08-2025
[BLOCK-II (COMM)/6086/2025 IPVT LTD VS RAMRATI GORDHANYJANGRA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6076/2025[26-08-2025 IAXIS BANK LTD VS SOHITISHOBHA 0811192158 ISRSHOBHAGUPTA [10-08-2025
[BLOCK-II IKATARA IGUPTA(P), @GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6077/2025[26-08-2025 IAXIS BANK LTD VS SHALINISHOBHA 0811192158 ISRSHOBHAGUPTA [10-08-2025
[BLOCK-II IKATIYAR IGUPTA(P), @GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6078/2025[26-08-2025 IAXIS BANK LTD VS SUNILSHOBHA 0811192158 ISRSHOBHAGUPTA [10-08-2025
[BLOCK-II KUMAR IGUPTA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6079/2025[26-08-2025 IAXIS BANK LTD VS SURAM[SHOBHA 0811192158 ISRSHOBHAGUPTA [10-08-2025
[BLOCK-II SINGH IGUPTA(P), @GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (D)26-08-2025 IAXIS BANK LTD VS YUNUSSHOBHA 0811192158 ISRSHOBHAGUPTA [10-08-2025
[BLOCK-II (COMM)/6080/2025 IMALIK IGUPTA(P), @GMAIL.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6081/2025[26-08-2025 IAXIS BANK LTD VS DEEPAKSSHOBHA 0811192158 ISRSHOBHAGUPTA [10-08-2025
BLOCK-II ISINGH IGUPTA(P), @GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6087/2025[26-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 UVANGRAADVOCATE [21-08-2025
BLOCK-II IPVT LTD VS GURNAM SINGH JANGRA(P), @GMAIL.COM

o, NEW COURTICOMMERCIAL OMP (Dj26-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 WANGRAADVOCATE [21-08-2025
BLOCK-II (COMM)/6088/2025 IPVT LTD VS GURDIT SINGH UANGRA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (Dj26-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 VANGRAADVOCATE [21-08-2025
BLOCK-II (COMM)/6089/2025 IPVT LTD VS SANTOSH RANI JANGRA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (Dj26-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 UVANGRAADVOCATE [21-08-2025
BLOCK-II (COMM)/6090/2025 PVT LTD VS NARENDERJANGRA(P), @GMAIL.COM

IBIJENDER
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6091/2025[26-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 VANGRAADVOCATE [21-08-2025
BLOCK-II PVT LTD VS  ARVINDERPAIJANGRA(P), @GMAIL.COM
ISINGH

4o, NEW COURTICOMMERCIAL OMP (E) (COMM)/2/2025 [26-08-2025 IAXIS BANK LTD VS NEERAJISUNITA 09871040589 INDOLEXLAW@GM [13-08-2025
BLOCK-II KUMAR SINGH(P), JAIL.COM

ho, NEW COURTICOMMERCIAL OMP (Dj26-08-2025 IAXIS BANK LTD VS ANZUM ADV 9871040589 INDOLEXLAW@GM [13-08-2025
BLOCK-II (COMM)/6082/2025 DHEERAJ(P), JAIL.COM

4o, NEW COURTICOMMERCIAL OMP (D)26-08-2025 IAXIS BANK LTD VS  SUNILSUNITA 0871040589 INDOLEXLAW@GM (13-08-2025
BLOCK-II (COMM)/6083/2025 JAISWAL SINGH(P), JAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

o, NEW COURTICOMMERCIAL OMP (I)26-08-2025 IAXIS BANK LTD VS LAXMANADV 0871040589 INDOLEXLAW@GM [13-08-2025
[BLOCK-II (COMM)/6084/2025 INEWAR DHEERAJ(P), ATL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/6085/2025[26-08-2025 JAIPRAKASH TIWARY AND ANR [SHYAM 9999154100 ISHYAMKUMAR@AL [25-08-2025
[BLOCK-II VS AIRCON SYSTEMS (INDIA)KUMAR(P), [TINDIA.LEGAL.COM|

IPRIVATE LIMITED
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6145/2025[27-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 JANGRAADVOCATE [21-08-2025
[BLOCK-II PVT LTD VS GUDDIJANGRA(P), @GMAIL.COM

INANAKCHAND
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6146/2025/27-08-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 UANGRAADVOCATE [21-08-2025
[BLOCK-II PVT LTD VS SUBHASH JULFI JANGRA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6147/2025[27-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 JVANGRAADVOCATE [21-08-2025
[BLOCK-II IFINANCE LIMITED VS PRAHLADJANGRA(P), @GMAIL.COM

SINGH
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6148/2025[27-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 JANGRAADVOCATE [21-08-2025
[BLOCK-II [FINANCE LIMITED VS MANGALJANGRA(P), @GMAIL.COM

ISINGH
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6149/2025[27-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 JANGRAADVOCATE [21-08-2025
[BLOCK-II IFINANCE LIMITED VS VAHID ALIJANGRA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6150/2025[27-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 UANGRAADVOCATE [21-08-2025
[BLOCK-II FINANCE LIMITED VS SUNNYPJANGRA(P), @GMAIL.COM

IGODARA
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6144/2025[27-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [21-08-2025
[BLOCK-II IPVT LTD VS AMIT KUMAR JANGRA(P), @GMAIL.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6138/2025[27-08-2025 IAXIS BANK LTD VS ARBAZ ANUPAM 065492809 ANUPAMJSINGH@ [20-08-2025
[BLOCK-II SINGH(P), IGMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6140/202527-08-2025 IAXIS BANK LTD VS AMRITESHANUPAM 065492809 IANUPAMJSINGH@ [20-08-2025
[BLOCK-II IBHARDWAJ SINGH(P), IGMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6141/2025 [27-08-2025 IAXIS BANK LTD VS PAVANANUPAM 965492809 JANUPAMJSINGH@ [20-08-2025
[BLOCK-II KUMAR SINGH(P), IGMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6142/2025[27-08-2025 IAXIS BANK LTD VS ASHU RANA ANUPAM 065492809 ANUPAMJSINGH@ [20-08-2025
[BLOCK-II SINGH(P), IGMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6143/2025[27-08-2025 IAXIS BANK LTD VS MONIKA IANUPAM 965492809 IANUPAMJSINGH@ [20-08-2025
[BLOCK-II SINGH(P), IGMAIL.COM

o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6249/2025[28-08-2025 IAXIS BANK LIMITED VS JAIAMIT 8860939556 JAMITKUMAR.2942R [22-08-2025
[BLOCK-II IKUMAR RAO KUMAR(P), I[EDIFFMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6250/2025[28-08-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 JAMITKUMAR.2942R [22-08-2025
BLOCK-II ISHYAMVIR SINGH CHAHAR [KUMAR(P), EDIFFMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6251/2025[28-08-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 JAMITKUMAR.2942R [22-08-2025
[BLOCK-II IKRISHNA BHUSHAN SRIVASTAVA [KUMAR(P), IEDIFFMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6252/202528-08-2025 IAXIS BANK LIMITED VS BANT |AMIT 8860939556 JAMITKUMAR.2942R [22-08-2025
[BLOCK-II SINGH KUMAR(P), I[EDIFFMAIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6253/202528-08-2025 8860939556 JAMITKUMAR.2942R [22-08-2025
[BLOCK-II IADIL [KUMAR(P), [EDIFFMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6254/2025[28-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 WANGRAADVOCATE {19-08-2025
[BLOCK-II FINANCE LIMITED VS KUNALJANGRA(P), @GMAIL.COM

[YADAV
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6255/2025[28-08-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 WANGRAADVOCATE [19-08-2025
[BLOCK-II IPVT LTD VS ANKIT DHARMBIR PJANGRA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/6256/202528-08-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 UVANGRAADVOCATE [19-08-2025
[BLOCK-II PVT LTD VS SHAVIK INFRAJANGRA(P), @GMAIL.COM

IPRIVATE LIMITED
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6257/2025[28-08-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 WANGRAADVOCATE {19-08-2025
[BLOCK-II IPVT LTD VS GURINDER SINGH [JANGRA(P), @GMAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6259/202528-08-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 VANGRAADVOCATE 19-08-2025
[BLOCK-II LIMITED VS SABAH ALAMPANGRA(P), @GMAIL.COM

ISIDDIQUI
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6258/2025[28-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 WANGRAADVOCATE [19-08-2025
BLOCK-II FINANCE LIMITED VS PJANGRA(P), @GMAIL.COM

LOVEPREET SINGH
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/6260/2025[28-08-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 VANGRAADVOCATE [19-08-2025
[BLOCK-II IFINANCE LIMITED VS RANVEERJANGRA(P), @GMAIL.COM

SINGH
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/6237/2025[28-08-2025 IAXIS BANK LTD VS VIMALSHOBHA 0811192158 ISRSHOBHAGUPTA [19-08-2025
[BLOCK-II IKUMAR IGUPTA(P), @GMAIL.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6238/2025[28-08-2025 IS BANK LTD VS SHANISHOBHA 0811192158 ISRSHOBHAGUPTA [19-08-2025
[BLOCK-II KUMAR IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6246/2025[28-08-2025 IAXIS BANK LIMITED VS PINTU JAMIT 8860939556 JAMITKUMAR.2942R [22-08-2025
[BLOCK-II SINGH KUMAR(P), [EDIFFMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6247/2025[28-08-2025 IAXIS BANK LIMITED VS ANJU |AMIT 8860939556 IAMITKUMAR.2942R [22-08-2025
[BLOCK-II IKUMARI KUMAR(P), I[EDIFFMAIL.COM
to, NEW COURTICOMMERCIAL OMP (I) (COMM)/6248/202528-08-2025 IAXIS BANK LIMITED VS MIRJAAMIT 8860939556 JAMITKUMAR.2942R [22-08-2025
[BLOCK-II REHAN BAIG KUMAR(P), [EDIFFMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6288/2025[29-08-2025 IAXIS BANK LTD VS ASHARAMANUPAM 0654926809 IANUPAMJSINGH@ [19-08-2025
[BLOCK-II RICHHARIYA SINGH(P), IGMAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6286/2025[29-08-2025 IAXIS BANK LTD VS ADITYAANUPAM 0654926809 ANUPAMJSINGH@ [19-08-2025
[BLOCK-II CHAUDHARY SINGH(P), IGMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6344/2025[30-08-2025 ICNH INDUSTRIAL CAPITAL INDIAKKANIKA 0266434374 LEGAL12@ARENSL [23-08-2025
BLOCK-II PRIVATE ~ LIMITED VS  [BAWEJA(P), IAW.COM

IDEBANAND DASH
4o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6353/2025[30-08-2025 IJAXIS BANK LTD VS YASHPAL [RAHUL 9971891788 INFOR@AUALEGAL |07-08-2025
[BLOCK-II SACHDEVA ICHAUHAN(P), .COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6352/2025[30-08-2025 IAXIS BANK LTD VS SANJAY RAHUL 0971891788 INFOR@AUALEGAL |07-08-2025
[BLOCK-II ICHAUHAN(P), .COM
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4o, NEW COURTICOMMERCIAL EXECUTION 130-08-2025 IBRISKWORLD VENTURES P LTD |[SHIVAM 9971891788 INFOR@AUALEGAL |07-08-2025
[BLOCK-II (COMM)/119/2025 VS JAMMU HIMACHALRATHOUR(P), .COM

ROADWAYS
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6351/2025[30-08-2025 IAXIS BANK LTD VS ABHISHEK [RAHUL 0971891788 INFOR@AUALEGAL |07-08-2025
[BLOCK-II INAGAR ICHAUHAN(P), .COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6350/2025[30-08-2025 IAXIS BANK LTD VS ASHOKRAHUL 9971891788 INFOR@AUALEGAL |07-08-2025
[BLOCK-II KUMAR ICHAUHAN(P), .COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6349/2025[30-08-2025 IAXIS BANK LTD VS SRAVANRAHUL 9971891788 INFOR@AUALEGAL |07-08-2025
[BLOCK-II IKUMAR GAUTAM ICHAUHAN(P), .COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/6348/202530-08-2025 IAXIS BANK LTD VS RASHMIRAHUL 0971891788 INFOR@AUALEGAL |07-08-2025
[BLOCK-II TYAGI ICHAUHAN(P), .COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/6346/2025[30-08-2025 IAXIS BANK LTD VS AAMIR KHAN|SHOBHA 0811192158 ISRSHOBHAGUPTA [22-08-2025
[BLOCK-II IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL CS (COMM)/409/2025 130-08-2025 ISMALL FARMERS AGRI BUSINESSJATIN 0899818888 UATINJULKA07@OUJ21-08-2025
BLOCK-II ICONSORTIUM VS MS ALOKJULKA(P), ITLOOK.COM

INDUSTRIES
4o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/6347/202530-08-2025 IAXIS BANK LTD VS ASHESH PALJSHOBHA 0811192158 ISRSHOBHAGUPTA [22-08-2025
[BLOCK-II ISINGH IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/6345/202530-08-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 0266434374 LEGAL12@ARENSL [23-08-2025
[BLOCK-II PRIVATE LIMITED VS RONALIBAWEJA(P), IAW.COM

JENA
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18ICS(COMM) 636/2025 02-08-2025 GAURAV MENDIRATTA VS M/ 8285026408 INOT MENTIONED30-07-2025
ZOOMCAR INDIA PVT. LTD AND] [N PLAINT
ORS.
ICS(COMM) 642/2025 04-08-2025 [PULKIT PROMOTERS PVT LTD VS[KANIKA JAIN [8527022200 IOFFICEOFSDEVKAR[02-08-2025
RUHI GANGULY AN@GMAIL.COM
ICS(COMM) 654/2025 11-08-2025 OM PRAKASH ARORA VS M/SARJUN 09899810111 IMAIL@ARJUNSAW [29-07-2025
IMEGREZ FOODS ANDSAWHNEY [HNEY.IN
IBEVERAGES PVT LTD AND ORS
IOMP(COMM) 53/2025 12-08-2025 WASBIR SINGH KALSIVIVEKANAND (9810149231 IVIVEKANAMDLAW [11-08-2025
PROPRIETOR OF M/S KALSISEMWAL @GMAIL.COM
I[ENGINEERS VS UNION OF INDIA
[EX.COMM-AWARD BY|63/2025 14-08-2025 IAXIS BANK LTD VS JAY KUMAR [MAYANK 0873347330 IMAYANK_MAHAJA |07-08-2025
JARB.COMM. IMAHAJAN INo5@YAHOO.COM
ICS(COMM) 669/2025 18-08-2025 IBRIO INTERACTIVEKUSHAGRA 9999468603 IASHISHCHUHAN@ [30-07-2025
TECHNOLOGIES LIMITED VSBANSAL JAKASSOCIATES.OR
[TANISI IT SERVICES PRIVATE G.IN
ILIMITED
ICS(COMM) 670/2025 18-08-2025 IM/S AVALOKITESHWAR VALINAV|SONALI 0810006974 ISUNILMALHOTRAA {12-08-2025
ILIMITED VS AAKLI KHATOON IMALHOTRA INDASSOCIATES @G
MAIL.COM
ICS(COMM) 675/2025 20-08-2025 IM/S CITIZEN AUTOMATIVE ANDMD SAHIL9310677131 IADEEBTARIQ@GM [01-08-2025
IANR. VS M/S ERISHA AGRITECH[KHAN AIL.COM
[PVT. LTD. AND ORS.
[EX.COMM-AWARD BY|64/2025 25-08-2025 CULTFIT HEALTHCARE PVT. LTD/VIBHOR 9717488878 JALCHAMBERS.GUR [22-08-2025
ARB.COMM. VS MUNESH KUMAR KAUSHIK  |AGARWAL [UGRAM@GMAIL.CO
M
ICS(COMM) 695/2025 28-08-2025 JASMEET SINGH VS RADHIKANIPUN KATYALi9999346557 JADV.NIPUNKATYAL [24-08-2025
KUMARI @GMAIL.COM
[EX.COMM-AWARD BY[65/2025 28-08-2025 IM/S BPB BUILDERS PVT LTD VSVARUN 0810117465 IVARUNLEGAL@YA [19-08-2025
ARB.COMM. IM/S DISTRIBUTION LOGISTICSGOSWAMI [HOO.COM
INFRASTRUCTURE PVT LTD
[EX.(COMM) 302/2025 28-08-2025 IMIS DEEPAK JAIN AND SONS HUFVIMAL 8595878386 ISHARMAVIMALL.AD [23-08-2025
JAND ANR VS SIDDHANT MUNJAL [SHARMA IV@GMAIL.COM
[EX.(COMM) 304/2025 20-08-2025 IPRAKASH BROTHERS VS COUNTYMANISH 9811529112 IADV.MANISHSINGH[26-08-2025

IAPPARELS

SINGHAL

AL@GMAIL.COM
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[EX.(COMM) 306/2025 130-08-2025 IPAWAN KUMAR VS M/S ESS EN 9999829858 JIOFFICE.MERAKILE [27-08-2025
IAUTO TECH PVT. LTD. IGAL@GMAIL.COM
[EX.(COMM) 308/2025 130-08-2025 IMESSRS PARAS MARKETING VSONKAR 9999671955 IONKARPANDEYBH (19-08-2025
IMESSRS AVN TRADINGPANDEY U@GMAIL.COM
ICORPORATION
29 IMS. NIKHILSOUTH- 14 ICOMMERCIAL SUIT ICS (COMM)/635/2025 02.08.2025 IDHARAM INDUSTRIES VS RMANSIMRAN (9818908905 IMANSHIMRANKHU [01.08.2025
ICHOPRA, DISSTRICT|EAST IDEVIS ENGINEERS PRIVATEKHURANA(P), RANA@GMAIL.COM
JUDGE LIMITED
CS (COMM)/629/2025 01.08.2025 GURUJI KA ASHRAM TRUST VS [AKSHITA 0211391114 IJAKSHITAGOYAL121 (31.07.2025
[UDAY SINGH IGOYAL @GMAIL.COM
CS (COMM)/650/2025 04.08.2025 IARVEE TRADING COMPANY VS [VIKRANT 9999922342 ILAWSCAPEJUM@G [03.08.2025
IALFA ELECTROICS ICHOUDHARY( IMAIL.COM
P),
CS (COMM)/673/2025 19.08.2025 RATNA DEEP LAL VS M/S INTIALOK 08114141931 [LAW.ALOKSAXENA [18.08.2025
TECH PRIVATE LIMITED SAXENA(P), @GMAIL.COM
IOMP (I) (COMM)/82/2025 [19.08.2025 ICARS 24 FINANCIAL SERVICES VSRAHUL 9971895788 RNFO@AUALEGAL. 18.08.2025
MENAKA M ICHAUHAN(P), ICOM
OMP (COMM)/54/2025 18.08.2025 IVLCC LIMITED EARLIER KNOWN|SURYAJYOTI (9718201235 ISHARMA25NIMISH [17.08.2025
IAS VLCC HEALTH CARE LTD VS [SINGH(P), IA@GMAIL.COM
IPM3 ASSOCIATES
CS (COMM)/678/2025 20.08.2025 KONCEPT KREATIONS VS RAJJEEVESH 0811617186 VEEVESH@MAVENL[19.08.2025
WOODART INTERIOR LTD IMEHTA(P), I[EGAL.NET
CS (COMM)/683/2025 23.08.2025 INDIA BIZ COM (COUNTERY.K. GUPTA 0868529732 VKGUPTA.ADVOCAT[23.08.2025
CLAIM) VS YOKOHAMA INDIA| [E@GAMIL.COM
IPVT LTD
OMP (I) (COMM)/80/2025 [06.08.2025 M/S PILLAR ENTERPRISES VSSHEZAB 99111 50016 IOFFICE@ACECHAM [05.08.2025
JAMIA MILLIA IAHMAD IBERS.IN
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SUITEXECUTION 02-08-2025 IATUL AGGARWAL VS M/SATUL JAIN(P), 90810040036 IATULHIGHCOURT?2 {30.07.2025
SUIT(COMM)/284/2025 IMODULAR INFRATECH PVT LTD 000@YAHOO.COM
SUIT|
EXECUTION 04-08-2025 IBAINDA LEASING AND FINANCESUMEET 0953154353, ISUMEETANAND.AD [31.07.2025
(COMM)/285/2025 [PRIVATE LIMITED VS EPOCHANAND(P), 9971444643 V@GMAIL.COM
INSURANCE BROKERS PVT LTD
JAND ORS
IMISC DJ/842/2025 06-08-2025 IGLOBUS TRASITORS PVTLTD VS [PANKAJ VIVEK9811215778 [PANKAJVIVEK@GM (06.08.2025
ICMR NIKKEI INDIA PVT LTD (P) JAIL.COM
IMISC DJ/856/2025 11-08-2025 SMT MITA BARUA VS AJAY[SUMAN 0868361521 ISUMANSINGHoO3@ [06.08.2025
ISINGH RATHORE KUMAR(R), IGMAIL.COM
CS (COMM)/660/2025 12-08-2025 IMANJU KAIN VS SHEERIE[VISHAL 8447789392 [RANJANVISHAL@G [06.08.2025
IMAKKAR RANJAN(P), IMAIL.COM
CS (COMM)/659/2025 12-08-2025 SHRI RAM ENTERPRISES VS [NITESH 9871434445 IMKSHARMA410SAK (04.08.2025
IYASH AUTOMOBILE [KUMAR(P), [ET@GMAIL.COM
CS (COMM)/662/2025 13-08-2025 BENTLEY SYSTEMSANKUR 0811809439 JANKURKATYAL@AS|11.08.2025
INCORPORATED VS P2P ELITEKATYAL (P) IKLEGAL.CO.IN
ICONSULTANT PVT. LTD
EX.COMM - AWARD BY[13-08-2025 IAXIS BANK LIMITED VSMAYANK 0873347330 IMAYANK_MAHAJA (07.08.2025
IARB. COMM./61/2025 IYAZUVENDRA IMAHAJAN (P) INo5@YAHOO.COM
EX.COMM - AWARD BY[13-08-2025 IAXIS BANK LTD VS JAVED ANJUMMAYANK 0873347330 IMAYANK_MAHAJA [07.08.2025
IARB. COMM./62/2025 IMAHAJAN (P) INo5@YAHOO.COM
EXECUTION 14-08-2025 INDOSPIRIT MARKETING PVT|KARAN GUPTAQ729202222 IKARAN@KGVSLEGA[11.08.2025
(COMM.)/295/2025 LTD VS  SARTAJ HOTELS(P) L.COM
IAPARTMENTS VILLAS PVT.LTD
CS (COMM)/668/2025 18-08-2025 WAGDEEP KUMAR KARDAM VSMAYANK JAIN [8595413271 IMAYANKJAIN.ITJ@ [14.08.2025
IAGS TRANSACT TECHNOLOGIES| IGMAIL.COM
ILTD
EXECUTION 19-08-2025 M/S STANDARD CONCRETE AND|LAKSHAY 9873627270 ILAKSHAYADV1608 [16.08.2025
(COMM.)/297/2025 ISTONE AGENCY VS M/SDPHAMIJA (P) @GMAIL.COM
CHANDRALEKHA
ICONSTRUCTION PVT LTD
EXECUTION 20-08-2025 IM/S STANDARD CONCRETE AND|LAKSHAY 9873627270 LAKSHAYADV1608 [16.08.2025
(COMM.)/298/2025 ISTONE AGENCY VSDHAMIJA (P) @GMAIL.COM
ICHANDRALEKHA

ICONSTRUCTION PVT LTD
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CS (COMM)/685/2025 27-08-2025 IPAI PLATFORS PVT. LTD VSSURABHIRAO (9717139079 IAMALOO@SAIKRIS [22.08.2025
INSANE HOSPITALITY PRIVAT [HNAASSOCIATES.C
ILIMITED ORS OM
ICS (COMM)/686/2025 27-08-2025 VIJAY GARG VS SHAPOORJIPRAMOD 0810682372 ISHEKHAWATILEGA [14.08.2025
PALLONJI AND COMPANY PVTJAGARWAL IL@YAHOO.IN
LTD
31 IMS. ANU GROVERSOUTH- 21 ICOMMERCIAL SUIT CS (COMM)/631/2025 01-08-2025 ONE97 COMMUNICATIONS LTD [HARDIK 8510004533 [HARDIK@KDATTA.I|45864
IBALIGA [EAST VS VENNAVARAM PRADEEPAVASHISHT(P), IN

REDDY

ICOMMERCIAL SUIT CS (COMM)/630/2025 01-08-2025 INC MAINTENANCE SERVICE LLP [SHIVA 0899067668 ILAWSHIVAKHANDE5866
IVS ATUL GUPTA AND ANR KHANDELWAL LWAL@GMAIL.COM

(P),

IMISC. APPLICATION IMISC DJ/830/2025 01-08-2025 ONE97 COMMUNICATIONS LTD [GAURAV 0811074162 INOT PROVIDED KU5866
VS SHVENKATA RAMA RAOJAIN(P),
IALAPATI

ICOMMERCIAL SUIT CS (COMM)/647/2025 05-08-2025 IM/S PSA NITROGEN LIMITEDDEVESH 0758321008 ILAWINTOTOLLP@G 5868
JAND ANR VS WASI PSA SYSTEMS [MALAN(P), IMAIL.COM

ICOMMERCIAL SUIT ICS (COMM)/666/2025 13-08-2025 BERGER PAINTS INDIA LTDPRAMANSHI (9910539533 PRAMANSI@OUTLOY5871
(BRITISH PAINTS DIVISION) VS |S(P), IOK.COM
SHILPI KESHARAWANT]
PROPRIETOR OF M/S GAUR]|

ICOMMERCIAL SUIT CS (COMM)/664/2025 14-08-2025 IM/S SHREE NURSINGSAHAY|VIDUR 0818636833 IOFFICE.ADVOCATE. 45876
IMUDUNGOPAL ENGINEERS PVTIKAMRA(P), ISANJEEV@GMAIL.C
LTD VS M/S CONQUERENT] OM
ICONTROL SYSTEMS PVT LTD AND|

ICOMMERCIAL SUIT CS (COMM)/665/2025 14-08-2025 IM/S REAL TECHNO ENERGY ANDRAJENDRA 0312046733 IYADAVRAZEN@GM 45879
IGAS PVT LTD VS V B HOLDINGYADAV(P), IAIL.COM
IPVT LTD

ICOMMERCIAL SUIT CS (COMM)/680/2025 20-08-2025 IMODERN HEALTH CARE VS M/SROHIT 0560575319 IPNM.ADV1964@GM Y5883
INESTIVA MEDICARE AND ORS IMISHRA(P), AIL.COM

ICOMMERCIAL SUIT CS (COMM)/679/2025 20-08-2025 STATE BANK OF INDIA VS MRISUCHITA 8896932838 JAGNOHOTRISUCHI }45884
ILALIT KUNAR DIXIT(P), TA@GMAIL.COM

ICOMMERCIAL SUIT ICS (COMM),/684/2025 26-08-2025 [EEZPACK PVT LTD VS SHRI ALOKRAGHAV 0999462358 IRAGSAR.SAROOP@ [45890
IKUMAR RANJAN SAROOP(P), IGMAIL.COM

ICOMMERCIAL SUIT CS (COMM)/687/2025 27-08-2025 IALASKA RUBBERS PVT LTD VS SIDDHARTHA [9810617275 ISAINASSOCIATES55 45892
IM/S G B TANDON AND CO SAIN(P), @GMAIL.COM
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VS M/S
TECHNOLOGIES PVT. LTD. AND

JANR.

PHIMETRICSARSHAD

[EXECUTION PETITION EXECUTION 27-08-2025 MOHD SAMI VS  PARVEENPUBLIC INOT PROVIDED [NOT PROVIDED k5896
(COMM)/301/2025 IKUMAR IPROSECUTOR(
P),
IARBITRATION ANDIOMP (COMM)/55/2025 28-08-2025 ISMT GUDDI DEVI VS YES BANK|LALIT 0958874062 INOT PROVIDED k5894
ICONCILIATION ACT ILTD AND ANR IYADAV(P),
ICOMMERCIAL SUIT CS (COMM)/699/2025 290-08-2025 IKOTAK MAHINDRA PRIME LTD [KUSHAL 0058724670 IKUSHAL.KUMAR@EY5894
VS SHUBHAM CHAUDHARYKUMAR(P), IRUDITELEGAL.ASIA|
(BORROWER) AND ANR
[EXECUTION PETITION [EXCOMM - AWARD BY ARB]29-08-2025 KOTAK MAHINDRA BANK LTD VSDEEPJYOT 0811997661 IDEEPJYOT.SINGH@ 45894
COMM/67/2025 MOHD ASIF SINGH(P), IYAHOO.COM
32 ISH. BHUPESH|SOUTH- 22 ICOMMERCIAL SUIT CS (COMM)/627/2025 01-08-2025 M/S PSA NITROGEN LTD. VSDEVESH 9758321008 [LAWINTOTOLLP@G[30-07-2025
IKUMAR [EAST ICAPRICORN LOGISTICS PVT. LTD, MALAN IMAIL.COM
ICOMMERCIAL SUIT CS (COMM)/632/2025 02-08-2025 IM/S NAKSH JEWELLERS VS RISHIPUBLIC - 5 02-08-2025
SEHDEV AND ANR. [PROSECUTOR
ICOMMERCIAL SUIT CS (COMM)/633/2025 02-08-2025 IACC LIMITED VS PRISMMD SAZID|9818499323 LITIGATION@ASH [31-07-2025
JOHNSON LTD. RAYEEN WATHHLEGAL.COM|
ICOMMERCIAL SUIT CS (COMM)/634/2025 02-08-2025 M/S GOEL ROADWAYS VS M/SS S SOBTI 9910040471 [KOHLISOBTI@GMA [31-07-2025
BOUTIQUE SPIRIT BRANDS PVT| [L.COM
LTD.
ICOMMERCIAL SUIT CS (COMM)/639/2025 04-08-2025 INITIN VASHIST VS CASTLE'SRAVI 0811828628 JANEESH1978SHAR (01-08-2025
BARBEQUE LLP ICHAUHAN IMLLT1VGMAILCOM
I[EXECUTION PETITION EXECUTION 05-08-2025 M/S HEXA ESTATES PVT. LTD. VSGAURAV M.9810955779 ILIBERHANLAWOFF |02-08-2025
(COMM.)/286/2025 IM/S DARUK HOSPITALITY PVTJ LIBERHAN ICE@GMAIL.COM
LTD.
[EXECUTION PETITION EXECUTION 05-08-2025 IM/S HEXA ESTATES PVT. LTD. VSGAURAV M.9810955779 LIBERHANLAWOFF [02-08-2025
(COMM.)/287/2025 IM/S DARUK HOSPITALITY PVT LIBERHAN ICE@GMAIL.COM
ILTD.
I[EXECUTION PETITION EX.COMM - AWARD BY|07-08-2025 IM/S DAWER RUBBERSAURAV 0810006115 [KHORANAASSOCIA |04-08-2025
IARB. COMM./56/2025 INDUSTRIES VS UNION OF INDIA |[SINGH YADAV TES@GRNAIL.COM
ICOMMERCIAL SUIT CS (COMM)/652/2025 08-08-2025 M/S CACHE INFOTECH PVT. LTD/MOHD 0811550444 DINESHASSOCIATE |05-08-2025

S@GMAIL.COM,
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VS M/S WHITE WEB INTERIORS|
ILLP AND ANRS

ICHANDRA

ICOMMERCIAL SUIT CS (COMM)/657/2025 12-08-2025 ISARBESHWAR HALDAR VSARUN GUPTA (7080733147 IADVARUNGUPTA19 [11-08-2025
DEEPAM ALLAHAWADI 01@GMAIL.COM
ICOMMERCIAL SUIT CS (COMM)/667/2025 18-08-2025 IM/S AVALOKITESHVAR VALINV|SONALI 0810006974 ISUNILMALHOTRAA |12-08-2025
ILTD. VS MS. GEETA MANDAL IMALHOTRA INDASSOCIATES @G
MAIL.COM
ICOMMERCIAL SUIT CS (COMM)/671/2025 19-08-2025 IM/S MEYER HOUSEWARES INDIAAPOORV 8420524375 IAPOORV@ASVLAW [15-08-2025
IPVT. LTD. VS CALICUT TRADERS [AGARWAL IOFFICES.COM
[EXECUTION PETITION EXECUTION 26-08-2025 M/S CONVERGIA DIGITALJRAJESH 0811389028, IANJUBAGAI@YAHO[16-08-2025
(COMM.)/300/2025 [EDUCATION PVT. LTD. VS MRJ/KUMAR 0.COM
IGIRIJA NANDAN PANDEY
ICOMMERCIAL SUIT CS (COMM)/689/2025 28-08-2025 GTM TEXTILES LLP VS KSANILSHARMA (9899123578 JARPITSHARMAADYV [23-08-2025
ICREATIONS IOCATE@GMAIL.CO
IM
ICOMMERCIAL SUIT CS (COMM)/690/2025 28-08-2025 IM/S 2BYTES INFOTECH PVT. LTD/PRAKASH 0625901765 IADVPRAKAS@GMAI[19-08-2025
VS M/S NET WORLDIKUMAR SINGH] L.COM
[TECHNOLOGIES
ICOMMERCIAL SUIT CS (COMM)/692/2025 28-08-2025 BERGER PAINTS INDIA LTD. VSPRAMANSHI S [7988377879 PRWAMANSHI@OU [20-08-2025
IM/S CANNIER AUTOMOTIVE PVT, TLOOK.COM
LTD.
I[EXECUTION PETITION EXECUTION 29-08-2025 ISH. ASHWAL VADERAA VS IPSAARAMESH 0810159436 IRAMESH _ KUMARZ26-08-2025
(COMM.)/303/2025 HOLDINGS PVT. LTD. KUMAR |
ICOMPANY@YAHOO
.CO.IN
ICOMMERCIAL SUIT CS (COMM)/697/2025 20-08-2025 ISAHIL AND ANR. VS M/S LIAISON[SURAJ BHAN (9650585175 JAIN.BHARTI0912@ [22-08-2025
ILOBBIST INDIA AND ANR. IGMAIL.COM
ICOMMERCIAL SUIT EXECUTION 30-08-2025 IM/S OMKARA TRANSPORT PVT[VARUN GUPTA 9810476767 IGUNTA.VARUNL@G[23-08-2025
(COMM.)/305/2025 LTD. VS M/S JAI MATA IMAIL.COM
IENGINEERING LIMITED
33 IMS. NEERASOUTH- COMMERCIAL OMP (I) (COMM.)/79/2025 |01-08-2025 IM/S INDOSPIRIT BEVERAGESSAYED AQUIB/9871030125 ADITYA.GANJU@AG30-07-2025
IBHARIHOKE, [EAST SUIT IPVT. LTD. IALL ICHAMBERS.IN
IDISTRICT VS M/S PRATHAMESH WINES|
JUDGE(COMMERCI INDIA PVT. LTD.
AL COURT) CS (COMM)/628/2025 01-08-2025 IM/S STONE SOLUTION INDIA IVISHAL 9899990224 ILEGALUNICOMOFTF [30-07-2025
IVS VENUS ESTATE PVT. LTD. ORS [PANWAR ICIAL@GMAIL.COM
ICOMMERCIAL SUIT CS (COMM)/638/2025 02-08-2025 IM/S SEWA RAM AND COMPANY KAILASH|9810675135 KAILASHADV @GMA[29-07-2025

[L.COM
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CS (COMM)/640/2025 04-08-2025 INITIN VASHIST RAVI 0811828628 JANEESHL978SHAR [01-08-2025
VS M/S MRIDEENA CONSUMER[CHAUHAN IMAGMAIL.COM
IPRODUCTS PVT. LTD.

CS (COMM)/649/2025 06-08-2025 BENTLEY SYSTEMS INC. ANDRAHUL 0910044787 RAHUL.BERUAR@B [05-08-2025
JANR. BERUAR [ERUAR.COM
VS RUPALI SRIVASTAVA AND
JANR.

CS (COMM)/656/2025 12-08-2025 IMS MANJU KAIN PROP. OF M/S|VISHAL 8447789392 JADV.RANJANVISHA [05-08-2025
IKAIN GAS AGENCY RANJAN L@GMAIL.COM
IVS M/S ROYAL KITCHEN AND ORS|

EX.COMM - AWARD BY\13-08-2025 IAXTS BANK LTD. IMAYANK - - 07-08-2025

IARB. COMM./60/2025 VS AMRITESH SHARMA IMAHAJAN

OMP (I) (COMM.)/81/2025 [13-08-2025 ISANDEEP SINGH RAJ GAURAYV &9711960029 INFOJASPREET89@|07-08-2025
IVS M/S NEW LAND VISAS JASPREET IGMAIL.COM

ISINGH SOKHI

EXECUTION 13-08-2025 INIRAJ JAIN BRIJESH 9810115969 IBSADVDELH! 05-08-2025

(COMM.)/293/2025 VS SAANCHIT SHARMA @YAHOO.COM

CS (COMM)/663/2025 14-08-2025 IBANK OF BARODA [ERAM KHAN (9717099220 [ERAMADV2000@G [11-08-2025
VS SAVITRI IMAIL.COM

CS (COMM)/672/2025 19-08-2025 [RAMAN KUMAR GABA RAVINDER 9350288000 IRAVIKURRA@GMIA |13-08-2025
VS ANJANAJYOTI SYSTEMS PVT[KUMAR L.COM
ILTD. AND OTHER JARORA

CS (COMM)/676/2025 20-08-2025 ISHIKHAR KUMAR BHAVYA SETHI|98 L1389644 ISETHIBHAVYA@GM[16-08-2025
VS VINOD KUMAR PROPRIETOR| JAIL.COM
OF M/S E-FUTURE

CS (COMM)/688/2025 28-08-2025 ICOGOPORT PVT LTD [UDAY KUMAR (8882303942 IADVUDAYKUMAR@ [23-08-2025
IVS SUPERTECH (INDIA) PVT LTD IGMAIL.COM

CS (COMM)/691/2025 28-08-2025 INITIN VASHIST IANEESH 0811828628 IANEESH1978SHAR |25-08-2025
VS ARUN GUPTA SHARMA IMA@GMAIL.COM

CS (COMM)/693/2025 28-08-2025 INANDINI LAL JARJUN KANT (9953029150 ARJUN@ARKADIAN|24-08-2025
VS EMPEROS PVT. LTD. ILEGAL.COM

CS (COMM)/698/2025 29-08-2025 GTM TEXTILES LLP ARPIT 9899123578 ARPITSHARMAADV [27-08-2025
IVS MADINA TRADERS (THROUGH|[SHARMA IOCATE@GMAIL.CO
ITS PROPRIETOR) M
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EX.COMM - AWARD BY|29-08-2025 IM/S SUNDARAM FINANCE LTD. |NITIN MEHTA (8802218291 ADVOCATE.MEHTA [22-08-2025
ARB. COMM./66/2025 S JUGENDRA SINGH ASSOCIATE09@GM
AIL.COM
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IADVERTISING PVT LTD

ICS (COMM) 643/2025 02.08.2025 [KAJWAN INDUSTRIES VS|SH 9218999999 IAJ@ABHIMANYUJH|30.07.2025
INATHUS SWEETS PATNERSHIPABHIMANYU AMNBA.COM
[FIRM VHAMBA

ICS (COMM) 645/2025 05.08.2025 SHASHI KHANNA VS ORANGESH PANKAJ|8800791415 VALPALEGAL@GMA (04.08.2025
(OVERSEAS PVT LTD BHAGAT [L.COM

ICS (COMM) 646/2025 05.08.2025 PRATEEK SECURITIES PVT LTDISH AMIT9990659331 IKMPSPARTER@GM [01.08.2025
VS BELENUS CHAMPION[KUMAR SINHA AIL.COM
IHOSPITAL PVT LTD

ICS (COMM) 648/2025 05.08.2025 GURVINDER SINGH RANDHAWAISH 0811433605 BHUPINDERMEHT (31.07.2025
VS NEXT BC BHUPINDER IANI4@GMAIL.COM

IMEHTANI

ICS (COMM) 655/2025 11.08.2025 ICONTRANS CARGO PVT LTD VSSH SAHIL9015668564 IABHIMANYU @ASPA[24.07.2025
INDO OFFICE SOLUTIONS PVIIMAHAJAN [RTER.IN
ILTD.

ICS (COMM) 658/2025 11.08.2025 ZILLION INFRAPROJECTS PVTISH SUMIT|9312249796 ISUMITKUMARLAW (07.08.2025
LTD VS THE  EXECUTIVEKUMAR IYER@GMAIL.COM
[ENGINEERS (C) DR-VI DELHI JAL
IBOARD

ICS (COMM) 674/2025 14.08.2025 HIMANSHU KALRA V/SSH RAJESH|9810195013 KUMARRAJESHADV|08.08.2025
IMOHINDER GANDHI KUMAR & @YAHOO.COM

JANJU BAGAI

ICS (COMM) 677/2025 18.08.2025 M/S V.J INFONET V/S M/SANISHA 9971096840 ICONTACT.SHEPHE [11.08.2025

IAAAVAA TECHNOLOGIES IMATHUR RLDLAW@GMAIL.C
OM

ICS (COMM) 682/2025 21.08.2025 IPRAKRITIK SAMVARDHAN PVTIABHINAV 0810196968 IADV.ABHINAVGAR [18.08.2025
ILTD VS MANISH LUNIA IGARG IG@GAMIL.COM

ICS (COMM) 694/2025 28.08.2025 STATE BANK OF INDIA VS VIPIN[SHIV K TYAGI (9811059032 ISHIVKTYAGILE@G [23.08.2025
KUMAR IMAIL.COM

IOMP (COMM) 52/2025 04.08.2025 THE MOTHER DAIRY EMPLOYEESSH 0350188064 IMEDHANSHU@YAH[24.07.2025
CGHS LTD VS M/S SRI BALAJI MEDHANSHU 00.CO.IN
IBROJECTS [TRIPATHI

[EXE (COMM) 58/2025 07.08.2025 J LAW OFFICER VS VINDUSSH SHYAM|9987676637 ISAYYAM@JLAW.IN [29.07.2025
IGOENKA IMAHESHWARI

[EXE (COMM) 201/2025 07.08.2025 TIMES  INNOVATIVE MEDIASH RAMNISH|9711596709 RKA.LAWOFFICES@[31.07.2025
LIMITED VS LEHARKHANNA IGMAIL.COM
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[EXE (COMM) 59/2025 07.08.2025 SUNDARAM FOMAMCE LTD VSSH NITINj9773667288 IADVOCATE.MEHTA [23.07.2025
RAMNATH SHAH & ORS. IMEHTA IASSOCIATE09@GM
AIL.COM
IMISC (DJ) 845/2025 07.08.2025 ISTATE BANK OF INDIA VS SEPOYMS SUCHITA8896932838 JAGNIHOTRISUCHIT [04.08.2025
IVINAY KANT SHARMA DIXIT A@GMAIL.COM
IMISC (DJ) 846/2025 07.08.2025 STATE BANK OF INDIA VSMS SUCHITAB8896932838 JAGNIHOTRISUCHIT [04.08.2025
JAIBEER DIXIT IA@GMAIL.COM
IMISC (DJ) 891/2025 20.08.2025 IVIPIN AGARWAL VS S AND SGAGAN 8860538313 IGAGANKUMARSING{08.08.2025
ISURGICARE PVT LTD KUMAR HAL@YAHOO.COM
SINGHALI
IMISC (DJ) 903/2025 23.08.2025 SANJAY JAIN VS ALPERESUBHASH 9899913653 JADVSUBHASHKUM
[TECHNOLOGIES KUMAR JAR0O505@GMAIL.CO
M
IMISC (DJ) 905/2025 26.08.2025 PUNJAB AND SIND BANK VSVIKRAM GOLA 9811244209 IVIKRAMGOLA2010 [23.08.2025
[UNIVERSAL ENTERPRISES AND| @GMAIL.COM
(OTHERS
IMISC (DJ) 009/2025 29.08.2025 S & J BEVERAGES VS NAVNEETAIASHEESH 0811740840 RAOZADA.ASHEES (18.07.2025
IAGRO RAIZADA [H@GMAIL.COM
IMISC (DJ) 919/2025 29.08.2025 ISTATE BANK OF INDIA VS ASHOKMS  SUCHITA{8896932838 JAGNIHOTRISUCHIT[22.08.2025
DIXIT IA@GMAIL.COM
35 SH. RAJ KUMARSOUTH- 39 BLOCKII [EX COM 288/25 05.08.25 SAHIL GUPTA V/S MARKETING [SANJAY 0811112087 ISPJAINLAWFIRM@ [05.08.25
[TRIPATHI, [EAST PADAM IGMAIL.COM
IDISTRICT
WUDGE(COMMERCI
AL COURT)
ICS COM 637/25 02.08.2025 ISHUBH KARAN V/S DDA RABINDRA 8882380525 [KUMARRABINDRA2[28.07.2025
KUMAR [705@GMAIL.COM
ICS COM 641/25 04.08.25 SEWA RAM V/S WHITE WEBB KAILASH 9810675135 KAILASHADV@GMA[29.07.2025
ICHANDRA L.
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651/25 06.08.25 [EZURJZ PVT. LTD. V/S. EZSWYPHESHREY KUMAR|9818493330 UMARSHREY12@G(01.08.2025
IBUSINESS IMAIL.COM
[EX COM 289/2025 07.08.25 IKAMAL GUPTA V/S RAKESH JARPIT VERMA (9990055878 IADV.ARPITVERMA [31.07.2025
@GMAIL.COM
[EX AWARD 57/25 07.08.25 IKOTAK MAHINDRA V/S RAJESH [PARV 0643646534 IPARV.MAHAJANO007/07.08.25
IMAHAJAN @GMAIL.COM
ICS COM 653/25 11.08.25 [ESPON INFRASTRUCTURE V/SRAJESH 9810605435 IRAJESHSHARMAG63 (06.06.25
DEVASTHALI KUMAR 8@GMAIL.COM
ICS COM 661/25 13.08.25 IMEERU SONI V/S VARDHMANVIKRAM GOLA (9811244209 IVIKRAMGOLA2010 (14.07.25
[FASHION @GMAIL.COM
[EX/COMM 292/25 12.08.25 [PUNJAB NATIONAL BANK V/SPRANSHU 0099737525 PRANSHU11.VASISH[12.08.25
IVIPIN IVASISHTH TH@GMAIL.COM
[EX/COMM 296/25 18.08.25 IBRINY OVERSEAS V/S RUBTECH [NAVEEN 9971722433 INAVEENC22ADV@G|18.08.25
MAIL.COM
ICS COM 696/25 28.08.2025 [UNION BANK V/S H.L. DAWAR IAKHIL GUPTA (9711135046 IGUPTA26A@YAHOO[18.08.2025
.CO.IN
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ISHARMA

IGARG

[EX(COMM) 703/25 130.08.25 ISBIV/S JYOTI SUCHITA 8896932838 JAGNIHOTRISUCHIT 30.08.25
DIXIT A@GMAI.COM
[EX (COMM) 283/2025 01.08.2025 M/S. LLOYD INSULATION V. M/S/AMIT MEHRA (8700284033 AMITMEHRA.ADV@26.07.2025
IASTAN CONSTRUCTION CO. IGMAIL.COM
ICS COM 644/25 05.08.2025 IM/S INTERGLOBE SPIRITZ INDIA[PRITESH 856047570 IPRITESH2092@GM [04.08.2025
PVT LTD VS M/S NEW SHOPKUMAR AIL.COM
ICSTORE NEWTWORK PVT LTD
ICS COM 681/25 21.08.2025 IALLIED BLENDERS AND[SANJAY 0810404147 SANIAYCHHABRAL [13.08.2025
DISTILLERS LTD VS BALAJICHHABRA @GMAIL.COM
SALES
136 ISH. DEVENDEREAST 209 ICS COMM 74 2058/2025 02-08-2025 JAMIT KUMAR VS ARIEN GLOBALSH 0. PJ9899695533 02.08.25
[KUMAR, DISTRICT] ILIFESTYLE PVT. LTD. JAGGARWAL
WUDGE
(COMMERCIAL
ICOURT) 209 ICS COMM 74 2070/2025 02-08-2025 KULDIP SINGH VS D 2MSH ROHIT9811751675 [HOTSERVELEGAL@ [02.08.25
ISOLUTIONS PVT. LTD. SINGHA IGMAIL.COM
209 ICS COMM 74 2071/2025 02-08-2025 INTS SCAFFOLDINGS PVT. LTD. VSSH SAHIL9015668564 ISAHIL@ASPARTNE (02.08.25
ISTAR LANDCRAFT PVT. LTD. IMAHAJAN R.IN
209 ICS COMM 74 2076/2025 04-08-2025 UCO BANK VS SHIPRA SINGH|SH YOGESH|9968067667 JADV.YOGESHSHAR [04.08.25
KAIN KUMAR IMA121@GMAIL.CO
SHARMA M
209 ICS COMM 74 2098/2025 06-08-2025 ISUDHIR POWER LTD. VS PIECES ESH A. C. DAVID [9899291465 IAPPEXLEGALNETW |06.08.25
ISERVICES P. LTD, IORK@REDIFFMAIL.
ICOM
209 ICS COMM 74 2100/2025 06-08-2025 SURINDER ARORA VS BRIJSH AJAY|9212193958 JADV.FATYAL.AJAY [06.08.25
IMOHAN GUPTA [FATYAL @GMAIL.COM
209 ICS COMM 74 2151/2025 11-08-2025 IAJAY GUPTA VS ASHWANIMS SHWETAQ818274143 ISHWETA.D14@GMA [11.08.25

[L.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

(COMMERCIAL

209 ICS COMM 74 2174/2025 13-08-2025 IAPN TIGERS LLP COMPNAY THRU|SH NARENDER8368722310 IADVNARENDER?74@[13.08.25
JASHISH ANAND VS APN TIGERSKUMAR IGMAIL.COM
LLP COMPANY THRU ANKUR|
ISINGH ARYA
209 IOMP COMM 73 2184/2025 14-08-2025 IPIRAMAL FINANCE LTD. VS ARUNSH ANANJAY[7030378800 JASAPLEGALANDAD [14.08.25
KUMAR SINGH IVOCATES@GMAIL.C
IOM
209 IOMP COMM 73 2185/2025 14-08-2025 IPIRAMAL FINANCE LTD. VSSH ANANJAY[7030378800 JASAPLEGALANDAD (14.08.25
RAHUL CHAUHAN SINGH IVOCATES@GMAIL.C
oM
209 ICS COMM 74 2224/2025 20-08-2025 BANK OF INDIA VS PRIYANKA[SH SUDEESH(355033033 JADVSK33@GMAIL.C[19.08.25
JEWELLERS KUMAR IOM
209 ICS COMM 74 2225/2025 20-08-2025 IRAFIQ AHMED VS JITEN GOGOI |SH 8448840902 IADV.SARANDEEP@ [20.08.25
SARANDEEP IGMAIL.COM
SINGH
209 IOMP COMM 73 2241/2025 21-08-2025 JAIPRAKASH TIWARY VS AIRCON|SH SHYAM|9999154100 ISHYAMKUMAR@AL [21.08.25
ISYSTEMS INDIA PVT. LTD. KUMAR [TINDIALEGAL.COM
209 ICS COMM 74 2243/2025 21-08-2025 IVL. DHUNSERI PETROCHEM[SH ROHAN/9958629500 RAGHAV_ANAND@ [21.08.25
INDUSTRIES PVT. LTD. VSPODDAR LIVE.COM
ISOLVOPET
209 ICS COMM 74 2268/2025 23-08-2025 URMILA SHARMA VS ANURADHA|SH RAVINDERQ871513364 RAVINDRAKUMAR1 [22.08.25
SHARMA KUMAR 031969 @GMAIL.CO
M
209 ICS COMM 74 2272/2025 23-08-2025 BANK OF INDIA VS ALIZASH SUDEESH9355033033 IADVSK33@GMAIL.C[23.08.25
[ENTERPRISES KUMAR IOM
209 ICS COMM 74 2287/2025 25-08-2025 OBSURGE BIOTECH P. LTD. VSSH ADITYA{9958786148 JUDIT.JADELEX@G [25.08.25
IADDWILL CARE LIFE SCIENCES PPRAKASH IMAIL.COM
ILTD. JARORA
209 ICS COMM 74 2303/2025 26-08-2025 INDER SAIN JAIN VS VINESH|SH 0650508945 IADVDK.YADAV@GM]|26.08.25
JAIN DHARMENDRA| JAIL.COM
K YADAV
209 ICS COMM 74 2333/2025 290-08-2025 BANK OF BARODA VS NISHASH UMESH|9910568669 IADVUMESHJOSHI@[29.08.25
JAISWAL JOSHI IGMAIL.COM
137 IMS. RUBY ALKA[EAST 101 IOMP COMM 73 2090/2025 08.08.2025 PEEJAY FINNCE CO. LTD. VSSH B. B)9891887145 BANKEBIHARISHA [06.08.25
IGUPTA, DISTRICT] [RISHI PAL SHARMA RMA@REDIFFMAIL
JUDGE .COM
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IAGRASEN CARS PVT. LTD.

IMEENAKSHI
KALRA

101 ICS COMM 74 2095/2025 06.08.2025 I[ESSCON TECHNO SOLUTIONS VSSH TUSHAR9582440933 IMALHOTRATUSHA [06.08.25
INDRAPRASTHA BHARATIMALHOTRA R97@GMAIL.COM
IPROJECTS

101 ICS COMM 74 2125/2025 13.08.2025 INTS SCAFFOLDINGS PVT. LTD. VSSH SAHIL9015668564 ISAHIL@ASPARTNE [07.08.25
IANUSHREE = INFRASTRUCTUREMAHAJAN R.IN
[PVT. LTD.

101 ICS COMM 74 2150/2025 11.08.2025 IKAYA INTERNATIONAL THRU[SH VINOD PAL [9899996502 IVINODPAL1800@G {11.08.25
PRO  GAGAN AGGARWAL V§ IMAIL.COM
IAYATTT A UNIT OF CAPARO INDIA
ILTD.

101 ICS COMM 74 2152/2025 11.08.2025 IAJAY GUPTA VS ASHWANIMS SHWETA9818274143 ISHWETA.D14@GMA [11.08.25
SHARMA PROP SUPER INDIAGARG IL.COM
[FIRE SAFETY

101 ICS COMM 74 2161/2025 13.08.2025 CHEMSYNTH DRUGS AND|SH R. C.0868118015 RCTIWARIADV@G 12.08.25
IPHARMACEUTICALS VS JAYWINTIWARI IMAIL.COM
[REMDIES PVT. LTD.

101 ICS COMM 74 2208/2025 19.08.2025 IA TO Z SOLUTION VS 3 ELEMENTS|SH WASI9999938910 18.08.25

HAIDER

101 IOMP COMM 73 2232/2025 21.08.2025 PEEJAY FINANCE CO. LTD. VSSH B. B.9891887145 BANKEBIHARISHA [20.08.25

I[FAKHRUDDIN KHAN SHARMA RMA@REDIFFMAIL
.COM

101 ICS COMM 74 2239/2025 21.08.2025 STATE BANK OF INDIA VS AMITIMS SHALINI9899408618 ISHALINIUPADHYAY/[]21.08.25

BANSAL [UPADHYAY L ADVOCATE@GMAI
L.COM

101 ICS COMM 74 2240/2025 21.08.2025 IVIKRAM VADEHRA VS RAJISH VINAY[8882675545 ISAMYAKNYAYA@G [21.08.25
IMALHOTRA [KUMAR SINGH IMAIL.COM

101 ICS COMM 74 2246/2025 21.08.2025 IATUL KUMAR JAIN ANDMS VIBHA9810723994 IVARDHMANJUSRIS [21.08.25
IASSOCIATES VS PACK CAREJAIN IASSOCIATES @GMAI
INDIA PVT. LTD. L.COM

101 ICS COMM 74 2273/2025 23.08.2025 BANK OF BARODA VS SANDEEPSH UMESH|9910568669 IADVUMESHJOSHI@[23.08.25
KUMAR JOSHI IGMAIL.COM

101 ICS COMM 74 2274/2025 23.08.2025 INAVAIR SPECIALTY COATINGSSH 0871433339 ASHUTOSH@INDOL23.08.25
MHRU PUNEET TANEJA VSASHUTOSHGU I[EGALSERVICES.CO
KABWAR ENTERPRISES PVT. LTD.|PTA IM

101 ICS COMM 74 2291/2025 26.08.2025 IVALO AUTOMOTIVE PVT. LTD. VS[DR. 9873448030 SNK5LEGIS@GMAIL25.08.25

.COM




S.NO COURT

DISTRICT COURT ROOM

101

CASE TYPE

ICS COMM 74

CASE NUMBER

2297/2025

DATE
REGISTRATION

27.08.2025

OFPETITIONER

NAME VS
RESPONDENT NAME

RAMDAS SALES INDIA PVT. LTD,
VS SINAG HEALTH CARE PVT|
ILTD.

ADVOCATE

SH AMBER
SACHDEVA

ADVOCATE
MOBILE
NUMBER

0821961222

ADVOCATE EMAILDATE OF E-
ID FILING

25.08.25

38

[KUMAR
IMALHOTRA,
IDISTRICT

(COMMERCIAL)-01

ISH. SANJEEV|

JUDGE

INORTH
[EAST

201, NEW[C.S.(COMM) 105/2025 04-08-2025 IM/S RAJ INFRATECH ANDJRAJNIYADAV (8588856062 ISYNERGYLEGALS8O [31-07-2025

BUILDING KKD ICONSTRUCTION PVT. LTD. V§ @GMAIL.COM
IKIRTI INFRATEL PRIVATE
ILIMITED

---DO-- IC.S.(COMM) 106/2025 07-08-2025 SAKET SACHDEVA VS LIMCODEVANSH 9999856476 IDEVANSH.LAWYER [06-08-2025
IGLOBAL SERVICES PVT. LTD. &AGARWAL @GMAIL.COM
ORS.

---DO-- IC.S.(COMM) 107/2025 08-08-2025 IANKIT PANDEY VS KAMLESH IA. K. SHARMA (8700339955 IJADVAK52529@GMA |08-08-2025

IL.COM

---DO-- IC.S.(COMM) 108/2025 12-08-2025 IBANK OF BARODA VS MR. PAWANHUNNY 9650501903 JADVHUNNYSHARM |07-08-2025
KUMAR SHARMA A.28 @GMAIL.COM

---DO-- IC.S.(COMM) 109/2025 12-08-2025 JOY BATH FITTINGS VS MAA KALIDUSHYANT 0013173324 IBHARGAVALEGAL [12-08-2025
I[EMPORIUM BHARGAVA @GMAIL.COM

---DO-- IC.S.(COMM) 110/2025 18-08-2025 IMR. AMAN GUPTA VS MR. NAVAIITARUN GUPTA |9560719233 IADVOCATEGUPTA9 18-08-2025
I & ANR. l505@GMAIL.COM

---DO-- IC.S.(COMM) 111/2025 19-08-2025 BANK OF BARODA VS DOLIJUMESH JOSHI (9910568669 IADVUMESHJOSHI@[12-08-2025
IAGGARWAL IGMAIL.COM

---DO-- IC.S.(COMM) 112/2025 21-08-2025 PREM LATA JAIN & ANR. VSAMIT JAIN 9911525000 JAMITOSWAL14@GM]|20-08-2025
WITENDER SINGH & ANR. JAIL.COM

---DO-- IC.S.(COMM) 113/2025 26-08-2025 IUNION BANK OF INDIA VS MRJPRABHAS 0811909472 IADVPRABHASHJH?2 [22-08-2025
WAMSHED ALI [KUMAR JHA @GMAIL.COM

---DO-- IC.S.(COMM) 114/2025 28-08-2025 SARITA GARG VS M/S RADHEYRAKESH 9711771000 RAKESHADVACATE [26-08-2025
ISHYAM AND SONS & ORS. KUMAR 18 @GMAIL.COM

---DO-- [EX. (COMM) 67/2025 12-08-2025 ISHIVAJI KHEMKAR VSSWADESH 9899848679 ISWADESHBANSAL? |08-08-2025
BIDESHWAR PRAKASH MISHRA [MAHABIR 13804@GMAIL.COM

BANSAL
---DO-- [EX. (COMM) 68/2025 20-08-2025 SMT. URMILA GUPTA VS RAMRANJAN 7011312145 RANJAN.DOSHI@G [13-08-2025

DEV GUPTA

[DOSHI

IMAIL.COM
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---DO-- [EX. (COMM) 69/2025 21-08-2025 IMOHD. IDREES VS DEEPS[VARUN GUPTA [8920727332 IADVOCATEVARUNS [13-08-2025
IMANNIQUINS M@GMAIL.COM

---DO-- [EX. (COMM) 70/2025 29-08-2025 IDEEPAK SINGH VS NASEEMR.N.DUBEY 9811179209 IASSOCIATES202@G [28-08-2025
IAHMED IMAIL.COM

---DO-- [EX. (COMM) 71/2025 130-08-2025 PUNJAB NATIONAL BANK VSFILE RECEIVED FROM TIS 29-08-2025
IPRADEEP GAUTAM [HAZARI THROUGH TRANSFER]

ICERTIFICATE

---DO-- [EX.(COMM) AWARD 02/2025 06-08-2025 IKOTAK MAHINDRA PRIME LTDIAMIT KUMAR9Q990659331 [KMPSPARTNER@G [06-08-2025
VS RIYASAT ALI & ORS SINHA IMAIL.COM

---DO-- [EX.(COMM) AWARD 03/2025 06-08-2025 KOTAK MAHINDRA PRIME LTDAMIT KUMAR/9990659332 [KMPSPARTNER@G [06-08-2025
VS KISHAN KUMAR & ORS SINHA IMAIL.COM

---DO-- [EX.(COMM) AWARD 04/2025 06-08-2025 IKOTAK MAHINDRA PRIME LTDAMIT KUMAR{990659333 [KMPSPARTNER@G [06-08-2025
VS WASIM KHAN & ORS SINHA IMAIL.COM

---DO-- [EX.(COMM) AWARD 05/2025 08-08-2025 IAXIS BANK LTD VS SHAHID IMAYANK 9873347330 IMAYANK.MAHAJAN|08-08-2025

IMAHAJAN 05@YAHOO.COM

---DO-- [EX.(COMM) AWARD 06/2025 12-08-2025 IKOTAK MAHINDRA PRIME LTD|SAGAR 7053284188 ISAGARMISHRA2490/06-08-2025
IVS ROHIT R & ORS IMISHRA @GMAIL.COM

---DO-- [EX.(COMM) AWARD 07/2025 12-08-2025 KOTAK MAHINDRA PRIME LTD[SAGAR 7053284188 ISAGARMISHRA2490(06-08-2025
VS AZRUDDIN & ORS IMISHRA @GMAIL.COM

---DO-- [EX.(COMM) AWARD 08/2025 12-08-2025 KOTAK MAHINDRA PRIME LTD[SAGAR 7053284188 ISAGARMISHRA2490/06-08-2025
VS VINIT KUMAR SHARMA & ORS [MISHRA @GMAIL.COM

---DO-- [EX.(COMM) AWARD 09/2025 19-08-2025 M/S KOTAK MAHINDRA BANKMAYANK 0873347330 IMAYANK.MAHAJAN|18-08-2025
LTD. VS RAJU AND ANR. IMAHAJAN 05@YAHOO.COM

---DO-- [EX.(COMM) AWARD 10/2025 19-08-2025 IM/S KOTAK MAHINDRA BANK VSIMAYANK 9873347330 IMAYANK.MAHAJAN|18-08-2025
IPRAVEEN KUMAR & ANR. IMAHAJAN 05@YAHOO.COM

---DO-- [EX.(COMM) AWARD 11/2025 22-08-2025 IM/S KOTAK MAHINDRA PRIMEMYANK 0873347330 IMAYANK.MAHAJAN]
LTD. VS KULDEEP KR & ANR. IMAHAJAN 05@YAHOO.COM
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---DO-- IMISC DJ 287/2025 07-08-2025 IBANK OF BARODA VS DEEPAKHUNNY 0650501903 IADVHUNNYSHARM [06-08-2025
IKUMAR JHA SHARMA IA.28 @GMAIL.COM
---DO-- IMISC DJ 288/2025 11-08-2025 IM/S HELICON SURGICAL &SANJAY SOTI (9810935078 ISOTI.SANJAY @GMA|11-08-2025
IMEDICLA DEVICES VS M/S SUPER| IL.COM
ISURGMED PVT. LTD.
---DO-- IMISC DJ 289/2025 12-08-2025 ISMT. BEENA TRIPATHI VS VIJAY|N S NEGI 0099029218 ISAHILNEGI19841@ [12-08-2025
IBANSAL IGMAIL.COM
---DO-- JOMP (I) (COMM) 13/2025 18-08-2025 IPIRMAL FINANCE LTD VS GEETAJANANJAY 7030378800 JASAPLEGALANDAD ([13-08-2025
WEEVAN LAL SINGH IVOCATES@GMAIL.C
IOM
---DO-- JOMP (I) (COMM) 14/2025 18-08-2025 IPIRMAL FINANCE LTD VS VIKASANANJAY 7030378800 JASAPLEGALANDAD [13-08-2025
IMASIH DATTA SINGH IVOCATES@GMAIL.C
OM
---DO-- JOMP (I) (COMM) 15/2025 22-08-2025 IAXIS BANK LTD VS DROPADI IMAYANK 0873347330 IMAYANK.MAHAJAN]21-08-2025
IMAHAJAN 05@YAHOO.COM
---DO-- IOMP (COMM) 05/2025 01-08-2025 IAMIT KUMAR VS MAHINDRA ANDIAJIT PRATAP/9582334317 PRATAPAJITSINGH [01-08-2025
IMAHINDRA FINANCIAL SERVICESSINGH l05@GMAIL.COM
ILTD.
---DO-- IOMP (COMM) 06/2025 04-08-2025 IMANTON KUMAR JHA VS THEPRAVEEN 9560971436 IPRAVEENCHANDRA[26-07-2025
ISHANKAR COOPERATIVE URBAN[CHANDRA 133@GMAIL.COM
[TC SOCIETY LTD.
---DO-- IOMP (COMM) 07/2025 04-08-2025 KALPANA JHA VS THE SHANKARPPRAVEEN 9560971437 PRAVEENCHANDRA[26-07-2024
ICOOPERATIVE URBAN TCCHANDRA 133@GMAIL.COM
ISOCIETY LTD.
39 ISH. BRIJESHSHAHDARA(301, NEW COURT|CS (COMMERCIAL ) 04-08-2025 CS (COMM)/474/2025 |CHANCHAL SHARMA VS SANJEEV|999741474 ISJ301268@GMAIL.C[28-07-2025
[KUMAR GARG, BUILDING HIMANSHI CHOPRA JAGGARWAL IOM
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT-01
301, NEW COURTICS (COMMERCIAL ) 04-08-2025 CS (COMM)/475/2025 |[SUNIL KUMAR VS SIDDHARTHIANUJ KUMAR [9818474551 ANUJKUMAR@GMAP23-07-2025
BUILDING IKUMAR JAIN [L.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE OFPETITIONER

REGISTRATION

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

BUILDING

[ENERGY AND LIGHTING PVT LTD

IMALHOTRA

301, NEW COURTICS (COMMERCIAL ) 04-08-2025 CS (COMM)/476/2025 [PUNJAB NATIONAL BANK VSKAMAL SINGH [9868927179 KAALANILEGALAD [29-07-2025
BUILDING IVIPIN GUPTA IVISOR@GMAIL.CO
M

301, NEW COURTICS (COMMERCIAL ) 05-08-2025 CS (COMM)/482/2025 [FAKHRE ALAM VS SUBHASH[KAPIL TYAGI [9873090956 JADV.KAPILTYAGI16 [28-07-2025
BUILDING GAUTAM 8@GMAIL.COM
1301, NEW COURTICS (COMMERCIAL) 05-08-2025 CS (COMM)/483/2025 JAGDEEP SINGH VS ARUN DEV[DIVYANSH 0811211146 IADVJKBHOLA@GM [30-07-2025
BUILDING KAUSHIK AIL.COM
301, NEW COURTICS/COMMERCIAL 06-08-2025 EXECUTION MOHD AAZAD VS DHEERAJISANDEEP 0068252446 ISANDEEPS506@GM [04-08-2025
BUILDING (COMM.)/165/2025 IMALHOTRA [KUMAR AIL.COM
301, NEW COURTICS (COMMERCIAL ) 06-08-2025 EXECUTION INITIN KUMAR DAHLAN[SUSHANT 9868069682 ISUSHANTMUKUND [30-07-2025
BUILDING (COMM.)/166/2025 IPROPRIETOR OF M/S FIVE STARMUKUND @GMAIL.COM

[FABRICS VS ABHINAV JAIN

IPROPRIETOR OF SHRI NANDI]|

[TRADING AGENCY
301, NEW COURTICS (COMMERCIAL) 06-08-2025 CS (COMM)/484/2025 BANK OF BARODA VS HARSH|GEETANJALI [8447833470 JADVOCATE.134@G [30-07-2025
BUILDING IKUMAR SHARMA IMAIL.COM
1301, NEW COURTICS (COMMERCIAL) 11-08-2025 IMISC DJ/709/2025 SUMEET GROVER VS  WMMAHIR 0810424820 IMAHIR.MALHOTRA |07-08-2025

@OUTLOOK.COM




S.NO COURT

DISTRICT COURT ROOM

BUILDING

301, NEW COURT]

CASE TYPE

ICS (COMMERCIAL)

CASE NUMBER

13-08-2025

DATE OFPETITIONER NAME VS

REGISTRATION

CS (COMM)/498/2025

RESPONDENT NAME

ISANTOSHI SHARMA VS COUPLE
INETERNATIONAL APPARES LLP

ADVOCATE

IVARUN SIKKA

ADVOCATE
MOBILE
NUMBER

9810777375

ADVOCATE EMAILDATE OF E-
ID FILING

VARUNSIKKA.ADV (05-08-2025
@GMAIL.COM

BUILDING

(COMM.)/180/2025

IVS M/S RUDRALAY

301, NEW COURTICS (COMMERCIAL) 13-08-2025 CS (COMM)/499/2025 [NIKHIL GUPTA VS M/S RAYSMANDEEP 9873068861 IMANDEEPMBANSA (05-08-2025
BUILDING [UNIFORMS AND ORS BANSAL L@GMAIL.COM
301, NEW COURTICS (COMMERCIAL) 13-08-2025 IMISC DJ/714/2025 IALLWAYS LOGISTICS INDIANJAMBER 9821961222 IAMBERSACHDEVA [08-08-2025
BUILDING IPRIVATE LIMITED VS QUALITY[SACHDEVA (@GMAIL.COM

INON WOVEN FABRIC
301, NEW COURTICS (COMMERCIAL) 19-08-2025 EXECUTION A D TRADING PRIVATE LIMITED|VISHAL PATEL 9711023307 IVISHALADV25@GM [06-08-2025
BUILDING (COMM.)/177/2025 VS AMIR KHAN AIL.COM
301, NEW COURTICS (COMMERCIAL) 19-08-2025 EXECUTION ISARAOGI SUPER SALES PVT LTDVARUN BEDI (8285672608 IADVOCATEVARUNB|07*-08-2025
BUILDING (COMM.)/178/2025 VS M/S CITY CENTER AND ANR [EDI@GMAIL.COM
301, NEW COURTICS (COMMERCIAL) 19-08-2025 IEXECUTION ISARAOGI SUPER SALES PVT LTDVARUN BEDI (8285672608 JADVOCATEVARUNB 07%-08-2025
BUILDING (COMM.)/179/2025 IVS M/S DO BHAI GARMENT I[EDI@GMAIL.COM
1301, NEW COURTICS (COMMERCIAL) 19-08-2025 IEXECUTION ISARAOGI SUPER SALES PVT LTDVARUN BEDI (8285672608 JADVOCATEVARUNB 07%-08-2025

[EDI@GMAIL.COM




S.NO COURT

DISTRICT

COURT ROOM

301, NEW COURT]
BUILDING

CASE TYPE

ICS (COMMERCIAL)

CASE NUMBER

19-08-2025

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

IMISC DJ/742/2025

RELIANCE PROJECT AND|
IPROPERTY MANAGEMENT]
ISERVICE LTD VS MAYANK GARG

KUMAR

9999154100

ISHYMAKUMAR@AL
[TINDIALEGAL.COM

12-08-2025

INEOGROWTH CREDIT PVT LTD
JAND ORS

[KANT(P),

301, NEW COURTICS (COMMERCIAL) 20-08-2025 EX. - AWARD BYKOTAK MAHINDRA BANK VSMAYANK 9873347330 IMAYANK_MAHAJA [18-08-2025
BUILDING IARB./24/2025 IMEENU DEVI IMAHAJAN INo5@GMAIL.COM
1301, NEW COURTICS (COMMERCIAL) 21-08-2025 CS (COMM)/513/2025 [DIMPLE NAYYAR, PROPRIETOR[SUMIT JAIN (9999391395 IADVT.SUMITJAIN@ [14-08-2025
BUILDING OF M/S AIMFIT DIET AND IGMAIL.COM
OBESITY CENTRE VS ANITA ALIAS|
IADITTI RAJPUT
1301, NEW COURTICS (COMMERCIAL) 22-08-2025 CS (COMM)/515/2025 |ANIL KUMAR GUPTA VS SHRIVIDIT GUPTA [9910995511 IA455DEFCOL@GMA [19-08-2025
BUILDING INARESH KUMAR GARG IL.COM
301, NEW COURTICS (COMMERCIAL) 22-08-2025 CS (COMM)/516/2025 [SANJAY SOTI VS NEELAMHEMANT 0873625209 ISOTL.SANJAY @GMA[20-08-2025
BUILDING IMISHRA ITYAGI [L.COM
301, NEW COURTICS (COMMERCIAL) 27-08-2025 [EXECUTION INDO LAMINATES (P) LTD VSSHIKHAR 9999443512 ISHIKHARGUPTA@A[26-08-2025
BUILDING (COMM.)/187/2025 IMANISH KHANDELWAL IGUPTA DVSGLEGAL.IN
40 IMS. KIRAN BANSAL,SHAHDARA|ROOM NO 208 ICOMMERCIAL 02-08-2025 CS (COMM)/473/2025 |GAUTAM SHARMA VS  |VISHAL 9711023307 LITIGATIONLEXLE [02-08-2025
IDISTRICT JUDGE,| BREWBAKES HOSPITALITY ANDPPATEL(P), IGALIZER@GMAIL.C
(COMMERCIAL ISONS PRIVATE LIMITED lOM
ICOURT)
[ROOM NO 208 ICOMMERCIAL 04-08-2025 CS (COMM)/480/2025 |[SUNIL KUMAR DUTTA VS M/SRAJNI 9717305136 LEGALROOTS@GM [04-08-2025

AIL.COM




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE OFPETITIONER

REGISTRATION

NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

ROOM NO 208 [COMMERCIAL 06-08-2025 CS (COMM)/485/2025 M/S SHAILENDER SINGH[ROSHAN 8506000655 RLGGAUTAM @GMA06-08-2025
ICONSTRUCTION VS M/SIGAUTAM(P), [L.COM
IMUNICIPAL CORPORATION OF
DELHI
[ROOM NO 208 ICOMMERCIAL 06-08-2025 CS (COMM)/486/2025 M/S SHAILENDER SINGH[ROSHAN 8506000655 RLGGAUTAM@GMA|06-08-2025
ICONSTRUCTION VS M/SIGAUTAM(P), [L.COM
IMUNCIPAL CORPORATION OH
IDELHI
[ROOM NO 208 ICOMMERCIAL 06-08-2025 CS (COMM)/487/2025 [BANK OF BARODA VS RAJNEESH|VIKAS 0811535181 [KRINGR@BANKOFB|06-08-2025
IKUMAR KAUSHIK IMEHAN(P), JARODA.COM
ROOM NO 208 ICOMMERCIAL 11-08-2025 CS (COMM)/494/2025 |[SHRI NITESH KUMAR PROP OFMOHD.ISHRAF|9910558377 DELHICARESYSTE [11-08-2025
IMS DELHI CARE SYSTEM VS MS|IL ANSARI(P), IM@GMAIL.COM
IHOSPIMED LIFE SCIENCE
[ROOM NO 208 ICOMMERCIAL 18-08-2025 CS (COMM)/503/2025 [SUMAN PURI VS YOGESH|DISHANT 0971463025 IDISHANTSHARMAO [18-08-2025
IKUMAR SHARMA SHARMA(P), 1@YAHOO.CO.IN
[ROOM NO 208 ICOMMERCIAL 19-08-2025 CS (COMM)/508/2025 [RAJ KUMAR GUPTA VS SUMITISIDHANT 0650677902 ISIDHANTDHINGRA [19-08-2025
GUPTA IDHINGRA AND @ADVOCAESIDHAN|
JASSOCIATES(P) T
[ROOM NO 208 ICOMMERCIAL 19-08-2025 CS (COMM)/507/2025 [UMESH MALIK VS PARSVNATH[KAPIL 0811484409 [KMALIK@CONDUCI[19-08-2025
IDEVELOPERS LIMITED AND ORS [MALIK(P), IVELEGAL.COM
[ROOM NO 208 ICOMMERCIAL 12-08-2025 CS (COMM)/496/2025 [DEEPAK KUMAR AND ANR VSHABIBUR 0811238759 REHMANADV@GM [12-08-2025
ISUMIT KAUSHIK AND ANR REHMAN IAIL.COM
[ROOM NO 208 ICOMMERCIAL 20-08-2025 CS (COMM)/511/2025 PJAI BHAWANI TRADING VS [NEELAM 7303296156 INEELAM.MALIK851 [20-08-2025
IMANISH KUMAR IMALIK(P), > @GMAIL.COM
[ROOM NO 208 ICOMMERCIAL 20-08-2025 CS (COMM)/510/2025 JAI BHAWANI TRADING VS [NEELAM 7303296156 INEELAM.MALIK851 20-08-2025
IMANISH MANTRI IMALIK(P), >@GMAIL.COM
[ROOM NO 208 ICOMMERCIAL 20-08-2025 CS (COMM)/509/2025 |[STATE BANK OF INDIA VS PJEEWAN 0810099243 UVPGADVOCATE@G [20-08-2025
IVISHAL AND ANR PARKASH IMAIL.COM
IGUPTA(P),
[ROOM NO 208 ICOMMERCIAL 21-08-2025 CS (COMM)/514/2025 [BANK OF BARODA VS NEHAUMESH 9910568669 IADVUMESHJOSHI@[21-08-2025
RAWAL ALIAS NEHA SINGH JOSHI(P), IGMAIL.COM
[ROOM NO 208 ICOMMERCIAL 22-08-2025 CS (COMM)/517/2025 |[RISHI BALI AND ANR VS [NAGENDRA [8510005604 INPSINGHANDASSO [22-08-2025
IMAANAS GOYAL AND ANR PRATAP ICIATES@GMAIL.CO
SINGH(P), IM




S.NO COURT
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COURT ROOM

CASE TYPE

CASE NUMBER

DATE OFPETITIONER

REGISTRATION

NAME VS
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ADVOCATE EMAIL
ID

DATE OF E-

FILING

[ROOM NO 208 ICOMMERCIAL 22-08-2025 CS (COMM)/518/2025 [STATE BANK OF INDIA VS [SUCHITA 8896932838 IAGNTHOTRISUCHIT [22-08-2025
INAVRATAN MAL BAFNA[DIXIT(P), IA@GMAIL.COM
IPROPRIETOR OF NAMAN|
GARMENTS
[ROOM NO 208 ICOMMERCIAL 25-08-2025 CS (COMM)/520/2025 [UNION BANK OF INDIA VS [KAMALJIT 9890410729 KAMALJITSINGHRA[]25-08-2025
IMOHIT SOORMA PROPSINGH INOT@GMAIL.COM
SHALIMAR JOD RANOT(P),
[ROOM NO 208 ICOMMERCIAL 29-08-2025 CS (COMM)/525/2025 [VANDANA BANSAL VS BOOKINGSANTANU 0810688245 ISANTANUKANUNG [29-08-2025
WJINI PRIVATE LIMITED KANUNGO(P), IOADV@GMAIL.COM
[ROOM NO 208 ICOMMERCIAL 29-08-2025 CS (COMM)/524/2025 [NAMAN JAIN VS IBRAN PIYUSH 8700925528 IPIYUSHKATYALQ8@[29-08-2025
KATYAL(P), IGMAIL.COM
ROOM NO 208 ICOMMERCIAL 29.08.2025 CS COMM 526/2025 IDELI BREEZE MEDIA VSISANTOSH 0267972567 IADVOCATESKSING [29.08.2025
IFLYFAAST AVATION PVT LTED KUMAR SINGH| H@GMAIL.COM
ROOM NO 208 |[COMMERCIAL 02-08-2025 EXECUTION ROHIT DUA VS DEEPAK PARWAL|ADITYA 8383953944 DAIN.ADITYARAJ@ |02-08-2025
(COMM)/164/2025 JAIN(P), IYAHOO.COM
ROOM NO 208 [COMMERCIAL 02-08-2025 EXECUTION RAKESH KUMAR JAIN VS M/SADITYA 8383953944 JAIN.ADITYARAJ@ [02-08-2025
(COMM)/163/2025 INAVRANG DRESSES JAIN(P), YAHOO.COM
[ROOM NO 208 ICOMMERCIAL 08-08-2025 EXECUTION ISARAOGI SUPER SALES PVT LTD [VARUN 8285672608 IADVOCATEVARUNB|08-08-2025
(COMM)/170/2025 IVS ARUN KUMAR KESHARI BEDI(P), EDI@GMAIL.COM
ROOM NO 208 ICOMMERCIAL 08-08-2025 EXECUTION ISARAOGI SUPER SALES PVT LTD [VARUN 8285672608 IADVOCATEVARUNB|08-08-2025
(COMM)/169/2025 VS MUKIESH SETHI BEDI(P), IEDI@GMAIL.COM
[ROOM NO 208 ICOMMERCIAL 14-08-2025 EXECUTION ISARAOGI SUPER SALES PVT LTD [VARUN 8285672608 IADVOCATEVARUNB14-08-2025
(COMM)/174/2025 VS M/S STOPS SHOP BEDI(P), [EDI@GMAIL.COM
ROOM NO 208 ICOMMERCIAL 14-08-2025 EX - AWARD BYKOTAK MAHINDRA BANK LTD VSMAYANK 0873347330 IMAYANK_MAHAJA {14-08-2025
IARB/17/2025 SEEMA IMAHAJAN(P), INO5@YAHOO.CO.IN
[ROOM NO 208 ICOMMERCIAL 19-08-2025 EXECUTION INAMO DEV DEVUM|VINEET 0811268978 [HANSVINEET@YAH [19-08-2025
(COMM)/181/2025 IPARSHVANTHAM VS RU SINGH[HANS(P), 00.CO.IN
IAND GRANSONS  APPARELS|
PRIVATE LIMITED
[ROOM NO 208 ICOMMERCIAL 19-08-2025 IEXECUTION ISH SAURABH JAIN VS R U SINGH[VINEET 0811268978 [HANSVINEET@YAH [19-08-2025
(COMM)/182/2025 IAND GRANSONS APPARELS PVTHANS(P), 00.CO.IN

LTD




S.NO COURT

DISTRICT

COURT ROOM

ROOM NO 208

CASE TYPE

ICOMMERCIAL

CASE NUMBER

18-08-2025

DATE
REGISTRATION

IEXECUTION

OFPETITIONER

NAME VS
RESPONDENT NAME

ISARAOGI SUPER SALES PVT LTD

ADVOCATE

IVARUN

ADVOCATE
MOBILE
NUMBER

8285672608

ADVOCATE EMAILDATE OF E-

ID

JADVOCATEVARUNB

FILING

18-08-2025

(COMM)/176/2025 IVS SANJAY PRASAD BEDI(P), [EDI@GMAIL.COM
[ROOM NO 208 ICOMMERCIAL 18-08-2025 EXECUTION ISARAOGI SUPER SALES PVT LTD [VARUN 8285672608 IADVOCATEVARUNB18-08-2025
(COMM)/175/2025 VS AMRIT CHAUDHARY BEDI(P), [EDI@GMAIL.COM
ROOM NO 208 [COMMERCIAL 18-08-2025 EX - AWARD BY[KOTAK MAHINDRA BANK LTD VSMAYANK 0873347330 IMAYANK_MAHAJA [18-08-2025
IARB/19/2025 YUVRAJ LOGISTICS IMAHAJAN(P), INo5@YAHOO.CO.IN
ROOM NO 208 ICOMMERCIAL 18-08-2025 EX - AWARD BYKOTAK MAHINDRA BANK LTD VSMAYANK 0873347330 IMAYANK_ _MAHAJA 18-08-2025
IARB/18/2025 YUVRAJ LOGISTICS IMAHAJAN(P), INo5@YAHOO.CO.IN
ROOM NO 208 [COMMERCIAL 10-08-2025 EX - AWARD BY[KOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [19-08-2025
IARB/23/2025 INARENDER KUMAR IMAHAJAN(P), INo5@YAHOO.CO.IN
ROOM NO 208 [COMMERCIAL 18-08-2025 OMP (DIPIRAMAL FINANCE LIMITED VS JANANJAY 7030378800 IASAPLEGALANDAD (18-08-2025
(COMM)/79/2025 SHOBHIT KUMAR SINGH(P), IVOCATES@GMAIL.C|
IOM
ROOM NO 208 [COMMERCIAL 18-08-2025 OMP (DIPIRAMAL FINANCE LIMITED VS JANANJAY 7030378800 IJASAPLEGALANDAD (18-08-2025
(COMM)/78/2025 WITENDRA PARMAR SINGH(P), IVOCATES@GMAIL.C
OM
ROOM NO 208 [COMMERCIAL 11-08-2025 [EXECUTION ISARAOGI SUPER SALES PVT LTDVARUN 8285672608 JADVOCATEVARUNB(11-08-2025
(COMM.)/172/2025 IVS NITISH KUMAR BEDI(P), EDI@GMAIL.COM
ROOM NO 208 ICOMMERCIAL 25-08-2025 EXECUTION IM/S CAMEO OVERSEAS VS THEJINDER BIR(9868278800 INDERUPPAL14@G [25-08-2025
(COMM)/185/2025 IGLOBAL - VIMMIGRAATION AND|SINGH IMAIL.COM
ORS
ROOM NO 208 [COMMERCIAL 26-08-2025 EX - AWARD BYKOTAK MAHINDRA PRIME LTD |JAMIT KUMAR{990659331 KMPSPARTNER@G [26-08-2025
IARB/26/2025 VS JOSHI S SINHA(P), IMAIL.COM
ROOM NO 208 [COMMERCIAL 27-08-2025 EX - AWARD BY[SUNDARAM FINANCE LTD VS [NITIN 0773667288 IADVOCATE.MEHTA [27-08-2025
IARB/27/2025 YADAVENDER SINGH IMEHTA(P), IASSOCIATE09@GM
AIL.COM
ROOM NO 208 [COMMERCIAL 28-08-2025 EXECUTION IANIL KUMAR SENIOR CITIZEN VSINDERJEET (9818357878 INDER.LAWYER@G [28-08-2025
(COMM)/188/2025 MAYASHEEL RETAIL INDIA [SINGH(P), IMAIL.COM
LIMITED
ROOM NO 208  |COMMERCIAL 30-08-2025 EXECUTION JANIL PITTI VS RAJEEVIKUSHAGRA 19999448797 [KUSHAGRABANSAL [30-08-2025
(COMM)/190/2025 CHOUHAN BANSAL(P), @AKAASSOCIATES.

IORG.IN




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICONSTRUCTIONS VS M/§
IMUNICIPAL CORPORATION OF

IDELHI

ROOM NO 208 [COMMERCIAL 29.08.2025 [EXECUTION IJANIL PITTI VS SUMAN JAIN [KUSHAGRA 9999448797 [KUSHAGRABANSAL [29.08.2025
(COMM)/189/2025 BANSAL(P), @AKAASSOCIATES.
IORG.IN
41 ISH. SANJAY[SHAHDARA ICS(COMM) 471/2025 02.08.2025 ICANARA BANK VS VIPI SINGH IANUJ 90999490798 JADVOCATEANUJAG [30.07.2025
ISHARMA-II, JAGGARWAL ARWAL@YAHOO.C
IDISTRICT JUDGE, IOM
ICOMMERCIAL
ICOURT EX(COMM) 162/2025 02.08.2025 IRAHN CONSTRUCTIONS PVT LTDRAHUL 0899218215 RAHULSSMALHOTR/02.08.2025
IVS KAPIL MITTAL IMALHOTRA A@GMAIL.COM
CS(COMM) 470/2025 02.08.2025 IRAKESH KUMAR AGGARWAL VSPAWAN 0810825753 IADVOCATEPKUMA [27.05.2025
PREM PRINTERS & ANR. KUMAR R@GMAIL.COM
ICS(COMM) 477/2025 04.08.2025 IGURINDER SINGH VS M/S NOBLEN K RATHI 09811263109 INKRATHIADV@YA [02.08.2025
[ENTERPRISES [HOO.COM
ICS(COMM) 478/2025 04.08.2025 IM/S BANSAL ENTERPRISES VSATUL SAHI 9873355153 ATULSAHI@LIVE.C [01.08.2025
IM/S YORK’S PHARMA & ORS IOM
CS(COMM) 479/2025 04.08.2025 BANK OF BARODA VS RAJ SANJEET 0868588173 ISANJEETADVO@YA [01.08.2025
[KUMAR SINGH HOO.CO.IN
EX(COMM) 167/25 07.08.2025 IM/S KANHA PACKAGING PVT LTDISHAHZEB 9911150016 IOFFICE@ACECHAM [05.08.2025
VS M/S STAR ENGINEERINGAHMED BERS.IN
IWORKS PVT LTD
ICS(COMM) 488/2025 07.08.2025 ISANJAY KUMAR GAUR PROP OHTARUN 0560052480 [TUSHAR.PURDHIR [04.08.2025
IM/S GAUR DISTRIBUTORS VS J K[KASHYAP @JKCEMENT.COM
CEMENTS LTD
ICS(COMM) 491/2025 07.08.2025 IABDUL MAJID VS GAURAVKALI CHARAN (9312046393 JADVKALICHARAN9 [06.08.2025
KUMAR DHINGRA 3@GMAIL.COM
[EX(COMM) 168/2025 07.08.2025 IAMIT CREATION VS JCR FASHION|VIJAY PAILJ8882525642 IADV.VIJAYRAJPUT [07.08.2025
RETAIL PVT LTD SINGH @GMAIL.COM
ICS(COMM 489/2025 07.08.2025 IM/S SHAILENDER SINGHR L GAUTAM 8506000655 RIGGAUTAM @GMA [05.08.2025
ICONSTRUCTIONS VS M/S [L.COM
IMUNICIPAL CORPORATION OH
DELHI
ICS(COMM) 490/2025 07.08.2025 IM/S SHAILENDER SINGHRR L GAUTAM 8506000655 RIGGAUTAM@GMA [05.08.2025

[L.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

CS(COMM) 492/2025 08.08.2025 V. P INDUSTRIES VS VAIDIKVIRENDER 0811241972 IVSPANWAR.ASSOCI |07.08.2025

[ELECTRONICS SINGH ATES@GMAIL.COM
PANWAR

CS(COMM) 493/2025 11.08.2025 IHARISH VERMA VS NEETUDEEPAK 0891414143 RAJATTANWAR33@/06.08.2025
RATHORE SHARMA IGMAIL.COM

EX(COMM) 171/2025 11.08.2025 IANMOL FINANCIAL SERVICESY K YADAV 999985157 UVKYADAVADV@GM |[07.08.2025
ILTD VS GURCHARAN SINGH AIL.COM

ICS(COMM) 495/2025 12.08.2025 INEERAJ KUMAR JAIN VS M/S[PRAVEEN 0811141796 IPARVEENGARGOFF [07.08.2025
WAIDAYAL PAPER PVT LTD & ORS [KUMAR GARG [CIAL@GMAIL.COM

CS(COMM) 497/2025 13.08.2025 IMUKESH KUMAR MAHAJAN VSMANOJ 0811958663 IADVMLOOMBA.DH {11.08.2025
ISANJAY NIGAM LOOMBA IC@GMAIL.COM

CS(COMM) 500/2025 14.08.2025 BANK OF BARODA VS MRIGEETANJALI (8447833470 JADVOCATE.134@G [12.08.2025
IMICHAEL SHARMA IMAIL.COM

ICS(COMM) 501/2025 14.08.2025 BANK OF BARODA VS MRSGEETANJALI (8447833470 JADVOCATE.134@G [12.08.2025
ISUNITA SHARMA IMAIL.COM

[EX(COMM) 173/2025 14.08.2025 SHRI GAGAN BHASIN VS LAJSUDHIR 0312271242 ISUDHIR_SUKHIJA [05.08.2025
[EXPORTS LTD KUMAR @YAHOO.COM

SUKHIJA

ICS(COMM) 502/2025 18.08.2025 INARESH KUMAR SHRIVASTAV VS[K. Ki9811062684 KISHORE.SRIVAS@ [14.08.2025
PRASHANT KUMAR GUPTA SRIVASTAVA IGMAIL.COM

OMP I (COMM) 80/2025 18.08.2025 IPIRAMAL FINANCE LTD VSANANJAY 7030378800 JASAPLEGALANDAD (14.08.2025
INISHAN SINGH & ORS SINGH IVOCATES@GMAIL.C|

IOM

ICS(COMM) 506/2025 19.08.2025 ICCPL DEVELOPERS PVT LTD VSIARJUN 0899810111 IMAIL@ARJUNSAW [14.08.2025
ISHAILESH SHARMA & ANR SAWHNEY HNEY.IN

[EX AWARD 25/25 21.08.2025 IM/S KISETSV SAISAON FINANCHVIDUR SIKKA (9564587415 IVIDURSIKKAADV@ [13.08.2025
INDIA PVT LTD VS M/S SWASTIK| IGMAIL.COM
IENTERPRISES

IMISC DJ 757/2025 23.08.2025 IM/S VELOCITY ENGINEERS VSSANKET 9971055101 IMRINAL@MHVLEG [02.08.2025
M/S MAHESH WINDING WIRES |[RANJAN AL.CO.IN




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

[EX (COMM) 184/2025

DATE OF
REGISTRATION

25.08.2025

PETITIONER NAME
RESPONDENT NAME

RTADERS

IMAHEEKA INDUSTRIES LLP VS JV|

VSADVOCATE

SWADESH
IMAHABIR
BANSAL

ADVOCATE
MOBILE
NUMBER

9899848679

ADVOCATE EMAILDATE OF E-

ID

ISWADESHBANSAL7
3804 @GMAIL.COM

FILING

22.08.2025

[EX(COMM) 186/2025

27.08.2025

ISAVITA BATRA VS ADESH KUMAR|

IMOHD. ZAHID

0811750070

Z.AHID9811750070 @
IGMAIL.COM

25.08.2025

ICS(COMM) 523/2025

27.08.2025

RAHUL GUPTA VS ATUL

JOSHI

ROHIT KUMAR

9911445112

PCSHARMA771@GM
AIL.COM

25.08.2025

42

ISH. PAWAN KUMAR]
IMATTO DJ (COMM-|
04)

ISHAHDARA

C. NO. 304

ICOMMERCIAL

ICS (COMM)/469/2025

CCPL DEVELOPERS
IPVT. LTD VS
SHAILESH SHARMA &
JANR.

ARJUN SAWHNEY

0899810111

imail @arjunsawhngq

01.08.2025

ICOMMERCIAL

IMISC. DJ/ 695/2025

IM/S PARTH]|
BOOKSELLERS  AND|
IDISTRIBUTORS VS
ICENTRAL UNIVERSITY|

RISHABH

0654183226

shivansh.32@gmai

02.08.2025

ICOMMERCIAL

CS (COMM)/472/2025

BANK OF BARODA V§
IPURNIMA SHARMA|
[PROP OF M/S BALAJI
IENTERPRISES

[UMESH JOSHI

0910568669

ladvumeshjoshi@g

02.08.2025

ICOMMERCIAL

CS (COMM)/481/2025

IM/S BANSAL
ENTERPRISES VS M/S
VINAY PHARMA &
ORS.

JATUL SAHI/ AMIT RANA

9873355153

atulsahi@live.com

04.08.2025

ICOMMERCIAL

OMP (COMM) / 09/2025

IMANOJ BANSAL VS
M/S SBI CARDS AND
PAYMENT SERVICES
LIMITED & ANR.

IDARSH BANSAL

9599999635

darsh.bansal@ymal

04.08.2025

ICOMMERCIAL

[EX AWARD ARB. 16/2025

AXIS BANK LTD VS
JAVED KHAN

IMAYANK MAHAJAN

12.08.2025

ICOMMERCIAL

IMISC. DJ/ 717/2025

M/S BCL SECURH
PREMISES PVT LTD.
VS. M/S  LOTUS
IMAINTENANCE ~ PVT.

IBHARAT BAGGA

9899584189

13.08.2025

ICOMMERCIAL

IMISC. DJ/ 722/2025

M/S STARCO
IMETAPLAST PVT. LTD|
VS M/S SHELLZ INDIA
PVT LTD.

S.B. CHATURVEDI

0810315576

14.08.2025

ICOMMERCIAL

IARB. A(COMM) 01/2025

IMAHENDRA PAL
SINGH VS DELHI
STATE INDUSTRIAL &
INFRASTRUCTURE

INATASHA SYAL

8860425001

natashasyaloffice@|

14.08.2025

ICOMMERCIAL

[EX AWARD ARB. 22/2025

IKOTAK MAHINDRA|
IBANK LTD VS
ISUBHASH SINGH

IMAYANK MAHAJAN

9873347330

18.08.2025



mailto:mail@arjunsawhney.in
mailto:shivansh.32@gmail.com
mailto:advumeshjoshi@gmail.com
mailto:atulsahi@live.com
mailto:darsh.bansal@ymail.com
mailto:natashasyaloffice@gmail.com

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

ICOMMERCIAL

CASE NUMBER

[EX AWARD ARB. 21/2025

DATE OF
REGISTRATION

IKOTAK MAHINDRA
IBANK LTD VS YUVRAJ|
ILOGISTICS & ANR

PETITIONER NAME
RESPONDENT NAME

IMAYANK MAHAJAN

VSADVOCATE

9873347330

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

18.08.2025

FILING

ICOMMERCIAL

[EX AWARD ARB. 20/2025

IKOTAK MAHINDRA
BANK LTD VS YUVRAJ|
ILOGISTICS & ANR

IMAYANK MAHAJAN

9873347330

18.08.2025

ICOMMERCIAL

CS (COMM) 504/2025

SHAILENDER SINGH|
CONSTRUCTION  V§
IM.C.D

R.L GAUTAM

8506000655

rlggautam@gmail.

18.08.2025

ICOMMERCIAL

CS (COMM) 505/2025

SHAILENDER  SINGH]|
CONSTRUCTION VS
M.C.D

R.L GAUTAM

8506000655

rlggautam@gmail.

18.08.2025

ICOMMERCIAL

CS (COMM) 512/2025

RAMESH KUMAR|
IPROPRIETOR OF M/S
ISHA  TRADER V§
ISANGITA DEVI]|

IVICTORY ASSOCIATES

0810815307

vineet.legal@gmail

20.08.2025

ICOMMERCIAL

[EX (COMM) 183/2025

IAKHTAR ALI VS
SHAYMLALAGGARWA
IL AND ANR.

IFAIMUDDIN & ASSOCIATES

9953290147

faim321@gmail.co1

22.08.2025

ICOMMERCIAL

CS (COMM) 519/2025

SHIV KUMAR VS M/S
IA.S.S.S ENTERPRISES

IMANOHAR NAAGAR

0891836646

22.08.2025

ICOMMERCIAL

CS (COMM) 521/2025

IMR. VISHAL JAIN V/§|
IMR. KUNAL MATHUR

IAMIT KUMAR

8287201669

lamit45518 @gmail.

25.08.2025

ICOMMERCIAL

CS (COMM) 522/2025

SMT. PADMA DEV]
PROP OF M/S
PRINTEX INDIA VS
M/S BACCHUS

IGAURAV KOCHAR

26.08.2025

ICOMMERCIAL

OMP (COMM) / 10/2025

GODAVART GAS PVT]
LTD. VS M/S|
CREATIVE

ENTREPRENEURS LLP

IVIKAS JAIN

0811066963

vikas12527@gmail,

27.08.2025

ICOMMERCIAL

OMP (COMM) / 09/2025

GODAVARI GAS PVT]
LTD. VS M/S
CREATIVE

ENTREPRENEURS LLP

IVIKAS JAIN

0811066963

vikas12527@gmail |

27.08.2025

ICOMMERCIAL

CS (COMM) 527/2025

BANK OF BARODA VS§
IMANTHAN KAUSHIK]
JAND ANR.

UMESH JOSHI

0910568669

ladvumeshjoshi@gn

20.08.2025

ICOMMERCIAL

CS (COMM)/528/2025

SUKHDEEP SINGH V§
IASHA RANI

R.L.SHARMA

0891206567

IADVOCATE.RAD
IHEYLALSHARMA
@GMAIL.COM

130.08.2025



mailto:rlggautam@gmail.com
mailto:rlggautam@gmail.com
mailto:vineet.legal@gmail.com
mailto:faim321@gmail.com
mailto:amit45518@gmail.com
mailto:vikas12527@gmail.com
mailto:vikas12527@gmail.com
mailto:advumeshjoshi@gmail.com

S.NO COURT

43 IMS.
IDISTRICT

ICOURT)

JUDGE,

(COMMERCIAL

DISTRICT COURT ROOM

PREETINORTH-
IAGARWAL GUPTA,|

IWEST

406

CASE TYPE

ICIVIL

CASE NUMBER

CS (COMM)/575/2025

DATE
REGISTRATION

04-08-2025

OFPETITIONER NAME VS

RESPONDENT NAME

SURINDER KUMAR VS KAPIl
WADWA

ADVOCATE

SOMESH
IOBEROI(P),

ADVOCATE
MOBILE
NUMBER

9999977240

ADVOCATE EMAILDATE OF E-
ID FILING

24-11-2025

CS (COMM)/567/2025 02-08-2025 IAMIT BANSAL VS PREM CHANDAJAY 7082592275 LEGAL@CREDIBILE[15-10-2025

IAGGARWAL [KASHYAP(P), LEGALSOLUTIONS.
ICOM

CS (COMM)/566/2025 02-08-2025 IVIVEK SHARMA VS M/SROHIT 9990999455 IAVDESHRS@GMAIL|09-10-2025
IPATHWAYS RETAILS PRIVATESHARMA(P), .COM
LTD

CS (COMM)/565/2025 02-08-2025 IWILLETT COMMUNICATIONS VS |AMANPREET [9891845353 IWSLEGALSOLUTIO [10-10-2025
INEW QUALITY ELCECTRONICS SINGH(P), INS@GMAIL.COM

CS (COMM)/573/2025 04-08-2025 SUMAN PRAJAPAT VS MSISANTOSH 8287438767 JADVOCATEVIKAS6 [17-09-2025
IYOGIRAJ PROMOTERS PRIVATEKUMAR(P), 143 @GMAIL.COM
LTD

CS (COMM)/574/2025 04-08-2025 KAPIL DEV AGGARWAL VS |AJIT NAIR(P), (9811733315 IAJITNAIRADV18@G [17-09-2025
RAKESH KUMAR SHARMA IMAIL.COM

CS (COMM)/579/2025 05-08-2025 ICRESTA FOOTWEAR INDUSTRIES BHUVNESHWA (9999105724 IANIMESH1022@GM |04-10-2025
VS MALTI DEVI R(P), AIL.COM

CS (COMM)/580/2025 05-08-2025 IPUNJAB NATIONAL BANK VS |[PARAS 9810600656 IPARASAGGARWALA|17-02-2026
BABLU IAGGARWAL(P), DVR@GRNAIL.COM

CS (COMM)/585/2025 07-08-2025 ISH GURVINDER SINGHIAKASH 0811433605 BHUPINDERMEHT [04-09-2025
RANDHAWA VS WALL KRAFT DEEP(P), IANI4@GMAIL.COM

CS (COMM)/584/2025 07-08-2025 IASHWANI KUMAR GUPTA VS [SEEMA 9968722450 ADV.SEEMAGUPTA [05-03-2026
IPARVEEN GOEL IGUPTA(P), 2018@GMAIL.COM

CS (COMM)/592/2025 11-08-2025 SPARSH POLYMER VS BSAHITESH 0911569395 PURIES_1@YAHOO. [10-10-2025
IENTERPRISES ICHHABRA(P), ICO.IN

CS (COMM)/593/2025 11-08-2025 INEHA CHAWLA VS HDFC ERGO[PRAVESH 9911774445 [DABASPRAVESH @G|08-09-2025
GENERAL INSURANCE COMPANY[DABAS(P), IMAIL.COM
LTD

CS (COMM)/598/2025 19-08-2025 IM/S RSPL LTD VS RAJESHIANIL KUMAR9810134793 IALLLPCARE@GMAI [25-09-2025

IVATTAMWAR TRADERS

SAHU(P),

L.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

CS (COMM)/601/2025 20-08-2025 HARISH KUMAR VS AMITIBANKE BIHARI[7982683852 ADVOCATEKESHAYV [20-09-2025
(OBEROI SHARMA(P), KAMRA@GMAIL.CO
IM
CS (COMM)/602/2025 21-08-2025 ISHREYANSH TRADING COMPANY [VIBHU 0817536602 IADMIN@VJLAWOF [06-09-2025
VS THE 3 ARROWS NIRMAN PVIPJAIN(P), IFICE.IN
LTD
CS (COMM)/603/2025 21-08-2025 IFEX FOUNDRY ALLOYS PVT LTD [UDIT 0811729037 IOFFICE.MERAKILE |[11-11-2025
VS SAMARENDU RAJ IGUPTA(P), IGAL@GMAIL.COM
CS (COMM)/609/2025 25-08-2025 SHWETA SINHA VS IIFJPRAVESH 0911774445 IDABASPRAVESH @G/[25-10-2025
IFINANCE LTD IDABAS(P), IMAITL.COM
CS (COMM)/608/2025 25-08-2025 IDBI BANK LTD VS RAMPREET|VIVEK 0811867703 KUMARVIVEKADV [25-10-2025
ISAHNI KUMAR(P), @GMAIL.COM
CS (COMM)/610/2025 26-08-2025 IMARC SALON AND BEAUTYPJAYANT 654425878 IAYANTKUMARR@G [25-09-2025
[EQUIPMENTS PVT LTD VS M/SKUMAR(P), IMAIL.COM
IMAN MADE SALON FURNITURE
JAND ANR
CS (COMM)/615/2025 29-08-2025 ICANARA BANK VS M/SIVARUN 9953062629 IVM@VKMLEGAL.COj13-09-2025
ISOLOMON INDUSTRIES IMITTAL(P), IM
CS (COMM)/613/2025 29-08-2025 YASHWANT JAIN VS HEMANTMOHIT 7869279052 [PLITIGAT 10-09-2025
KUMAR GOYAL SHARMA(P), IONDELHI@GMAIL.
ICOM
CS (COMM)/614/2025 29-08-2025 ISHRI MUNNAN VS SHRI YOGESH|YOGRAJ 0811132049 IADVOCATEYOGRAJ.[13-09-2025
SHARMA IGULLAIYA(P), IGULLAIYA@GMAIL.
ICOM




S.NO COURT

44 ISH.VINOD YADAV

DISTRICT COURT ROOM

INORTH-
IWEST

205

CASE TYPE

ICIVIL

CASE NUMBER

CS(COMM.)/568/25

DATE
REGISTRATION

02.08.25

OFPETITIONER NAME VS

RESPONDENT NAME

[TRIMURTI WALL CAR
PRODUCTS (P) LTD. VS. M/
LALIT CEMENT AGENCY &

ADVOCATE

PARDEEP
KUMAR

ADVOCATE
MOBILE
NUMBER

0213244905

ADVOCATE EMAILDATE OF E-
ID FILING

IPSAINIADVOCATE@
IGMAIL.COM

31.07.25

BUILDING MATERIAL
CS(COMM.)/569/25 02.08.25 SUBH LAXMI STEELS HUF VSJABHISHEK 9910172350 LAWYERABHISHEK.[29.07.25
GOPAL ACHARYA SHRIVASTAV ISHRIVASTAV@GMA
IL.COM
CS(COMM.)/570/25 02.08.25 IASHIRVAD PIPES (P) LTD. VS|GAUTAM 9999306881 [ELUDICATION.LEG [29.07.25
IADVANCE () PLASTICSBHASIN AL@OUTLOOK.COM
INDUSTRIES
CS(COMM.)/571/25 02.08.25 SANDEEP VIG HUF VS. SANJAY[MONIKA 0911393913 IMONIKASHARMAA [29.07.25
GOEL SHARMA DVOCATE@GMAIL.
ICOM
CS(COMM.)/572/25 02.08.25 RUCHI GARG VS. M/SASHISH 9999468603 IASHISHCHAUHAN [21.04.25
IPUSHPENDRA HATCHERY & ORS. CHAUHAN & @AKASSOCIATES.O
[KUSHAGRA RG.IN
BANSAL
CS(COMM.)/576/25 04.08.25 SARITA SHARMA VS. MANSANJEEV 0810232810 ISANJEEVPALLA@G [01.08.25
IMOHAN ICHAUHAN & IMAIL.COM
JASSOCIATES
CS(COMM.)/577/25 04.08.25 HARYANA PLASTIC VS SATYAKI 79082272154 IAMANDURGA.ADV |07.07.25
INARENDER SHARMA LEGAL @GMAIL.COM
CS(COMM.)/578/25 04.08.25 CENTURY PLASTIC INDUSTRIESAJAY SAHNI [9811118700 IAJAYSAHNI@ASAH (02.08.25
IVS. SHRI RAM ENTERPRISES INI.CO
ICS(COMM.)/581/25 05.08.25 IMURTI UDYOG LTD. VS. PRAVEEN|S.S MITTAL &9811030258 ISSMITTAL.ASSOCIA [01.08.25
RAJGARHIA IASSOCIATES TES@GMAIL.COM
CS(COMM.)/582/25 05.08.25 IPATANJALI FOOD LTD. VS. ANKITSUDARSHAN 9810132015 LEGAL@UNITEDW (02.08.25
KR. JINDAL KR. BANSAL JORLD.CO.IN
CS(COMM.)/583/25 06.08.25 SHRI GIRIRAJ JI PLASTIC VSJAJEET KR.[888220733 JADVOCATE.AJEET.S|05.08.25
INEERAJ JAIN SAHI & HAHIo8 @GMAIL.C
IGAURAV OM
[KAUSHIK
CS(COMM.)/586/25 07.08.25 ISUPER PLASTICS VS. M/S SHREEJAMIT KR.9811887644 IAMITKUMARTHAK (05.08.25
KANHA ENTERPRISES [ITHAKUR JUR@GMAIL.COM
CS(COMM.)/587/25 07.08.25 ISACHIN GANDOTRA VS. TATA AIGRAJEEV 0811116256 RKANDCOLEGALSE [04.08.25

IGENERAL INSURANCE CO. LTD.

KAPOOR

RVICES@GMAIL.CO
IM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

ICS(COMM.)/588/25 07.08.25 RAJESH NAMA BANSIWALA VS/MANOJ SINGH [9811078574 1968SINGH @GMAIL(05.08.25
IASHOK KR. TANWANI .COM
ICS(COMM.)/589/25 07.08.25 INITESH KR. VS. THE NEW INDIARAHUL DABAS (9811963100 JADVOCATERAHULD|06.08.25
IASSURANCE CO. LTD. JABAS@GMAIL.COM
ICS(COMM.)/590/25 07.08.25 ICRESTA FOOTWEAR INDUSTRIESANIMESH 9999105724 IANIMESH1022@GM [29.07.25
IVS. ANANTHASUBRAHMAYAM|GOEL ATIL.COM
INARA
ICS(COMM.)/591/25 08.08.25 SUBH LAXMI STEELS HUF VSJABHISHEK 0910172350 LAWYERABHISHEK.[06.08.25
IMAMTA ACHARYA SHRIVASTAV ISHRIVASTAV@GMA
IL.COM
CS(COMM.)/594/25 11.08.25 IMAHADAV VIVITEX (P) LTD. VSJSATISH 7042198312 INFO@CENTURYLA [08.08.25
ISIDDH SHREE POLYRES LLP [PRAKASH IYFIRM.IN
IGUPTA
CS(COMM.)/595/25 13.08.25 SAURABH GUPTA VS. ASHVANINEGI &9999029218 ISHAILNEGI1984@G [08.08.25
KR. AGGARWAL IASSOCIATES IMAIL.COM
CS(COMM.)/596/25 14.08.25 Q-FACTOR FINANCE &J.S JAISWAL [9818085460 UAISWAL1512@GMA[31.07.25
INVESTMENTS (P) LTD. VS| IL.COM
IMUKUL
CS(COMM.)/597/25 14.08.25 Q-FACTOR FINANCE &J.S JAISWAL 9818085460 JAISWAL1512@GMA|[31.07.25
INVESTMENTS (P) LTD. VS| IL.COM
IGAURAV KOHLI
CS(COMM.)/599/25 19.08.25 TEEJET TECHNOLOGIES VS|KANTI MOHAN]7827641921 LITIGATION.PA@PA[12.08.25
IAADHAR GREEN SOLUTIONS RUSTAGI ITANJALIASSOCIATE|
IS.COM
CS(COMM.)/600/25 19.08.25 ISPRAYING SYSTEM INDIA (P) LTDJKANTI MOHAN[7827641921 LITIGATION.PA@PA12.08.25
IVS. AADHAAR GREEN SOLUTION |[RUSTAGI [TANJALIASSOCIATE
S.COM
ICS(COMM.)/604/25 21.08.25 ISCOOTSY LOGISTICS (P) LTD. VSJHARSH 0773968878 HARSHKAUSHIKOF [19.08.25
IGOURAV AGGARWAL [KAUSHIK IFICE@GMAIL.COM
ICS(COMM.)/605/25 1.08.25 CENTURY PLASTIC INDUSTRIESDINESH 7767037213 DIVYASINGHLAWO [19.08.25
IVS. SHREE LAKHMI CHANDYJATWANI [FFICE@GMAIL.COM|
IENGINEERING WORKS
ICS(COMM.)/606/25 22.08.25 IMADHAV KRG LTD. VS. SATINDERSURINDER 0311325398 ISURINDERSG1@GM [20.08.25
KAUR SINGH IAIL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

CS(COMM.)/607/25 22.08.25 ISBI VS. PRADEEP CHHIKARA A K RAUT &9999132159 JAKROUTADVOCATE[11.08.25
IASSOCIATES @GMAIL.COM
ICOUNTER CLAIM/2/25 27.08.25 IBINOD KUMAR VS. RAJU KUMAR
CS(COMM.)/611/25 27.08.25 IM/S MITTAL SAFETY WORKS VS,Sriballabh@gn9650300173 ISRIBALLABH@GMA [20.08.25
IMOHD. IQBAL [L.COM
ICS(COMM.)/612/25 27.08.25 IANIL KUMAR VS. BALRAJ SINGH [S.N SHUKLA [8588853448 JADVSNSHUKLA80@[18.08.25
IGMAIL.COM
ICS(COMM.)/616/25 130.08.25 IVIKASH CHEMICALS VS. ZESTUREAJIT KR. &9910093007 IADAJITKR@GMAIL. [25.08.25
HEALTH CARE IASSOCIATES ICOM
45 SH. AMIT KUMARNORTH 110 ICIVIL EX.COMM - AWARD BYj01-08-2025 M/S KOTAK MAHINDRA BANK/ADVOCATE- [NOT INOT MENTIONED
IDISTRICT JUDGE,| IARB.COMM/25/2025 ILTD. IABHAYENDRA MENTIONED IN[IN E-FILING]|
ICOMMERCIAL VS MADHU RAT [E-FILING PORTAL
ICOURT IPORTAL
IOMP (I) (COMM.)/257/2025 [01-08-2025 KOTAK MAHINDRA BANK LTD. ADVOCATE- |NOT INOT MENTIONED|
VS VANDANABAI SHANTILAJARUN KUMARMENTIONED IN[N E-FILING|
PAWAR SHARMA [E-FILING IPORTAL
IPORTAL
IOMP (I) (COMM.)/258/2025 [01-08-2025 IKOTAK MAHINDRA BANK LTD. ADVOCATE- [NOT INOT MENTIONED|
VS MANGESH VIJAYSINGARUN KUMARMENTIONED IN[IN E-FILING]|
ICHAVHAN SHARMA E-FILING PORTAL
IPORTAL
IOMP (I) (COMM.)/259/2025 [01-08-2025 KOTAK MAHINDRA BANK LTD. |ADVOCATE- |[NOT INOT MENTIONED
VS SWAPNIL ASHOKRAO BADRKE JARUN KUMARMENTIONED IN[N E-FILING|
SHARMA [E-FILING IPORTAL
IPORTAL



mailto:Sriballabh@gmail.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

CS (COMM.)/538/2025 01-08-2025 ISACHIN PROP M/S SHREE BANKEADVOCATE- [NOT INOT MENTIONED]
IBIHARI TRADING JAWAHAR IMENTIONED IN[IN E-FILING
IVS UNIBIC FOODS INDIA PVT LTD CHAWLA E-FILING IPORTAL
IPORTAL
CS (COMM.)/539/2025 01-08-2025 RAMPAL MATHUR ADVOCATE- |NOT INOT MENTIONED
VS EMARK ENERGISERS PVT LTD.[YUVRAJ SETH MENTIONED IN[IN E-FILING
E-FILING PORTAL
IPORTAL
CS (COMM.)/540/2025 01-08-2025 IAJAY BAJAJ PROPRIETOR OF S K|ADVOCATE- |[NOT INOT MENTIONED
IPRINT PROCESS SURJEET IMENTIONED IN[IN E-FILING
IVS GANGA RAM PRAKASHAN REGIMALHOTRA  [E-FILING PORTAL
IPROPRIETORSHIP FIRM IPORTAL
IMISC DJ/1233/2025 01-08-2025 IS R GOYAL POLYMERS THROUGH|ADVOCATE- [NOT INOT MENTIONED|
ITS PROP RAMAN GOYAL VAGJIT IMENTIONED IN[IN E-FILING|
VS SHREE BALAJI LAMINATION| E-FILING IPORTAL
THROUGH ITS PROP MRS ANJALI IPORTAL
IAGGARWAL
CS (COMM.)/542/2025 02-08-2025 THE SUPREME INDUSTRIES LTD [ADVOCATE- [NOT INOT MENTIONED
VS AJIT JAIN IGAUTAM IMENTIONED IN|IN E-FILING
BHASIN [E-FILING PORTAL
IPORTAL
CS (COMM.)/543/2025 02-08-2025 KIWI COSMETICS CORPORATION |ADVOCATE- [NOT INOT MENTIONED
VS MEDI SAKSHI LIFE SCIENCE [SANJEEV IMENTIONED IN[IN E-FILING
IGUPTA [E-FILING PORTAL
IPORTAL
CS (COMM.)/544/2025 02-08-2025 RELIABLE LIFE SAVEINGADVOCATE- [NOT INOT MENTIONED
IPHARMACEUTICALS SANJEEV IMENTIONED IN|IN E-FILING
IVS MEDI SAKSHI LIFE SCIENCE |GUPTA [E-FILING IPORTAL
IPORTAL
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EXECUTION 04-08-2025 IM/S SHAKTI TRADING COMPANY |ADVOCATE- |NOT INOT MENTIONED
(COMM.)/177/2025 IVS M/S SHELLZ INDIA PVT. LTD. [PANKAJ IMENTIONED IN[IN E-FILING|
KUMAR [E-FILING IPORTAL
IVERMA [PORTAL
EXECUTION 04-08-2025 IDBI BANK LTD ADVOCATE- |NOT INOT MENTIONED
(COMM.)/178/2025 VS PANKAJ SHARMA IVIVEK KUMAR MENTIONED IN[N E-FILING|
[E-FILING PORTAL
[PORTAL
OMP (I) (COMM.)/261/2025 [04-08-2025 ISHRIRAM FINANCE LIMITED ADVOCATE- [NOT INOT MENTIONED
VS RAKESH ANURAG IMENTIONED IN[IN E-FILING|
IMISHRA [E-FILING PORTAL
IPORTAL
IOMP (I) (COMM.)/262/2025 [04-08-2025 IKOTAK MAHINDRA BANK LTD. ADVOCATE- |[NOT INOT MENTIONED
VS SUNANNDABAI VASANTRAOARUN KUMARMENTIONED IN[IN E-FILING|
IPATIL SHARMA [E-FILING IPORTAL
[PORTAL
OMP (I) (COMM.)/264/2025 |04-08-2025 IKOTAK MAHINDRA BANKLTD. |[ADVOCATE- |NOT INOT MENTIONED
VS GOPAL SURESHRAOARUN KUMARMENTIONED IN[IN E-FILING|
INANDANE SHARMA [E-FILING PORTAL
IPORTAL
IOMP (I) (COMM.)/265/2025 [04-08-2025 KOTAK MAHINDRA BANK LTD. ADVOCATE- |[NOT INOT MENTIONED
IVS MANAS KAILAS AHIRE ARUN KUMARMENTIONED IN[N E-FILING|
SHARMA [E-FILING PORTAL
IPORTAL
CS (COMM.)/546/2025 04-08-2025 IM/S PUNJAB NATIONAL BANK ADVOCATE- |[NOT INOT MENTIONED
IVS RANJIT SINGH IPARAS IMENTIONED IN[IN E-FILING|
AGGARWAL  [E-FILING IPORTAL

IPORTAL
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ID FILING

EXECUTION 05-08-2025 IM/S POWER CHEM PLAST LTD INOT INOT INOT MENTIONED
(COMM.)/179/2025 VS M/S SHREE BALAJIMENTIONED |[MENTIONED IN[IN E-FILING|
[ENTERPRISES IN  E-FILINGE-FILING IPORTAL
PORTAL [PORTAL
OMP (I) (COMM.)/266/2025 [05-08-2025 ISHRIRAM FINANCE LIMITED ADVOCATE- NOT INOT MENTIONED
VS RAKESH ANURAG IMENTIONED IN[IN E-FILING|
IMISHRA [E-FILING PORTAL
[PORTAL
CS (COMM.)/551/2025 05-08-2025 [UNION BANK OF INDIA ADVOCATE- [NOT INOT MENTIONED
VS NITISHA SANDILYA DEEPA GUPTA MENTIONED IN[IN E-FILING|
[E-FILING PORTAL
IPORTAL
EX.COMM - AWARD BY|06-08-2025 IKOTAK MAHINDRA BANK LTD. ADVOCATE- |[NOT INOT MENTIONED
IARB.COMM/26/2025 VS SHREE VENKATESHWRAABHAYENDRA MENTIONED IN[N E-FILING|
CARGO EXPRESS RAT [E-FILING IPORTAL
[PORTAL
EX.COMM - AWARD BY|06-08-2025 M/S PARUL HANDICRAFTS PVIJADVOCATE- [NOT INOT MENTIONED
IARB.COMM/27/2025 LTD ICHANDAN RAIMENTIONED IN[IN E-FILING|
VS UNITED INDIA INS. CO. LTD. |CHAWLA [E-FILING PORTAL
IPORTAL
EXECUTION 06-08-2025 VASU POLYMERS (INDIA) PVT{ADVOCATE- CNOT INOT MENTIONED
(COMM.)/185/2025 ILTD. P RAJAN IMENTIONED IN[IN E-FILING|
VS KRISHNA GOYAL [E-FILING PORTAL
IPORTAL
OMP (I) (COMM.)/267/2025 [06-08-2025 ISHRIRAM FINANCE LIMITED ADVOCATE- [NOT INOT MENTIONED
IVS RAKESH ANURAG IMENTIONED IN[IN E-FILING|
IMISHRA [E-FILING IPORTAL

IPORTAL




S.NO COURT
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07-08-2025

OFPETITIONER NAME VS

RESPONDENT NAME

[FRIENDS PUBLICITY SERVICE

ADVOCATE

ADVOCATE-

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONED

(COMM.)/187/2025 VS PARAMOUNT MISSION IAS SHEETAL IMENTIONED IN[IN E-FILING
[E-FILING IPORTAL
IPORTAL
CS (COMM.)/552/2025 07-08-2025 M S SHIV POLYCOATERS PVT LTDADVOCATE- [NOT INOT MENTIONED]
THROUGH ITS AR VINOD KUMARANKIT YADAV MENTIONED IN[IN E-FILING]|
SINGH [E-FILING PORTAL
VS ANIL KUMAR GUPTA| [PORTAL
IPROPRIETOR NEXGEN|
IPOLYMERS
IMISC DJ/1267/2025 07-08-2025 IM/S ARTHANT FOILS PVT LTD JADVOCATE- [NOT INOT MENTIONED|
IVS M/S G S FOILS ICHANDAN RAIMENTIONED IN[IN E-FILING|
ICHAWLA [E-FILING [PORTAL
IPORTAL
IMISC DJ/1268/2025 07-08-2025 IM/S VARDHMAN FOILS IADVOCATE- [NOT INOT MENTIONED
IVS M/S G S FOILS ICHANDAN RAIMENTIONED IN[N E-FILING]|
ICHAWLA [E-FILING IPORTAL
IPORTAL
OMP (COMM.)/19/2025 08-08-2025 IBRAHAM PRAKASH IADVOCATE- [NOT INOT MENTIONED|
VS HDB FINANCIAL SERVICESVARUNJAIN [MENTIONED ININ E-FILING
LTD [E-FILING PORTAL
IPORTAL
EX.COMM - AWARD BY|08-08-2025 KOTAK MAHINDRA BANK IADVOCATE- |[NOT INOT MENTIONED
IARB.COMM/29/2025 VS RINKU IABHAYENDRA MENTIONED IN[IN E-FILING
RAI [E-FILING PORTAL
IPORTAL
[EXECUTION 08-08-2025 IDALLO DEVI THROUGH HER SPAJADVOCATE- [NOT INOT MENTIONED|
(COMM.)/188/2025 I[HOLDER BHUPENDER PAL BHANU IMENTIONED IN[IN E-FILING|
IVS RAHUL ATTRI IMOHAN [E-FILING IPORTAL

IPORTAL
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IOMP (I) (COMM.)/270/2025 [08-08-2025 ISHRIRAM FINANCE LIMITED IADVOCATE- INOT INOT MENTIONED
IVS RAKESH IANURAG IMENTIONED IN[IN E-FILING|
IMISHRA [E-FILING IPORTAL
IPORTAL
IOMP (I) (COMM.)/271/2025 [08-08-2025 [TOYOTA FINANCE SERVICE INDIAIADVOCATE- [NOT INOT MENTIONED)
LTD RAJESH IMENTIONED IN[IN E-FILING]|
IVS SUNANDA SURESH SHINDE JANGRA [E-FILING PORTAL
[PORTAL
IOMP (I) (COMM.)/272/2025 [08-08-2025 [TOYOTA FINANCE SERVICE INDIA| ADVOCATE- [NOT INOT MENTIONED
LTD RAJESH IMENTIONED IN[IN E-FILING]|
VS YOGESH PURUSHOTTMPANGRA [E-FILING PORTAL
WADHAVE IPORTAL
CS (COMM.)/555/2025 08-08-2025 IAP POLYPLASTS PVT LTD ADVOCATE- [NOT INOT MENTIONED
VS JCT LTD INARESH IMENTIONED INJIN E-FILING|
KHANNA [E-FILING IPORTAL
IPORTAL
OMP (I) (COMM.)/273/2025 [11-08-2025 IDFC FIRST BANK ADVOCATE- [NOT INOT MENTIONED|
IVS RISHI PAL INARESH IMENTIONED IN[IN E-FILING|
[KHANNA [E-FILING PORTAL
IPORTAL
OMP (I) (COMM.)/274/2025 [11-08-2025 IDFC FIRST BANK LTD. ADVOCATE- |NOT INOT MENTIONED|
IVS MOHD IRFAN INARESH IMENTIONED IN[IN E-FILING]|
[KHANNA [E-FILING PORTAL
IPORTAL
IOMP (I) (COMM.)/275/2025 [11-08-2025 IDFC FIRST BANK ADVOCATE- [NOT INOT MENTIONED
IVS ARVIND CHAUDHARY INARESH IMENTIONED IN[IN E-FILING]|
[KHANNA [E-FILING IPORTAL
IPORTAL
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IOMP (I) (COMM.)/276/2025 [11-08-2025 IDFC FIRST BANK ADVOCATE- [NOT INOT MENTIONED|
IVS RAJEEV KUMAR INARESH IMENTIONED IN[IN E-FILING
KHANNA [E-FILING IPORTAL
IPORTAL
EX.COMM - AWARD BY[i2-08-2025 M/S KOTAK MAHINDRA BANK/ADVOCATE- [NOT INOT MENTIONED]
IARB.COMM/32/2025 ILTD. IABHAYENDRA MENTIONED IN[IN E-FILING]|
VS RINKU RAI [E-FILING PORTAL
[PORTAL
EX.COMM - AWARD BY}12-08-2025 IM/S MANAPPURAM FINANCE LTD|ADVOCATE- [NOT INOT MENTIONED|
IARB.COMM/33/2025 VS ANOOP BALWAN IVIPIN PILLAI MENTIONED IN[IN E-FILING|
[E-FILING [PORTAL
IPORTAL
EXECUTION 12-08-2025 IYOGESH JAIN ADVOCATE- [NOT INOT MENTIONED
(COMM.)/189/2025 VS SAHIDA RAKESH IMENTIONED IN[IN E-FILING]|
KUMAR [E-FILING IPORTAL
IPORTAL
OMP (I) (COMM.)/278/2025 [12-08-2025 ISHRIRAM FINANCE LIMITED IADVOCATE- [NOT INOT MENTIONED|
IVS SHARWAN YADAV IANURAG IMENTIONED IN[IN E-FILING
IMISHRA [E-FILING PORTAL
IPORTAL
OMP (I) (COMM.)/279/2025 [12-08-2025 SHRIRAM FINANCE LTD. ADVOCATE- |NOT INOT MENTIONED
IVS RAVINDER SINGH IANURAG IMENTIONED IN[IN E-FILING
IMISHRA [E-FILING PORTAL
IPORTAL
IOMP (I) (COMM.)/280/2025 [12-08-2025 SHRIRAM FINANCE LTD. ADVOCATE- [NOT INOT MENTIONED|
VS HEMANT JANURAG IMENTIONED IN[IN E-FILING|
IMISHRA [E-FILING IPORTAL

IPORTAL
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IPORTAL

IOMP (I) (COMM.)/281/2025 [12-08-2025 SHRIRAM FINANCE LTD. ADVOCATE- [NOT INOT MENTIONED
IVS RAKESH IANURAG IMENTIONED IN[IN E-FILING|
IMISHRA [E-FILING IPORTAL
IPORTAL
ICS (COMM.)/557/2025 12-08-2025 ISHRI KRISHAN SHARMA|ADVOCATE- [NOT INOT MENTIONED
IPROPRIETOR M/S PEE KIASHOK IMENTIONED IN[IN E-FILING]|
INDUSTRIES KUMAR [E-FILING PORTAL
VS M S KAMLADITYYA| [PORTAL
ICONSTRUCTION PVT LTD|
THROUGH ITS DIRECTOR
IMISC DJ/1308/2025 12-08-2025 ISHAGUN TRADERS ADVOCATE- [NOT INOT MENTIONED
VS JADEJA INDUSTRIES PVT LTD |AJIT SINGH IMENTIONED IN[IN E-FILING]|
[E-FILING PORTAL
IPORTAL
IMISC DJ/1309/2025 12-08-2025 IM/S SHIV FIBRES PVT LTD/ADVOCATE- [NOT INOT MENTIONED
THROUGH ITS DIRECTOR AR MRUJAGRITTIJAIN MENTIONED IN[N E-FILING|
IPAWAN GOEL [E-FILING IPORTAL
IVS M/S DIAMOND PRINT N PACK] IPORTAL
IPVT LTD
OMP (COMM.)/20/2025 13-08-2025 GOVT. OF NCT OF DELHI IADVOCATE- INOT INOT MENTIONED|
VS M/S AMIT CHAUDHARY GOVI|DEEPAK GAUR MENTIONED IN|IN E-FILING|
CONTRACTOR [E-FILING PORTAL
IPORTAL
EX.COMM - AWARD BY[13-08-2025 IM/S KOTAK MAHINDRA BANKIADVOCATE- [NOT INOT MENTIONED|
IARB.COMM/35/2025 ILTD. IDEEPAK GAUR MENTIONED IN[IN E-FILING]|
IVS RAVINDER KUMAR [E-FILING PORTAL
IPORTAL
IOMP (I) (COMM.)/285/2025 [13-08-2025 ISHRIRAM FINANCE LIMITED IADVOCATE- INOT INOT MENTIONED
IVS AARIF IANURAG IMENTIONED IN[IN E-FILING]|
IMISHRA [E-FILING IPORTAL
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IOMP (I) (COMM.)/286/2025 [13-08-2025 ISHRIRAM FINANCE LIMITED IADVOCATE- INOT INOT MENTIONED
IVS RAVINDER SINGH IANURAG IMENTIONED IN[IN E-FILING|
IMISHRA [E-FILING IPORTAL
IPORTAL
ICS (COMM.)/559/2025 13-08-2025 MR SANDEEP BANSAL PROP OFADVOCATE- [NOT INOT MENTIONED
IM/S AGLOW EXPORT HOUSE JAGRITTI JAIN MENTIONED IN[IN E-FILING]|
VS MAHESH KUMAR ALIAS [E-FILING PORTAL
IMAHESH PATEL PROP OF M/S JA]| [PORTAL
IMATA TRADERS
CS (COMM.)/560/2025 13-08-2025 INIKE INNOVATE C.V. ADVOCATE- [NOT INOT MENTIONED
IVS ASHOK KUMAR (UNKNOWN) |AASTHA IMENTIONED IN[IN E-FILING]|
SHARMA [E-FILING PORTAL
IPORTAL
IMISC DJ/1317/2025 13-08-2025 IMUKHTAR AHMAD INOT INOT INOT MENTIONED
VS JAVID AHMED LONE IMENTIONED MENTIONED IN[IN E-FILING|
N E-FILINGE-FILING IPORTAL
[PORTAL IPORTAL
[EXECUTION 14-08-2025 DEV BHUMI COLD CHAIN PVT/ADV. ANKITINOT INOT MENTIONED|
(COMM.)/190/2025 LTD. IDANG IMENTIONED IN[IN E-FILING|
IVS K.B INTERNATIONAL [E-FILING PORTAL
IPORTAL
CS (COMM.)/571/2025 18-08-2025 M/S DEV BHUMI COLD CHAINADV.  ANKITINOT INOT MENTIONED|
IPVT. LTD. DANG IMENTIONED IN[IN E-FILING]|
VS AJAY RANA [E-FILING PORTAL
IPORTAL
OMP (I) (COMM.)/290/2025 [20-08-2025 SHRIRAM FINANCE LTD. ADVOCATE- [NOT INOT MENTIONED
IVS DINESH KUMAR IANURAG IMENTIONED IN[IN E-FILING]|
IMISHRA [E-FILING IPORTAL

IPORTAL
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CS (COMM.)/584/2025 20-08-2025 ICANARA BANK ADVOCATE- |NOT INOT MENTIONED
IVS VIRMANY PRASAD SUDESH IMENTIONED IN[IN E-FILING|
RANJAN [E-FILING IPORTAL
SINGH IPORTAL
CS (COMM.)/585/2025 20-08-2025 [EARTHLING CONSUMERIADVOCATE- |NOT INOT MENTIONED
IPRODUCTS PVT. LTD. RAJIV JAIN IMENTIONED IN[IN E-FILING]|
IVS AMBROZIA FROZEN FOODS [E-FILING PORTAL
[PORTAL
CS (COMM.)/586/2025 21-08-2025 JACK PIPES INDUSTRIES ADVOCATE- [NOT INOT MENTIONED
VS GUPTA IRON COMPANY AND|VICHITRA IMENTIONED IN[IN E-FILING]|
ORS KUMAR [E-FILING PORTAL
IPORTAL
ICS (COMM.)/587/2025 21-08-2025 JACK PIPES INDUSTRIES ADVOCATE- [NOT INOT MENTIONED
IVS VAAAN INFRA PVT LTD IVICHITRA IMENTIONED INJIN E-FILING|
KUMAR [E-FILING IPORTAL
IPORTAL
CS (COMM.)/588/2025 21-08-2025 LAZER UDYOG ADVOCATE- [NOT INOT MENTIONED|
VS POONAM AGARWAL IYASHVANT IMENTIONED IN[IN E-FILING|
SINGH [E-FILING PORTAL
IPORTAL
EXECUTION 22-08-2025 IVINAY KUMAR GUPTA ADVOCATE- |NOT INOT MENTIONED|
(COMM.)/205/2025 VS M/S BANSAL TRAVEL PVT LTD |[DIKSHA SAIN [MENTIONED IN[IN E-FILING]|
[E-FILING PORTAL
IPORTAL
CS (COMM.)/589/2025 22-08-2025 [UCO BANK ADVOCATE- [NOT INOT MENTIONED
VS DEV RAJ NOW DECEASEDMANOJ IMENTIONED IN[IN E-FILING]|
THROUGH HIS LEGAL HEIRS ANDIKUMAR [E-FILING IPORTAL
ORS IPORTAL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

EX.COMM - AWARD BY|25-08-2025 IALPHA POLYPACK IADVOCATE- INOT INOT MENTIONED|
IARB.COMM/38/2025 VS BALHAR INDUSTRIES SONU VIVEK MENTIONED IN[N E-FILING
[E-FILING IPORTAL
IPORTAL
[EXECUTION 25-08-2025 [UCO BANK ADVOCATE- |NOT INOT MENTIONED)
(COMM.)/204/2025 VS M/S STIRRING COLOURS IMANOJ IMENTIONED IN[IN E-FILING]|
KUMAR [E-FILING PORTAL
[PORTAL
CS (COMM.)/576/2025 25-08-2025 SAMEX OVERSEAS ADVOCATE- [NOT INOT MENTIONED
VS RIDLEY LIFE SCIENCE PVTIKHUSHAL IMENTIONED IN[IN E-FILING|
LTD IMADAN [E-FILING [PORTAL
IPORTAL
CS (COMM.)/577/2025 25-08-2025 KK LABELS INDUSTRIES ADVOCATE- [NOT INOT MENTIONED
IVS BIG COLORS INDUSTRIES SUNIL KUMAR MENTIONED IN[IN E-FILING]|
[E-FILING IPORTAL
IPORTAL
CS (COMM.)/578/2025 25-08-2025 ISTATE BANK OF INDIA ADVOCATE- [NOT INOT MENTIONED|
VS POOJA DEVI PROPRIETOR R KISIDDHARTH |[MENTIONED ININ E-FILING
ICOLLECTIONS E-FILING PORTAL
IPORTAL
CS (COMM.)/579/2025 25-08-2025 IPUNJAB NATIONAL BANK IADVOCATE- |[NOT INOT MENTIONED
IVS PANKAJ PANDEY INITIN GARG MENTIONED IN[IN E-FILING]|
[E-FILING PORTAL
IPORTAL
CS (COMM.)/590/2025 26-08-2025 IM/S NITIN LIFESCIENCES LTD JADVOCATE- INOT INOT MENTIONED|
VS M/S IGB POLYMERS PRIVATE[PRATEEK IMENTIONED IN[IN E-FILING|
LIMITED IMEHTA [E-FILING IPORTAL
IPORTAL
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CS (COMM.)/591/2025 26-08-2025 ZIPPER HOUSE ENTERPRISES LLPIADVOCATE- |[NOT INOT MENTIONED|
IVS SACHIN PRUTHI INITIN MITTAL MENTIONED IN[IN E-FILING
[E-FILING IPORTAL
IPORTAL
CS (COMM.)/592/2025 26-08-2025 M/S JINDAL PACKAGING| ADVOCATE- [NOT INOT MENTIONED
INDUSTRIES ICHANDER IMENTIONED IN[IN E-FILING]|
VS VISHRAM VAMAN PATIL IMUKESH [E-FILING PORTAL
SANGWAN [PORTAL
OMP (COMM.)/23/2025 28-08-2025 IALOKE KUMAR GHOSH ADVOCATE- [NOT INOT MENTIONED|
VS HDB FINANCIAL SERVICESBHOOP SINGH MENTIONED ININ E-FILING|
LIMITED [E-FILING [PORTAL
IPORTAL
CS (COMM.)/595/2025 28-08-2025 IM/S MARC SANITATION PVT LTD [ADVOCATE- |NOT INOT MENTIONED
VS NIMBLE SOLUTIONS [KRISHNA IMENTIONED IN[IN E-FILING]|
[KUMAR SINGHIE-FILING IPORTAL
IPORTAL
OMP (I) (COMM.)/295/2025 [29-08-2025 IDFC FIRST BANK ADVOCATE- |NOT INOT MENTIONED|
VS SHIVAM CHAUHAN 2885 IMAYANK IMENTIONED IN[IN E-FILING
IMAHAJAN [E-FILING PORTAL
IPORTAL
OMP (I) (COMM.)/297/2025 [30-08-2025 IDFC FIRST BANK ADVOCATE- |NOT INOT MENTIONED
IVS JASPINDER SINGH SAMBY IMAYANK IMENTIONED IN[IN E-FILING
IMAHAJAN [E-FILING PORTAL
IPORTAL
46 ISH. UMED SINGH,/NORTH 307 ICIVIL EX.COMM - AWARD BY|01-08-2025 KOTAK MAHINDRA BANK LTD VSABHAYENDRA [NOT INOT MENTIONEDNOT
IDISTRICT JUDGE IARB.COMM/24/2025 KARAMJIT RAI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
(COMMERCIAL) SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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OMP (I) (COMM.)/255/2025 |01-08-2025 IKOTAK MAHINDRA BANK LTD VSARUN KUMAR NOT INOT MENTIONEDNOT
IBHAGWAN HIRDERAM|SHARMA(P), |MENTIONED ASAS SINGLE PAGE ISMENTIONED
KUMERIYA SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/256/2025 |01-08-2025 KOTAK MAHINDRA BANK VSARUN KUMAR NOT INOT MENTIONEDNOT
RAHIMABI MUSTAFA PATHAN SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IEXECUTION 02-08-2025 ISUNITA JAIN VS GOLA PACKERS [SHALU INOT INOT MENTIONEDNOT
(COMM.)/174/2025 KUMARI(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 02-08-2025 IYOGESH JAIN VS GOLA PACKERS [SHALU INOT INOT MENTIONEDNOT
(COMM.)/175/2025 [KUMARI(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/541/2025 02-08-2025 JAIN SUPPLY AGENCY VS MANISH[SAHIL INOT INOT MENTIONEDNOT
IKIRTIKANT DOSHI IMAHAJAN(P), [MENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 04-08-2025 IM/S DULI CHAND NARAIN DASS INOT INOT MENTIONEDNOT
(COMM.)/176/2025 IVS M/S AROMA SPICE INDUSTRY IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/260/2025 |04-08-2025 IKOTAK MAHINDRA BANK LTD VSNARESH INOT INOT MENTIONEDNOT
ISAMADHAN PANDURANG BHOGE [KHANNA(P), |MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM.)/263/2025

DATE

REGISTRATION

04-08-2025

OFPETITIONER NAME
RESPONDENT NAME

KOTAK MAHINDRA BANK LTD V§

VSADVOCATE

IVARUN

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

ISAWAN DEVIDAS JADHAV IMITTAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/545/2025 04-08-2025 IM/S AP POLYPLASTS PVT LTD VS[DEEPA INOT INOT MENTIONEDNOT
INAVEEN GOEL IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/547/2025 05-08-2025 [UNION BANK OF INDIA VS M/SDEEPA INOT INOT MENTIONEDNOT
ISABA INTERNATIONAL IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/548/2025 05-08-2025 [UNION BANK OF INDIA VS VIKASISATISH RAI(P),[NOT INOT MENTIONEDNOT
[TRIGUN IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/549/2025 05-08-2025 ICANARA BANK VS M/S KRISHNAIADVOCATE INOT INOT MENTIONEDNOT
IMOBILE AND MUSIC JUNCTION [HARISH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
KUMAR(P), SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/550/2025 05-08-2025 IAJAY AGARWAL VS M/S KRISH|C P RAJAN(P), [NOT INOT MENTIONEDNOT
DEVELOPERS PVT LTD IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 06-08-2025 PUNJAB NATIONAL BANK VSSEEMA INOT INOT MENTIONEDNOT
(COMM.)/182/2025 IABHIJEET SINGH PANESAR IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

ISINGH

[KALRA(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

IEXECUTION 06-08-2025 IM/S RAMA ENGRAVURES VS SHIVRITESH(P), INOT INOT MENTIONEDNOT
(COMM.)/183/2025 IKANT IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 06-08-2025 GUJARAT PETRO CHEMICALSSAKET INOT INOT MENTIONEDNOT
(COMM.)/184/2025 LTD VS SPECTROGENGAKHAR(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
INTERNATIONAL PVT. LTD SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IEXECUTION 07-08-2025 ISHIV BHOLA FILAMENTSABHAYENDRA [NOT INOT MENTIONEDNOT
(COMM.)/186/2025 IPRIVATE LIMITED VS ABHISHEKRAI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
JAIN SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BY|08-08-2025 KOTAK MAHINDRA BANK VSRAJESH INOT INOT MENTIONEDNOT
IARB.COMM/28/2025 IMEENA JANGRA(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/268/2025 [08-08-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
LTD VS RAJESHBHAIJANGRA(P), |MENTIONED ASAS SINGLE PAGE ISMENTIONED
BHIKHUBHAI DABHI SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/269/2025 [08-08-2025 [TOYOTA FINANCE SERVICE INDIAIMAYANK INOT INOT MENTIONEDNOT
LTD VS SONI ABHISHEK TIWARI [MAHAJAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/553/2025 08-08-2025 SUNIL KUMAR VS PITAMBARNITIN INOT INOT MENTIONEDNOT

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

ICS (COMM.)/554/2025

DATE

REGISTRATION

08-08-2025

OFPETITIONER NAME
RESPONDENT NAME

REEMA MIDHA VS RINKU DAGAR

VSADVOCATE

ABHAYENDRA

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

ICHANDER KOHLI

IMISHRA(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

RAI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1291/2025 08-08-2025 CLIDE INTERNATIONAL PVT. LTDABHAYENDRA INOT INOT MENTIONEDNOT
IVS PRAKASH JAIN RAI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/277/2025 [11-08-2025 IDFC FIRST BANK VS MANOJRAMAKANT [NOT INOT MENTIONEDNOT
ISINGH 3814 DAS(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1295/2025 11-08-2025 ILEZINI METALS PVT. LTD. VS M/SRAJIV JAIN(P), NOT INOT MENTIONEDNOT
IDACC INTERNATIONAL PVT. LTD. IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BY[12-08-2025 KOTAK MAHINDRA BANK VSABHAYENDRA NOT INOT MENTIONEDNOT
IARB.COMM/30/2025 CHANDERBHAN RAI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BY[12-08-2025 KOTAK MAHINDRA BANK VSANURAG INOT INOT MENTIONEDNOT
IARB.COMM/31/2025 IVIJAY IMISHRA(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/556/2025 12-08-2025 IDAVINDER SINGH VS RAMESHIANURAG INOT INOT MENTIONEDNOT

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

IMARKETING

KUMAR
[KAUSHIK(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

IMISC DJ/1300/2025 12-08-2025 INIRAJ JAIN VS DEEPAKIANURAG INOT INOT MENTIONEDNOT
ISABARWAL IMISHRA(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED [THROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1301/2025 12-08-2025 IVEER SAWARKAR KATYAL VSDEEPAK INOT INOT MENTIONEDNOT
RAKESH BHARDWAJ BASHTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE|
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BY[13-08-2025 KOTAKK MAHINDRA BANK VSKHUSHAL INOT INOT MENTIONEDNOT
IARB.COMM/34/2025 [TASLEEM IMADAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/282/2025 [13-08-2025 SHRIRAM FINANCE LIMTED VS§ INOT INOT MENTIONEDNOT
ISHARWAN YADAV IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE|
RECIEVED [THROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/283/2025 [13-08-2025 SHRIRAM FINANCE LIMTED VSHARI INOT INOT MENTIONEDNOT
HEMANT [KISHAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE|
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/284/2025 [13-08-2025 SHRIRAM FINANCE LIMTED VSABHISHEK INOT INOT MENTIONEDNOT
RAKESH IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE|
RECIEVED [THROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/558/2025 13-08-2025 M/S EARTHLING VS M/S SRI SRIMAHENDER [NOT INOT MENTIONEDNOT

AS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

MENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VS

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

IMISC DJ/1312/2025 13-08-2025 IPRAGYA ELECTRONICS PVT LTD[SANCHIT INOT INOT MENTIONEDNOT
IVS PRAGATI ELECTRONICS SETH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (COMM.)/21/2025 14-08-2025 [UNION OF INDIA VS ROYALECHANDER INOT INOT MENTIONEDNOT
IMERIDIAN INDIA PVT LTD IMUKESH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SANGWAN(P), [SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BYj14-08-2025 INARESH KUMAR JAIN VS SWAMIPARAS INOT INOT MENTIONEDNOT
IARB.COMM/36/2025 SHARADDHANAND COLLEGE IAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 14-08-2025 SHREYANS JAIN VS HITACHIPARAS INOT INOT MENTIONEDNOT
(COMM.)/191/2025 IPAYMENTS SERVICES PVT LTD JAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/561/2025 14-08-2025 CROMPTON GREAVESPPARAS INOT INOT MENTIONEDNOT
ICONSUMER ELECTRICALS LTD VSAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISH NITIN JAIN SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/562/2025 14-08-2025 SCOAT  PHARMA  PRIVATEANURAG INOT INOT MENTIONEDNOT
LIMITED VS RIDLEY LIFEMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SCIENCE PVT LTD SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/563/2025 14-08-2025 M/S TANWAR ROAD LINES VSANURAG INOT INOT MENTIONEDNOT
IM/S BULWARK CONCHEM[MISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
MTHROUGH ITS PROPRIETOR SH] SINGLE PAGE ISRECIEVED IAS SINGLE
INTHIR JATINBHAI SHAH RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

LTD

[TEFON APPLIANCES (INDIA) PVT{JAIN(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

IEXECUTION 18-08-2025 IM/S SIMRAN FREIGHT CARRIERSSARVAJEET  INOT INOT MENTIONEDNOT
(COMM.)/192/2025 VS M/S ATLAS CYCLE HARYANATHAKUR(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
LTD SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 18-08-2025 PRATAP SINGH VS ANAND METALJANMOL INOT INOT MENTIONEDNOT
(COMM.)/193/2025 ISPAT PVT LTD ICHADHA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
(OMP (I) (COMM.)/287/2025 [18-08-2025 SHRIRAM FINANCE LIMTED VSABHISHEK INOT INOT MENTIONEDNOT
IAARIF KAUSHIK(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/288/2025 [18-08-2025 SHRIRAM FINANCE LIMTED VSMAYANK INOT INOT MENTIONEDNOT
IRAVINDER SINGH IMAHAJAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/564/2025 18-08-2025 IPUNJAB NATIONAL BANK VSANKIT INOT INOT MENTIONEDNOT
IASHOK YADAV DANG(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/565/2025 18-08-2025 IPUNJAB NATIONAL BANK VSSUBRAT INOT INOT MENTIONEDNOT
TARUN BHEL ICHAUHAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/566/2025 18-08-2025 M/S R.K. ENTERPRISES VS M/SJAGRITI INOT INOT MENTIONEDNOT

AS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

MENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VS

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

CS (COMM.)/567/2025 18-08-2025 IM/S JINDAL PACKAGINGRAVI INOT INOT MENTIONEDNOT
INDUSTRIES VS ALANKARISHANKAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
BHAGAWAT SAWANT IGARG(P), SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/568/2025 18-08-2025 PUNJAB NATIONAL BANK VSRAHUL INOT INOT MENTIONEDNOT
IAAKANSHA BEHL KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
PANDIT(P), SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/569/2025 20-08-2025 RAJESH ARORA VS SURENDERANURAG INOT INOT MENTIONEDNOT
KUMAR IMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/570/2025 20-08-2025 MHE DREAM KATCHERS VSAKSHITA(P), [NOT INOT MENTIONEDNOT
OMAXE WORLD STREET PRIVATEH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ILIMITED SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BY[]21-08-2025 KOTAK MAHINDRA BANK LTD. VSKHUSHAL INOT INOT MENTIONEDNOT
IARB.COMM/37/2025 JAINUDDIN ANSARI IMADAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 21-08-2025 TIKAM BHATIA VS SHALU GUPTA MANOJ INOT INOT MENTIONEDNOT
(COMM.)/194/2025 KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 21-08-2025 RAM DUTT KAUSHIK VSMUNISH INOT INOT MENTIONEDNOT
(COMM.)/195/2025 KUSHANDER IVOHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

EXECUTION 21-08-2025 IM/S COAST TO COAST DESIGNSKRISHNA INOT INOT MENTIONEDNOT
(COMM.)/196/2025 LTD VS M/S VENSENALJKUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
I[ENTERPRISES PVT LTD SINGH(P), SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 21-08-2025 IM/S APEX EXPRESS TRANSCOAKSHAY INOT INOT MENTIONEDNOT
(COMM.)/197/2025 PRIVATE LIMITED VS M/S UMITTAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ICRAFT CONSTRUCTIONS SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/572/2025 21-08-2025 IM/S GOLD PLUS FLOAT GLASSIAMIT INOT INOT MENTIONEDNOT
IPVT LTD. VS VIJAY DHAMIJA SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/573/2025 21-08-2025 IMANOHAR LAL VS ASHOK[SANJAY INOT INOT MENTIONEDNOT
KUMAR SAINI [KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/574/2025 21-08-2025 M/S DEV BHUMI COLD CHAIN| INOT INOT MENTIONEDNOT
IPRIVATE LIMITED VS M/S AFIFA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IFRUIT BASKET SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1356/2025 1-08-2025 IM/S COAST TO COAST DESIGNSKHUSHAL INOT INOT MENTIONEDNOT
LTD VS M/S VENSENALMADAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IENTERPRISES PVT LTD SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 22-08-2025 IMANISH GUPTA VS M/S S.KIANIL DUTIINOT INOT MENTIONEDNOT
(COMM.)/198/2025 IPOULTRY FARM SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IEXECUTION

DATE

REGISTRATION

22-08-2025

OFPETITIONER

NAME VS
RESPONDENT NAME

IM/S SUN SIGN AND|

ADVOCATE

[DHEERAJ

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

(COMM.)/199/2025 TECHNOLOGIES VS M/S DEEPIKASHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
IADVERTISING SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/289/2025 [22-08-2025 SHRIRAM FINANCE LIMTED VSG S INOT INOT MENTIONEDNOT
DINESH KUMAR IGANGWAR(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1369/2025 23-08-2025 INIRMAL ARORA VS M/S REAIJMUNISH INOT INOT MENTIONEDNOT
GROWTH COMMERCIAILJVOHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
I[ENTERPRISES LTD. SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CONTEMPT PETITION|25-08-2025 RAJEEV GANDHI YOUTHMAYANK INOT INOT MENTIONEDNOT
CIV./10/2025 ICOMPUTER SAKSHARTA MISSIONMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
VS SAURABH BHARDWAJ AND| SINGLE PAGE ISRECIEVED IAS SINGLHE
ORS RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 25-08-2025 IRAMA ENGRAVURES VS VIPINMAYANK INOT INOT MENTIONEDNOT
(COMM.)/200/2025 ILATA IMAHAJAN(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 25-08-2025 JUPITOR POLYTEX INDIA PVIIMAYANK INOT INOT MENTIONEDNOT
(COMM.)/201/2025 LTD VS SHREE PACKAGINGIMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
INDUSTRIES SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 25-08-2025 JUPITOR POLYTEX INDIA PVIIMAYANK INOT INOT MENTIONEDNOT
(COMM.)/202/2025 LTD VS SHREE GROUPMAHAJAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
INDUSTRIES SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL
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EXECUTION 25-08-2025 UCO BANK VS SUMIT SINGH ANDANUJ KUMARNOT INOT MENTIONEDNOT
(COMM.)/203/2025 IANR SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
ICS (COMM.)/575/2025 55-08-2025 SHREEPATHI _ PHARCEUTICALSANUJ KUMARNOT INOT MENTIONEDNOT
LTD VS RIDLEY LIFE SCIENCESHARMA(P), |[MENTIONED ASJAS SINGLE PAGE ISMENTIONED
PVT LTD SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1372/2025 55-08-2025 SANJAY GARG VS MS N HIRAVI INOT INOT MENTIONEDNOT
INTERNATIONAL KUMAR(P), |MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
ICS (COMM.)/580/2025 26-08-2025 M/S SACHDEVA ENTERPRISES VSRAVI INOT INOT MENTIONEDNOT
IATUL ARORA KUMAR(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
OMP (COMM.)/22/2025 __ [27-08-2025 MUNICIPAL CORPORATION OFAASTHA NOT INOT MENTIONEDNOT
DELHI VS M/S PK ADVERTISINGSSHARMA(P), |[MENTIONED AS|AS SINGLE PAGE ISMENTIONED
SERVICES PVT LTD SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
ICS (COMM.)/581/2025 >7-08-2025 M/S MARC SANITATION PVT LTDMAYANK INOT INOT MENTIONEDNOT
'VS M/S NIMBLE SOLUTIONS MAHAJAN(P), MENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/582/2025 >7-08-2025 DELHI DEVELOPEMENTJAKSHAY NOT INOT MENTIONEDNOT
IAUTHORITY VS M/S L. MANI RAMMITTAL(P),  [MENTIONED ASAS SINGLE PAGE ISMENTIONED
KUMAR AND SONS SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

CS (COMM.)/583/2025

DATE
REGISTRATION

OF

27-08-2025

PETITIONER

NAME

RESPONDENT NAME

VSADVOCATE

WITENDER BAJAJ VS M/S MAINAKIAMIT

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

IKASHYAP 1280

IGANGWAR(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ENERGY LLP AND ORS SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
EXECUTION >8-08-2025 VINOD SUKHANI VS KUNWARSSANJAY NOT INOT MENTIONEDNOT
(COMM.)/206/2025 IANAND KUMAR(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/593/2025 >8-08-2025 DECEASED MADAN LAL VS INOT INOT MENTIONEDNOT
DECEASED SURESH KUMAR IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
ICS (COMM.)/594/2025 >8-08-2025 BIOLAXI ENZYMES PVT LTD VSKHUSHAL INOT INOT MENTIONEDNOT
M/S RIDLEY LIFE SCIENCE PVIMADAN(P), |MENTIONED AS|AS SINGLE PAGE ISMENTIONED
LTD SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
EXECUTION 29-08-2025 M/S SHREE GANIK UDYOG VSANIL  DUTINOT INOT MENTIONEDNOT
(COMM.)/207/2025 M/S LEE PACKAGINGISHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
INDUSTRIES SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
OMP (I) (COMM.)/291/2025 [29-08-2025 IDFC  FIRST  BANK  VSDHEERAJ INOT INOT MENTIONEDNOT
BIHARTENDU BHARDWAJ 4372 [SHARMA(P), |MENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/292/2025 [29-08-2025 IDFC FIRST BANK VS BABLUG S NOT INOT MENTIONEDNOT

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

IOMP (I) (COMM.)/293/2025

DATE

REGISTRATION

20-08-2025

OFPETITIONER

RESPONDENT NAME

NAME

VSADVOCATE

IDFC FIRST BANK VS JIMUT]

IMUNISH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

IBHOWMICK 2789 IVOHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/294/2025 [29-08-2025 IDFC FIRST BANK VS ROHANMAYANK INOT INOT MENTIONEDNOT
CHANDELA 7586 IMAHAJAN(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/596/2025 29-08-2025 IM/S SACHDEVA ENTERPRISES VSCHANDER INOT INOT MENTIONEDNOT
BHAGWAN IMUKESH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SANGWAN(P), [SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/296/2025 [30-08-2025 IDFC FIRST BANK LTD. VSPARAS INOT INOT MENTIONEDNOT
IMOHAMMAD YASEEN JAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/597/2025 130-08-2025 IAMAN ARORA VS RAM GARG [PARAS INOT INOT MENTIONEDNOT
IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/598/2025 30-08-2025 IM/S STATE ENTERPRISES VS M/SPARAS INOT INOT MENTIONEDNOT
ISKY N WINGS JAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/599/2025 130-08-2025 IAMAN ARORA VS DWJAANURAG INOT INOT MENTIONEDNOT
ICOSMETICS PVT. LTD. IMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

CS (COMM.)/600/2025

DATE
REGISTRATION

130-08-2025

OFPETITIONER NAME VS

RESPONDENT NAME

IM/S S. L. FASTENERS PVT LTD VS§

ADVOCATE

ISATISH RAI(P),

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDNOT

LTD VS
ICORPORATION

APOLLO SALES|

ICHOUBHEY

IM/S SKY N WINGS IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/601/2025 130-08-2025 HERO MOTOCORP LIMITED VSJADVOCATE INOT INOT MENTIONEDNOT
[TARBOLIN LUBRICANT PVT. LTD. HARISH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[KUMAR(P), SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED [THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
47 SH. RAJ KUMAR,SOUTH- 603 ICOMMERCIAL SUIT ICS COMM. 410/2025 01.08.2025 CENTRAL WAREHOUSINGKRISHAN 0910577700 [KRISHANKUMARA (09.07.2025
IDISTRICT IWEST ICORPORATION VS M/S CARGOKUMAR INDASSOCIATED @G
(COMMERCIAL CHANNELS PVT LTD IMAIL.COM
ICOURT-01
603 ICOMMERCIAL SUIT ICS COMM. 424/2025 05.08.2025 IM/S BABAJI UDYOG PVT LTD VSAKHLESH 9999818947 AKHI84609@GMAILj25.07.2025
IM/S MANJARI AGRO INDUSTRIESKUMAR GUPTA| L.COM
PVT LTD
603 ICOMMERCIAL SUIT CS COMM. 431/2025 08.08.2025 SANDEEP VIRMANI VS S.IJSATVINDER (9310905051 TEAM@SSLEGALSO [06.08.2025
IENERGY VENTURES PVT LTD SINGH LUTIONS.COM
603 ICOMMERCIAL SUIT CS COMM. 433/2025 11.08.2025 IM/S CHAINALYTICALJKARISHMA 8512002034 JADVKARISHMAJHA [29.07.2025
ICONSULTING INDIA LLP VS M/S 4JHA @GMAIL.COM
PL SCM TECHNOLOGIES PVT LTD
603 ICOMMERCIAL SUIT CS COMM. 445/2025 21.08.2025 IGUJARAT CO-OPERATIVE MILKABHISHEK 0910291290 IADVOCATE@LAI- [19.08.2025
IMARKETING FEDERATION LTD{SINGH LAW.COM
VS M/S BALMUKUND MUDGIL
603 ICOMMERCIAL SUIT ICS COMM. 451/2025 27.08.2025 IMOGLI LABS (INDIA) PVT LTD VSZENITH LAW|9467194651 INFO@ZIC.CO.IN  [25.08.2025
IM/S ALLCO METAL AND FACADEICHAMBERS
LLP
603 ICOMMERCIAL SUIT CS COMM. 459/2025 130.08.2025 IPUMA SE VS ANKIT AGGARWAL [GAUTAM 09099306881 IELUDICATION.LEG [28.08.2025
BHASIN AL@OUTLOOK.COM
603 ICOMMERCIAL SUIT ICS COMM. 460/2025 30.08.2025 SPIGEN INDIA PVT LTD VSGAUTAM 9999306881 [ELUDICATION.LEG [28.08.2025
IPHONE MAX UNIVERSE BHASIN AL@OUTLOOK.COM
603 IPETITION U/S 9 OMP(I) COMM. 19/2025 11.08.2025 SMFG INDIA CREDIT COMPANY|[SOURABH 0990241436 ISOURABH@FIRSTA [12.07.2025

ISSOCIATES.IN
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603 IPETITION U/S 9 OMP(I) COMM. 26/2025 19.08.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR |[17.08.2025
INVESTMENT AND FINANCE COJ/SHANKER D1@GMAIL.COM
ILTD VS ANTRIKSH TRADERS

603 IPETITION U/S 9 OMP(I) COMM. 27/2025 19.08.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [17.08.2025
INVESTMENT AND FINANCE COJ/SHANKER D1@GMAIL.COM
ILTD VS HARYANA TRADERS

603 IPETITION U/S 9 OMP(I) COMM. 30/2025 20.08.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR |[17.08.2025
INVESTMENT AND FINANCE COJ/SHANKER ID1@GMAIL.COM
ILTD VS ANIL KUMAR

603 IPETITION U/S 9 (OMP(I) COMM. 31/2025 20.08.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [17.08.2025
INVESTMENT AND FINANCE COJ/SHANKER D1@GMAIL.COM
LTD VS DEWAN PUBLIS SCHOOL
INTERNATIONAL

603 IPETITION U/S 9 OMP(I) COMM. 32/2025 20.08.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [17.08.2025
INVESTMENT AND FINANCE COJ/SHANKER ID1@GMAIL.COM
ILTD VS PRAMOD CHANDHER

603 IPETITION U/S 9 OMP(I) COMM. 40/2025 26.08.2025 M/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [13.08.2025
INVESTMENT AND FINANCE COJ/SHANKER D1@GMAIL.COM
LTD VS SATISH KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 41/2025 26.08.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [13.08.2025
INVESTMENT AND FINANCE COJ/SHANKER ID1@GMAIL.COM
ILTD VS RBEL PILETECH INFRA

603 IPETITION U/S 9 OMP(I) COMM. 63/2025 30.08.2025 IAXIS BANK LTD VS MUNISHAMIT KUMAR (8860939556 IAMITKUMAR.2094@ [19.08.2025
KUMAR REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 62/2025 130.08.2025 IAXIS BANK LTD VS JITIN KUMAR |AMIT KUMAR (8860939556 AMITKUMAR.294@ [19.08.2025

REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 64/2025 30.08.2025 IAXIS BANK LTD VS RAM DHANAMIT KUMAR (8860939556 IAMITKUMAR.294@ [19.08.2025
SINGH REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 65/2025 130.08.2025 IAXIS BANK LTD VS VIJAYAMIT KUMAR [8860939556 JAMITKUMAR.294@ [19.08.2025
SHARMA REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 66/2025 30.08.2025 IAXIS BANK LTD VS SUPRIYAAMIT KUMAR [8860939556 IAMITKUMAR.294@ [19.08.2025
SINGH REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 67/2025 130.08.2025 IAXIS BANK LTD VS RAMU A JAMIT KUMAR (8860939556 AMITKUMAR.294@ [19.08.2025

REDIFFMAIL.COM
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603 IMISC. APPLICATION IMISCDJADJ 517/2025 11.08.2025 IM/S GONSAI LOGISTICS VS M/S 0868040826 ISHARMARAKESHA [07.08.2025
IAGS VISIONS PVT LTD [KUMAR DV1@GMAIL.COM
SHARMA
603 [EX. PETITION EX. COMM.175/2025 20.08.2025 [TATA CAPITAL LTD. VS NISHAR|PRATIKA 0811326407 ISUPPORT@ARVLA [14.082025
IALI JAGGARWAL WCHAMBERS.CO.IN
603 [EX. PETITION [EX. COMM.158/2025 07.08.2025 IBANK OF BARODA VS RAJESH[S K[8368031251 INOT GIVEN 02.08.2025
IATTRI ICHAUDHARY
603 [EX. PETITION EX. COMM.159/2025 8.082025 IPUNJAB AND SIND BANK VS M/S[SUNITA 0873591509 INOT GIVEN 07.08.2025
HARPREETS COUTURE AND ANR.
603 [EX. PETITION [EX. COMM.161/2025 11.08.2025 INDIAN BANK VS M/S C SANKIT DAGAR (90811399499 INOT GIVEN 8.082025
I[ELECTRICALS
603 [EX. PETITION [EX. COMM.162/2025 11.08.2025 IM/S NAND RAM RAM AVTAR VSIS KVISISHT (9868142331 ISKVASISHT623@G [08.08.2025
IAMIT KUMAR IMAIL.COM
603 [EX. PETITION EX. COMM.163/2025 11.08.2025 SUNDARAM FINANCE LTD VSMINISHA 8826750777 IMANISHABARUAHL|08.08.2025
IDALBIR SINGH BARUAH I[EGAL@GMAIL.COM
603 [EX. PETITION EX. COMM.165/2025 12.08.2025 IKOTAK MAHINDRA PRIME LTDRITU RANA 9910018313 ICODELEGALCONSU [08.08.2025
IVS PREM ARORA LTANTS
@GMIAL.COM
603 [EX. PETITION [EX. COMM.166/2025 12.08.2025 BANK OF MAHARASHTRA VSSUMAN 0540649131 IADVOCATESUMANS|08.08.2025
IVIKRAM THAKRE KUMAR SINGH| >@GMAIL.COM
603 [EX. PETITION [EX. COMM.167/2025 12.08.2025 KOTAK MAHINDRA BANK LTD VS[PARV 0643646534 PARV.MAHAJANO007(07.08.2025
IGUPTA TRANSPORT SERVICES IMAHAJAN @GMAIL.CON
603 [EX. PETITION [EX. COMM.168/2025 12.08.2025 KOTAK MAHINDRA BANK LTD VSPARV 0643646534 PARV.MAHAJANO007(07.08.2025
KAPOOR TRADERS IMAHAJAN @GMAIL.CON
603 [EX. PETITION [EX. COMM.169/2025 12.08.2025 IKOTAK MAHINDRA BANK LTD VSARVIND 0811317311 JADVOCATEARVIND (30.07.2025
IAMIT SINGH KODAN IGUPTA IGUPTA@GMAIL.CO
IM
603 [EX. PETITION [EX. COMM.170/2025 12.08.2025 KOTAK MAHINDRA BANK LTD VSARVIND 0811317311 IADVOCATEARVIND [29.07.2025
P J S RAO IGUPTA IGUPTA@GMAIL.CO
IM
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603 [EX. PETITION [EX. COMM.186/2025 25.08.2025 IS BANK VS DEVENDRAMAYANK 0873347330 IMAYANK_MAHAJA [21.08.2025
IKUMAR GARG IMAHAJAN INo5@YOHOO.COM
603 [EX. PETITION EX. COMM.187/2025 25.08.2025 IAXIS BANK VS NIJIRA BRAHMA |[MAYANK 0873347330 IMAYANK_MAHAJA [21.08.2025
IMAHAJAN INo5@YOHOO.COM
603 [EX. PETITION [EX. COMM.188/2025 25.08.2025 IAXIS BANK VS INDIRA PROSAD [MAYANK 0873347330 IMAYANK_MAHAJA [21.08.2025
IMAHAJAN INo5@YOHOO.COM
603 [EX. PETITION [EX. COMM.189/2025 25.08.2025 IAXIS BANK VS SONALI IMAYANK 0873347330 IMAYANK_MAHAJA [21.08.2025
IMAHAJAN INo5@YOHOO.COM
603 [EX. PETITION [EX. COMM.190/2025 25.08.2025 KOTAK MAHINDRA BANK LTD VSMITHILESH  [9891169252 ISLF.LEGALITE@GM [21.08.2025
IDEVENDRA KUMAR KUMAR AIL.COM
PANDEY
603 [EX. PETITION [EX. COMM.191/2025 25.08.2025 IAXIS BANK VS MANOJ KUMAR SANJEEV 0717028845 LITIGATION@SRCS [23.08.2025
PATHAK LEGAL.COM
603 [EX. PETITION EX. COMM.156/2025 06.08.2025 IAADHAR HOUSING FINANCE LTD|SATVIK BAJAJ (9911225335 ISATVIKBAJAJ@SUP (05.08.2025
VS RAKESH KUMAR [ERNOVALEGAL.CO
IM
48 ISH. VIKAS DHULL,SOUTH- 613 ICOMMERCIAL OMP(I) COMM/17/2025 02-08-2025 IM/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR 45869
IDISTRICT JUDGE,|WEST ISUIT INVESTMENT AND FINANCE SHANKAR IG1@GMAIL.COM
ICOMMERCIAL ICO LTD VS YOGESH P
ICOURT.
613 ICOMMERCIAL CS (COMM)/413/2025 02-08-2025 IASHISH HARIT VS JAMIT 7082744341 WURISCONSULTUS1 45866
ISUIT ISADDAM HUSAIN ICHAUDHARY 500 @GMAIL.COM
613 ICOMMERCIAL CS (COMM)/414/2025 04-08-2025 IPUMA SE VS ASHOK KUMAR IGAUTAM 9999306881 [ELUDICATOIN.LEG i45870
ISUIT BHASIN AL@OUTLOOK.COM
613 ICOMMERCIAL CS (COMM)/416/2025 04-08-2025 IPUMA SE VS ASHOK KUMAR IGAUTAM 0999306881 ELUDICATOIN.LEG l45870
ISUIT BHASIN AL@OUTLOOK.COM
613 ICOMMERCIAL CS (COMM)/419/2025 04-08-2025 ISSKYWAYS AIR SERVICES LTD VS|ABHISHEK 9891138990 JADVOCATE.ABHISH l45870
ISUIT ZINNIA INDIA [KUMAR [EKKUMARI@GMAIL|
.COM
613 ICOMMERCIAL CS (COMM)/422/2025 05-08-2025 BABAJI UDYOG PVT LTD VS IAKHLESH 9999818947 ADV.JSINGHGKP@ 145863
ISUIT PASHUPATI EXCRUSION PVT LTD [KUMAR IGMAIL.COM
IGUPTA(P),
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613 ICOMMERCIAL [EXECUTION (COMM)/ 06-08-2025 UVN ENTERPRISES VS ADLOKAPURVA 7701976658 INO E-MAIL k5873
ISUIT 157/2025 ICREATION PVT LTD ROHILLA(P),
613 ICOMMERCIAL CS (COMM)/428/2025 07-08-2025 IGANGA RAM YADAV VS SUSHMA 8750697423 IADV.SUSHMAG@G }45868
ISUIT IM/S BLU-SMART FLEET PVT LTD [GUPTA IMAIL.COM
613 ICOMMERCIAL CS (COMM)/429/2025 08-08-2025 [UNDER ARMOUR INC VS DEENGAUTAM 9999306881 [ELUDICATOIN.LEG 45875
ISUIT IDAYAL GARG BHASIN AL@OUTLOOK.COM
613 ICOMMERCIAL CS (COMM)/435/2025 08-08-2025 IASICS CORPORATION VS IGAUTAM 0999306881 I[ELUDICATOIN.LEG [08/08/25
ISUIT DEEN DAYAL GARG BHASIN AL@OUTLOOK.COM
613 ICOMMERCIAL CS (COMM)/441/2025 18-08-2025 IMEENA AGARWAL & ORS. VS IVARUN 9953062629 IVM@VKMLEGAL.CO}l5882
ISUIT IDEEPAK KUMAR SHARMA & ORS. [MITTAL IM
613 ICOMMERCIAL CS (COMM)/442/2025 19-08-2025 CRESENT SHIPPING LOGISTICSD. KCHAUHAN|9555568697 IADVOCATE.AMIT45 45882
ISUIT ISERVICES 1@GMAIL.COM
VS M/S MANEESH ENTERPRISES
613 ICOMMERCIAL [EX. COMM/171/2025 13-08-2025 BANK OF MAHARASHTRA VS SUMAN 0540649131 IADVOCATESUMANS8Y5866
[EXECUTION IANSHUL KUMAR BHASIN [KUMAR SINGH > @GMAIL.COM
613 ICOMMERCIAL EX. COMM/172/2025 19-08-2025 IASHISH RATHI VS PICCADILYANAND 9310511420 IPRAKASH.LAW@G }45883
IEXECUTION HOTELS PVT. LTD [PRAKASH IMAIL.COM
613 ICOMMERCIAL EX. COMM/174/2025 20-08-2025 PSA POLYMERS PVT. LTD. VS R L BHAGAT 9999653611 RLBAJURIST@GMA |45859
[EXECUTION ISIDDHARTH DISPLAY & DEVICES| IL.COM
IPVT. LTD.
613 ICOMMERCIAL CS (COMM)/443/2025 19-08-2025 V2 RETAIL LTD. VS AYUSH|PIYUSH 0899600242 ISANGHI.PIYUSH@G 45881
ISUIT ICHOUKSEY SANGHI IMAIL.COM
613 ICOMMERCIAL CS (COMM)/446/2025 21-08-2025 HARSHA INFRA POWER PVT. LTDB. D. PANDEY (9871321615 BDPANDEYADVOCA}5887
ISUIT VS TE@GMAIL.COM
IMAHTAB ENGINEERING WORKS
& ORS.
613 ICOMMERCIAL CS (COMM)/448/2025 21-08-2025 IAJAY KUMAR VS ARVINDERSUSHIL 999967550 ISUSHIL19847@GMA 38586
ISUIT ISINGH [KUMAR [L.COM
613 ICOMMERCIAL OMP(I) COMM/21/2025 19-08-2025 IM/S CHOLAMANDALAM|RAVI 0911883595 IJASSOCIATESRSGAR |45887
ISUIT INVESTMENT & SHANKAR IG1@GMAIL.COM
FINANCE COMPANY LTD. V§
KAPIL B
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613 ICOMMERCIAL OMP(I) COMM/20/2025 19-08-2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR |45887
ISUIT INVESTMENT & SHANKAR IGi@GMAIL.COM
FINANCE COMPANY LTD. V§
BIRENDRA BHATI
613 ICOMMERCIAL OMP(I) COMM/42/2025 26-08-2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR |45887
ISUIT INVESTMENT & FINANCE SHANKAR IGi@GMAIL.COM
CO. LTD. VS HARSH TRANSPORT]
SERVICE
613 ICOMMERCIAL OMP(I) COMM/43/2025 26-08-2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR |45887
ISUIT INVESTMENT & SHANKAR IGi@GMAIL.COM
FINANCE COMPANY LTD. V§
IAZAD
613 ICOMMERCIAL OMP(I) COMM/44/2025 26-08-2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR |45887
ISUIT INVESTMENT & SHANKAR IGi@GMAIL.COM
FINANCE COMPANY LTD. V§
IVIBHISHAN B
613 ICOMMERCIAL OMP(I) COMM/45/2025 26-08-2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR |45887
ISUIT INVESTMENT & FINANCE SHANKAR IGi@GMAIL.COM
CO. LTD. VS AMARJEET EARTH]
IMOVERS
613 ICOMMERCIAL [EX.COMM- AWARD BY >7-08-2025 [KOTAK MAHINDRA BANK VSPARV 0643646534 [PARV.MAHAJAN007|45876
IEXECUTION IJARB.COMM/18/2025 BRAHM DEV SAHU IMAHAJAN @GMAIL.COM
613 ICOMMERCIAL [EX.COMM- AWARD BY >7-08-2025 KOTAK MAHINDRA BANK VS PARV 0643646534 PARV.MAHAJAN0O7}45876
IEXECUTION IARB.COMM/19/2025 IS N LIGHT AND SOUND IMAHAJAN @GMAIL.COM
613 ICOMMERCIAL EX. COMM/197/2025 27-08-2025 PUNJAB NATIONAL BANK VSINITIN GARG [9958986363 INFO@KNOWLEX.I 45883
IEXECUTION RAVNEESH SINGH IN
613 ICOMMERCIAL CS (COMM)/452/2025 27-08-2025 INDIAN BANK VS M/S PECULIARIANKIT DAGAR (9811399499 IAMITKUMAR@PEC [13/08/25
ISUIT IENTERPRISES JULIAR.CO.IN
613 ICOMMERCIAL CS (COMM)/453/2025 27-08-2025 ICANARA BANK VS SURAJ SUMIT 0873245548 IVIRMANILAWCO@ [20/08/25
ISUIT IVIRMANI IGMAIL.COM
613 ICOMMERCIAL CS (COMM)/454/2025 27-08-2025 BHARTI AIRTEL LTD. VS DELHIURFEE 0810078783 IADVOCATEURFEEH [21/08/25
ISUIT ISKILL & [HAIDER IAIDERSYED@GMAI
I[ENTERPRENEURSHIP L.COM
IUNIVERSITY
613 ICOMMERCIAL CS (COMM)/455/2025 27-08-2025 STATE BANK OF INDIA VS[VAIBHAV 9971336611 IVAIBHAV.YADAV@ [22/08/25
ISUIT ICHANDAN IYADAV HOTMAIL.COM
613 ICOMMERCIAL CS (COMM)/456/2025 27-08-2025 ONE 97 COMMUNICATIONS LTDJANANT MALIK [9999998560 IANANT@ANANTAM [23/08/25
ISUIT VS LEGAL.COM
ICRUZE DIGITAL INDIA PVT. LTD.
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613 ICOMMERCIAL OMP(I) COMM/46/2025 28-08-2025 IS BANK LIMITED JAMIT KUMAR (8860939556 IAMITKUMAR.294@ [19/08/25
ISUIT KUMAR REDIFFAMIL.COM

613 ICOMMERCIAL IOMP(I) COMM/47/2025 28-08-2025 IAXIS BANK LIMITED VS VIPINJAMIT KUMAR (8860939556 IAMITKUMAR.294@ [19/08/25
ISUIT KUMAR REDIFFAMIL.COM

613 ICOMMERCIAL OMP(I) COMM/48/2025 28-08-2025 IAXIS BANK LIMITED VS VIPINJAMIT KUMAR (8860939556 IAMITKUMAR.294@ [19/08/25
ISUIT KUMAR REDIFFAMIL.COM

613 ICOMMERCIAL OMP(I) COMM/49/2025 28-08-2025 JAXIS BANK LIMITED VS VIPINJAMIT KUMAR [8860939556 IAMITKUMAR.294@ [19/08/25
ISUIT KUMAR REDIFFAMIL.COM

613 ICOMMERCIAL OMP(I) COMM/50/2025 28-08-2025 IAXIS BANK LIMITED VS VIPINJAMIT KUMAR (8860939556 IAMITKUMAR.294@ [19/08/25
ISUIT KUMAR REDIFFAMIL.COM

613 ICOMMERCIAL OMP(I) COMM/51/2025 28-08-2025 IAXIS BANK LIMITED VS VIPINAMIT KUMAR (8860939556 IAMITKUMAR.294@ [21/08/25
ISUIT KUMAR REDIFFAMIL.COM

613 ICOMMERCIAL OMP(I) COMM/52/2025 28-08-2025 IAXIS BANK LIMITED VS VIPINJAMIT KUMAR (8860939556 IAMITKUMAR.294@ [21/08/25
ISUIT KUMAR REDIFFAMIL.COM

613 ICOMMERCIAL OMP(I) COMM/53/2025 28-08-2025 IAXIS BANK LIMITED VS VIPINAMIT KUMAR (8860939556 AMITKUMAR.294@ [21/08/25
ISUIT KUMAR REDIFFAMIL.COM

613 ICOMMERCIAL OMP(I) COMM/54/2025 28-08-2025 IAXIS BANK LIMITED VS VIPINJAMIT KUMAR (8860939556 IAMITKUMAR.294@ [21/08/25
ISUIT KUMAR REDIFFAMIL.COM

613 ICOMMERCIAL CS (COMM)/461/2025 130-08-2025 IBANK OF BARODA VS DEVINDERHUNNY 0650501903 IADV.HUNNYSHARMY5896
ISUIT SINGH SHARMA A.28 @GMAIL.COM

613 ICOMMERCIAL CS (COMM)/462/2025 130-08-2025 KOTAK MAHINDRA PRIME LTDKUSHAL 0958724670 KUSHAL.KUMAR@E}5894
ISUIT VS KUMAR RUDITELEGAL.ASIA|

ISARTHAK GAHLOT (BORROWER)

49 ISH. AMIT BANSAL,SOUTH- 614 ICOMMERCIAL SUIT CS (COMM)/412/2025 02-08-2025 CANARA  BANK  ERSTWHILEMS. CHITRAQ212888051 ICHITRAMALHOTRA [14.07.2025
IDISTRICT JUDGE[WEST SYNDICATE BANK VS PIYUSHMALHOTRA @GMAIL.COM
ICOMMERCIAL LUTRA PROP M/S LUTHRA
ICOURT-03 BAKERS

614 IMISCELLANEOUS IMISC DJ ADJ/496/2025 02-08-2025 IM/S PRAKASH PIPES LTD VS M/SMR. 0810910333 JAVTARSINGH78@Y [02.08.2025
ICAPRICIOUS FOODS PRODUCTSIGURBAKSH IAHOO.COM
IPVT LTD SINGH
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614 ICOMMERCIAL SUIT CS (COMM)/417/2025 04-08-2025 SANJEEV KUMAR MITTAL VSMR. TARUN|9582740045 K. KAUSHIK1989@G [29.07.2025
JANKIT KUMAR JAIN [KAUSHIK IMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/418/2025 04-08-2025 ICANARA BANK VS AMIT KASHYAPMR. SANJEEV|9711142200 ICHOPRA6791@GMA [31.07.2025
IPROP KASHYAP CORPORATION  |[CHOPRA [L.COM

614 ICOMMERCIAL SUIT CS (COMM)/423/2025 05-08-2025 BABAJI UDYOG VS 4MANNMR. AKHILESH[9999818947 IADV.AKHILESHKRG/25.07.2025
INDUSTRIES [KUMAR GUPTA [UPTA@GMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/427/2025 07-08-2025 IVISHAL JAIN VS DYANENDRAMR. NITINj9956986363 INFO@KNOWLEX.I [27.07.2025
ISINGH CHAUHAN IGARG IN

614 ICOMMERCIAL SUIT CS (COMM)/430/2025 08-08-2025 IAKASHDEEP PAPERS PRIVATEMR. NITIN/9956986363 INFO@KNOWLEX.I [28.07.2025
ILIMITED Vs VISHWKARMAIGARG IN
ILAMINATES PRIVATE LIMITED

614 [EXECUTION EXECUTION 11-08-2025 SUNDARAM FINANCE LTD VSMS. MANISHA8826750777 IMANISHABARUAHL|05.08.2025

(COMM.)/160/2025 DALBIR SINGH (SINCEBARUAH IEGAL@GMAIL.COM

IDECEASED) AND ORS

614 IMISCELLANEOUS IMISC DJ ADJ/523/2025 12-08-2025 SKY HIGH SOLUTIONS VS MSMR. ATUL8287512053 IADV.ATULKUMAR®@11.08.2025
[TRADERZ PLANET PVT LTD KUMAR IGMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/438/2025 14-08-2025 IADIDAS AG VS OWNER |MR. PRAMOD|9718209970 IA ASTHA@THELEGI [08.08.2025
PROPRIETOR [KUMAR SINGH IST.COM

614 ICOMMERCIAL SUIT CS (COMM)/440/2025 18-08-2025 CANARA BANK VS VINODMR. SANJEEVQ711142200 ICHOPRA6791@GMA [13.08.2025
KHARWANDA  PROP  TARUNCHOPRA [L.COM
[ELECTRICAL

614 JARBITRATION OMP (I)(COMM.)/22/2025 [19-08-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [13.08.2025
INVESTMENT AND FINANCHSHANKAR IG1@GMAIL.COM
COMPANY LIMITED VS BHAGI
RATH

614 JARBITRATION OMP (I)(COMM.)/23/2025 [19-08-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR [1308.2025
INVESTMENT AND FINANCHSHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS PAV.
IKUMAR

614 JARBITRATION OMP (I)(COMM.)/24/2025 [19-08-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR (13.08.2025
INVESTMENT AND FINANCHSHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS DE
SHARMA

614 JARBITRATION OMP (I)(COMM.)/25/2025 [19-08-2025 IM/S CHOLAMANDALAM[MR. RAVI9911883595 JASSOCIATESRSGAR (13.08.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED VS DEW.
IPUBLIC SCHOO




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

614 IEXECUTION EXECUTION 19-08-2025 OM PARKASH VS . 10313740656 IGAHLOT.YASH@GM[18.08.2025
(COMM.)/173/2025 IELECTRICALS AND ANR SHARMA JAIL.COM
614 JARBITRATION OMP (I)(COMM.)/34/2025 [20-08-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR [13.08.2025
INVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS RAMPAL
614 JARBITRATION OMP (I)(COMM.)/35/2025 [20-08-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [13.08.2025
INVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS AMAN D
614 JARBITRATION OMP (I)(COMM.)/36/2025 [20-08-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR [13.08.2025
INVESTMENT AND FINANCHEHSHANKAR IG1@GMAIL.COM
COMPANY LIMITED VS S
[XPRESS SERVICES
614 JARBITRATION OMP (I)(COMM.)/37/2025 [20-08-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [13.08.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED V
OMNARAYAN
614 ICOMMERCIAL SUIT CS (COMM)/444/2025 21-08-2025 INDIAN BANK VS SHIVAMMR. ANKIT|9811399499 IADVANKITDAGAR@{10.07.2025
REALTERS DAGAR HOTMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/447/2025 21-08-2025 MR MANOJ MALHOTRA VS MSMR. ANILj9811570337 JANILDAGARADV@G(14.08.2025
IGOLDWYN LTD UNIT III AND ANR|DAGAR IMAIL.COM
614 IMISCELLANEOUS IMISC DJ ADJ/546/2025 21-08-2025 IPUNJAB NATIONAL BANK VS M/SIMR.  HARISH] JADV.HARISHKUMA [26.07.2025
IGUPTA SALES KUMAR R@GMAIL.COM
614 IMISCELLANEOUS IMISC DJ ADJ/547/2025 21-08-2025 IAPJ ENTERPRISES PROP ARUNMR. RANJANjg560511423 INFO.ANANDCO@G 18.08.2025
KUMAR PANJIYAR VS MDXKUMAR IMAIL.COM
GLOBAL PROPRIETOR FAISAL
[YOUNUS
614 [EXECUTION EXECUTION 25-08-2025 INTERCONTINENTAL IMS. SADIQUA[O51757729 JAPARNA.BANERJEE|06.05.2025
(COMM.)/177/2025 ICONSULTANTS ANDIFATMA @LEGACYLAWOFFI
[TECHNOCRATS PVT LTD| ICERS.COM
THROUGH ITS AUTHORIZED]
614 [EXECUTION IEXECUTION 25-08-2025 IVS CREATIONS PVT LTD VSMR. 0811013499 ISKSIWAL1@GMAIL. [21.07.2025
(COMM.)/178/2025 INEERAJ SEHGAL SURENDER ICOM
[KUMAR SIWAL
614 [EXECUTION IEXECUTION 25-08-2025 IKOTAK MAHINDRA BANKMR. ARVIND811317311 JADVOCATEARVIND [13.08.2025
(COMM.)/179/2025 LIMITED VS PRIYANKA P IGUPTA IGUPTA@GMAIL.CO
IM
614 [EXECUTION EXECUTION 25-08-2025 IAXIS BANK LTD VS DEEPAK |[MR. MAYANK09873347330 IMAYANK.MAHAJAN|13.08.2025
(COMM.)/181/2025 KUMAR IMAHAJAN 05@YAHOO.COM
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614 [EXECUTION [EXECUTION 25-08-2025 IAXIS BANK LTD VS VIKRAMMR. MAYANK9873347330 IMAYANK.MAHAJAN13.08.2025
(COMM.)/182/2025 ISINGH PARMAR IMAHAJAN 05@YAHOO.COM
614 IEXECUTION [EXECUTION 25-08-2025 IAXIS BANK LTD VS AMIT KUMAR [MR. MAYANK9873347330 IMAYANK.MAHAJAN13.08.2025
(COMM.)/183/2025 IMAHAJAN 05@YAHOO.COM
614 [EXECUTION [EXECUTION 25-08-2025 IAXIS BANK LTD VS MANSIHMR. MAYANK9873347330 IMAYANK.MAHAJAN|13.08.2025
(COMM.)/184/2025 IKUMAT SINGH IMAHAJAN 05@YAHOO.COM
614 IEXECUTION [EXECUTION 25-08-2025 IAXIS BANK LTD VS KAUSHAL JHAMR. MAYANK9873347330 IMAYANK.MAHAJAN13.08.2025
(COMM.)/185/2025 IMAHAJAN 05@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/38/2025 [26-08-2025 IAXIS BANK LTD VS RAHUL [MR. AMIT|8860939556 AMITKUMAR.294@ [21.08.2025
IVISHNOI [KUMAR REDIFFMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/39/2025 [26-08-2025 IAXIS BANK LTD VS SACHINMR. AMIT|8860939556 IAMITKUMAR.294@ [22.08.2025
KUMAR GHUDE KUMAR REDIFFMAIL.COM
614 ICOMMERCIAL SUIT CS (COMM)/449/2025 26-08-2025 [UNION BANK OF INDIA VSMR. ANILj9811570337 JANILDAGARADV@G/22.08.2025
IPAWAN KUMAR RAI IDAGAR IMAIL.COM
614 ICOMMERCIAL SUIT CS (COMM)/450/2025 26-08-2025 IM/S PEACEFUL HOLIDAYS VSMR. AMAN|8826069787 AMANMLEGAL@G [22.08.2025
ICABANA RIVERSIDE RESORT IMUDGAL IMAIL.COM
614 IEXECUTION IEXECUTION 27-08-2025 IAKASHDEEP PAPERS PRIVATEMR. NITINj9958986363 INFO@KNOWLEX.I [22.08.2025
(COMM.)/198/2025 LIMITED VS AGGARWALGARG IN
LAMINATES
614 JARBITRATION OMP (I)(COMM.)/55/2025 [28-08-2025 IJAXIS BANK LTD VS SHAILANG [MR. AMIT|8860939556 IAMITKUMAR.294@ [13.08.2025
DADHICH [KUMAR REDIFFMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/56/2025 [28-08-2025 IAXIS BANK LTD VS ANURAG [MR. AMIT|8860939556 JAMITKUMAR.294@ [13.08.2025
PANDEY [KUMAR REDIFFMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/57/2025 [28-08-2025 IJAXIS BANK LTD VS VN AGENCY [MR. AMIT|8860939556 IAMITKUMAR.294@ [13.08.2025
[KUMAR REDIFFMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/58/2025 [28-08-2025 IAXIS BANK LTD VS IRSHAD [MR. AMIT|8860939556 AMITKUMAR.294@ [13.08.2025
IAHMAD KUMAR REDIFFMAIL.COM
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614 JARBITRATION OMP (I)(COMM.)/59/2025 [28-08-2025 IAXIS BANK LTD VS SHANTIMR. AMIT|8860939556 IAMITKUMAR.204@ [13.08.2025
REFRIGERATION INDUSTRIESKUMAR REDIFFMAIL.COM
PRIVATE LIMITED
614 JARBITRATION OMP (I)(COMM.)/60/2025 [28-08-2025 IAXIS BANK LTD VS SHIV KUMAR |[MR. AMIT|8860939556 IAMITKUMAR.294@ [13.08.2025
KUMAR REDIFFMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/458/2025 29-08-2025 IM/S P AND M TRADERS VS M/SMR. VISHALj9212172077 ICONTACT@UNIVER [22.08.2025
IARGUS INTRNATIONAL TRADEX|[CHAUHAN ISALLEGALARENA.C
LTD lOM
614 IMISCELLANEOUS IMISC DJ ADJ/557/2025 29-08-2025 IM/S WIKREATE WORLDWIDE PVI[MR. DEEPAK9811192957 KOHLI.DEEPAK@H [28.08.2025
LTD VS M/S SCL HEALTHCAREKOHLI IOTMAIL.COM
IPVT LTD THROUGH ITS
IAUTHORIZED REPRESENTATIVE
614 JARBITRATION OMP (I)(COMM.)/61/2025 [30-08-2025 IM/S BLINK FIX PRIVATE LIMITEDMR. ANAND|9899617989 JANAND.JHA@ASJL [22.08.2025
IVS M/S RAO ENTERPRISES SHANKAR JHA [EGAL.IN
614 JARBITRATION OMP(I)(COMM) 16/2025 02.08.2025 M/S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR [28.07.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED VS UP BIHAR|
[TRANSPORT COMPANY PROP|
614 IEXECUTION [EXECUTION(COMM) 05.08.2025 BANK OF BARODA VS PRAVEENMR. HUNNY|9650501903 IADVHUNNYSHARM (15.07.2025
154/2025 KUMAR SHARMA |A.28 @GMAIL.COM
614 [EXECUTION EXECUTION(COMM) 31.08.2025 GEMAT SOIL AND ROCK PROBEMR. RAKESH[9891194404 RKSHARMA54@GM [28.08.2025
176/2025 IENGINEERING PVT LTD VS KSHARMA IAIL.COM
RAMCHANDRA RAQ|
[TRANSMISSION AND PROJECTS
614 JARBITRATION OMP (I)(COMM.)/13/2025 [01.08.2025 IM/S CHOLAMANDALAM IMR. RAVI9911883595 IJASSOCIATESRSGAR [24.07.2025
INVESTMENT AND FINANCE [SHANKAR IGi@GMAIL.COM
ICOMPANY LTD VS BHUPENDRA|
GIRI
614 ICOMMERCIAL SUIT CS (COMM)/401/2025 01.08.2025 IAMIT SINGHAL VS SAVITA DEVI [MR. VISHAILj9810171302 JADV.NIKHIL.DAHIY [25.07.2025
IGARG A@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/406/2025 01.08.2025 BANK OF BARODA VS MS PRITYMS. SHWETAQ811568328 ISHWETA.BAKSHI04 [26.07.2025
PLANET BAKSHI @GMAIL.COM
50 ISH. RAKESH[SOUTH- 509 ICS (COMM)/407/2025 Kno7/2025 01-08-2025 IPUMA SE VS AJAY JINDAL IGAUTAM 9999093893 I[ELUDICATION.LEG [28.07.2025
IPANDIT, DISTRICI|WEST BHASIN AL@OUTLOOK.COM
JUDGE,
ICOMMERCIAL
ICOURT-04
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509 ICS (COMM)/408/2025 Kno8/2025 01-08-2025 M/S MANVI IMPEX VS M/§ 9999137818 IVIVEKKATARIA1991 [24.07.2025
IMAYRA FASHION IMPEX [KATARIA @GMAIL.COM

509 ICS (COMM)/409/2025 kho9/2025 01-08-2025 IM/S EXPRESS CARGOJPRIYA JAIN 7678248412 [IPRIYAJAIN.ADVQ8 [23.07.2025
ICONTAINERS VS M/S SIMBHAOLI| @GMAIL.COM
ISUGARS LTD

509 IOMP (I)(COMM.)/18/2025 18/2025 02-08-2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [31.07.2025
INVESTMENT AND FINANCE[SHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS MOHD|GARG
KAMIL

509 ICS (COMM)/411/2025 k11/2025 02-08-2025 IMACH WORLDWIDE LOGISTICSALPANA 7891051496 IADVALPANYADAV @[21.07.2025
INDIA PVT LTD VS ROZEYADAV, SAHIL IGMAILCOM
ILOGISTICS AND ORS RARIA

509 ICS (COMM)/415/2025 K15/2025 04-08-2025 ICANARA BANK VS SHAKUNTALASSANJEEV 0711142200 ICHOPRA6791@GMA [31.07.2025
INATH PROP SCHWARZKOPF GICHOPRA [L.COM
ISTUDIO

509 [EXECUTION (COMM.)/153/2025 [153/2025 05-08-2025 IMANGALAM PETROLEUM PVIIDHEERAJ 9971446999 DHEERAJ.JAGWANI[18.07.2025
LTD THROUGH ITS DIRECTOR PJAGWANI @GMAIL.COM
RATNESH KUMAR RAI V§
RAJESH KUMAR ALIYAS VILAS
YADAV PROPRIETOR OF MS]
IMANISHA CONSTRUCTION

509 ICS (COMM) kh20/2025 05-08-2025 IVIJAY SINGH VS VIRENDERISAMEER 0444446565 02.08.2025
KUMAR SIDHAR

509 ICS (COMM) K21/2025 05-08-2025 BANK OF BARODA VS ANURADHAHUNNY 0650501903 IADVHUNNYSHARM [31.07.2025

SHARMA A.28 @GMAIL.COM

509 [EXECUTION (COMM.) 155/2025 06-08-2025 IAADHAR HOUSING FINANCHSATVIK BAJAJ (9911225335 ISATVIKBAJAJ1@GM|[30.07.2025
LIMITED VS RAMESH KUMAR AIL.COM
IAND ORS
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509 ICS (COMM) k25/2025 06-08-2025 M/S HEMODIAZ LIFE SCIENCESVIPIN KUMAR (8448304850 130.07.2025
IPVT LTD VS LAVLEENA BHATIA
509 ICS (COMM) K26/2025 07-08-2025 IANAND BALLABH KHULVE VSDEEPAK 0810541666 ISALVUSLAWASSOCI[24.07.2025
[UMS CLIMATE CONDITIONINGRIKHARI IATES15@GMAIL.CO
[PVT LTD M
509 ICS (COMM) k32/2025 11-08-2025 BANK OF BARODA VS DINESH|S.K. 9999668406,8368 ADVOCATESKCHOU|05.08.2025
IPARCHAKE ICHAUDHARY (031251 IDHARY @GMAIL.CO
M
509 ICS (COMM) k34/2025 11-08-2025 INITIN RAJ GUPTA VS M/S MODEJAGDISH 0711304060 WAGDISHARORAO070[05.08.2025
IRETAIL SALES AND MARKETINGARORA  AND 3@GMAIL.COM
[PVT LTD SANJU BALA
509 IOMP (COMM.) 15/2025 12-08-2025 ISOMESH KAPAI VS SBI CARD ANDIANUJ MIRDHA 9718967020 IANUJMIRDHA13@G|01.08.2025
IPAYMENT SERVICES LIMITED IMAIL.COM
509 [EXECUTION (COMM.) 164/2025 12-08-2025 IAMIT PATEL VS M/S RESEARCHINYAYPARTHA [/585080313 [KANISHK@NPLEGA [05.08.2025
GURU IMLEGAL L.IN
JADVOCATES
509 ICS (COMM) k36/2025 13-08-2025 IAERMEC HVAC VS A AND HYJAIDEV 0810874706 JADVOCATEJAIDEVS|11.08.2025
GLOBAL SHARMA HARMA@GMAIL.CO|
M
509 ICS (COMM) Kus37/2025 14-08-2025 IAANCHAL BATHLA PROPBHAVYA SETHI|9811389644 ISETHIBHAVYA@GM]|08.08.2025
[TECHONOMICS INDIA THROUGH] AIL.COM
IPOA JATIN BATHLA VS MURLI
IMANOHAR PROPRIETOR M M
ICOMMUNICATION
509 ICS (COMM) KU39/2025 14-08-2025 ICONCERTINA COILS PVT LTD VSPATRONUSLA (9811449071 IPATROUNUSLAWO [12.08.2025
[HAMARA GHARR WOFFICES IFFICES@GMAIL.CO
M
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509 JOMP (I)(COMM) 28/2025 19-08-2025 IM/S CHOLAMANDALAM[RAVI 0911883595 JASSOCIATESRSGAR {13.08.2025
INVESTMENT AND FINANCHESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED VS DHEERAJIGARG
KHANNA

509 IOMP (I)(COMM.) 29/2025 19-08-2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [13.08.2025
INVESTMENT AND FINANCHSHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS SHYAM|GARG
IKUMAR

509 JOMP (I)(COMM.) 33/2025 20-08-2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [17.08.2025
INVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS BALAJIGARG
[TRADERS

509 IM.EX 129/2025 21-08-2025 INITIN SABARWAL VS CHESAVISHAL 0873330292
IDENTAL CARE SERVICE LIMITED [CHHABRA

509 IEXECUTION (COMM.) 180/2025 25-08-2025 IAXIS BANK LTD VS SAT SMARANMAYANK 0873347330 13.08.2025
IASSOCIATES IMAHJAJAN

509 [EXECUTION (COMM.) 192/2025 27-08-2025 IKOTAK MAHINDRA BANK VS[PARV 0643646534 IPARV.MAHAJANO007/05.08.2025
BRIJESH IMAHAJAN (@GMAIL.COM

509 [EXECUTION (COMM.) 103/2025 27-08-2025 KOTAK MAHINDRA BANK VS[PARV 0643646534 [PARV.MAHAJAN007/05.08.2025
IVERMA TRANSPORTERS IMAHAJAN @GMAIL.COM

509 I[EXECUTION (COMM.) 104/2025 27-08-2025 IKOTAK MAHINDRA BANK VSPARV 0643646534 IPARV.MAHAJANO007/05.08.2025
IMANORANJAN KUMAR SINGH IMAHAJAN (@GMAIL.COM

509 [EXECUTION (COMM.) 105/2025 27-08-2025 IKOTAK MAHINDRA BANK VSPARV 0643646534 IPARV.MAHAJANO007[22.07.2025
IAMMANYA LOGISTICS PRIVATEMAHAJAN (@GMAIL.COM
LIMITED
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509 [EXECUTION (COMM.) 106/2025 27-08-2025 IKOTAK MAHINDRA BANK V¢ 0643646534 IPARV.MAHAJANO007/22.07.2025
ILOVEKESH IMAHAJAN @GMAIL.COM

509 ICS (COMM) K57/2025 290-08-2025 [UNION BANK OF INDIA VS GYANIARVIND SINHA|9810618195 JARVINDSINHA1@G [21.08.2025
IPAL IMAIL.COM

509 IOMP (COMM.) 16/2025 130-08-2025 ISM INDUSTRIAL CONTROLS VSISFAHANI &9990067910 ISFAHANI.ASSOCIA [21.08.2025
IAYUSHI ENTERPRISES IASSOCIATES TES@GMAIL.COM

509 [EXECUTION (COMM.) 109/2025 130-08-2025 IMS V J CRANES PRIVATEJASPREET 0899641617 28.08.2025
LIMITED VS SH PADAM SHARMA [SINGH

509 ICS (COMM) Kn63/2025 130-08-2025 IBANK OF BARODA VSHUNNY 0650501903 IADVHUNNYSHARM [27.08.2025
IMEENAKSHI SHARMA A.28 @GMAIL.COM

509 ICS (COMM) Kn64/2025 30-08-2025 IBANK OF BARODA VS ASHOKHUNNY 9650501903 IADVHUNNYSHARM [27.08.2025
KUMAR KHUSHWAHA SHARMA A.28 @GMAIL.COM

TOTAL 2640
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